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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELH{
Original Application No.284 of 2024
Abhishek Shukia $/0 Sri Keshav Prasad Shukla, R/O Viliage Jarar, PS-

Girwan, Tahsil Naraini, District-Banda.

............ Applicant
Versus
Mumiaj Ali, S/o Late Farzand Ali, aged 66 years, Resident of Khuti
Chauraha, Aliganj Banda (UP) s Respondent
. index ‘
Sk | Particulars i1 Page
No.

1. [Reply Affidavit in compliance to the order dated 20

May, 2024 passed by this Hon'ble Tribunal

l2. TA true copy of the order dated 26.04.2024 passed in
1 Original Application No0.295/2024 (Abhishek Shukla Vs.
Kunwar Vinod Ram} Annexure No.1

3. | Atrue copy of the final EIA Repori_ Annexure No.2

A trye copy of the minutes 397" meeting dated 01.09.2020
alongwith 483 meeting of CEAC dated 07.08.2020
Annexure No.3 :

Dated : July, 2024

(SYED MOHD. FAZAL)
Advocate

(Enroliment No.U.P.03881/08)
Office cum residence C-207
GTB Nagar, Kareli,
Allahabad/Prayagraj UP 2110186,
WMobile no.2889010500
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI
Original Application No.2B4 of 2024
Abhishok Shukla 8/0 Sri Keshav Prasad Shukla, RO Village Jarar, PS-
Girwan, Tahsil Naraini, District-Banda.
sanisrenenibpplicant
Versus
Mumtaj All, Sio Late Farzand All, aged 66 years, Resident of Khull

I, Mumitaj Ali, Sfo Late Farzand Ali, aged 67 yoars, Resident of Khuti
Chauraha, Aliganj Banda (UP), the deponent do haroby sclomnly affirm and
Sinte on oath 8% under ;-

1. That it is relevant to submil hereln that vide order daled 26.04,2024
cosl was imposed on the applicant for delay in filing of reply before
ihis Hon'ble Tribunal and the matter was again posted on 20.05.2024
for further consideration,

2. That it Is worthwhile the mention herein that on 26.04.2024 in five of
the connected malter ie. Orginal Application No2852024
{Abhishek Shukla Vs. M's Ureca Mines and Minoral LLP and others),
Original Application no. 20002024 (Abhishok Shukla Vs. Sulabh
Saxena), Original Application No.205/2024 (Abhishok Shulda Vs
Kurmwar Vinod Ram), Original Application No 20772024 (Abhishek
Shukla Vs. Maa Vindwasini Stona Works) and Original Application
No.200/2024 (Abhishek Shukla Ve, Ms AHV.S. ifra LLP and
oihars) arsing oul of the lead consolidated matter e, Onginal
Application no. 42272023 (Abhishek Shukla Vs, Safdar Adl and others)
waore finally disposed of with directions mentioned In the judgment
nnd orders dated 26.04.2024,

It 5 worlhwhile o mention berein hal the maller of the
applicant is identical to the above mentioned five cases and the
opplicant seeks parity of the order of the ordor dated 28.04.2024
passed n all the above five cases bofere this Hon'blo Court and the
applicant prays that the presant matier may also bo disposad of in
lorms of the order menBoned therein. A trua copy of the ong of the

ke
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order dated 26.04.2024 passed in one of the Criginal Application
Mo 28602024 (Abhishek Shukla Vs, Kunwar Vinod Ram) Is being filed
horawith and marked as Annexure No,1 1o this afficlavit,

That in compliance of the order dated 20.05.2024; the applicant is
bringing on record a copy of the Environment impact Assessment
Roporl (EIA) on record, A rue copy of the final EWA Report Is being
filed harewith and marked as Annexurg No,2 to this affidavit.

Thal carain relevant facts regarding the mining operations of menor
mineral by the answering respondent whernein the mining operations
are being conducted by way of cuting of hills, certain necessary facls
which are necessary for the queries reganding mining operations
made by this Hon'ble Tribunal, is being broughl before this Hon'ble
Court as mentioned below:-

I The mining aclivilies of minor minerale In the leased areéa of the
mnswaring respondents are allowed in purswant lo the disidct sursey
report prapared by tha mining departmant aflar gelting joint Inspection
of Forést Depariment, kmigation and ather degariments and only afer
district survey repon is conducled Then only, tha prosan] lBased aen
was put 1o auction by way of advartisement.

Il The mining plan was prepared by the project proponant for scientdic
mining activitias for conducting mining operations in a sclontific mannar
which is subject fo approval from Dirpclor Gonoral Mines end Safety
Lucknow and after Ssuch approval ks accorded o he applicant hen only
iy bsiese dood wWais regisioned,

fl. The kasad area of the answesing respondon] (s o puto wasie land
having undulating sudface suvmounded by barmen land which has less
vageiation of low economic value as such therm i no loss 1o vegolation
by the mining oparations of the applicant,

|
i) = .lfl'-" There Is no eco sensfive zone and ooo sonsfilve aroa within e 10

KEms of the leased area so there k2 no ecologieal leas from the mining
operatons of the enswarng respondent,

¥, The Environmental Impacl Assessrmenl has beoen Sona n cose of the
answaring respondent in which all adverse impact ond there mitigation
mspsures have besn studbed.

Pk
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Wi The reclamation of mined out land will b ghvon due impordance as a
siop for sound land resource managomant in the fom of rectaimod and
nnd water body, This activity will pel as the natural rein water collection
pond which will heip o neducs the waler crigls of the noarby araa.

Vil Mining aclivity wil help in the Nation bulding and developmental
ncihilies.

ViiLStone mined oul from the mine ks being and continued 1o be used as
boudders of differon] sizes for River Anil eroion, Dam consiruction,
aambmnkomen works ete.

% Afor crushing inlo different sizes of aggregales from Gmm to 63mm,
v producl can be wsed in consbrucBion and road projects,
infrastreciune sdc.

X Itis a major source of State Rovee generation.

. Local people get employmaent from L

Thal it is also relevant 1o submit hengin that ervironmental dearance
to tha applicant was considered finally on 01.09.2020 in the 397%
meoating of the Sale Level Environmontal Impact Assessment
Authority in pursuant to the recommandations by SEAC (o grant the
anvironmuental dearance vide meeting dated 07.08.2020 of ils 483™
CEAC meeling. A true copy of the minutes 397" meeting dated
01.09.2020 alongwith 483™ meeting of CEAC dated 07.08.2020 are
collectively being fled herewith and marked as Annexure No.3 to
s affsdoniL

VERIFICATION:

I, thi above named deponent do verily thal the content of my above

affidovil aro brue io the best of knowledpge and balie! and there is nothing
concealod tharafrom.
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Vorified ol Banda on this |8 day of July, 2024,
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Annexure No.1

ltem No, 17 [Coart No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

[Through Physical Hearing with Hybrid VC Option)
Original Application No. 295/ 2024

1. Abhishek Shukla,

/o Keshay Prasad Shukla,

Resident of Village Jarar,

Police Station Girwas,

Tehsil Nareni, District Banda,

Uttar Pradesh. o Applicant

Versus

1. M/8 Kunwar Vinod Ram, Gata No. 332,
Khand No =01, Village Badekhar Khurd,
Tehsil Narend, District Banda,

Uttar Pradesh.

2. Btate of Uttar Pradesh,
Through Chiefl Secretary, Government of Uttar Pradesh,
Secretariat, Sth Floor, Lucknow-226001,

Emall: ga-upiinie.in,

3. Principal Beeretary, Environment, Forest and Climate Change
Department,

State of Uttar Pradesh,

17, Rana Pratap Marg, Lucknow, [U.P.), 226001,

Email: pecl-up@nic.in.

4. Director, Directorate of Geology and Mining, Uttar Pradesh,
Khanij Bhawan 27 /8, Raja Ram Mohan Rai Marg,
Lucknow-226001 Phone No. - 0522-2205904,

Email: dgmupexpigmail.com.

_,L. . Director General of Mincs Safety,

intry of Labour and Empll:-:.rmcnt Dhanbad, Jharkhand,

tiar Pradesh Pollution Control Board,
rough Member Secretary,

& ', bhuti Khand, Gemti Nagar, Uttar Pradesh-221301,

" Email: ma@@uppeh,com.

7. District Magistrate, Banda
District Magistrate Office, Collectorate, Banda-210001 (UP),

feck oA
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QLA No, 2965/2024 Abhizshel Shuzkla Ve, Kumear Vinod Ram & Ors.
]

Emmatl : ginbaniamic,in.
Date of hearing: 20,04, 2024

seltespondents

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON'BLE DR, AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for the applicant,

Respondenis; Mr. Manoj Kumar, Advocate for respondent no. 1-
Project Proponent-M/s. Kunwar Vinod Ram.
Mr, Gi, Gi. C, George and Ms. Barkha Singh, Advocates
for Respondents No.2, 3, 5 and 7.
Mr. Mukesh Verma, Advocale for Reapondent No. 4.
Mr. Pradeep Mishra, Advocale for Respondent No.G.

1. Abhishek Shukla s/o Keshav Prasad Shukls resident of Village Jarar,
Police Station Girwas, Tehsil Nareni, District Banda, Uttar Pradesh has sent
the present letter petition which was treated and registered as Original
Application Mo, 422 /2023,

2. in the letter petition the applicant submitted that aix mining leases have
been allotted in two hills situated in the area of village Jarar. Five crushers
hoave been established in Village Jarar and Chhancha Purva. Mining ks being
onc by resorting io illcgal blasting which has resulied in damage 1o the
s#cs of villagers. The crushers are being operated day and night. The
-:iEi!,:m do not huve any boundary wall, There is no sprinkling of water during

"ﬂj!é'nlhuu thereol. The crushers are causing dust and noise pollution due to

"-._ whit:h the residenis are suffering from Asthma and other diseases. lllegal

& blasting has also affected old temples located on the hills, Mega] mining and

Wasting nre also adversely affecting the wildlife in the area, The roads to the
above aaid villages have been damaged by the overloaded wvehicles used for

R
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LA, No, 20572024 Abhishek Shukla Ve, Kunwar Vinod Bam & Ors.
3

transportation of excavated miner minerals.

3. The relevant part of the letter petition enumernting grievances of the

applicant is reproduced as wnder:-
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LA, No. 29573034 Abhishek Shukla Va, Kunwar Yinod Ram & Cirs,

4
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4, This Tribunal took cognizance and vide order doted 01082023
conatituted a joint committes to verify the factual position and take appropriate
remedinl aetion in accordance with law and submit faetual and asction taken

report. The relevant part of the order reads as under:-

"t Prima facie, the averments made in the application raise
questions  relating o environmen!  arising out of the
implementation of the enactments specified in Schedule [ to the
National Green Tribunal Act, 2010,

4. In view of the averments made in the application, e
eonsider it appropriate that a Joint Commiltee be constituted to
verifly the factual position and take appropriate remedial action,
Accordingly, we constitute a Joint Commiftes compriging of
representative of Director, Geology and Mining, Uttar Pradesh,
State FCH and Disiricl Magistrate, Banda and direet the same
to meet within one week, undertake visits to the site, ook into
the grievances of the applicant, assoctate the applicant and
representative of the concermed project proponents, verify the
factual position and fake appropriate remedial action by
Jollousng due course of law and giving opportunity of being
heard to the project proponents. The Committee shall alse give
SJactual status on compliance by the Project Proponents with EC
and CTE/CTO conditions and shall alse report about damage
caused to the houses of vilagers and environment due to illegal
Masting and suggest remedial measures. The State PCE will be

4 o N the nodal agency for coordination and complianoe,

A 5. Factual and Action faken Report may be submitted twithin

) one month by e-mail af judicial-ngiiEgov.in proferably in the
Jorm of searchable PDFYOCRE Supported PDF and not in the
Jfarm of Imoage PDF..."

5/ In complinnce of order dated 01.08.2023, report of the Jolnt Committes
‘has been filed vide cmail dated 08.09.2023, The relevant part of the report is
reproduced below:-

*Hon'ble National Green Tribunal, Principal Bench, New
Delhi passed order on dated 01.08.2023 in the matter af

T i
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CLA. No, 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors,
-]

O.A. No- 422/3023, Abhishek Shukla versus State of Uttar
Pradesh and others. The operative part of the order (5 as
Sfollows: -

X x X X
2. In complianee of direction issued by Honble Nattonal Groen
Joint Committee by the concern departments regarding complianoe
of above Hon'ble National Green Tribunal order; -

Sr. Neme Designation Member
No nomirated by
T 5 Umakant Tripahi | ADM{F/R), District District

- Banda Magistrate,
Banda
2| Bkri B. P, ¥adav Senior Mine Officer Grewlogy and
Mining, Uttar
s Pradesh
4| 5wl Rajendra Prazad Regional Officer, | UPPCB
LLP. Pollution
Comirod Bovared,

4, Hon'ble NGT vide order daled 01.08.2023, the Joint Commiftes
is directed to undertake visits the site and lpok into the grievances
of the applicant, associale the applicant and representative of the
concerned project proponents, verify the factual position and fake
appropriate remedial action by followsng due course of later o
fiving epportunity of being heard to the project proponents. If (s
also directed to Committee to give factual status en compliance by
the Profect Propoments with EC and CTESCTO conditions and
repart about damoge caused to the houses of wvillagers and
environment due to dlegel blasting and suggest remedial
MEASUres,

4. The nominated Joint Cormmiltee Members has carried out the

s Sield survey on 17.08.2023 and 12.08.2023, During ﬂmﬁd'h:! sl

00 X survey, the committee members interacted with the applicant, Mr,

b A Abhishek Shukla and representative of the concerned profect
of mining lessee and stone erusher,

\ Sl
= d'/ ! 'I

-1. per information provided by Mining Officer, Banda, the
'*ﬂﬂdFﬂiﬂ!ﬂhﬂ.TﬂMﬂMﬂtﬂEﬁiﬂ Bmﬂnmﬂnﬂfﬂhﬂpm
. byﬂpplu:anrﬂ.mmml The issued date of Emdronmeniol
b Clearance (EC), Registered Lease Agreemeni (MMG), DGMS
=.,_,______,_, pcmﬂ:ﬁmmﬂﬂmsm”nﬂpnummmimHmmmm

given as belowr -

B
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O.A. No. 29572024 Abhishelc Shukla Vs, Kunwar Vinod Ram & Ogs,
6

St fLocation of  Sanctions Datcof  |Jl.ense Date of Dati of

N [mining lesse {ease area EC Agreenie BGMS CTO

il aid capacity issued nt date Pormission  |issued
by by
SHIAA LUPPCB

1 2 3 4 5 53 7

1 [Saldar Ali Sfo Lease Area- 2.0 J05.10.2020  [090.11.2020 [27.04.2023 [20.04.2023

Late Shri Hac,

Farzand Ali,  Kapacity-20000
Gata No.-2450,Cub. Mt/ Year
Khanda Ne.-
03, at Village-
farar

2 Mumiaj Ali |Lease Area- 2.0 [05.10.2020  [09.11.2020 [01.06.2023 31.05.2023
S/o Late Hac. '

Farzand Ali, Capacity-20000
Gala No.- Cub. Mt/ Year
2450, Khanda
No.- 05,
Village-Jarar_

3 [EUREKA [ ease Arca- 2.5 30.12.2021 05.01.2022 120.07.2022 0£6.11.2022
MINES AND  Hac.
IMINERALS  [Capacity-25000
ELP, GATA  Cub. Mt/ Year
INo. 2451,
IKHAND No.
0i; Village-
Jarar

4 JAlhary - lease Area- 1.21 06.05.2022 [22.07.2022 | 05.08.2023
Construction  [Hac.

company {Shri Capacity-12100
Shravan KomarCub. Mtr/ Year
Singh S/o Shri
Vishnupal
Singh}, Gata
Mo.-2451,
iChand No.-02,
ot Viilape-
arar

5 ISHIVARPAN [Lease Area- 201 [05.06.2023 [17.04.2023 [ 15.07.2023
TRADING lac. Capacity-
COMPANY, 20000 Cub. M/
Gata No, 2450, [Year

Khand Na. 06,
Vill, Jarar

- B Pasmit  Kaur [Lease Area- 1.21 123.06.2020 [2.10.2020 [11.04.2023 [.06.2022
1 Malhotra. Gala Hac. Capacity- '

No - 1876, 12500 Cub, Mtr/
fhand no- 5, |Year

- [Village-
Girwan

"~ SANGRAM Lease Area- 2,02 11082022 [09.11.2020 [11.042022 |16.12.2022

SINGH. Hac. Capacily-
GATA 20200 Cub. M/
Mo, 1876, Y ear

KIHAND No.-

01, Village-

Girwan

FNVRC (Y N
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7

Bavens Lowss Arca- 08 L1 D00 PE LD po0o TIHJE] s e

b |

ni o Arg- 1AL & P22020 DD MY [ TERE i}
{Shri Jisc, Capaciiy-
b Pratap|l4 100 Cub, Mesy
), Oats [Year

AP g Bogd Arpa- 131 PRI r.\.ﬂ-b b LhE LI LR 0 B A

(Shei Yiac. Capacity-
Prmtap 312 | 0 Cuiy, Mz

Abhishek Shukla Ve, Kumwar Vinod Ram & Org,

He prOSINEE movioz | 03,2021
ROCKS,
M- 1
iliagr-
X X X X

6. As per information provided by Mining Officer, Banda, mining
lease mention in serial number — [, 2, 3, 6, 7, B and 10 have
obtained DGMS permission for blasting and rest lkase mining
have applied for DGMS perrmission.

As per information provided by Mining Officer, Bonda based on
MM11, out of 05 mining lease on hill of village- Jarar, 04 mining
tease are operational and 0] mining lease (Shivarpan Troding
Company, Gata No, 24950, Khand No, 06, Vil Jarar] iz not
operational, Out of 0F mining lease on hill of nillage- Girusan, 00
mining lease are operational and 01 mining lease (Bundelkhand
Rocks, Gata No-1876, Khand No. 07, Vilage- Girwan) (s not
operational Out of 04 mining lease on hill of village-Badokhar
Khurd {Pataraha), all mining lease¢ are operational The
production reported based on the eMM I 1 iz given on the basis of
detal provided by Mining Officer, Banda af Annexure |

7. During the committee wvisit, applicant raised his allegation that
. blasting is carried out any time with 4 inches holes, cracks made
in home due to blasting, stone pieces fall in village and farmer
Jield, damage village road and demage the wild animal and
environment, damage the temple situated on hills of village —
Jarar, Girwan and Badokhar Khued (Polarahal It iz also
informed by applicant that due to generating dust during
operation of stone crusher in village- Jarar {Chhaneha Purwa,
Roghivapurivg), the crops are domaged and dusi suppression
System is nold operaled.

ket
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The comumnitiee mteracted with the applicant & villagers and also
visited the point of concems raised in the application. [t was
obsered by the committes during the sibe visd, defals are glaen
a5 belour -

7. 1) The main habitation of village- Jarar is situated 135 metors
away from the nearest allotted lease mining on hill of village-
Jarar, but some houses are made near the allotied lease M/s
Safdar AN 5/0 Lale Shri Farzand Al, Gata No -2450, Khandea
No.- 03, at Village-Jdarar. Temple iz situated 235 meters away
from the allotted lease mining on other part of hill of village-
zrgr,

7.2] The main haobitation of village- Girwan iz situated I75
meters auway from the allotted lease [Bundelkhand Rocks, Gala
No- 1876, (Khand No.09, Village- Ginwonj, 36 meters away from
the aflstted lease [Sangram Singh, Gata no- 1876, Kharnd no. 01,
Vill. Girwanj, 139 meters-away from the allotted lease (Bajrang
Road Lines, Gata No.- 1876, Khand No.- 03, Village- Giran) and
90 meters awsy from the allotted lease (Bajrang Road Lines,
Gata No.- 1876, Khand No.- 04, Village- Girwan) on hill of village-
Girwan but some houses are made near the allotted lease M/'s
Bangram Singh, Gala no- 1876, Khand no. 01, Vil Girwan,
Bajrang Road Lines, Gata No.- 1876, Khand No.- 03, Village-
Girsan.

Temple is situated 70 meters away from the allotted lease
(Bundelkhand Rocks, Gata No-1876, Khand No.09, Village-
Girwan), Temple is situated 53 meters away from the allotted
lease mining {(M/s Sangram Sigh, Gata No, 1876, Khand No. 01,
Vill-Ciireoezry) on ether part af hill of willage- Ginwan, [t s reporfed
by Mine Officer, Banda that mining lease of M/ s Sangram Sigh,
Gata No. 1876, Khand No. 01, Ginoan, Gata is allotled an
Sanme
hill part where temple is made but mining is nol in operation,
73 Gaushala s situated 100 meters away from the allotted
lease mining area on hill of village- Girwan.
7.4] The main habitation of willage- Badokhar Khurd {Pataraha)
is sttuated 75 meters auway from the nearest allotted lease
minirg on hill of village- Badoekhar Khurd (Pataraha), Temple i
sliualed 100 meters away from allotted lease mining Kuwwar
'l-"ﬁlndﬂqjﬂ, Gata No. 332, Khand No -01, Vill. Badekhar Khird
on hill of uillage-Badokhar Khird.
7.5) it was informed by the villagers to commitiee member during
the vizit that blasting work in lease area is done in any time with
\ 4 inches holes by lessee and stone pieces are falling on his home
and effected the animal and human being. But it was informed
| by lease holders that blasting is done in allowed time duration
between 2.0 PM to 3.0 PM with one-inch holes and proper safety.
7.6) Crack in home oould nof been shown by appliconl (o
commifiee members.
7.7) During the commifice visil, stone picocs were nof fowrd in
agriculture field and habitant area. The possibility of wibrations
due the blasting at nearby houses of wvillagers and falling the
stone pieces in nearby agriculture field and habitant area duwring
Masting cannol be ruled o,
7.8] During the commifiee visil, Village Road was nof found in

T N
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OLA, No, 20957 2024 Abhishek Shukla Va. Kanwor Vinod Kam & Ors.
0

good condition die o movement of heavy vehicles

7.8 Wid onimal was not appeared on hill/ lease area duning
corrmitles sl

F 1 The agriculiural lands are surrounded by most of these
rmdreiry levase arens and the mining eciivities in sueh close vteinity
can affect the crop yileld in these areas. Similarly, the boulder
stones can be thrown ndo these crops during  the Blasting
eperations for mining.

Al 05 stone crushers were identified in pillage- Jaror
(Chhaneha Purwa, Raghwapurus), out of 5 stone crushers 4
stone crushers were found in operation and one slone crusher
s found under construction.

8. From the details given at the annexure-2, it reveals that
Residential area is located 17 melers from M/ s Sangram Singh,
Gata no- 1876, Khand no. 01, Vil Girwsan and 11 meters from
M/s Bajrang Road Lines, Gota No.- 1876, Khand No- 03,
Village- Girwan, remaining all the lease areas are looafed usthin
500 m from the nearest residentiol area. Az per the lease is
allofied beyond 50 m from habifant area.

2. The public road is passing through the said mining lease
Ered.

1. One Pord) Lake is located in adjecent the hil of Girtdan.

11,  During the committee visit, excavated deep pil was found
on each mining lease area, It was informed by Mining Officer,
Banda and Mining Lessee o committee members thal mining
has been done by prevdous mine lease holders before re-
alloiment to present lessee on same place.

12. In compliance of direction issued by Hon'ble National Green
Tribunal, observation of non-complianee of Environmental
Clearance and CTE/CTO are given as below -

12.1) The Junds earmarked for environmental proleciion
measures shall be kept in separate account and shall not be
diverted for other purpose. Year wise expenditure shall be
reported to the MoEF, Gol, Lucknow, and State. Pollution Control
Board

None of the mineg hawve provided the details aboul the funds
carrrarked for environmental profection measures o UPPCH. It
was informed by mining lessee that expenditure allotted in EMP
head is being utiltzed in same purpose.

12.2) Sprinkling of water on haul roads to control dust wsdl be
ensured by the project

During the isi, it is reported by lessee that armangement for
gprinkling of water through tanker on hawl roads o oontrol dust
i done, Tanker was found on lease mining place.

12.3) Green belt development shall be carred out considening
CROR guidelines including selection of plant species and in
consultation with the local DFO / Agriculture Department, Herbs
and shrubs shall alse form a parl of afforesiation program
besides (ree plantation. The company shall invelve local people
Jor plantation program. Details of pear wise qfforestation
program  including rehahilitation of mined oul area sheall be
submitted to the Regional Qffice, MoEF&CC, Gol, Lucknow every
Lraar

The proposal for free plantation and green belt development has

st
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beern menbioned in the Environmental Management  plans
subrmitted by these mings, Hoivever, to date, no releted activity
has been initiated on the ground by any of the mines.
12.4) Appropriate arangement for shelter and drinking water for
ther mining workers must ke ensured af the mining site,
Arrangement for shelier and drinking water has been proutded
By lease mine,
12.85) Maintenance of village roads used for (ransportation of
mnerels ane o be done by the company regularly af @5 own
expenses, The roads shall be Black topped.
None of the wvilloge road near these mining sites have been
maintained and black {opped by the proponenis.
12.6) Ground and surface water, if any in and near the core zone
{within 5.0 km of the lease] shall be regulardy monitored for
contamination and deplebon due o mining acticily and records
maintained The moniforing data shall be submitted o the
Eﬂpﬂlﬂm'i:u MoEF, Gol, Lucknow and U P Pollution Control
Board regularly, Further, monitoring points shall be located
between the mine and drainage in the direction of flow of growund
water shall be set up and records mainfained.
Committee found one pond/lake is located within 5 KM from
oul by ang of the mine,
12.7) Fugitive dust generation shall be controlled. Fugitive dest
emission shall be regularly menitored at locations of nearest
human habitation fincluding schools and other publle amenities
located nearest to seurces of dust generation as applicable) and
records  submitted o the Regional Office, MoEF&CC, Gol,
Lucknow and U.F. Pollution Control Board regularly Monitoring
report have not been submitted regularly o UPPCB. Some
lessees have submilted compliance report and monitoring report
presently.
12.8) Corporate Environmental Responsibilily (CER) shall be by
the profect proponent and the details of the various heads of
expenditure to be submitied as per the guidelines provided in the
recenit  CER  notification No. 22- 65/2017-1A.111 dated
01/05/2018. Work to be executed with installation of five hand
pumps of drinking water, solar light in villages of streets,
construction of (o numbers of fodets at the primary school with
name displayed and address and details of bengficiary and
gram Pradhan along udth phone number, photographs should be
sulbsmitied fo Directorate as well as lo the district magistrate /
Chigf afficers.
The details of the activities carvied out by these mining profects
under CER/ CER activities are found at ground during the wisil. It
s informed by the Mine Office, Banda thalt CERY CER aclivities
is being initiated with district administration and mining lessee,
12.9) Tranaportalion of minerals shall be done by cobering the
frucks pith tarpoulin or other suitable mechanism go thal no
spiilage af mineral/ dust akes place,
During any visit of the committes, transportation was not found
at the site, Hence, the stafus could not be verified However, in
general, § kas been observed covering is not being used by most
of vehicle during transporiation.

[ B W
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12.10)Hydro geologieal study of the area shall be reviewed by
the prigect proponent annually. In cose odverse affect on grogand
water quality and quantity is observed mining shall be stopped
cred pesnmed only affer miligaling sfeps (0 conbain any adverse
et on grotrd weeler 5 implemonied,

No such study has been carried out by these mines.

I 2 1The following conditions are mentioned about Masting: -
1211 Centrolled Mlasting techniques with sequentiol blasting
shall be adopled, The blasting shall be carried ouf in the day
Hime only.

12.11.2)Blast vibrations study shall be conducted and an
observation report submitted to the regional office, MoE&CC, Gol,
Lucknow and UPFCH within six months. The report shall also
include measures for prevention of blasting associated impact on
nearby houses and agrculiural fields.

12.11.3) The blasting wdl be done only affer geting the
permission, from the Mining Depariment.

The blast wibration study reporis haoee ot been submitted By
any of the mine to UPPCB. And as informed by the mining
department, some mines are not obtaining approval for blasting
Jrom them.

1213 The condition of progressive mine wsith 6m bonch has
boen mentioned in the Ensronment Clearance and mining lease
document. However, on ground no such bench/progressive
mining operations were fowrtd in any of the mining project lease
LR,

12,13 The leaze alldment was done only based on
envirormental clearance. Although proponent had nol oblained
consent under the Water (Prevention & Control of Pollution), Act
1974 and Air (Prevention and Control of Pollution), Act [981
bafare the start of mining operations however the all-profect
proponent have obtained the consent! to Operate (CTQ) in present

X X X X

-4 B Finding and recommendations!

21.1) The mining department can be asked to resirict the mining
uﬂﬁﬂhhﬂmumhﬁuhmhmemquﬁedmﬁdmwﬂdm
crileria are nol meeting. If mining is allowed on alisfiied near
I uhuﬂyqfhabﬂmghnbﬂmﬂ wsll be relocated to other specific

ilzjmmwdepaﬂmumheaﬂmdmmﬂmemm
&_/ activities in part of hill where temple is located. If mining is
permitted at this place, the temple and habitant will be relocated

. f E{‘:—— *,"' to other speciflic place with consuliation of nearby villagers/ el
SR T society/ priest of temple.
e 21.3) The mining department can ber asked to restrict the mining

activities through blasting in those mines who have nol faken
permission by DGMS jor use the blasting and mechanical
instriumenty machine.

21,4 The mining department can be asked to provision made for
construction the main villnge road by DMF fund.

Mo—
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21.5) UPPCE can be asked lo take necessary action against the

stone crusher who have not operated the dust suppression system

during the operation of stone crusher,

21.6} The project proponenl can be asked to mamtamn the willage

rocd near these mining sites,

21.7) The project proponent can be asked for blasting wall be done

in allowed fme durabion with one-inch holes and proper safety

arrangement after obtaining the valid permiission of the DOMS and

Department of Mines.

21.8) The praject proponent of mining lease and stone crusher can

be asked bo strictly comply with the conditions prescribed dn the

Envirenmental Clearance! consenty mining lease allotment letter

and submit the status to the concerned authorities regularly,”
B, Vide order dated 03.10.2023 this Tribunal impleaded Statc of Uttar
Pradesh through Chief Secretary, Government of Uttar Pradesh; Principal
Secretary, Environment, Forest and Climate Change Department, State of Uttar
Pradesh; Director, Directorate of Geology and Mining, Uttar Pradesh; Director
General of Mines Safety, Directorate General of Mines Safety, Ministry of
Labour and Employment, Dhanbad, Jharkhand; Uttar Pradesh State Pollution
Control Board; District Maglstrate, Banda and all the 21 [twenty one) project
proponents and ordered ssuance of notices to them with further directions

that notices be served on respondents no. 6 to 27  through the District
Maogistrate, Banda.

F“'““"* . Vide order dated 08.02.2024 cases ngainst each of the Project

nents were ordered to be separated and to be aseparately registered as
applications a0 that separate proceedings are conducted for

"flr"'-,,ff.

— 8. In order to avoid duplicacy of names in the cause titles of the cascs so
scparnted, it was direcied that in cases so scparnied name of the Project
Proponent be kept ail serinl ne.l while preparing the memo of parties and

names of other respondents be mentioned ot serial mo. 2 onwards. The

POt e T
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Registry was directed 1o prepare and attach memo of partics accordingly.

9.  Accordingly, the cases have been scparnted and separate O.A. No.
295/2024 has been registered apgainst Project Proponent- M/s Kunwar Vinod

Ram.

10.  Vide order dated 03.10.2023 the Director General, Mines Safety,
Dhanbad, Jharkhand, Director, Geology and Mining, Uttar Pradesh and the
District Magistrate, Banda were directed to look inte the recommendations made
by the Joint Commitbes in its report and take appropriate remedial steps and

file metion taken reports in this regard within one month.

11. Reports/responses have been filed by the Director General, Mines Safety
(DGMS], Dhanbad vide email dated 01.11.2023; by District Magistrate, (DM),
Banda vide email dated 21.11.2023 and by Uttar Pradesh Pollution Control
Board (UPPCE] vide emall dated 23.11.2023,

12, The relevant part of the report filed by DOMS, Dhanbad vide email dated

01.11.2023 is reproduced below:-

“Action Taken Report in compliance of Hon'ble National
Green Tribunal order dated 03 1003023 in the matter of
Original Application No. 422/2023 Abhishek Shukla Vs
State of Uttar Pradesh and Others

X ~ X X

I, Action Taken by the Directorate Genecral of Mines Safely
(DGMS)

I. The Direclorate General of Mines Safely (DOMS) oversees the
erforecment of the Mines Act, 1952 and the rules and regulations
made theredn i mines.

2. The mines/loases listed wnder Annexure-] of the Joint
Committec's Report are covered under the Mines Ach, 1952
howsewer, the stone crushers listed wnder Annexure-2 are not
covered under i, Hence, the Action Taken Report by DGMS is
restricted to Annexure-1 of the Jdoint Commitice's Report. Further,
as per para No. 4 of the Order passed on 03102023 by the
Haon'ble NGT read with the para no. 21.3 and 21.7 of the Joini
Commiltee's Report, DGMS has been dirccied o fake necessary

o
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actions and file action taken report.

3, The status of Action Taken by DGMS in respect of the
mines/ leases listed wnder Annexure-1 of the Joeint Committes’s
Report is summarised in the fable belows:

Abhizhek Shukla Va, Kunwar Vinod Rom & Oras,

Sans of S o e P Ry
ﬂn--- grantesd
[T ]
At il B A iy
e "'_':"""" -
Lesager s
[r——_— Ty T R Ty T e——
PRl o it
i BOTLE VAR 00
b, 10 b,
e | DA & D0
il for Vigghage
Eprting ol rming il
AL LD
ke, o thar
FoniaT
ereiahied,

4, The leaseholder of the mining leases mentioned at serial no, 4,
5 11,12, 13 and 15
of the above table had neither submitted the “Notice of Opening”
of the mine, as required under Seclion 16 of the Mines Acl, 1952
and Regqulation 3 of the MME 1961, nor appointed manager af the
ming, as required under Section 17 of the Mines Act, 1952 and
Regulation 34{1) of the MME 196]. Lelters were sent on 23 &
25, 10,2023 to the District Magistrate and District Mining Officer of
Handa district and the concerned lease holders for stoppage of all
mining operations wnil complianee of the above provisions.
However, subsequently the leaseholder at serial no. 5 has
submitted. Notice of Opening of the mine on 26.10.2023 with
intended date of opening as 26.11.2023, enclosing therewith
notice af appointment of foreman/manager, but online application
Sfor manager's authorisation is still pending. Letter has beon sent
to the lessee on 31.10.2022 directing him for online registration of
ming [LIN & Mine Code generation) and submitling online
application for manager’s authorisation. Similarly, the leascholder
al serial no. 13 has submitied Notice of Opening of the mine on
25102023 withow! surfoce plan and appointment of minig
male, Letter has been sent to the lessee fendorsing copy thereof (o
the Districi Magistrefe and Mrﬂﬂmmﬂﬂ‘mq"ﬂmdn
“ district] on 31.10.2023 directing him to submil all relevant
MMMwmmwm#mﬂmmgﬁrmqmu
Wmmmﬁwrhmmmﬂem
i been directed to stop all mining operations until complianoe of
above provisions.,
8. The leaseholder of the mining lease mentioned at serial no. 2 of
the above table has not appointed manager after resignation
submitted by his prewious manager on 19.06.2023. Letter has
been sent to the concerned leascholder endorsing copy thereof o
the District Magistrate and District Mining QOfficer of Banda district

O
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for stoppage of all mining operation until complianee of the abowve
oS,
6. The online application submitted by the mine owner af Serial
na, G in the above tabie for grant of Manager's Authorisation hos
been repected on 23, 10.2023 as the Male's coriifioate which was
submitted with the application was nof valid, Letter has been zent
to the mine ouner endorsing copy thereof lo the Districi Magistrate
and District Mining Qfficer of Banda district for stoppage of mining
aperation uniil compliance of the above provision,
7. Based on the online applications made by the respective ming
ourers, the mining leases mentioned at serial no. 1, 6 and 7 of
the above fable have been granted permission under Regulation
106{2)B) of the MMR 1961 for use of Heavy Earth Moving
Machinery (HEMM) without deep hole Blasting in their mines.
8. Online application was made by the ouner of the mining lease
mentioned at serial no, 3 of the table for granting permission
under Regulation 106(2)(b) of the MMR 1961 for use of HEMM with
deep hole blasting by using holes of diameter 100 mm; however,
he has been granted permission for use of HEMM without deep
hole blasting by using shot holes of depth not exceeding 3m and
dmmlnmimgﬂﬂ'm
2. Permizsion for deep hole blasting under Regulation [06{2)b)
and parmisgion for use of SME/SMS/ANFO explosives under
Regulation 155(1) & 162{5) of MMRE, 196] has not been granted in
any of the mining leases mentioned at sertal no, | o 16 of the
above table,
1o, Permiggion under Reguintion 164{18) of MMRE, 1961 for
basting within danger zone of 300 m from any permanent
building or structure of permanent nature, not belonging fo the
oiner of the mine, by using more than 2 kg of aggregate
maximum explosive charge in all holes fired at one time or more
than 2 kg of maximum explosive charge i each hole where
hhsﬁnghdmuudlhdﬂuydem:nrnthwmmﬂﬂw
; there iz a delay of at least half a second between successive
-“‘»‘;_Mﬁmﬂ.h&m £ been granted in any of the mining leases
B af serial no. 1 to 16 of the above fable.
1. In the authorizsafions/lefiers for moanager appoiniment
isgued (o the ouners of mining leases mentioned af serial no. B, 9,
14 and 16 of the above table, the conditions for prohibiting use of
| AHEMM & deep hole blasting, SME/SMS/ANPO explosives and
axplosives in exoess of guantity menttoned under para 10 unless
- separate permission under Regulations 106(2)(1y), 155(1) & 162(5)
P Vand 164(18) respectively of MMR, 1961 s obtained have been

%

"-.*». i g
ST P Y dlearly stipulated.

e 12, The above status of action taken is updated upto
31.10.2043."

13, The relevant part of the report filed by DM, Banda vide email dated
21.11.2023 s reproduced below:-

g it el e = fed g Rels 03.10.2023 @ aift
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. % ribed  in  the | Prtiam @t g o) wenl @@

% e sitw A o wdl =

f
{
II
l'. .:;'- .| | submit the status to the | 14.11.2023 BT 09- 9%,

f fra vd
'"-'«R N A |concerned  authorities | @EREY W flm W WA g
B L | regulerty. urees @) Aifew Wi fwm @)
NOFUL

14. The relevant part of the rcport filed by UPSPCH vide email dated

23.11.2023 is reproduced below:-

“Uttar Pradesh Pollution Control Board response in
compliance of order dated 03.10.2023 passed by Honble

N
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National Green Tribunal, New Delhi in the matier of O.A.
No-422/2023Abhishek Shukla Vs State of Uttar Pradesh
and Others

X X X X

4. That it is submitted thal as per the Joint Committee report, 16
mining lease of Villoge- Jorar, Giran and Bodokhor Khured,
Tehall- Naraind, District- Banda, were awarded after Bawance of
envirgremental clearance. During foint survely, these mining lease
holdera had not obfained consent fo operate [CTO) under the
Water (Prevention & Control of Pollution], Act 1974 and Al
(Prevention and Control of Pollution), Act 1981 before the start of
mining operation. Bul before submitting the Joint Commifiee
Inspection report, all 16-mining lease holder had obtained the
Consent o Operate [CTOL Notices are also issued o each Lease
Holder to comply the conditions of Environmenial Clearance and
Consent o Operate [CTO) wide letter dated 14.11.2023. The copy
of Notices dated 14.11.2023 are enclosed hercusith and marked
as Annexure- 3.7

15. Vide order dated 24.11.2023 the Mining Department and the District
Magistrate Banda were granted time to file reply and the mining lease holders
were directed to cease and desist from carrying out any mining by way of
blasting without obtaining requisite permission from DGMS, Dhanbad and in

violation of environmental norms prescribing siting eriterin.

16. Reports have been filed by DM, Banda vide email dated 04.12.2023 and
by Mining Department, U.P. vide email dated 05.12.2023.

hl‘? The relevant part of report filed by the DM, Banda vide cmail dated

&1#@3 reads as under;

*.
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18. [In the report filed by Uttar Pradesh Mining Department vide email dated
05,12 2023 reference has been made to letter dated 04,12,2023 relevant part of
which is reproduced below:- L
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siftrepor, ¢ faeel) gR1 aiia s fRAi® 03.10.2023 F forg W4
& ST H IS g I Sue @ g aff g1 TR srer
TG / PO BRAK RUTE (Action Taken Report) (&I 17.11.2023
I fpar o 21

Hlo I BRa sifieor & s s 07.08.2023 gR1 fda wigad
gitid gry T e W Finding and Recornmendations ¥ TvafId
fag 21,1 & P17 WG w00 IR GR1 TRET 399 SOTee
SR/t BNATs, NUIE (Action Taken Report) Tid 17.11.0023 &
g dEm- 2% S ey man & R
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U BT 40 S 30 ST o) et e s FomeeR 3R udi
g}?n%s R 3 5@ UZ1 S qBI il 50 Mo q i g | R
"

S T | ST T & 5 Jolle Tu@IT (URER) Bmiael-2027
& Rule-42(e) ® Ifcafed widem Fyaq -

“No mining operation shall be carried out on at or to any point within
a distance 50 meters from any railway line except with the previous
written permission of the Railway Administration concern, or from
any reservoir, canal or other public works, such as public roads and
buildings or inhabited site except with the previous written
permission of the District Officer or any other officer authorised by
the State Government in this behalf and otherwise than in
accordance with such instructions and conditions either general or
special, which may be attached to such permission, The said distance
of 50 metres shall be measured in case of railway, reservoir, canal or
road horizontally from the outer toe of the bank or the other edge of
the cutting, as the case may be, and in case of a building horizontally
from plinth thereof.

Frovided that the distance in the case of a village road shall be 10
metres from the outer edge of the cutting. ”

ST SIS Yebwy § FuAEe-2027 F Fad Rule-dz(e) § Sf@a
WAL & sl snaeae FRIA w3 B By Bl

Vide order dated 08.02.2024 DGMS was directed to file a complete up-to
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date status report reganding compiianice by all the 16 mining leases within one
month and the DMreclor, Mining and Geology, Uttar Pradesh was direcied to
take approprinte steps for implementation of the recommendations maode by
the Joint Committes and cancellation of the leases granted in violation of the
siting criterin prescribed in the rules and file action taken report within one
month. The Director, Mining and Geology, Uttar Pradesh was also directed to
ensure thal mining leases violative of siting norms and also mining leases not
having requisite permissions for blasting be closed and the concerned mining

leasees be not allowed to carry out any mining in the same till further orders,

20, The relevant part of the report filed by DM, Banda vide email dated
13.03.2024 is reproduced below:-
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The relevant part of the report filed by DGMS, Dhanbad vide email dated

14.03.2024 is reproduced below:-

"Updated Action Taken Report on behalf of Director General
af Mines Safety, in compliance of order dated 03.10.2023,
15.01.2024 and 08.02,2024 passed by the Hon'ble National
Green Tribunal, Principal Bench, New Delhi in Original
Application Ne. 422/2023 Abhishek Shukla Vs State of
Uttar Pradesh and Others

X g X X X
Il Action Taken by the Directorate General of Mines Safety
(DGMS)

I. The Direclorate General of Mines Safely [DGMS) oversees the
enforcement of the Mines Act, 1952 and the rules and regulations
made therein in mines.

2. As per para No, 4 of the Order passed on 03.10.2023 by the
Hon'ble NGT read with the para no. 21.3 and 21.7 of the Joint
Commifiee's Report, DGME has been direcied o take necessary

"actions and fils action taken report. The mines/leases listed under
Annexure-] of the Joint Committee’s Report are oovered wnder

the Mines Act, 1952 howesver, the stone crushers (ted wnder

" Annexure-2 are not covered under it. Hence, this Action Taken

Report by DCGME iz resiricied (o the mines/loases listed under

7/ Annexure-1 of the Joint Committee’s Report.
© 3, The status of Action Taken by DGMS in respect of the

mines/ leases listed under Annexwre-1 of the Jofnl Commiltesa’s
Report i sunmarsed in Annexure-A onclozed hereoith,

4. No permission for deep hole blasting under Regulation
10620 or for use of SME/SMS/ANFQ explosives wnder
Regulation 155(1) & 162{5); or for blasting within danger zone
Srom permanent surface structures fas mentioned n para 400 of

e B
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section I above) under Regulation 164(18) of MME, 1961 have
been granfed o any of the mines mentfoned at sertal ne. | fo 16 of
the fable in AnnexureA.

5. The above status of action taken is updated upto 11,03.2024,
Annexure - A

Summary of the Status of Action Taken by DGMS in Respect of the
mﬂhﬁ:"kmﬂimﬂ under Annexure-1 of the Join! Committee’s
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F % Respondent no. 1 has filed replies vide emails dated 29.11.2023 and
© 16.04.2024. The relevant part of the reply filed vide email dated 16.04.2024 is

reproduced below:-

f

Pacteh—



136

O.A. No. 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors.

29

“‘REPLY AFFIDAVIT ON BEHALF OF PROJECT PROPONENT
X X X X
2. That the Project Proponenit had obtained the approval on the
mining plan from the Director, Geology & Mining U.P. Lucknow
and thereafter obtained the environmental clearance from State
Level Environment Impact Assessment Authority, Uttar Pradesh
Lucknow “fhereinafter called as "SEIAA} and thereafter the mining
lease deed was executed on 01-03-2021 by the District Officer,
Banda in favour of the Project Proponent and deed was registered
on 15-03-2021 in the office of the Sub Registrar Naraini Distt,
Bandua.
The copy of the said EC dated 15-01-2021 and copy of CTO dated
28-02-2023 are being annexed herewith as Annexure No.l and
Annexure No.2 respectively.
3. That by way of present letter petition the applicant complaining
about illegal mining blasting and crushing in violation of
environmental norms in villages Jarar, Chhaneha Purwa, Raghwa
Purwa, Girwan. Patraha Tehsil Naraini, District Banda.
4. That the applicant vide complaint dated 12-03-2023 has also
submitted that six mining leases have been allotted in two hills in
the area situate of village Jarar and five crushers have been
established in Village Jarar and Chhaneha Purwa and mining is
being done by resorting to illegal blasting which has resulted in
damage to the houses of villagers, the applicant further alleged
that the crushers are being operated day and night and the
crushers do not have any boundary wall. There is no sprinkling of
water during operation thereof. The crushers are causing dust
and noise poliution due to which the residents are suffering from
‘Asthma’ and other diseases, Hlegal blasting has also affected old
temples located on the hills. Hlegal mining and blasting are also
adversely affecting the wildlife in the area. The roads io the above
said villages have been darnaged by the over loaded vehicles
used for transportation of excavated minor minerals,
5. That on the application dated 12-03-2023, submitted by the
applicant, this Hon'ble Tribunal vide order dated 01-08-2023
constitued a jJoint committee comprising of representative of
Director, Geology & Mining U.P. Pollutaion Control Board,
Lucknow. District Magistrate, Banda to verify the factual position
and take appropriate remedial action and factual and JCV action
taken report may be submitted within one month by e-mail before
this Hon'ble Tribunal.
_ 6. That in compliance of order dated 01-08-2023 the joint
. committee visited the site from 17-08-2023 to 18-08-2023 and
‘vide his joint inspection report 30-08-2023 following
recommendation have been made
21.1) The mining department can be asked to restrict the mining
activities in those mines wherein the required minimum distance
M@n’a are not meeting. If mining is allowed on allotted near
vicinity of habitant, habitant will be relocated to other specific
place with consultation of nearby villagers/ civil society.
21.2} The mining department can be asked to restrict the mining
activities in part of hill where temple is located. If mining is
permitted at this place, the temple and habitant will be relocated
to other specific place with consultation of nearby villagers/ civil

oct-b—
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society priest of temple,
21.3) The mining department can be asked to restrict the mining
activities through blasting in those mines who have not taken
permission by DGMS  for wuse Dblosting and  mechanical
tnstriiment machine,
21.4) The mining department can be asked to restrict the provision
made for construction the main village road by DMF fumd,
A1.5) UPPCH can be asked to take necessany action agalnst the
stone crusher who have not operated the diest suppression system
during the operation of stone crusher.
21,6} The Project proponent can be asked to maintain the village
road near these mining sites.
21, 7] The Project proponent can be asked for Wasting wel be done
in allowed time duration with one-inch holes and proper safety
arrangement after oblaining the valid permizsion of the DGMS and
Depariment of Mines.
21.8) The Project proporient of mining lease and stone crusher can
be asked o sirictly comply wsth the conditions prescribed in the
Environmental Clearance/ consent/mining lease allotment Iﬂl‘lﬂr
and submil the status to the conoermed authoriiies
7. That in the case of Special Leave Petition ¢} No.-19628-19629
af 2009, Deepak Kumar etc Vs, State of Heryana and other etc the
Hon'Ble Supreme Court wide order dated 27-02-:2012 was pleased
to pass followdng direction ;-
*19. We in the meanudhiile, order that leases of minor mineral
ingluding thelr rencwal for an area of less than five hectors be
granted by the States/ Union Territories only getting environmental
clearance from MOEF."
In complianee of the aforesaid direction dated 27-02-2012 given
by the Hon'ble Supreme Court, the Project Proponent after gothing
approval of the Direclor, Geology BS Mining UP. Lucknow on the
mining plan, applied for environmental clearance bafore SEIAA,
and EC was granted by the SEIAA after conducting Public hearing
vide letter No.-631/ Parya/SEIAA/ 6033-5062/ 2020 dated 15-01-
2021 in favaour of the Project Proponent.
&, Thet after execution of lease deed the Project Proponent olso
oltained consolidated consent fo operate the mines under section-
25 of the water (Prevention 85 Control of Pollution) Act 1974 and
section-21 of the Air (Prevention & Control of Pollution) Act 1981
vide letter dated 25-02-2023 Jrom Uttar Pradesh Pollution Control
Board Lucknow which already annexed herewdth as ANNEXURE
No.2 to this reply affidauvit
9. That the Project Proponent i conducted mining operation under
\nﬁuauprrm of Mines Foreman shri Vikash Singh, appointed
the DGMS Regional Office, Varansi wvide order dated ]8-12-
3,
The copy of the said order dated 18-12-2023, issued by DGMS is
baing annexed hereidth as ANNEXURE No. 3 to this reply,
S0 That the Director, DGMS Regional Offiee, Varansi
l::;rbmmed its report dated 01-02-2024 with mentioning therein
. Jhat permissions for conducting blasting in mines are reguired o

00 s be obtained from DGMS under the MMR 1961 in the following
gt e : _,,f"" spercial clrcumstances

fif Permission for conducting deep hole blasting (blasting

R



ey

138

LA, No, 295/ 2024 Abhiahek Shukla Vs, Kunwar Yinod Bam & Ors,

ol

tath holes more that 3 m in depth), as required wnder Regulaiion
106{2)B) of the MMR 196].

fiij Permission for wsing explosives i non-cartridge form or for
using more than one type of explosives fother than fuse or
detonator] in the same hole for example use of ANFO, SMS, SME
along with cast booster), as required under Regulation 155(1) and
162{5) of the MMR 1961; and

(i) Permizsion for blasting within danger zone of 300 m from
permanend bullding or structhure of permanent nature, ot
belonging to the owner of the mine, by using more than 2 kg of
aggregale movimum explozive charge in all holes fired ol one time
or more than 2 kg of maximum explosive charge in each hole
where blasting is done with delay detonators or other means
that there is a delay of at least halfl a second befween successive
shots fired, as required under Regulation 16401 8], Howsever, if the
shortest distance from the place of firing fo any part of such
building or structure is less than 50 mefers, prior permission for
blasting is required to be obtained under Regulation 164(18) of
the MME [96] irmespective of the amount of the charge used.

For blasting in mine under circumstances other than the above, no
permission is required to be oblained from DGME under the MME
196] and the blasting may be carried owl in the mine by
abserving the precautions as prescribed under the provisions of
Regulations 153-170 and other provisions of the MMRE 1961,

In view of above it is evident that there are no requirement for
obtaining permission for blasting from DGMS {f blasting (& done
leas than 3 m depth hole which is doing by the Project Propanent.

11, That DGMS Regional Office Varansi vide erder dated 06-
O2~2024 n!sugrmwdpannissmnfnrd@iuymﬂm of Heauvy Earth
Mowing Machineries (HEMM] to the proponent.

The copy of satd order daled 06-02-2024 is being Annexed as
Annexure No.4 to this reply.

12, That DGMS Regional office Varanst vide notice dated 07-
O3-2024 Informed the project proponent theat:-

(1) The side of the opencast en west side was not properly
benched, sloped and secured by the previous lease holder (o
prevent danger due to fall of sides. The height of top bench on
west side was found about 38m, which i more than the
stipulated beneh height of 6 m Hereby give pou Notice to rectifij
the aforesaid contravention within 3 months from the date of issue
of this letter Le. on or before 06-06-2024.

Work of removal of dangers shall be subject to the following
conditions being strictly eomplied with -

. a) Benches of height not more than 6 m and breath thereof not

wJess than the height shall be formed by working from lop
dowmoard only.

b) No person shall be engaged at the guarry floor or at the bottom
of the high wall, or on ledges made in the high wails,

) Work of remowng the dangers, sholl be done in the mine under
personal supervision of a duly qualified manager and the same
ghall be kept suspended whenever the manager &s absent for any
reason whalsoerer,

df All approcches to the bottorn of high wall sides and also the top
edges of such highwealls shall be kept securely and effectively

ot —
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Jenoed 20 as fo prevent angy nadiertent entry of persons.

i3 That the project proponent is excouxefing the mineral in
aocordlanoe  wath the ferms and condition of the EO0 and
consolichaled consert Esued under Section-25 of the woater
fProvention & Controd of Pollution) Act 1974 and Section-21 of the
Afr {Prevention & central of Pollution) Act 1981 and DGMS itself
mentioned that sloped and secured by the previous lease holder
and the project proponent is obeying the dircctions of DOMS, Tt is
Jurther submitied that the project proponent has alrecdy file
reply/ complianee report dated 09-04-2024,
The reply/compliance report dated 09-04-2024 i being annexed
as ANNEXURE No. 5 to this reply affideut,
I4. That the committee interacted with the applicant &
villagers and also visited the point of concerns raised in the
application. & was obsernved by the commitiee during the site
mizizt, details are given as below
7. 1) The main habitation of vilage-Jarar &= situated [35 mefers
sy from the nearest allotied lease mining on Rl of elicge-
Jarar, but some houses are made near the allotted lease M/'s
Safdar Ali 5/0 Late Shri Farzand Ali, Gata No.-2450, Khanda No.-
03, at Village-Jarar, Temple is situated 235 mefers awsy from the
allotted lease mining on other part of hill of village-Jarar.
7.2] The main habitation of village-Girnwan fs situated ] 75 meters
aiay from the allsited lease Bundelkhand Rocks, Gata No.- 1876,
{Khand Ne.09, Village-ginuar), 36 meters awayy from the allotted
lease (Sangram Singh, Gata No. 1876, Khand No. 01, Vill-Girwan),
139 meters auwnay from the allotted lease (Bajrang Road Lines,
Cata No,-1876, Khand No-03, Village-Ginvan) and 90 meters
aiay from the allofited lease [Bajrang Road Lines, Gata No,-1 876,
Khand No.-04, Village-ginean) on hill of village-Girwan but some
hovses are made near the allotted lease M/s Sangram Singh,
CGata No.-1876, Khand Mo.-01, Vill Ginwvan, Bajrang Road Lines,
Gata Ne.-1876, Khand No.-03, Village-Girwarn. Temple is situated
70 moters away from the aliotted lease [Bundelkhand Rocksa,
Gata No,-1876, Khand No.-09, Village-Girwan). Temple is situated
53 moters away from the aliofted lease mining [(M/s Sangram
Singh, Gata No.-1876, Khand No.-01, Village-Girnuwan) on other
part of hill of village-Ginwan. It is reported by Mine Officer, Banda
that mining lease of M/s Sangram Singh, Gala No.-1BT6, Khered
No.-01, Vill-Giruan, Gata iz allotted on same hill pard where
: :.;._ !mwl!ﬂhmnﬂem:mmng i nuol o0 operation.
M- 7.3) Gaushala is situated 100 meters away from the allotted lease
L > %mmaﬂmumhﬂlnjmﬂm

| The main habitation of village-Badokhar Khurd (Pataraha) (s
ted 75 meters away from the nearest allotted lease mining on

' Ngi-332, Khand No.-0l, Vill Badokhar Khurd on hill of wilage

1 i | tu? of villege-Badokhor Khurd {Patoraha), Temple is siiuated 100
[ et . awxy from allotted lease mining Kutwar Vinod Rafa, Gata
l' ¥

; ar Khuered,
¥, 5] It was informed by the villagers to commiitee member during
the visil that blasting work in Iease area s done in any time with

S " 4 inches holes by lessee and stone pices are falling on his home

and gffected the animal and human being. But i was informed by
lease holders thaf blasting is done in allowed me duration

Prctet—
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betusan 2.0 PM to 3.0 PM with one-inch holes and proper safely.
76 Crack in home could not been shown by applicant o
committes members,

7.F] During the commiftee pisit, stone pleces wene nol found in
agriculture field and habitant area. The possibility of wibrations
dug the blasting af nearby houses of wvillogers and falling the
Stone picces in nearby agriculture field and habitant area during
blasting cannot be ruled out.

78] During the committee wisit, villoge Road was not found n
good condition due to movement of heavy vehicles.

7.9 Wild animal was not appeared on hill/ lease area during
commilies pisiL

7.10} The Agricultural londs are surrounded by most of these
mining lease areas and the mining aclittlies in such close wicinify
operations for mining.

7.11) 05 stone crushers were identified in village-Jarar {Chhaneha
Purwa, Raghwapurua), out of 5 stone crushers 4 gtone erushers
were found in operation and one stone crusher was found wnder
construction ™

15 That from the perusal of the recommendations of the joint
cormmiitee i s undispubed fact that 75 meter is fiar from halbdiartion
of village Badokhar Khurd (Pataraha) and Temple is situated 100
moter away from allotted lease area of the deponent. It s also
pertain to mention here that the provision of rule 42e} of the Uttar
Pradesh Minor Minerals {Concession) Rules 2021 is permitted to
the lessee to do the mining operation out of distance of 50 meters
JSrom any public pleasure ground and the lease of the deponent is
aituate to much far distance from habitation of Village Badokhar
Khurd (Pataraha) and all norms are being followed by the
deponent and there are no complaint regarding working of the
project propanent and deponent also submitted compliance report
to the Uttar Pradesh Pollution Control Board Lucknow on 25-08-
2023,

16, That in wview of aforesaid averment there s no wodakion
which require interference of this Hon'ble Tribunal against the
doponent as per reporis submitted before this Honbie Tribunal

by the foint commitice.”
#7123 Nonc has appeared for the applicant in the course of hearing of the
/ Lol 1 Application.
ﬂ:'( S/ \
l [ :ljr |' We hove heard learned counsels for the respondents and also gone
':-":. 2,/:%:‘ gl the material on record earefully.

Banda District in Uttar Pradesh is part of Vindhyan Plateau having
irregulor uplands with outcrops of rocks intermingling with low lands, The

kb
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Baghein River traverse the District from South-West to North-East, Ken in the
eant and Yamuna to the North. The District is poor in ground waler and also
does not possess major lakes, The District is rich in Minerals and the leased
areas of villages Badokhar Khurd form moderate te high slopes, stony
topography, Isolated small hills which iz waste/barren land. The area is
dominated by boulders and in situ outcrops of Bundelkhand Granite, The
Barren hills and undulated terraing are devold of soll cover and represent only
morrum on the top of the deposit with no vegetation. The agriculiural land is
limited due o topography of the area and aboul 50% is unimmigated. The
industries and other avenues of employments [livelihoods are Iacking in the
area. The Minisiry of Panchayst Raj, Government of India has named District
Banda as one of the 250 mos! Backward Districts out of 640 Districts of the
country and District Banda is covered under Backward Reglons Grants Fund
Programme (BRGF), It is, therefore, of utmost importance that scientific
mining continues in the leased areas in accordance with environmental norms.

26. Respondent No.l the Project Proponent was granted environmental
clearance by State Environment Impact Assesament Authority, Uttar Pradesh,
Lucknow [SEIAA) vide letter dated 15.01.2021. Mining lease deed in favour of
the Respondent No.l the Project Proponent was cxecuted by the District

2 Officer, Banda on 01.03.2021. Respondent no. 1-Project Proponent obtained

::':?audul.td consent from UPSPCB under the provisions of Section-25 of the

i (Prevention and Control of Pollution] Act, 1974 and Section-21 of the Air
tion and central of Pollution) Act, 1981 wide letter dated 28.03,2023.

Cperation of mine, other than a coal or an oil mine (from opening to
closure] is regulnted by the Metalliferous Mines Regulations (MME), 1961 made
under the Mines Act, 1952, Before commencement of mining operations in any

allotted mining lcase the owner, agent or manager of the mine is required to

R

J6
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submit “Notiee of Opening” of the mine at least 30 days to DGMS, as recquined
under Section 16 of the Mines Act, 1932 and Regulation 3 of the MMRE 1961
and the owner or agent of the mine has to appoint n person possessing the
prescribed qualifications as "Manager™ of the mine as required under Section

17 of the Mines Act, 1952 and Regulation 34(1] of the MME 1961,

2B. Permisajons for conducting blasting in mines are required to be obtained
from DGMS under the MME 1961 in the following specinl circumstances:

il  Permission for conducting deep hole blasting (blasting with holes more
than 3 m in depth), as required under Regulation 106(2)(b) of the MMR 1961;
fii) Permission for using explosives in non-cartridge form or for using more
than one type of explosives jother than fuse or detonator] in the same hole [for
example use of ANFO, BMS, SME along with cast booster], as required under
Regulation 155(1) and 162(5) of the MMR 1961; and

fiii} Permission for blasting within danger zone of 300 m from any permanent
building or structure of permanent nature, not belonging to the owner of the
mine, by using more than 2 kg of aggregate maximum explosive charge in all
holes fired ot one time or more than 2 kg of maximum explosive charge in each
hole where blasting is done with delay detonators or other means and that
there is a deloy of ot least half & second between successive shols fired, as
required under Regulation 164{18) of the MMR 1961.

T .29,  For blasting in mine under circumstances other than the above, no

iy

efmission is required o be obtained from DOMS under the MME 1961 and
A

the III' ting may be carried out in the mine by obacrving the precautions as

ot |
[+ under the provisions of Regulations 153-170 and other provisions of

-

i MR 1961.

¥

30.  Permission for using Hesvy Earth Moving Machinery (HEMM) in the mine

A
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is required to be obtained from DGMS under Regulation 106(2)(k) of the MMR

1961,

31. In his reply respondent no. I-Project Proponent has submitted that
DGMS Regional Office, Varanasi vide order dated 06.02.2024 granted
permizsion for use of HEMM without deep hole blasting.

32.  As per DOMS report filed vide email dated 14,03.2024 respondent no, 1
Project Proponent appointed Mincs Foreman and authorization was issued on

18.12.2023.

33. Respondent no.l Project Proponent is conducting mining operation
under the supervision of Sri Vikash Singh, Mines Foreman appointed by the
DGMS Regional Office, Varanasi vide order dated 18.12.2023. It is not disputed
by DGMS that there l& no requirement for obtaining permission for blasting
from DGMS as blasting s being done by less thon 3 m depth hole by the

Project Proponent.

34. The lease of respondent no.l-Project Proponent is at the distance of
more than 75 meters from habilation of Village Badokar Khwrd [Pataraha) and

100 micters from Temple and does not vielate the siting criteria.

35, Mo objections have been filed by the applicant or respondent no. 1-
Project Proponent against the reports filed by the Joint Committee and by

M3. We accept the reports fled by the Joint Committee and DGME and

that the findings and recommendations contained in these reports be
dulgyﬁmnplhdﬁlh by the Project Proponent, Department of Mines and Geology

M . in time bound manner,

(%38 In the present case the violations noticed and recommendations made by

A
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the Joint Committes in its report and compliance report filed regarding the
remedial measures takenfto be taken by respondent no.l Project Proponent

are required 1o be examined /considered for issuance of appropriate directions.

CER Activities

47. Condition was imposed thal Corporate Environmental Responsibility
{CER) shall be by the project proponent and the details of the various heads of
expenditure to be submitted as per the guidelines provided in the recent CER
notification No. 22- 65/2017-1A.111 dated 01/05/2018. Work to be executed
with installation of five hand pumps of drinking water, solar light in villages of
sireets, construction of two numbers of toilets at the primary school with name
dieplayed and address and details of beneficiary and gram Pradhan along with
phone number, photographs should be submitted to Directorate as well as to

the District Magistrate/ Chief Development Officers.

38. In its report the Joint Committee has submitted that the detalls of the
activitiea carried out by these mining projects under CSR/CER activities are
found at ground during the visit and that it was informed by the Mine Office,
Banda that CER/CER activities are being initiated with district administration
and mining lessees but the details of the activities and expenses Incurred were
not givén in the report. In its report the Joint Committee has mentioned that
Respondent No.l did not provide the details about the funds earmarked for

—

’pﬁx "F “u environmental protection measures and expenses incurred by it to UPSPCE.

! !‘J We are of considered wiew that the CSR/CER activities

] |' ented [being implemented by respondents no. 1 should be oriented to
/-’.Z:nd environmental management goals and CER activities should be

-_\.'. 4T -+ r__.-" -
m"l_f*. A {,EC" in the wvicinity of the project and surrcunding areas with active
Rl pariicipation of the Gram Panchayats of the aflfected /neighbouring v & mnd

Prochb-
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the Districl Environment Committee and the budget earmarked for CER
activitics  should be meaningfully utilized for restorationprotection  and

improvement of environment.

40. The Project Proponent should comply with the Corporate Social
Responsibility [CSE)] and Environmental Management Programme (EMP)
stipulated by UP SEIAA while granting EC to the Project Proponent in letter
and spirit, The CSR/EMP cost estimated fallocated in the EC of SEIAA should
be invested fincurred for Environmental Management, Nature Conservation
and Community Development activities in Banda District in the area where
Mining activities are taking place and such activities related to Environmental
Management, Nature Conservation and Community Development required to
be undertaken fimplemented in the field may include afforestation programme
with native tree species to be undertaken and Soll and Water Conservation
waorks to be implemented in the area,

41. Compliance report with details regarding afforestation and rehabilitation
of mined cut area shall be submitted to the Regional Office, MoEF & CC, Gol,
Lucknow and UPSPCB within three months and periodically thereafier as
mandated by EC/CTO conditions.

Green Belt
_.::T'-'ﬁ't 4
Y . Condition was imposed that Green belt development shall be carried out

' n%: ering CPCH puidelines including selection of plant speciez and in

L
S
L IE

=" year wise afforestation program including rehabilitation of mined out area shall

]
{ﬂmh_;alnhun with the local DFO/fAgricullure Department. Herbs and shrubs
. I.=:h1m form a part of afforcstation program besides trec plantation.

& o I
$ ent ne.] shall involve local people for plantation progrom. Details of

be submitted to the Regional Office, MoEF&CC, Gol, Lucknow every year.

-

40
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A9

431. The proposal for tree plantation and green belt development is stated to
have been mentioned in the Environmental Management plans submitted by

the mining lease holders,

44, In ts report the Joint Commitiee observed that te date, no related

activity has been inltiated on the ground by reapondent No, 1,

45. Respondent no.l is directed to carry-out development of green belt
during forth coming monsoon season as per EC/consent conditions
considering CPCE juidelines including the puidelines regarding selection of
plant species in consultation with local DFO/Agriculture Department and also
by invelving local people in the plantation program. Compliance report with
details regarding afforestation and rehabilitation of mined out area shall be
submitted to the Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB

within three monthe and every yvear thereafter,

Maintenance of roads

46. Condition was imposed that maintenance of village roads used for
transportation of minerals is 1o be done by the project proponents regularly at
their own expenses and the roads shall be black lopped.

In ils report the Joint Committee has mentioned that none of the village

.d:.lr" {. I|
1.;-«_
,r:‘ : near these mining sites has been maintained and black topped by the
i
,"' / s, In its report the Joint Committee bas recommended that the
| =
|L ) i/ Department be asked to make provision for construction of the main

'h_ - 1 ﬁl‘.ﬁgc road from District Mineral Fund (DMF).
x\h ='}'. (P '.;-::'-\"
Wi, ! .--‘

e -

IR 48. ‘The main village road can be ordered to be constructed by meeting the
expenses from DMF but the haul roads and roads to the mining leases have to

N
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be maintained and blacktop by the mining lease holders including respondent

. 1

49,  In his report filed vide email dated 21.11.2023 District Magistrate, Banda
has mentioned that Executive Engineer, PWD, Provincial Division-ll, Banda
was in the process of preparing the detailed project report and that  letter no,
834 dated 03.11.2023 has been written to the mining lease holders to maintain

the haul roads to the mining sites.

50. The respondents no. 2 to 4 and 7 are direcied (o take roquisite measures

for construction of main village road from DMF within six monthas.

21. The respondent no. 1 is directed to blacktop and maintain road to iis
mining lease site at its own expenses and to blacktop and maintain haul road
shared by other mining lease holders by sharing the expenses with them.
Hespondent no.l is directed to ensure that the road (o lease and haul road is
blacktopped within four months.

92, Compliance report be submitted by respondent No.l in this regard (o the
Regional Office, MoEF & CC, Gol, Lucknow and UPSPCH within six meonths.

Monitoring of ground and su
area

53. Condition was imposed that Ground and surface water, if any in and
near the core zgone [within 5.0 km of the lease) shall be regularly monitored for
contamination and depletion dus to mining activity and reconds maintained.
The monitoring daia shall be submilted to the Regional Office, MoEF, Gol,
l.ur:l::lm and U.F Pollution Conirol Board regularly. Further, monitoring points

Ak '5' |H111H|‘Eﬁ&1ﬂmlﬁd between the mine and drainage in the direction of flow of

grmm:{hmtt; shall be set up and records maintained, Hydro geological study of

\
af// # ) P A
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the area shall be reviewed by the project proponent annually, In case adverse
effect on ground water guality and quantity is observed mining shall be
stopped and resumed enly alter mitignting steps to contain any adverse impact

on ground water is implemented,

54, The Joint Commitiee found that one pond/lake is located within 5 KM
from the mines. In its report the Joint Commitiee has mentioned that
monitoring of the pond/lake has not been carried out by respondent no. 1 and
other mining lease holders and that no Hydro geological study of the area has
been caried out by these mines.

55. Respondent no. 1 is directed to comply with EC condition regarding

Monitoring of ground and surface water and Hydro geological study of the area.

36. Compliance report be submitted by respondent No.1 in this regard to the
Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within six months.

57. The lease arcas form moderate to high slopes, stony topography and
isolated small hills known as Wasteland /Barren land. The water table in the
hillocks are decp and does nol include seasonal perennial drainage. Inspite of
thiz, mining drainage nesd to be implemented to ensure that it does not carry
particulate materials generated from mining to natural sireams fwaterbody or
agriculiural land. According to the report of Ground Water Department dated

19.10.2022, the Peizometer for measuring ground water level has been

_"‘\\in:lnilnd only in the plain arca of Jarar village. The hillocks located ol high

itude, where mining will be undertaken hoave ground water in deep aquifer in
of altitude, topography and geo-hydrology of the hills. Though the water

R

fﬁ/(tal e is deep on the hillocks where mining s undertaken, monitoring of ground

- _-;Fﬁl:rmmg;ﬂnrmmrnlhuprmulhmrjmmmnudamht:namdl}m

by Ground Water Department of U.P. Government ao that, there should not be

e

|
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any mdyerse impact f interception of ground water during mining aperation,

Control of dust pollution

58. Condition was imposed that fugitive dust gencration shall be controlled.
Fugitive dust emission shall be regularly monitored at locations of nearesi
human habitation (including schools and other public amenities located
nearest o sources of dust generation as applicable) and records submitted to

the Regional Office, MoEF&CC, Gol, Lucknow and UPSPCH regularly.

5%, In its report the Joint Committee has mentioned that monitoring reports
have not been submitted regularly by mining lease holdera to UPSPCB. Some
mining lessees are stated to have submitted compliance report and monitoring
report ‘presently’ but coples of the same have not been attached with the report
of the Joint Committee., Ambient Air Quality Monitoring was nol done by the
Joint Committee by drawing samples and getting the same analyzed,

60. Reapondent no. | is directed to ensure that effective safeguard measures
for prevention of dust generation and suppression are carried out in arcas
prone (o air pollution such as heaul road, loading and unloading point and
ensure that the Fugitive dust emissions from all sources are regularly
controlled by installation of required equipment/machineries and preventive
mainienance and that air pollution level conform to the standards prescribed

by the MoEF & CC/Central Pollution Control Board.

61, Compliance report be submitted by respondent No.1 in this regard to the
Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within three months

and periodically thereafier as mandated by EC/CTO conditions.

Transportation through cevered vehicles,

[ e S -
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62. Condition was imposed ihat transporiation of minerals shall be done by
covering the trucks with larpaulin or other suitable mechanism so that no

spillage of mineral fdust takes place.

&3, During its visit the Joint Committee could not verify compliance with
the condition but has made general observation that covering is not being used

by most of the wehicles during transporfation.

64, Respondent no. 1 s directed 1o ensure that transportation of minerals
shall be done by covering the trucks with tarpaulin. or other suitable

mechanism so that no spillage of mineral/dust takes place,

65, Compliance status be mentioned by respondent No.l in this regard in
report to be submitted to the Regional Office, MoEF & CC, Gol, Lucknow and
UPBPCE within three months and pericdically thercafter as mandated by

EC/CTO conditions.

Blasting operations

66, In itz report the Joint Committee has observed that the blast vibration
study reporis have not been submitted by any of the mine lease holders to
UPSFCB. The condition of progressive mine with 6m bench has been
mentioned in the Environment Clearance and mining lease document.
However, on ground no such bench/progressive mining operations were found

T
- y_?ﬁ*ﬁq;ﬁn any of the mining project lease area.
PN
i =0
e
_j'i":;-l DGMS, Regional Office, Varanasi had issued viclation Ietter dated

l |
ci/. (07.93.2024 1o respondent no. 1 as mentioned in report filed vide email dated

14/03.2024.

g M! |



- 151

O.A. No. 2052004 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors
44
68,  Respondent no, 1 hod sent reply  dated 090420249 underiaking (o
construct o strong berm (o restrict entry to the area ensuring that no work is
conducted without proper safety precautions and working on proper benching,
sloping and securing the benches of the mine to prevent any potential dangers
from falling sides, Respondent no. 1 also mentioned excavations pointed out to
be old working. Respondent no. 1 further stated that it has engaged services of
the professional surveyor who is assisted in accurately demarcating the
danger szone from any strocture not belonging to the mining owner.
Respondent no. I has also stated in its reply that it has prepared a lst of
workimen who require the initial fperiodical medical examination and finding a
qualified doctor to compleie the medical examination and sought 45 days time

for this purpese. In its reply respendent no. 1 alse mentioned that it is in the
process of arranging vocatioral training for its workmen.

69. Respondent mo. 1 is directed to get ita workmen medically examined and

provide reguisite vocational training to them as undertaken.

70. Blasting in the mine be undertaken only by suitable/permissible
explosives with due permission/approval of Chief Controller of Exploaive and
after following all necessary rules, regulations and procedure required for the
purpose. All the precautions suggested in MME 1961must be sirictly adhered

71. Respondent no. 1 is directed to ensure that blasting is carried out by
: 1:"‘ jving advance intimation to residents of the locality and blowing siren and the
. ";ﬂﬁl isite precautionary measurcs are also undertaken lo provent any untownrd
M;;N in the Mining Leases and surrounding areas close to the habitation,
iy
il

=) P

e _.*,,'."'/7&' Complionce report be submitted by respondent No.1 in this regard to the
{hun

i B

© " Regional Office, MoEF & CC, Gol, Lucknow, UPSPCE and DGMS periodically

Pt eP—
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thereafter aa mandated by EC/CTO/Blasting Permizalon conditions.

73. Keeping in view the ground realities and to ensure Sustainable Mining
Operations, livelihoods and ecologically Sustainable Development in the area,
we also direct the concerned Departments/Instrumentalities of the State to
ensure that the Mining eperations are carried out strictly in the sapctioned
leased arcas demarcated/earmarked with boundary pillars by Revenue &
Mining Department as per geo coordinates mentioned at the time of
sanctioning of lease by using GPS and to strengthen, Mechanism for
monitoring/securing compliance with EC/CTO/Blasting permission conditions.
The Director, Geology and Mining Uttar Pradesh is also directed to ensure
installation of weighment bridge by the mining lease holders and compliance
with guidelines issued by MOEF&CC and CPCB.

74. The present original application is disposed of with the directions as

mentioned above leaving the parties to bear their own costs.

T5. A copy of this order be forwarded by cmadl to the Member Secretary,
Uttar Pradesh State Pollution Control Board, Directorate, Mining and Geology,
Uttar Pradesh, Director Mincs and Safety, Varannsi Division and respondent
no. 1-Project Proponent for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

af
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Environmental Impact Assessment

- —
Environmental Management Plan |
(FINAL EIA REPORT) |

—le i m————

Project Proponent:- Shri Mumtaj Ali 5/0-Late Shri Farzand Ali
R/O-Muhalla-Khunti Chauraha,
Aliganj, City & District-Banda (U.P.)

Production Capacity 20000 m” per year

Prepared By:-

Environmental Research and Analysis, Lucknow(U.P.)
An 150 9001:2015 Cevtified Organiration
OI-NABET Accredited Orgonlaation,
Certificate No, NABET/ EIA/ 1619/1A 0019
s C.No: 0522-907B000, +81-FOR095G915
E-maileroeavole@gmal.com
www.eroconsultancy.org.fn

At
Gata No. 2450 Khand No.-05
(Area 2.0 Ha.)
Village Jarar
Tehsil Naraini & District- Banda, Uttar Pradesh
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Environmenia impact Assessiment Report
SUMMARY_OF THE PROJECT

INTRODUCTION
 Project Building Stone, Khandas & Gitti, Boulder Mining

Proponent Shri Mumtaj Ali, $/0-Late Shri Farzand Al
Address - : ' R/O-Mutalla-Khunti Chauraha,

A Aliganj, City & District-Banda (U.P.) .
Project Site Location Gata No. 2450 Khand No.-05 (Area 2.0 Ha) in
Village Jarar, Tehsil Naraini & District- Banda,
Uttar Pradesh
Lease Period. - . 420years . o
Lease Area 2.0 Hectares

itent | LOINo825/ khangj-30 ; Banda

Date of LOI Issucd . 08/6/2019 - —_—
[ Date of TOR* Isswed 421/Parya/SEAC/5001/2019 date 27/ 112019 -

EIA study period _ Soon after the SEAC granted TOR

TECHNICALASPECTS . .. o~ S L b T
Project Site Gata No. 2450 Khand No.-05 (Area 2.0 Ha.) in
Village Jarar, Tehsil Naraini & District- Banda,
Uttar Pradesh
I poinis. |

A 25°18* 55.26”N 80° 21’ 39,03”E

B 28°98 5348 N | 80° 21 42547
80° 21" 48.05” E
e mn DT O IRUSR 8N [::80°21° 46:327 F
Elevations { The highest and lowest point in the leasehold is
190.95mRL towards NE direction and 163.90mRL
towards SW direction.
.- Mechatitzed .

L 2 45

Propesed Quantity
‘Geological Reserve "
Mineable Reserve

ly

1o }‘Vﬁ‘ﬁkers Required
[T dealt reqiiredTaay

JCCLSIEC .
nda at 18.80 Km towards East direction.

Nearest Densely Populated | Ba
Area

S S - 1lrage
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Envirgnmental impact Assessment Report

Population Approximaiely 2000

Water Requirement 235 KLD

Drinking waer G3KID

Water ﬂ'ﬂlﬂlﬁi&f}' From nearest village mm;,gh local vendors

Pty b"'_'

2|Page
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Fomv irismemenial Inspiagl  Sosse il
leepani

QUESTIONNAIRE FOR ENVIRONMENTAL APPRAISAL OF MINING PROJECTS
{(MINING SECTOR PROJECTS)

Mote | All information 1o be given in the form of Annexs should be properly numbered and form
part of reply to this performa.
Noto 2 Please enter ¥ in appropriate box where answer is Yes / No

Maote 3 Mo abbreviation 1o be used - Not available or Not applicable should be clearly mentioned.,

Mate 41 Core zone is the mining l¢ase arca.
Buffer zone in cose of ML area up 1o 2.0 ha 15 o be considered as 5 km all around the
periphery of ithe core zone and for ML aréa above 2.0 ha an ares 10 km all around the
periphery of the core zone.

Moe 5:  Adopt Scoping process in camying out ELA study.

Mote 6:  Please indicate source of data.

1. General Information-

1 General information
a_| Name of the project Building Stoac, Khandas & Gitti, Boulder Mining Project
I | Name of the proponent Proponent:- Shri Mumtaf Al 5/0-Late Shri Farzgand AN
il | Mailing Address R/O-Muhallo-Khunti Chouraha, Aligonf City & [District-
Banda (ULF)

E-mail :

Telephone .

Fax No, -
b | Objective of the project Building S Khandas & Gieti, Boulder Mini ject
€ | Location of mine

Wll.E Village | farar

Tehail Naraini

Dhiatrs I!___I

Staig Utar Pradesh
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il

Survey of India Topo sheet
number

| il | Does the proposal relate io Yes
|_| New ming *
|_#_| Expansion -
#ii | Increase in ML arca -
iv | Increase in annual i
¥_| Remewal of ML =
[vi_| Modemization -
| & | Site Information
f_| Geographical Location
Project Coordinates Point Latitude i
A P5" 18 5526"N 21° 39.03"E
B Pse 18" S348" N 21' 42.24" E
c 18’ 55.85" N 21" 48.05" E
D 18" S8.84" N R0° 21" 46.32"E
[+ 4 63CT

P

53
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P ipandnimes inlenl Fuibpingi  Wesessineml
Wepani

Elevation above Mean Sca The highest and fowest point in the feasehold & [90.95mRL towords NE
| Level direction and 163.90mRL towards SW direction.
_ ;’.ﬂ;l mining lease area (in 2.0 Ha.
it Dominant nature of Yes No
terrain
Flat - ¥
[ Undulated v .
Hilly - ¥
1. | Land usage of the mlnll! lease area (in ha.)
| a | Agricultural -
b | Forest -
c_| Waste land 2.0 He. .
d_| Grazing =
_c_| Surface water bodics =
T | Others (River Bed ) 2.0 Ha.
Total 2.0 Ha.
A | Indicate the sefsmic zone in which ML area falls. In case Sersmic Zone = 11
of rone IV & V, detalls of carth quakes in last 10 vears.
L Sﬂvnijl'{ﬂniﬂiﬂ'ﬂﬂhi
b | Impact ic. Damage 10 Yes Ne
Life - ¥
Existing mine .
.
Break-up of mining lease area (in ha.) as per approved conceptual plan;
Mining Lense Ares Aren sequired
Pu Gisvernment Private Total Fﬁ:mnmt Private
Forest Dihers | Agri. | Others d Oihers | Agri. | Others
1. Area lo be excavaled - 2.0 Ha. - - 2.0 Ha. - - - -
2. Ssorage for top soil . . - » . = - & .
1. Owverbunden / Dumps . - = - - z % - %
4. Mineral storage - - = . - 3 . 3 .
5. Infrastrocture . . = = & a - - =
(Workshop,
A-:tmlpisimin
T TP A T - - : - : = > : .
CAITRN
-1, quhrajm.ﬁ . . = = 2 = = . =
= -AE - . MA = = i =
2 E 2 z HA . i 3 A
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5 | Township {ouiskde mining lease) Il Not Applicable
a__ | Towwl ares (in ha) -
b | No. of dwelling units 1 -
|_ € Distance from mine site -
] Distance of water bodies (in km)
Other Water bodics *
Distance River Bank * Sea [ oreck [ lake [ nalla etc.
(specily)
Mining lease boundary None -
Ancillary facilitics Kone -

[* From highest Nood line / high tide line]

7 __| For projects falling within the Coastal Regulation Zone (CRZ)

Whether the mineral to be mined is of mne Yes ) No 7
nature and not available ooizide CREY

If yes, annex a scaled location map showing low tide line (LTL), high tide line (HTL) duly
demarcated by one of the authorized agencics® [ *Director, Space Application Centre, Ahmadabad:
Centre for Earth Sciences Studics, i : Institmte of Remote Sensing. Anna
University, Chennai: Institute of Wetland Management & Ecological Designs, Kolkata: Naval
Hydrographers's Office, Dehradun: National Institete of Oceanography, Panjim, Goa: and National
Institute of Ocean Technology, Chennai], boundary of mining lease area, distance of ML area from
LTL and HTL. CRZ boundary and CRZ clagsification of the project arca ag per the approved Coastal
Zone Management Plan, and settlements, sand dunes, mangroves, forest land/patches, turtles breeding

and nesting sites efc,, il any, in the project area.
Indicate acrial distance from the periphery of core zone / wrea from the periphery of

8 | the buffer zone to the boundary of follawing (ap to 10 km):
Acrial distance from
5. No. Ares Name (in km.
Core Lone Buffer Zone
1. | National Park / Sanctuary Nl . ;
z. Biosphere Reserve / Tiger
Reserve / Elophant Nil . -
Reserve [ any other
Reserve
3 Forest (RF / PF / = :
unclassified)
4, Habitat for migratory Ml z
birds
3. Corridor for animals of

schedule 1 & Il of the

T | wildlife (Protection) Aet, Ll - :
F | 19
6. ] Archaeological sites
helh * Notified Nil 2 2
0 } | * Others
{E lnstallation Nil = :
TE = Vindustries 7 Thermal Wil = :
"1 Power Plants

56
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o Cdler Mines Mil

10, Adrport Chaken, Kanpur 1210 Km
iowvards  Morth

i s direction,

1. Railway Lines Banda railway station | 18.0 Km Nonh
direetion  Trom
applicd aren

12. Mational £ Siate MDE 1IB about 3,00 km

Highways fowards  East
direction  from
the project site

[* Buffer zone in case of ML area up to 2.0 ha. is 1o be considered as 5 km all sround the periphery of
the core zone and for ML area above 2.0 ha. an arca 10 km all sround the periphery of the core zonc].

9.

[* Consult the Wildlife (Protection) Act, 1972 as amended subsequently and list specics with (1)
Common name (2) Scientific name and (3) under which schedule of the Wildlife (Protection) Act the
identified species fall. Get the list authenticated by an Expert in the ficld / credible scientific institute /
University / Chief Wildlife Warden Office. Information to be based on field survey

Description of Mora & fauna separately in the core and bafler rones *

List of Flora & Fauna is given in Section 11 of Final EIA report.

10

Details of mineral reserves (as per approved Mining
Plan)

ﬁ?lnlilr

Proved

Feasibility

234124
57460

Mineable reserves

F0360

Mujor geological formation / disturbances in the
mining lewse area

Yu

No

Cieol al subrnitted

¥

Geological sections submitted

L

Codntour map submilted

e I

‘Whether the presence, if any, noted of

Foulis

Diykes

Shear Zone

Fulds

Other weak zones

LIRS AN

Source of data (Indicate)

Production of mineral(s) and life of mine

Life of mine at proposed capacity (Yeans)

Rated capacity of mine mincral wise (Tonnes / annum)

Lease period (Years)

20 years

Diate of expiry of lease (D /M 1Y)

Indicate in case of existing mincs

MA

te of apening of mine
'ligmdmliun inthe last § vears 1® year 5% year

_| Yrom vear......... to year.........
1 [in million tonnes.

Y Projected production for the next

A year 5 years from year ......... 1o year

%10 10®

6 Mmoot —

&
e |
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vy eeeeeddm 0 lonnes,

Whether mining was suspended sfler opening of th
imine?

If yes, details thereol including last production
figure and reason for the same.

Whether plans & sections provided?

Type and method of mining operations

| Opencast
| Underground
Hoth

TYPE
¥

Details of ancillary operations for mincral processing

Existing

Additional

Mine details

Opencast mine

Stripping ratio (mineral in tonnes 8o over burden in m")

Ultimate working depth (in m bgl)

Indicate present working depth in cese of existing mine
{in m bgl)

Thickness of top soil (in m.)

Minimum

e - )| o | T

ining 1 tan
Height and width of the beneh in overburden / waste,

Height & width af the bench in are body / coal seam.

n o |4.0n

Proposed inclination / slope of the sides of the opencast
mine (separately for overburden, coal / ore and overall
slope of the pit sides) both while operating the minc as
well as a1 the time of Closure of the mine.

Whether transverse sections ncross the open cust mine
at the end of fifth year and at the end of the life of the
mine have been submitted?

Type of blasting, if any, to be adopted

Underground mine-

Seain / Ore body

Min. Depth (1n)

Max. Depth (m)

AVE- thickness (m)

of dip

tiom of dip in

of eniry inito the ming
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Details of machinery

-----

¥ L} 1 ¥

Method of stopping (metalliferrous mines)

Open

Filled

Shrinkage

Caving

Combination of above

Others (Specify)

Ple e fn o e

Exirzction method

Caving

Stowing

Partial extraction

Wi

Subsidence

Predicted max. subsidenee (in m)

Mazx, value of tensile girain (in mm/m)

Max, slope change (in mm/m)

Whether identified possible subsidence
arca(s) superimposed on Surface Plan has been
submitted?

Majpor impacts on surface features ke natural dminage
pattern, houses, buildings, water bodies, roads, forest,

[ ]=8
Salient features of subsidence
mana t {monitaring and

Surface drainage pattern nt mlnultle

Yios

Whether the pre-mining surface drainage plan
submitted?

L ""-u.|§

Do you propose any modification / diversion in the
existing natural drainage pattem af any stage? If yes,
when. Provide location map indicating conlours,
dimensions of water body to be diveried, direction of
flow of water and proposed  route / changes, il any
i.0. realignment of river / nnllah /

any other water body falling within core #one and its

Hnget
Embankment and / or welr construction

] al consinetion of

Embankment for protection against flood?

Weir for water storage for the mine?

If s0, provide details thereof,

Tmpact of embankment on HFL and scttlement
_arpanl.

| EIE

I_r_gm:l of weir on downsirenm users of water
Vehicolar traffic density (ontside the ML arca)

Type of vehicles

Mo. of vehicles (in PUC per

hour)

Car, Joep, Truck

A0 Hr (approximate

1." ’, 8

e

59
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erstimation)

Afier the propesed activity Car, Jeep, Truck 60/Hr (approximate
o erstimation) |
Whether the existing road network is adequate? Yes =1
I no, mvh#d:ﬂhnfllmlmpmﬂ -

|

L.oading, transportation and unloading of mincral and Yis Na
wasle rocks on surface

'l'[ﬂll.ll:
Tubs, mine cars, elc.

Scraper, shovels, dumpers / trucks
Conveyors (belt, chain, elc.)

ll-'-,ﬁ-l‘,'
Blhle | %]

Ohers {specily)

B le felen :r]- =l In] ol

Mincral(s) transportation outside the ML area

Oty. (in Cum/day) | Percentage (%) | Length (in km) |
Road 66,67 | :

Convevors

n.-nE:r =

Rope way

Water ways

Pi

ipeline
Others (Specify)
Total 66,67 100

L] P ' L] [}
LI U R T R E
B ld pE | ] i

LI—-n

21, Buaseline Meteorological and Air Quality data

() Micro-meteorological data
[Continnous monitoring through aulographic instrument for one full season other than

monsoon)
(i) Wind rose pattern for one [ull season (16 points of compass i.e. N, NNE, NE, -}
based on 24-hourly data. For coastal area also furnish day-time and night time data,
#  Daylime
»  Night time
* 24— hours period

(b)  Ambient air quality data* (RPM, SPM, SO, and NOx)

[*Monitoring should be carried out covering one full season excepl monsoon - same scason

ag in 21 (a) ()]

[*Frequency of sampling: Sampling to be done twice a week for the entire scason 24 hourly
for SPM & RPM. For gasecous pollutants 24- hourly data is given imrespective of the
sampling periad, |
No. of samples collected at each monitoring station: 3 = 8 hourly & day (alternatively)

(e .

-"‘"'.
.-_-::
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kowvtvmmmiea ol Broguees Yasg -.Eam
Hejsma i
25, Water requirement (m'day)
Purpose | Avg. Demand | Peak Demand 3
A. Mine site "
1. Mine operation . - B
2. Land reclamation - -
3. Dust suppression 7.20 KLD 7.20 KLD
% Doking 038 KLD 038 KLD
5. Green Belt . -
6,  Beneficiation - - =]
7. Washerics a =
B. Fire Service " =
9,  Others (Plantation) 080 KD 0.80 KLD
B. Township
. Green Belt - =
2. Domestic - =
€. Other (specify) : i
Total B3R KLD 23R ELD
26.  Source of water supply®
8. No. Source m’fday
I River (name) =
2 Waler tanks from local vendors(For Drinking 038 KLD
Purposes)
1 Mine water (sump / pit) -
4 Other fort dust suppression from local vendors 7.20 KLD
. 8 Plamtation from local vendors 0.80 KLD

[*Anncx a copy of sanclion letter / permission from the concemed authonty (Central Ground
Water Authority in case of ground water abstraction is from notified arca / State Ground
Water Board in case of non-notified area [ State Irmigation Department for surface waler
pumping} for drawing water.]

7. Water quality*
(a) Annex physico <chemical apalysis of water at intake point ** (Reports are Annexed)
. ils are given in Section 111

gl existing mine, annex report on quality of water discharge i.e. complete physico -

11
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My TR

| *For non-discharging mines at least four ground water samples to be laken preferably from
downstream direction of the ming in pre-monsoon and post-monsoon periods and analyzed.
For discharging mincs six samples are 10 be analyzed]

**All parameters as por BIS 10500, Indicate name of Methodology, Equipment used for
analysis, and Detection Leved (DL) for each parameter.
®EE Wherever any analytical parameter 5 below detection level, “BDL” (Boow Debection

__ Level) should be written instead of "NIL"
18, Impact on ground water regime / stream / -|
Iake { springs due to mine dewatering *
n Radins of influence (in m) -

[To be estimated based on analysis of pumping
1ost data and application of empirical formula)
b Whether saline water ingress will take place? -
(applicable 1o coastal areas)

& Impact on stream / lake / springs
[* Provide a comprehensive hyl!ru-gunluglu.l assessment report if the average mine dewatering is
more than 100 m'Mday and or going below water table in non-monsoon period. The report should be
based on prefersbly latest one year pre-monsoon and post-monsoon baseline data covering information
on ground water situation, aquifer characteristics, water level conditions (April - May and November),
estimate of ground waler resources, predicied impact of the project on ground waler regime and
detailed remedial / conservation measures such as artificial recharge of ground water eic. The report
should be based on actual ficld inventory ot of existing wells, at least 30 observation wells in the
bufTer zone with supplementary information from secondary sources (mention name). For estimation®*
of ground waler resource (refer question no. 28 above) be designated study area of the buffer zone may
be sub-divided into command and non-command areas, watershed-wise (in casc of hard rock /
consolidated formations) ¢ block-wise / mandal-wise in case of alluvial / unconsolidated formations) |

**For estimating ground water resources in the area follow the Ground Water Estimation Committee
recommendations of 1997]

28, Waste Water Management Mot Applicable
a Daily average discharge {m*/day) from different
SOUTCES
i Mine water discharge during
Lean period
Monsoon period
il Workshop
iii Domestic (mine site)
v Beneficiation / Washeries
v Coal Handling Plant
vi Tailings pond
Vil Others (Specify)
Total
b Waste water treatment plant; flow sheet for
— Ireatmient process attached,
L /v F‘H‘"«. Quantity nfmmrmc}-clcdfuumdf 1o be

d__ | Point of final discharge
= . § Final Point Quantity discharged (in m’/day)
" 1 | Surface

12 ot
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| Agricultural land

o brmrmmieatal Tt s \.ﬁ'ﬂ'lll
[ETUTETIR

‘Waste lanid =

Furest land I

Green belt

River / nallah

Lake

Sca

o f o f ot [ 2 =2

Onhers (specify)

Total

Users of discharge water

Yies No

i

Human

Livestock

iv

Irrigation
Indusiry

Chthers (speeify)

M||=

Details of the river / nalla, if final effluent is /
will be discharged (cumecs)

Average flow rate

Lean season flow rate

Agualic life

=B -

Analyzsis of niver water 100 meters upstream and
100 meters downstream of discharge point
submitted,

Township

Wasie water generation from township (m3/day)

&

Are you plimning o provide sewage treatment
plant?

Le ]

Usage of treated waler

consumption (Section-wise) and sutput.

Attach water bulanee statement in the form of a flow diagram indicating source (5],

Parpose

Demand{ K1Y

Dust Suppression

7.20 KLD

Plantation

0.80 KLD

Domestic (drinking)

0.38 KLD

Total Water Required

8.38 KLD

a

Ambient nolse bevel leg dB(A)

el —

Details ghven in Section 111

32

Solid Waste

Mot Applicable

—

Top soil and Solid waste quantity and quality

Name

(Lump/fines/alurry/
Sludgelothers)

Composition Quantity
{m*/menth)

Method of disposal

Mining activity*

13 e

ot
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[* Annex layout plan indicating the dump sites. |

b (i)

Fomw i ooy i gl Drmguoa b A -.ﬁ'ﬁ._-

Megmrri

Does waste (s) contain any hazardoustoxic

{in)

=T L

substance/mdioactive matenials or heavy metals?

I yes, whether detaals and precautionary
measines povided ?

Recovery and recycling possibilitics.

Possible user(s) of the solid waste,

}

Is the solid waste suitable for backfilling?

2ol
= i

If when do you propose to start back il ling?

wasle (5) | Already accumulated | Tio be generated

(A)
(B)

Y ol A & B 1o be backfilled
A L]

Ower burden

Onhers (specify)

Not Applicable

Land reclamation Flan
In case waste is to be dumped on the ground,
indicate

Associated environmental problems

Number & type of waste dumps

No. of external dumps

Max. projected height of dumps (in m)

No. of terraces and height of each stage

Overall slope of the dumyp (degree)

Proposed reclamation measures

iii

Section of the waste dump in relation 10 the
_adjacent ground profile attached

Fuel / Energy requirements*
25 ha. or captive power generation of 300KV A

[*To be furnished for mines having ML arca morg than

Not Applicable

abave]
Total power requirement

n MW)

Mine Site Township

Others (specify) Total

Present

Proposed /
additional

Total

Source of power

I {in MW)

SEBGnd® Captive power plant D0 Sets

Present

Proposed /
additional

Tatal

[* Annex a copy of the sanction lctter from the concerned suthority]

- xTth’ 5

I Details of Tocls
Fuel Daily Consumplion Calorific
(TFD)

value
Existing Proposed | (Kealsfkg)

% Ash % Sulphur

14 et
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Favirsaisin nbal Diaguncd 1.--.nﬁﬁrn
LRI |
T ]___ Blorage ufinthmmﬂhkfcxm_qaj_ﬁ_m_!@“@ Mot Applicable
5 Mo, Mo Mumiber of ConsumpHio Masimiam Chiandity at aomy pesiod of
Storages (in TPLY) e —
| L | Fueh
2 Lxplogives
35 | Human Settlement o
Core Zone Bufler Lone
Population® -
o : Details given in Section VI
Number of houscholds ¥
_wise
[* As per 2001 census record or actual survey]
36. Rehabilitation & Resctilement (R&R) Plan® Not Applicable
[*Provide a comprehensive rehsbilitation plan, if
maore than 1000 people are likely 1o be displaced,
othes-wise a summary plan]
& Villages falling within the study area
Villages
Number Name
Ciore zone
[ 500 m from the blasting site (s)
Buffer zone
Township site
b Details of village(s) in the core zone |
5. Na, Village name Population® Average Annual Income
Tribal Others
|
*As per 2001 census / actual survey]
¢ Population to be displaced and / or Land
Oustees
Name of village(s) falling within Number of ousices
Land (only) | Homestead Land and Homestead (both)
- (only)
Ilﬂmu.l.un:
I
d Whether R&R package has been finalised? Not Applicable
oy If yes, salient features of R&R plan for
“YAR - oustees,
. T~ Rite detnils where the people are proposed to
} \'*. horeseilled & Tacilities existing /1o be created.
/ - ds earmarked for compensation packape
ﬂLf" il || Agncy /Authority responsible for their
resgitlement.
iv.  |Time of commencement of resetlement of
= P tﬂmmkﬂﬁﬂ
£ y o Period by which rescitlement of PAFP will be

15

fie ol
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Emvinmiimecsial Dispmoy Vo .Elz.u
Hepweri

= —

0Over,

Lease -wise plantation details

Mol Applicable

_Lease asea (in ha.)

i, Aren broken up

-F._::isl'il'lﬂ‘ Proposed

i, To be broken up

iil.  Areanol o be broken-up

- -

Township area (in ha.)

Area afforested and proposed (in ha.)

Peripheral

Lrumps .

Township | Others

Existing

Proposed

No. and type of irees planted and proposed
Existing

When plantation was started?

Month / Year

Mo, of plant species planied

Number saplings (perba) |

Survival raic %

Avgbeight =~~~ |

Proposed

Mo, of plant species to be planied

Number of saplings
(per ha.)

Enviranmental health and safety

What major health ond safety hazards are
anticipated?

MNang

What provisions have been made/proposed 1o be
made to conform 1o health and safely

requirements?

As per Minos Act' Rules

I case of an existing mine

Comprehensive repart on health siatus

Az per Mines Actf Rules

| of the workers as under the Mines Act annexed

Mineralogical composition of RPM (dust)

# Free silica

Not applicable

¢ Chromivm® (Total as well as
Hexavalent)

Not applicable

*  Lead®®
[* Only for Chromite mines]

Not applicable

[**Only for Base Metal mines]

hl’nfuminnm radiation profection messures, if

pplicable

Mot applicable

ronmental Management Plan

g3\ By

| L1 |
|. Je | _m:il'l:qfu}'h of environmental profection measures
W ol .

Js‘fH“I;F‘ Environmental issues*
t-|
i

Already practiced, il
applicable

Propased

16 f"-"“:l"'n""'
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1 | Air pollution . * Regular water spinkling
* Plantation activitics along the roads 1o
reduce the impact of dust in the nearby

. villages =1
2 Water pollution = # himing will be dome not beyond the
ground water depih, o avoid Ground
water pollution,
3 Water conservation - Not Applicable

» Well maintained vehicles will be used

i : for trangportation in order to reduce

4. Moise pollution N noise during movement of vehicles

* Proper mointenance of machines will
b done 10 recuuce the noise levels.

5, Solid waste / Tailings - Not Applicable
&. Land degradation - Not Applicable
7. Ercsion & Sediment - Neot Applicable
B Top =oil - Not Applicable
0, Ground vibeation 2 Not Applicable
10 Wildlife conservation - Not Applicable
11. Forest projection - Not Applicabile
1z, | Okersispecily) : Not Applicable
[* As applicable]
40 | Compliance with environmenial safeguards (For existing Yew Ko
units)
Status of the compliance of conditions of - e
Environmental clearance issued by MoEF,
if_any, enclosed.
Status of the compliance of "Consent to - v
Operate’ issued by SPPCB, if any, enclosed.
Latest ‘environmental statement’ enclosed. - v
41 | Scaping of EIA
Whether envinonmental impact assessment Yes
of the project has been carmied out by following scoping
process?
Il yes, a copy of scoping of EIA annexed. Dietails given in Section |
42 | Mine elosure
a | Have you planned mine closure? Mo
| b | Submifted a conceptual mine closure plan, Mo
| I yes, indicate estimated amount for implementing the same 166400 (4% of the total
0 A ) T Rs. lakhs) Project cost)
o~ 4.3\ Capital cost of the project (in Rs.) 4160008
it on latest eatimaie)

of cnvironmental protection measures e

17
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ity PM 0, P M2, NOy, S50;), water

uality{ground water and surface water),soil

1ok B Ry oLl I|ll=|_“ I Nwwi .ﬁg..-
Repori
ﬁl L'.rlﬂmllmt'ni Management Plan (EMP) L‘mt Estimation E.]I Cant
A, Plantation
100 saplings = @95 Rs. /
i fNo of plants @95 Rs. / sapling) pling) S0
il)  |Tree Guard (@1 500/- per unit) 2, 10,000
(B00krs. Per day x 300
ater Demand for plantation (@ 100saplings =4 {working days) x
b, itres of water twice per day = B0O lirs.) ( 1.1Rs. /L) 264 000
casure for prevention & control of soil erosion
management of silt shall be underaken.
tion of dump against erosion, if any, shall
carried oul with geo-textile matting or other
[ inl. R
inkling on haulage route for dust suppression
600 m length = 6 m width x | litres of water 1100=7.2 KLD of
m’ /2 times a day=7.2KLD E:Wh? X 300 (working
d. - 1100 for per KLD of water/day) ) 2376000
of monitoring of air

uality and ambient noise level - 2,50,000
f. t for environmental cell * Environmenial
Engineer: |
»  Cjardener ;3 FOD00
g [Fund for COVID-19 50000
Total 2849700
45 Amount earmarked for soclo-economic
Wellare measures for the nearby villages other than
R&R plans,
46 Public Hearing To be followed
47 Wheiber the following approvals® (wherever YES NO
applicable) have been obtained? ?
a Site clearance from MoEF . v
b Consent for Establishment® from the State Pollution . .
Control Board
c NOC from Atomic Mineral Division - v
| Mining plan :u_pm-nwl from 1BM / Ministry of Coal . v
J 12 £y Incase of existing mines, mining scheme approval from o
LY | Y _|"'
i try clearnnee under FCA, 1980 - v
_ g from Chiel Controller of Explosives - o
= | 'Commitment regarding availability / pumping of water = o+
?t fron concerned Anthorities
i /T case of ML area falling in notified areas of the Central 5 o

tind Water Authority, NOC from them_
0 'i I8

N OEL#

ot
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[* Annex copies of approvals and number them|

Eondromnmee il Disigums i Vins ".-IIDIII
Happina i

a8

Was | i ilere any court case relating to the project or
related petivities? 1T so, provide details present stajus,

e

19
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Chapier- B Envitonmental management plan

KO
g1
k2
83
LR
8.5

Prntrend et i

Environmenal manngement plan (cmp)
Environmental management plan imgplemeniation
Proposed set up
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EAMNINA

EINEMP CHAFTER-1- INTRODUCTION

CHAPTER-I
INTRODUCTION

L0 PURPOSE OF THE REPORT

Environmentsl Impaet Assessment (EIA) is a decision making tool to the authoritics, which brings forth
the factual position aboutl a project that enables them in amiving al an appropriate conclusion for the
proposed projects, to retain them if eovironmentally sound, and reject if found having deleterious
overall impact. EIA identifics the extent of the environmental, social and economic impacts of a project
prior to decision-making. EIA systematically examines both beneficial and adverse impacts of the
proposed project over and above the prevailing conditions of environmental parameters and ensure that
these impacts are taken info account during the project designing stage itself and the valees of the
combined impacts are never allowed fo exceed and remain within the statulory norms.

Environmental Impact Assessment report is prepared (o comply with the Terms of Reference (TOR)
received from SEAC vide Letter no. - 411/parya/SEACIS001/2019 on dated 27-11-2019 under EIA
notification of the MoEF (Feb, 2010) and also the EIA Guidance Manual for Mining of Minerals of
MoEF, Govi. of India, for secking environmental clearance for Building Stone {Khanda, Gitty, Boulder)
Mining Project which applied mining lease area is 2.0 hectares falling under category “B1", The lease
area lics near Village Jarar, Tehail Maraini & District- Banda,

L1 IDENTIFICATION OF PROJECT PROPONENT

The project is being proposed by Shri Mumtaj Ali $/0-Late Shri Farzand Ali, The EIANEMP report i3
prepared as per the TOR granted under the EIA Nolification. In order 1o assess the impact on
environment duc 1o proposed mine, il is nocessary io ascertain present status of environment prevailing
at the projoct site and identification and asscssment of impacts on the environment of the proposed

operations,

1.2 BRIEF DESCRIFTION OF PROJECT

The proposed project is Building Stone, Khandas & Gitti, Boulder Mining Project and the estimated
. pdaieet cost is Rs 4160000, The proponent has applicd for mining lease for Building Stone, Khandas &
Gitli, Bouldey Mining over an aren of 2.0 Hectare at Village: Jarar  Tehsil: Naraini District Banda, Unar

Pradesh.’ +r .

PR.'.'HFE‘T NATUHE, SIZE & LOCATION-

% ';:’-r

hmmﬁ;m project is Building Stone (Khanda, Gitty, Boulder) Mining Project.
Skee

b
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BANDA

EIAEMP CHAPTER-1- INTRODUCTION

It has been progosed 1o prepare 20000 m' Y ear of Building S1one annually over an aren 2.0 Hectare,
Locution

The mining aren is located in CGata Mo, 24350 Khand No.-05 in Village Jurar, Tehsil Marsini & Distriet-
Handa, Unar Pradesh. The mining fease ( proposed project area falls in Survey of India Toposheel No.
63C/7, The mine lease arca is located between as follows:

Project Site eo-ordinates Foints. No. Latitude Longitude
M 25" |8 55.26"™M k0* 21" 39.00"E
B 25" |8 53.48" N | R0°21' 42.24"E
E‘ 25" 18" S5.85"N | E0*21'48.05" E
25 18" SE.BAT N BO* 2I"4612°E
Minerals of mine Bmldm; Stonc, Khandas & Gitti, Boulder I.llmm;
Project Mining Project
Nearest Rallway Station Banda about 18,0 Km Nonh direction
Nearest Alrport Chakeri, Kanpur about 121.0 km in Nonth direction.
Nearest Highway/State Highway NH 76 about 13.0 km towards East direction from the
project site.

Froject's importance to the country and the region

Building Stone (Khanda, Giny, Boulder) Mining Project being used for construction material and other
vierious constructional projects. There is large demand of Gittl- Boulder for roads, railway tacks
building construction etc. As per requirement of Gitti-Boulder resource is available under permissible
limits. Such mining projects boost up the local as well as the cconomy of state because of
rapid and cost effective infrastructural development.

This project operation will generate employment to the people residing in vicinity for about 300 days
annually and approximately 24 peoples employed will be benefited dircctly and indirecily from the
project.

13 REGULATORY COMPLIANCES & APPLICABLE LAWSREGULATIONS
) "'-;,:.1’-?2 There is no legal case against the project and project proponent.
s ere is mo any national park / Sanctuary within 10 kms radius from the project site.

pert Appraisal Commitiee (EAC) for mining projects considered the project during its meeting,

: 'd‘n information contained in (e documents submitted and the presentation made, the SEAC-

k- U7, mﬁ.r Féadcsh prescribed the Terms of Reference (TOR) vide Letter no.: 421 /parya/SEAC/S001/2019
e dated 27112019,

et
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EIANEMEP CHAPTER-1- INTRODUCTION

LS POINT WISE COMPLIANCE OF TOR
The points have been raised by the SEAC-Uttar Pradesh in the TOR and its compliance given as under;-

SN, TOR ~ Compliance
1. | All pages of technical documents’ EIAS Complicd
EMPFP ctc. should be signed by the
consuliani and project proponent both,
L | Copy of all the analyels reporis signed Complied

by analyst approved by MNABL or
MOEF&CC shall be annexed with then
EIA report and original analvsis report
should be presented at the tGme of
presentation,

[Shall e available a1 the time of presentation,)}

| MOU signed beitween the project
Proponent and the consultant should be
submitted.

Complied
(Record available)

4. | Year-wise produaction defalls since 1994
should be ghven, clearly statieg the
highest production achicved in any one
year prior to 1994, It may also be
categorically Informed whether there
had been any Increase in production
after the EIA Motification, 1994 came
inte force w.rd the highest production
achleved prior to 1994,

The project proposal suhmitted in 20019 for
20000 m'/ year as per LOL It is newly proposed
project only LOI has been issucd and production
will be commenced after getting EC.

5 | The lab conducting the analysis should
be authenticated and regisiered.

Monitoning has been done by the Mfs Ulim
Testing & Reseasch Laboratory, Modda, LUitar
Pradesh which is certificd by NABL and MOEF
& CC. The NABL accreditation No. TC-B189,
The vahidity of accredilation apto 1571 172020

6. | A copy of document In support of faci
that the proponent is the righiful lesee
of the mine should be given,

R

N I

Fle

The copy of letter of intemt (LOT) of mining
lease issued by the District Magistrate, Banda,
P, wide letier no.  B25Kkhanij-30,
Bandadated 08-06-200%  in favour of Shri

Mumtaj Ali S/0-Late Shri Farzand Al for
mining of Building Stone, Khandas & Gini,
Boulder.

LOI (Copy) is sttached as Annexure L.

- .}TI documents including approved
$mine plan ared by ROQP
5 | (anthorized by Indisn Buresn of Mines
and Directorate of Geology and Mines,
Lucknow), ElA and public hearing
should be compatible with one and
other in termig of the mine lease area,

Mining Plan and Progressive Mine Closure Plan
of proposed mining lcase arca has been
approved by Director General of Mines and
Geology Depantment, Lucknow (UF). Vide
Letter No. 7T64/MINING PLAN2016 on dated
13/08/2019. Approved Mining Plan (Copy) is
attached as Annesure 11,

S
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||
|

production bevel, waste peneration aad

| s management and mining techoolopgy

and should be in the name of lessee,
The mine plan should take into account
the conditions of the mine lease, il any,
in terms of distance to be left un-
worked from the river flowing nearby.

All corner coordinates of the mine lease
arca, superimposed on 2 High
Resolution  Imageryitoposheet  should
be provided. Such an Imagery of the
proposed area should clearly show the

land use and other ecological features
of the study area (core and buffer

sane).

All comers of the coordinates of ML arca arc |
superimposed on toposheet of survey of India
Toposheet No. 63C17.

Coordinates of the mine lease arca as given
below,

Point Latitude Longitude

A 25" 18 55.26"N | 80° 21" 39.00"E

B 25" 18" SIAE"N | BD"21'42. 24" E

c 25" 18" 5585 N | 80°21" 48.05" E

D 23" 18" SB.84" N | 80"21"46.32" E

Imapgery of the proposed arca clearly shows the
land use and oiber ccological feptures of the
siudy area (core and bulfer #one) for Land use
and High resolufion Imagery FOC maps are
prepared with use a RS-GIS technique.

Information should be provided in
survey of India toposheet 1:50,000 scale
indicating peological map of the area,
peomorphology of landform of the area,
existing minerals and history of the
arca, important water bodies, streams
and rivers and soil characteristics.

Key plan is enclosed as plate no. [
CGeomorphology of landform of the aren is given
in Chapter no 2 of EIAEMP repor as per
1: 50,000 scale,

10,

Details about the land proposed for
mining activitics should be given with
information as 1o whether mining
conforms to the land use policy of the
state; land diversion for mining should
have approval from state land uwse
board or the concerned authority.

Yes mining will be dene as per the guideline of
central £ state govt. Policy.

il

It should be clearly stated whether the

‘propanent company has a well laid

down Environmen! policy approved by
{ts Board of directors? If so, it may be
spelt out in the EIA report with
description of the preseribed operating

Yes, lessee has a well Jaid down Environment |
Palicy.

Follow-up environmental aswareness among the

employees ond encoursge them to work in an

environmentally Responsible Manner.

Trined, educale snd inform our employees

aboul envinonmental management psues that

L pracess/procedures to bring info focus

YL
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any infringement/deviation/violation of
the enviranmental of forest
norms’conditions? The hicrarchical
syvslem or adminkstrative order of the
company (o deal with the
cnvironmenial Issues and for ensuring
compliance with the EC conditions may
also be given, The system of reporting
of mnon complisnces! wiolations of
environmental norms to the board of
Drectors of the company and/or
shareholders or siakeholders al large
may alse be indicated In the EIA
repar.

rnay not aflfect their work and Health,

Where required by legislation or  where
significant health, =afely or  enviroamental
hazards exist, develop and maimntam appropnale
emergency and spill response progranmmes.

The Company shall be aware about
envirommental issued and insuring compliances
and conditions which applicable for the project.

1%

Issues relating to mine safety, including
subsidence  study  in case  of
underground mining and slope sindy in
case of open cast mining, biasting study
ele, should be detailed. The proposed
saleguard measures in each case should
also be provided,

Mining is being done by open cagl mining 50 no
subsidence study is required. All the safe guards
measures shall be provided whose details are
given in Chapter No-d,

13

The study area will comprise of 10 km
zone around the mine lease from the
lease periphery and data contained in
the EIA such as waste generation etc.
should be for the life of mine ! lease
period.

Study arca comprises of 10 Kms radius around
the mine lease boundary. Topographic Map
showing 10 Em radius around the ML area has
been furnished in the EIA report.

All the data conained in the EIAEMP Repon
are for lease period of mine

Study srea selected for momiloning encompasses
the arca/location around 10 kma (aerial) radius.

Jaraz 0.28%ms towards East
Jahangirabad 1.0 kmis towarnds South
Girwan .34 kms towards East
Barokhar khurd 1.69 kms towards North-
Easi
Barokhar buzurg 4.67 kms towards North

Map showing all the monitoring location is
attached az Anmexure 111,

Land wie of the stody area delineating
forest area, agriculiural land, prazing

‘land, wild life sanctuary and national

ﬂ-rk, migratory rouie of favea, water
ﬁnll[ﬁ, human scitlements and other
ecological features should be indicated.

ﬂt:lmmﬁlﬁngundnr;hﬂfﬂmmﬂmu:r
for Building Stone purpose. Toposheet Map, and
oiher melevant imagenes along with the
decument support bas been Chapler no 2.

ad

r._n.\,_\__"wh'f‘—"
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15.| A Certificate from the Competent
Authorfty n the State Foresi
Department  should be  provided,
conflirming the Invelvement of forest
lamd, il any, in the project arca. In the
event of any contrary claim by the
Project Proponeni regarding the sinius
of forests, the site may be inspected by
the State Forest Deparimend along with
the Hegional OMice of the Minksiry fo
ascertain the sintus of foresis;, bascil on
which, the Certificate in this regard as
mentioned above be fssued. In all such
cases, i would be desirable for
representative of the State Forest
Department fo  assist  the Expert

Appraizal Commitices.

The Mining Lease orea does not involve any
forest land, The land of the Mining lease area s
Covernment land (Stony area).

16, | Status of foresiry clcarance for the
broken wp area and virgin forestland
invalved in  the Project including
deposition of net present value (NPV)
and compensatory afforestation (CA)
shonld be Indicsied. A copy of the
forestry elearance should also  be
Tarmished.,

The land of the Mining lease arca is Government
land on the Stony arcn and this area is free from
any reservalion of Forest Department Uttar
Pradesh Government,

17| Implementation status of recognition of
forest rights under the Scheduled
Tribes and oiher Traditional Forest
Dwellers (Recognition of Forest Rizghts)
Act, 2006 should be indicated.

There &5 no involvement of forest land in the
project aren Hence 1t is not applicable.

18, | The vegetation in the RF/ PF arcas in
the study area, with necessary details,
should be given,

Project amea not falling under Reserve
forestPodected Foresl in the cone sone ansi.

should be worked ouwt
*/ implications and submitted.

18, A study shall be pot done (o &% ceriain
the impaet of the Mining Praject on
wildlife of the study aren and details
furnished. Impact of the project on the
- | wildlife in the surrounding and any
Tother protected area and accordingly

iled mitigntive measures reqoired,
with oost

The study arans have Wo any Wildlife sancluary
with in 10 Kms Radius. Therefore, Mot

Applicable.

20.| Logation of national parks, sanciuaries,

There is no National Parks, Sanctuaries,

f -I_ --.- i"‘-"'—i‘.‘h_
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biosphere reserves, wild life corridors,
figerfelephant reserves (existing as well
as proposed), If any, within 10 km of
the mine lease should be clearly
indicated suppoeried by a location map
duly authentlented by chiel wild life
warden necessary clearance, if any, as
may be applicable to such projects doe
o prosimity of the ecologleally sensitive
arcns a8 menlioned above sheuld be
obtained from the state wild life
depariment/Chiel Wild Life Warden
under the Wild Life {Profection) Act,
1972 and copy furnished.

| Biosphere  Reserves, wildlife  Comidors,
Tiger/Elephant, Reserves within 10 kms within
the proposed mine lease area,

21.| A detalled blological study for the study
arca [core zone and bulfer zone (10 km
radius of the periphery of the mine
leasc)] shall be carried oul covering
both terrestrinl and agquatic flora and
fauna, Details of Nora and fauna, duly
authenticated, separately for core and
buffer xone should be furnished based
on feld survey clearly indicating the
schedule of the fauna present.

A detailed biological study (of 10 Kms radius
siudy area) was conducted by Ecology and
Biodiversity Expert and the details are
incorporated in the EIAVEMP Repon,

There 15 a KEM River flowing towands west
direction from the project site which is approx. 5
kms, A conal enginate from Ken river flowing
near o the project site. The East distance of
Canal is 2.50 kms from the project zite and used
for Land Irrigation.

The water quality of Canal Water and other
villages of monitoring station given in surface
water quality.

The detailed biological study in the 10 kms
periphery has been described in Chapler 4.

VAR J clearance

21| Proximity to Areas declared as
*Critically Pallited' or the Project
arcas likely to come under the * Aravali
Range’; (aflracting court resirictions
for mining operations), should also be
indicated and where so  required,
certifications  from  the
rescribed  Authorities, such as the
| SPUB or State Mining Deptl. Should be
ﬁ'_ et nnd furnished to the effect that

/ the proposed mining activities could be

mn_dlnrurrd.

The project site is neither falling in proximity
arca dechaned as Critically Polluted nor falling in
Aravali Range.

The valid and lawful LO of this projoct site has
been granted 1o the lease holder by the Mining
Department of UP Govemment 15 enclosed as
Annexure-1,

23, I'.m;;m:l.' of change of land use should be
) Eiﬂ!n.

There shall be Mo aliernation in the land vae as

the project iz of Building Stone, Khandas &

Page 7
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24.

Impact of Mining on the hydrelogy of
the arca incloding water Mow in the
river adjoining the mine lease, It should
also (ake into account the inundation of
mined out area due fo flow of water
from the river.

ﬁill-l-. Boulder. Approved Memng p!alm_ along
with the LO] 15 anached as Annexore 11 and 1

respectively,

The water En-:l_-.- ken river ap?nx. 5 kms away

from the lease area and mining 15 open cast and
there is no water Mow from the mine anca
towards river. There is no any impact on river,

25,

R & R plan/compensation details for
the project affecied people [(PAT)
should be Turpished, While preparing
the R & R plan, the Naflonal
Rehabilitation & Resettlement Policy
should be kepi in view. In respeel of
5Cs /8Ts and other weaker sections of
the society in the study area, a need
based sample swrvey, [amily-wise,
should be undertaken to asscss their
requirements, and action programmcs
prepared and submifted sccordingly,
integrating the sector al programmes of
line depariments of the Siate
Government.

There will be no significant Projoct AMected
Person (PAP) by the proposed mining activities,
Hence, there is no need of K&R Plan, 1T any
case found on the basis of asscssment may be

compensate the affecied people.

26.

Onpe season (Non Monsoon) primary
baseline data on ambient air goality
(PM2.5, PM10, SOX and NOX), water
guality, noise level, soil and flora and
fauna shall be collected and the AAC)
data s0 collected presented data-wise in
the EIA and EMF report. Site —specific
meteorological data should also be
callected. The  location of  the
monitoring stations should be justified.
There should be at least one monitoring
station within 500 m of the mine lease
in  the predominant  downwind
direction,

One:  season (Mon Monsoon) primary baseline
data on ambient air quality (PMas, PMye, 50
and WOk}, water quality, noise level, soil and
Aora and fauna monitoring was carmied in the
monitoring sites of 10 kms periphery whereas
monitoring  sitc near lease area was  also
congidered as site within 300 m radigs. The
monitoring was done from Ist Oct, 2019 1o 3151
December, 2019 by Ultra Testing Rescarch
Laboratory (MoEF & CC approved Laboratory).
The details have been given in the report where
recuiired and the tesl reporls are altached as
Annexure WV,

L e AT AL

Ik
¥.

.--""--

.

Alr quality modeling should be carried
out for prediction of impact of project
o the air quality of the area. It should
-alio take into account the impact of
movement of vehicle for transportation

| olPmineral. The details of the dispersion

Air quality has been incorporated in Section 3 of
EIA/EMP report.

Wind Rose Diagram shown in Seetion 3.

e

[P, CO. S Page 8
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model used and input parameters used
for modeling should be provided. The
air quality contours may be shown on a
location map clearly indicating the
location of the site, location of sensitive
receplors, if any, and the habitation.
The wind rose showing pre-dominant
wind direction may also be indicated on
the map,

The waler requirement for the project,
fts avallability and source o be
furnished. Fresh water requirement for
the project should be indicated.

The Total Water requirement in this project site
is approx. B38 KLD which consumed for
various purpose as follows-

Dhust Suppression = 7.20 K11,

Plantation= 0.80 KLD,

Domestic Purpose= (L35 KLD

The water requirement for the project s given n

Chapter 2.
29, | Necessary  clearance  from  the | Not Applicable
Competent  Authority for drawl of | Water will be taken from near villages through
requisite quantity of water for the | tankers.
ect should be provided.
30.| Details of water conservation measures | The project do nol consume any process water
proposed to be adopted in the projected | except for drinking, dust suppression  and
should be given, plantation,
31| Details  of  rainwaler  harvesting | Kot Applhicable
proposed, il any, in the project should
be provided.
32, Impaet of the project on the water | o Surface Waler
quality both surface and groundwater | There is no sipnificant adverse impact on surface
should be assessed and necessary | water due to project activity. There is no water
safeguard measures, il any required | requirement in project activily.
should be provided. e  Ground Water
The ground water quality will not be affected
due to mining sctivity,
Impact of the project on the water quality and its
- mitigation measures has been incorporated in the
% EIA/EMP report.
33.| Based on the actual monitored data, it | The maximum working depth of mining will be

l"'l]l.j‘ clearly be shown whether working
will intersect proundwater. Necoessary
date and documentation in this regard
may be provided. In case the working

Lwill intersect groumdwater table, a

detailed hydro peological study should
bé undertaken and repori furnished.

bench wise width & m, height 6m in Stone. So
mining depth will not interscct the ground water
table. Hence permission is not required from
CGWA.

Waier requirement will be met by tanker supply
therefore permission from Central Ground Wates

Authority for pumping of Ground waler is nol

i Page 9
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Mecessary prmh:l-_in_n from Central |

Ground Water Authority for working
below pround water and for pumping
of groundwater should also be obiagined
and copy Turnished,

_mqulr_;d_ The approved miming [Iinn is attached |

ms Annevure 11,

M,

Details of any stream, seasonal or
otherwise, passing through the lease
ares  snd modifieation /Miversion
proposed, il any, and the impact of the

samc on the hydrology

The conal water fowing 2.50 ks in the East |
direction which is away from the project site and
there 13 no diversion modification requined 1o
canal stream.

A5

A time bound Progressive Greenbelt
Development Plan shall be prepared in
o tabular form (Indicating the linear
amd quantitative covernge, plant species
and  time frame) and  sobmitted,
keeping in mind, the same will have fo
be executed up fronl on commencement

of the project.

There is no field available for plantation in the
lease aren due to stony surfoce in liv of land the
plantation shall be made by consullation with
forest department or Gram Panchayat. The
number of trees shall be planted on the basis of
the survival in the area.

36,

Impact on Ioeal transport
infrastructure due to project should be
indicabed. Projected incresse in truck
iraffic as a result of the project in the
present road nelwork (including those
outside the project area) should be
worked out, indicating whether it &
capable of handling the Incressed Joad.
Arrangement  for  Improving  the
infrastructure, if contemplated
(including action to be taken by other
apencies such ns  stade povernment
showld covered.

Impact on local transport infrastructure due 1o
the project has been assessed. There will not so
much impact on local transport.

n.

Details of the infrastructure facilities to
be provided for the mine workers
1I|uh| be included in the EIA report.

o\

Temporary sheller along with lempormry toilet
conmecied 1o the soak pil al cortain distance and
drinking water from the mining lease arca will
be provided to the mine workers,

onceptual post mining land wse and
tion and Rchabilitation of

Concepiual post mining land use is incorporated
in Chapter 8 of the EIAEMT Repont,

C
-L.»“'fr;: t area (with plans and with . -
afk number of sectlons) should be The sodl is also generated from joinis cracks duse
:imlji the EIA report io mining will be stacked in o tempornry sack
# _,-*" viard will be used for Land Filling purpose.
i _._._,'-"'

S A
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s ﬂE-L'IpH-‘Elﬂ.II-l]I 'El':andl-l'iﬂimpncl.ﬁ! project

should be anticipated and preventive
measures initinted deinils in this regard
should be provided, Defnils of pre-
placement  medical examination and
periodical medical  examination
scheduled should be incorporated in the
EMP. Special aticnilon should be in
view of stone crusher nearby.

Adl Itnlﬂ_w;l Personal  Protective MENSUTes
providded 1o e all  workers.  Pre-mefical
examinntion wwd pericdical medical examination
schedules  have been  fumished in  the
maragement plian of EIA/EMP Report.

Measures of social-economic
significance and Infuence to the local
community proposed (o be provided by
project proponent should be indicated.
As  Tfar as  possible, quantitative
dimensions may be pgiven with time
frame for implementation

Socio cconomie measures for the local people
have been proposed under the component of the
Corporate Environmental Responsibility along
with the bwdgelary allocation have been
incorporated in the EIAEMEP Report,

Proposed project will provide the employment
opportunity to the local community hence
project will have positive impact on the
surrounding local community.

An amount of Rs. 166400 will be allocated for
CER activities and policy. Detailed break up is
incorporated in the EIA/EMP Repor.

41.

Public  hearing  points  raised and
commitment of the project proponent
on the same along with the time bound
nction plan to implement the same
showld be provided,

The Public hesring poinds are raised and
commitments are point wise aliached in the
Annexure I,

42,

Details of litigation pending against the
praject, if any, with direction / order

passed by any courd of law against the
project should be given.

There i no count case or litigation pending
against this project in any court of law.,

43,

The cost of project (capital cost and
recurring cost) as well as the cost
towards implementation of EMF should
elearly be spelt out,

Thee cost of projects {capital cost and recurning
cosl) az well as the cost towards implementation
of EMP) has been described in Chapter 8.

44,

“Details of Transportation of mined oot
_ as per the Indian Road
ni;gru: for both the ways (loaded as
w:ll unloaded trucks) Joad and its

The mine matcrial shall be transporied as per
centralfstate  government. Rules regulation for
transportation of Building Siones.

%,

.a—

ilﬂﬂf‘ on Envirenment,
111

kachehn hanl romd to be made
orable. Sulbmit Man

By

A motorable houl road will be constructed 1o
conect  the ming site 1o the  neargsi
road/Highway and the plan for the same is

Pt
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Ld-ata:h:d in Chopter 4.

— T e =

46, | Besides the above, the below mentioned peneral poluts are also

i Al documents 0 be properly referenced with ndex and | Complicd
conlinuous page numbering.

i) Where data are presented in the Report especially in Tables, the | Indicated
period i which the data were collected and the sounces should be
indicated.

iil} Project Proponemt shall enclose all the analysisftesting reports of | Enclosed
waler, air, soil, noise ete. using the MoEF&CCONABL accredited
laboratories, All original anpalysisfiesting reports should be
available during appraisal of the project.

iv) Where the documents provided are in language other than | Provided
English, an English translation should be provided.
vl The Questionnaire for environmental appraisal of mining projects | Enclosed
as devised earlier by the Ministry shall be filled and submitted.
vi) While preparing the EIA report, the instructions for the | Followed
proponcnts and instructions for the Consultants issued by MOEF
& CC vide O.M. No. J-11013/4172006-1A.1I{1) dated 4th August,
2009, which are available on the webgite of this Ministry, should
be followed.
vii) Changes, il any made in the basic scope and project parameters | No
(as submitted in Form-1 and the PFR for securing TOR) should | Modifications
be brought to the attention of MoEF&CC with reasons for such
changes and the permission should be sought, as the TOR may | done
also have o be altered. Post Public Hearing changes in structure
and content of the Final EIANEMP (other than modifications
arising oul of the P.H. process) will eniail conducting the PH
again with the revised documentation.

viii} The EIA report also include (i) surface plan of the area | Included
indicaling contours of main lopographic features, drainage and
mining area, (1) geological maps and sections and (3ii) sections
of the mine pit and external dumps, if any, clearly showing the
land features of the adjoining area.

SRR

Pyt
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CHAPTER-2
PROJECT DESCRIPTION

L0 GENERAL

The Environmental Impact Assessment report has been prepared in lerms of EIA notification of the
MoEF dated 14" Sept 2006, as amended on 1 Dec 2009 & 4% April 2011 and the EIA Guidance
Manual for Mining of Mincrals (Feb, 2010) of MoEF, Govi. of India, for secking environmental
clearance for mining in the cxisting arca of Villape: Jarar, Tehsil Naraini & District- Banda, Utar
Pradesh of Building Stone, Khandas & Gitti, Boulder Mining Projoct mining lease measuring 2.0
bectares with the total cluster area 1597 Ha. falling under category “B1°7,

1.1 DESCRIPTION OF THE PROJECT

The proposed project is Building Stone, Khandas & Gini, Boulder Mining Projoct and the estimated
project cost is Rs 4160000, The proponent has applied for mining lease for Building Stone, Khandas &
Gitti, Boulder Mining over an area of 2.0 Hectare at Village: Jarar, Tehsil Naraini & District- Banda,
Uttar Pradesh,

2.2 NEED FOR THE PROJECT

Building Stone, Khandas & Gitti, Boulder Mining Project is used for construction material and in other
various infrustructural projects, There is large demand of Gitti- Boulder for road, railway track,
building construction etc. Abundant Gitti- Boulder resource is available under permissible limits, Such
mining projects boost up the local as well a3 the economy of state because of rapid and cost
effective infrstructural development.

Letter of Intent: The Letter OF Intent (LOI) has been issued by the District Magistrate, Banda, U.P.
vide letter no. §235/khanij-30, Banda dated 08-06-2019 in favour of Shri Mumtaj Ali 8/0-Late Shri
Farzand Ali for mining of Building Stone, Khandas & Gitti, Boulder (Copy of LOI has boen enclosed
&5 Annesore-1)

Lease Period: 20 Years

Mine Man and Progressive Mine Closure Plan:

Mining Plan and Progressive Mine Closure Plan of proposed mining lease area has boen approved by
Director General of Mines and Geology Department, Lucknow UP. Vide Letter No. T6AMINING
FLANR016 on dated 13082019 enclosed 25 Annexure-11.

: - ' = <, rh‘_‘_._l_“ﬁ.._,
>N
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LI LOCATION DETAILS

The mining area 1= located in Gata No. 2450 Khand No.-05 in Village Jarar, Tehsil Narmm & [Distnct-
Banda, Unar Pradesh. The mining lease / proposed project anca falls in Survey of Indis Toposhest No.
63CT. The mine lease area is located between as follows:

Project Site co-ordinates Polnts. No. Latitude Longitude
A 25" 18" 55.26"N 80" 21" 39.03"E
B 25" 18" 5348"N | BO*21'42.4"E
C 25" 18" S585"N | EBO*21'48.05"E
D 257 18' SEB4"N | BO°21"46.32"E
Minerals of mine Building Stone, Khandas & Gitti, Boulder Mining
Project Mining Project
MNearest Railway Station Banda about 18,0 Km North direction
Nearest Airport Chakeri, Kanpur abowt 121.0 km in Morth direction.
Nearest Highway/State Highway NH 76 abowt 13.0 km towards East direction from the
project site,

$ "I'h:m Eﬂ%ﬁhﬁlﬁil in

Naraini, District- Bando{U.p)

Figore 2.1 Location Map of Project
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Sk Bbumitn AB 5 o-Late Shei Farceesd AL
Gts Mo, PESO, Khiad Me. - 09
Villnge: Jaras TehsE-Narainl
District: Banda Ured Prsdeth
Toposheel No: §3C/ 7

Figure 2.2 Toposheet Map of Project Site
2.4 LEASE HOLD AREA
The entire lease hold arca of 1.21 ha lies in the rock of Building Stone, Khandas & Giuti, Boulder
Mining Project. The breakup of the land vse for ancillary feature around the mining area is given below:

Sr. Land use Agriculture | Forest Land | Wastc land | Grazing Land
No. band (ba) (ha) (ha)
(k=)

|| Mining pits Quarry : ' 0124 :

2 | Approach Road : - 0.001 .

3 | Dumps E . = =

4 | Office, Resht Shelter ete, - - - .

5 | Balance undisturbed land - . | E75 -

Totul - - 2.0 -

L5 TOPOGRAPHY

"'T"_'-'".“:Li'f: district largely consists of iregular oplands with outcrops of rocks intermingling mostly with
/4o frequently under water during rainy season. The Baghein River traverses the district from
g south- to north-cast. The tract lying to the right of the river is intersected by numerous smaller river
and rivilets, but 1o its lefl is a flat expanse, most part of which is made up of Mar and Kabar soils,
A\.u&bduﬂ converted into ravines along the banks of the rivers Ken and the Yamuna.

&) e

2 |

-
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2.6 GEOLOGY OF THE AREA:

The general slope of lease area is from Sowth-West to North-East direction. No seasonal & perennial
drainage cxists within the lease area. Due 10 past mining the lease is degraded by mining pit & depth of
pit varies 3m 1o Sm. The highest and lowest point in the leaschold is 14980 mRL towards South-West
direction and 145, 10mRL townrds Morth-East direction. Banda district lies between latitude 25° 00°00"
and 25"39°00" nosth and longitude 300600 and 81700007 east. Total peographical area of the district
is 4460 sq. km. District hendquarter is a1 Banda having 04 tehsils and § blocks. As per the 2001 census
the district hae population of 1501610 of which 807320 males and 694200 females. Scheduled caste
population is 31 1660, Literscy mte of the district is 54.2%.

Geologically the area comprises Precambrian Bundelkhand granites unconfirmably overlain by
Vindhyan are quaternary alluvium, The main and major dreinage of the district are Yamuna, Ken and
Baghain which are part of Yamuna river system.

Physiographically the area can be divided into three physiographic units-

(1) Alluvial Plain '

(2) Marginal Alluvial

(1) High Land {Hard rock) area.

Agriculture is the muin source of economy of the distnct. Both surface and ground water are used for
irrigation. The net irrigated area is 153804 Ha and the net area sown is 336000 Ha, which shows that
45.77% aren is irrigated by ground water and the surface water while the rest depends on mainfall.
Length of canal network in the district is 1193 Km. and the number of governmment tubewells is 460.

Banda district is drained by Yamuna, Ken and Baghain rivers. River Yamuna bifurcates the district
Banda from Fatehpur in north and flows from west to east in the entice district. River Ken meets
Yamuna at Chilla. River Baghain also biforcates Bands from Chitrakoot in southeasi.

L7 GEOMORPHOLOGY & SOIL
a) Geomarphology:
The district is chamcterised by alluvial, hard rock as well as marginal alluvium. The district can
be broadly classificd into theee physiographic units, (1) The alluvial Plain, (i) Manginal Alluvial,

(iti) High Land Area,
“S0T4 v , 3 2o
- . Banda distrigt loose sediments as well as bBlack cotton soil s found. Black colton soil iz
J %, prokginent in the central part. Four major type of soil a) Rakar, b) Mar, ¢) Kabar and d) Padua are
in the district.
EQLOGY:

] ﬂnih;' is of hydrogeological information ground waler occurs in unconfined conditions in shallow
Pl L1 depths and confined conditions in decper depth in alluvium. The thickness of alluvium varics from
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4500 1o 20000 mbgl v the distriet. Granites (Bundelkhand) has also good petentiol and yield m
eeonomical discharge. Groumd water oceurs in fractures and joints in the hard rock, The potential
fractures ane encountered from around 28.00 (o 96,00 meters in some places.

Depth To Water Level:

As per the depth to water level data of 27 permanent ground waler monitoring stations m the year 2009,
pre monsoon waler level mnges from 2,75 mbgl (Khurand) to 26,95 mbgl (Bhitar Kerdera). In the post
monsogn period, depth to water level varies from 0.95 mbygl (Girwan) to 22.50 mbgl (Pailani). Water
level fuctuation varies from 0.0 in Rolyhdyajue to 8.02 m at Noraini. It is observed that the hilly and
rocky mrea the Muctustion s higher than the plain. Fluctuation 15 more where less order streams ane
found

Long Term Wailer Level Trend:

Long term waler level trend records in the area from 27 National hydrographic stations (2000-2004) in
ten years show that (except Matoudh) all other wells are showing declining trend. The falling trend
mnges from 0.097% miyr (Girwan) to | 5087 miyr at Paprendn.

Raiafall & Climate:

The average annual minfall is 902.00 mm. The climate ks typical subtropical penctrated by long and
intense summers. Aboul B0% of the annual rainfall is received from south-west monsoon. May is the
hotlest month with mercury shooting upto 47.0°C, With the advance of monsoon by mid-June,
tempernture stars decreasing. January is usually the coldest month with temperature going upto 5.8°C,
The relative humidity is highest in August about 85% and lowest in April.

1.9 MINING:

The procedure of Building Stone (Khanda, Gitty, Boulder) Mining Project process are:

Proposed Minkag Method: The proposed mining method will include the following steps:

It shall be opencast & mechanized mine. To meet required production wagon drilling with deep hole
blasting shall be carmied out. The blasted material will be handelled with excavator & loaded Into
dumpers. The height & width of bench shall be kept 6m with face slopes 707, Secondary blasting with
Jackhammer dnilling shall be camied out i required.

Indicate guantum of development & tonnage & grade of production expected pit wide as in table below:

. Cheotmndan ROM Gitty, | Saleable Gitty, Sub grade Minersl Ore to
ear feum) K.handa, Khandn, ilioesal reject n'-'r:rh'tlu'den
e Boulder {cum} | Boulder {cum) ratio

,f"’."ﬁ Tf"l s, 18t Mil 20000 20000 Nil Mil Nl
D R Nil 20000 20000 Nil Nil Nil

* 3 Nil 20000 20000 Ml Nil Nil
Ak, Nil 20000 2000 Nil Wil Nil
| % i Nil 20000 20000 Nil Nil Nil
ﬂ&‘—/ Tatal 1 00000 0
D‘::I,I,lh#:
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The drilling will be done with the help of compressor and jeckhammer. In this mine the diameter of hole
will b 32-34 mm and depth of hole will be kept from 0.8m 1o 3,3m in a single hole.

Blasting:

The hole will be blasted by using ANFO,

{“Ammonium Nitrate Fuel Oil Explosive ( ANFO) " menns an explosive mixture of ammaonium nitrate
and firel oil which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed
explosive (SME))

Loading and Transpartation:

Loading of stone block will be done with help of the winch and crane at both face and on truck. Small
stone block (patis) is loaded in truck with the help of Excavator. The trucks will be used for
transporiation of stone block and Khandas from mine site to destination.

{Note:-Blasting shall be carried oul affer the permission of District Magistrate, Banda (UP) and
Directorate General of Mines Safety, Gwalior {U.FP)}

Blasting shall be done wnder the supervision of blasier and necessary preventive measures shall be
taken as per the guidelines of Directorate General of Mines Safety, Gwallor (TLP))

Mo, of Trucks Required (maximum);

Total capacity of ming 1 20000 m" per year

Total no. of working days : 300 days

Building Stone, Khandas & Gitti, Boulder extracied in a day - 66,67 cum

Building Stone, Khandas & Gitti, Boulder extracted in ane truck - 1213 cuem (approx. )

No, of ruck required per day : Approximately 5-6
Trucktippers

Restriction of mining:

The target testing and advanced stages of exploration require larger ficld camps and the use of heavy
equipment al the worksite. Only trained workers or authorized visitors shall be permitied onto worksites
where heavy equipment is operating.

Only properly licensed and trained personnel shall operate heavy equipment. Workers shall be
constantly vigilant and never approach heavy equipment unless they are certain the operator knows
where they are, what they intend to do and where they intend 1o go.

Crews ghall be fully trained for the job. They shall be provided with approprinte personal protective
ipment (e.g., hard hats, steel-toed boots, hearing protection, gloves, goggles and dust magks) Drill
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It is a Building Stone, Khandas & Gini, Boulder mining project over an srea of 2.0 ha at Village:
Mahari, District Banda, Uttar Pradesh. [t has been proposed 1o collect 20000 m'  per year of Building
Stone, Khandas & Gitti, Boulder annually as per LOJ

Vehicular TrafTic Density:

The roads connect from the mine site to NH-76 which is 13.0 km further Enst. So, a pass way of cvery
100 m distance will be provided 1o facilifate casy and smooth movement of heavy duty trucks.

The State Highway has traffic density less than 3-4 trucks per day. On these Highway trucksfirolleys ply
regularly and these will eazily accommodate additional trucks'tippers per day.

Township:
Since this mining is intermittent and laborer employed would be mostly from adjoining arcas. no
permanent establishment of a colony I8 proposed.

Power, Water Supply and Other Infrastructure Requirement Power:

All the activitics will be camied out manually L. extraction of the Building Stone, Khandas & Gi,
Boulder and loading by the working people, only during the day time., Hence there is no power
requirement for the project. However solar power pancls will be provided for lighting in the shelter at
the mining bench for the guards in night time.

Water Supply:

In the Building Stone, Khandas & Gitti, Boulder projects there is as such po need of water to carry owt
operations. Water will be required for drinking purpose and dust suppression. The number of working
people is 28 so the water required for drinking purpose for the workers will be around 0.38 KLD, for
Plantation will be 0.80 KLD & for the dust suppression will be 7.20 KLD, making the total water
requirement will be around 838 KLD. This water will be supplied from the nearby area.

N

Draily water demand
E3BKLD

S’

s N

Dust Suppression For Plantation
7.20 KLD 0.80 KLD
N ~—”
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Infrastructure /Site Services:

The workers are mostly locals living in the close proximity of arca and will work in shifis during day
time only thus there is no requirement of major infrastructural facilities at the site. The following
infrastructure facilities will be made available for the workers,

The site services like temporary shelter, first aid box, drinking water and portable toilets facilities will
be provided to workers at the mine site.

a) Manager's Office: The activitics shall be supervised by one compeienl person a3 overall
manager. In addition onc mining mate cum blaster i3 proposed to supervise the dnlling and
blasting operation. Main administrative office & proposed 10 be sef up in nearby locality on
rentanl accommaodation, However, at site one office of Manager is proposed of about 5 x 3 mirs
Size which shall also provide accommodation for key supervisory staff as well,

b) Canteen -cum-rest shelter: In order to provide the rest shelter for the personnel working in the
mine and also to provide tea'refreshment et as per the Mines Act, 1952. The arrangement shall
be made to install a rest shelter-cum-canteen as shown in plate no.d and dhall be utilired by the
workers. The rest shelter will be for having rest during the lunch howrs by the operators! labor,
The size of rest shelter ghall be about 15 x 3 meter o accommaodate the working labors.

¢) First Aid Room: To provide the first aid for any sort of injurics encountered during the mining
operation, one small first aid room will be provided at mine site, First ald kit and sufficient
stock of matenalmedicines needed for first aid will be provided as per requirement. As the
Mining EngincerManager and Mining Mates arc qualified first aides, they can provide first aid
to the labor on the spol.

d} Créche: At present provision of créche 15 not provided, owever in future of women workers
nre employed, armngement for & smill créche shall be made as per the requirament,

¢) Water Supply: The water supply for drinking purpose proposed will be made available by
hired tanker. The water will be taken from the village Public water supply which is just 0.5 Km.,

away from the mine site and is controlled by the public health department of the siste
Government. The water form supply tube well is used for the entire village Banda, Thercfore
snme arrangement shall continue for the mines as well.

¢ Since the mining operation will involve heavy earth moving machinery, a small
om will be provided for day to day eperations. Ne provisions for a separate workshop are

e A 5
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The manpower requirement for the proposed project will be around 28, Apart from these the bocal
manpower may also be required for excavation, transportation and leading/unloading of Building Stone,
Khandas & Gitni, Boulder in dumpers/radksrolleys.

5. No. _Category Numbers
I. Mining Engincen{Full time) o
2. Geologist(Full time) 01
3. Mines mate / Blaster 1]
4, Drivers 03
3. Supervisor 02
i, Time Kceper 1]
7. Difce AssistantThspatch L]}

Supervisor
5. Compressor operator 01
9. Wagon Drill operator 0l
10, Piece rated workers 16
TOTAL 28
A R
h_’_-_‘%.h—
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CHAPTER-3
DESCRIPTION OF ENVIRONMENT

A0 INTRODUCTHON
This section contain the description of bascline studics of the area within 10 Km radius surrounding the

Mahari, “Building Stone, Khandas & Gitti, Boulder Mine™, Telwil- Narsini, District- Banda, Utar
Pradesh. The study was undertaken for prevailing environment in respect of land, air, water (both
ground and surface), soil, noise, biological (both Mora and fauna), The data collected has been used 10
understand the existing environment scenario around the proposed mining project against which the
potential impacts of the proposed project can be assessed.

11 5TUDY AREA AND FERIOD

Studies of various environmental parameters have been done within 10 km radios area of the proposed
project site. The impact identification always commences with the collection of baseline data such as
Ambient Air Quality, Meteorology, Ground and Surface Water Quality, Noise levels, Soil Quality, Land
use paiiern, Biological Environment and Socio-economic aspects, within the study zone of 10 km,
radius,

4.2 LAND ENVIRONMENT

LAND USE PATTERN

The land use pattern will mainly deal with the land vse and land cover study within project site and
surrounding buffer arca, Land use refers to Man's activity and various uses which are carried owt on
land. Land cover refers 1o natural physical characieristics of earth surface like natural vegetation, waler
bodies, rock/soil, artificial cover and others result 1o land transfosmation.

Land use and land cover are interchangeable process due to man's activities interfercnce,
10 km radius study buffer aren has taken for preparation and analysis of land use patern,

. Adopted Methodology

e _

ZX ARy

tellite Image- Resourcesat-1
2}/ ;"’_:: - LISS I
" /Band Combination- 2.3.4
OF \ 4 Ancillary SOI Toposheets and other reference map
Salient features of the adopled methodology for land use maps preparition of study aren are given
below: bk T VA
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¥ ¥
Satedlite Dala Acquisition Ancillary Drata ax 501
Topo map and Google data

T 3
Sateline data enhancement and Greo- referencing of
classification of study arca ancillary data

r
Land use and land cover map preparation with
CiS layers generation using DIP and Visual

Interpretation

Giround Truth Survey

‘

Rectifications of land use/land cover maps
and penerate shudy drea slatics

F
Final Map Composition at
1:50,000 scale

Mine Lease Area: = .21 Hec.
AMALYSIS OF LAND USE PATTERN
Table 3.1 Land Use/Land Cover Area Eiu-li:s of Buffer Zone

S.No. LUWLC Class Area in 5q. hectare FoArea
1 Agriculture 23210.45 713.85
2 Waste Land/Open Land 6015.62 19.14
i Build-up area 1587.54 50.5
4 River 491.21 1.56
5 Forest 123.75 0.40
Total 31428.57 100,00
Source: Sutellite Image Based

S
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Fie Chart of LULC 10 km Radius BafTer Study Area

Areain 5q. hectare

3.3 AIR ENVIRONMENT

Selection of Alr Quality Monitoring Stations

Ambient air quality monitoring stations were selected primarily on the basis of surfoce influence,
demographic infloence and meteorological influence. From the meteorological data already available ai
the near-most she the frequency and duration of wind is preliminary determingd, from which the likely
wind rose diagram is first deawn., Out of four, two monitoring stations were selected in the direction of
the most predominant wind direction (Up wind); one in the downwind side, one closer 1o the project
sile.

24 hourly monitoring was carried out for 805, MOy, PMas & PMys twice a week at each station for o
study period of 3 momths

13,1 Wind Speed

Wind speed and wind direction data recorded during the study period i3 uzeful in identifying the

influence of meteorology on the air quality of the arca. Based on the collected meteorological data,

relative percentage fresuencies of different wind directions are caleulated and plotted as wind roses of

Sixteen directions viz., N, NNE, NE, ENE, E. ESE, SE, SSE, 5, 35W, SW, WEW, W, WNW, NW and

_NNW for eight hourly and twenty four hour duration respectively. The observed wind pattern during the

Y -_-'szwiud is described below and is plotied for the study period. The predominant over all wind
i

T or the study period is from 'West 1o East direction.

GER
| £, ¥ I.,LH_HJ__,,..':L._

-
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Figure 3.1 Wind rose Diagram

Methods for monitoring
The Central Pollution Control Board (CPCB) has published comprehensive document on emission
testing regulations {“Emission Regulations Part-3, 1985"). Those procedures relevant o the particulate
manitoring are summarized in Table 3.2():

L
|

= J

1
L
L ]
iy s dmaeii

% —11
e
o= 3l
£ -1
-—L‘I

Table 3.2(0): Methods adopted for PM, s PM,g, SO; and NOy (as NOy)

Parameters Technigue Technical Protoco] Bl
Detectable Limit

Gravimetric method US EPA Method S (upim')

Gravimetric method 1S 5182 (Part-XX1IT) 5 (ug/m’)

West and Gaeke 1S-5182 (Part-11) 4 (pgfer’)

Jacob & Hochheiser 15-5182 (Part-VI) 7 pg/nr')

ud &
T[mcﬂ;ﬁ method and IS 5182 (Pan-XX1IIT) adopt & very similar approach 1o particulale sampling.

[ L B

— m“ﬂm differences in the expressions used, but they are generally of no practical significance. It
S ifTecommended that CPCB method it adapted.
il. Equipment calibration:
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For accuraie testing of emisston sources, the components of the sampling irain s calibrated by ouisource
and supplicr (Master Calibrator) standards and solutions are uvsed, calibrated under cenified reference
malerial.
The ambient air quality primary data were collected 1o find the existing emissions / conditions, The data
1% given in Table No. 3.2 (i) and the ambient air quality Secondary data is used. The data ts given in
Table No, 3.2 (i)

Table 3.2 (i} Ambient air quality Primary data monitoring stations

Station Mame of the Distanee from the project site FoneStody Area
Code siation w Am_
AQI1 Jarar 0.28kms towards East Project Arca
A2 Jahangirabad 1.06 kms towards South Study Area
AR Ciirwan 2.3 kms towards East Study Area
A4 Barokhar khurd 1.69 kms lowards North-East Study Area
AQS Barokhar buzurg 4,67 kms towards North Study Area
Table 3.2(iii) Ambicnl Air Quality Status
Average of
Sr, No. of Maximum | Minimum CPCE
Pollutant | Location total no. of
Mo, observation o e Standards
A 11.58 9.36 {11 ]
50, AQ2 14.65 o2 11.44
Ll apmty | AQ3 24 11.35 9,12 10.13 80.0
AQd 11.46 8.2 10.33
AQS 11.53 36 9.62
AQI 27.14 21.45 24.64
NO, A2 26,78 21.55 23,82
| A 24 27,54 22.46 25.21 80.0
ppm’) Q3 : ;
A4 26,78 2045 24,34
ALS 26.34 20.78 24003
AQI 68.24 .48 64,84
A2 79.65 63,79 T0.24
AQ3 24 74.61 61.45 67.26 100.0
ACH 73,32 6545 7089
A5 67.13 6235 64,28
A 3851 3147 LES. v
AG2 - 41.28 34.76 38.10 &0
A3 38.39 31.15 34.71
AH 3051 33.74 3726
AQS 3839 3260 35.21
AQI 0.67 053 0L60
AQ2 24 0.69 0.53 0.64
AQ3 069 0.53 062 4
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R i ADE | 0.79 0.66 073 _| I
| | AQs 0.50 0.68 0.63
L]
]
% 10 '
[0 )
50
.‘ﬂ =
30
M -
10
x mmm[mm+mmmmm
. ! PM2S
huximom | 68247965 7461 755267133851 41.2838.39 39.5138.39
®Minimum | 61.4863. HH.IE“HJ 15,3147 34.76.31.15 33,74 32.69.

- Figure 3.2 Graphical representations of Particulate Pollutants (PM g and PM :4)
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Figure 3.3 Graphical representation of gasecous 505 and NO, pollutant
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Figure 3.4 Graphical representation of gaseous CO pollutant

Obzervations:

Ambient Air Quality Monilering reveals that the maximum & minimum concentrations of PMIO for all
the AQS monitoring stations were found 1o be ranging between 79.65 pp/m’ and 61.45 pg/m® and the
maximum & minimum concentrations of PM 2.5 for all the AQS monitoring stations were found (o be

ranging between 41,28 pgint’ and 31.47 pg/m’.

As far as the gascous pollutants SO2 and NO2 are concerned, the prescribed CPCB Limit of 80 pg/m’
for residentinl and rural arca has never surpassed a1 any station. The maximum concentration of 02
was found at AQ2 with a value 14.65 pg/m’ and minimum al AQ4 with a value 8.12 ug/m'. The
maximum concenirations of NO2 were found at AQ3 with a value 27.54 pg/m” and minimum at AQS

with & value 20,78 pg/m’

Free S04
=Table 3.2 (iv) Silica Contents in dust of air samples collected
Si0; (pg/m®) AQI AQ2 AQ3 AQd AQS
e— Minimum 369 | 402 1.95 2.02 378
WY _ Maximum 4.08 4.78 448 4.25 4.7

waler samples were collected from the study area. The location of sampling points is shown in
Table 3.4.1 (i) and the physico-chemical analysis of the water samgples is given in the Table 3.4.1 (i),
pote b
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Tabbe 3.4.1 (i) Ground waler sampling locations

 Station No. S Distance (k)
Wl Jarari Handpwimg) (k. 28kma towands Eas
W2 Talangarabacdi Hondpump) 1.0 Kres dovwaerds Sowth
GW3 Girwani Hanulpump) 2.3 ks wwnrds East
[e Barckhar bazurgHandpamp) 4,67 kns wwards North

Table 3.3.1 (i) Physico-chemical propertics of ground water Study Arca

Sampling October 2019 (GWI1)
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Observation:
Analysis of nesults of ground water reveals the following: -
& pH vanes from 7.35 1o 7.85 of Study area.
*  Total kardeess varies from 212 mgfl to 356 mgfl of Study area
*  Total dissolved solids{TDS) vary from 664 mg/l to 916 mg/ of Siudyarca
*  Chloride from 40.55 mg/l 10 15208 mg of Study area
*  Fluoride from 0.61 mgf o 1.39 mgfl of Siwdy area
The ground water from all sources remains suitable for drinking purposes as all the constiluents ane
within the limits prescribed by drinking water standards promulgated by Indian Standards 1S: 10500,

3.4.2 SURFACE WATER
Three surface water samples were collected from the study area. The location of surface water samples
is gnrm in Table 3.4.2 (iii). The physico-chemical analysis of the these samples are given in the Table

14.240v)
Table 3.4.2 (iii) Surface water sampling locations

Station Mo, Location Dircction and Distance (km)
swl JarariPond) 0. 28kmis iowards East
s5W2 Giirwan{Pond) 2.34 Joms towards Enst
SW3 Barokhar khurd(canal upstream) 2.22 kms towards Morth-East
SWd Barokhar khurd (canal downstream) 1.69 kms towards North-East
W5 Barokchar buzurg({Fond) 467 kms iowands North

f'l---._—l-—.-h_
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Table 3.3 (iv) Physico-chemical propertics of surface waler
Sumpling October 2019 (SW1)
Tulsranee Limiil s poy [ 209
L =
—r Vet ochnd | Romity | Usitn | o | clissic [ 0] Clam £
131 G580 | 6585 | 645 | 6ol
59 . . . .
K |- oo | 3%
ﬁ L L =
168 . .
24 3 3 }
74 3 4 F 2
- - & m
- ™ : .
7 I :
. 500 200
& 400 - 1000
- l - -
- EI B
- 15 . .
b3 03 .
S0 | w0 | - .
- f
N g
= Page -43

121



BUILIING STONE iKHANDA, IJIZ'ZZHJI.DEHI MINING PROJECT OF DSTRICT 122
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Sampling November 2019 (SW1)

Toleramee bamit an pov 152296

Chass A | Clwss 1| CBssa O | s 13 | oClann 1
IS d02MPar11) | 161 a 6585 [ atus | ssma | asms | atns
P | Venmperamire B0 YPandN) | 104
Wi . )| 5.7
1 4y | 473
& | Tiokal Sali 17 48
& |Total Alkalinity 1 1=

? Onypen |15 307 S Par-Ad)

£ |

Tint Mhabheind | Mesulin

&

oo | X340

-
En

LT

8
SaIITTIAAPYRARAAA G A

E-Epa-rr—-ruilslittil|;l1-tu (=

-
[
i
—

:

HE :Ie'i]

L ] IlEI [ W

izl |- |

T

¢

4]

lle

e g.m,_E...i

o opw pE W g gw o fe i e
L ENEN N CNENEN

|§i£ Sie

8

£
il |

:

As ) 15: M2 5(Pari-17)

.

=

Total

:

—_— ..-/ Page -44



BUILIMNG STONE iKIANIV, mZZﬁlul.u};m MINING PROJECT OF DSTRICT
HAMIA
EIA/EMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT
— = —
Sampling December 20019 (SW1)
[ o2 LR Tolrrance Limiil oy por 15 01%
il L1
i Parmmeier Fewi Meibond | Besulis | Unii s A | Closs 0 | o €] Clasa B | Clas
(1 [ph IS 303 5Pari-11) | 1,19 ” 6505 | AAE5 | 6555 | 6581 | 60 8s
k, T irper sty 1% BT Pwrt-09 ) 198 ‘t - - & -
1| Turbidin IS 302N Part 10) |49 NTL . : = .
T [Conductivity IN025(Par-14) | 6063 | uvom. . . 000 | 2350
A posoeinl o L wl I - 1 - L1 -1
6 |Votal M Pan- 21 ) 196 gl
Ax - ’ E
7 (Wilogical Oxygen (183025 Pan44) mg.1
(Man.) 3 2 3 3
T far ) da)
L ﬂﬁhﬂﬁﬂ— [ Par-35) 18 my/l P s 4 5
' IH-H-—-r— —---—n-t-l'—l-ﬂ-— ﬂ = = =
10 Magmet i :1"'-1 S BOTS(Pan-46) | 1264 ﬁ - - . -
1 gy "‘:l'._.,l"r'l" 'l "mn - - # L]
12 firomiss Fehblay  [1S-3035(Pan-53, ﬂ - 80 - .
I3 [Fhooridetas IV [APAAS00 T 'ﬁ 5 1 13 - -
14 i.i'_"'.""_.L'.',""_'.":_.E_.'..:I' MU Pt 16) 0 3 1500 " T
| d
i PSI25 Part-20 ) | 1490000 el L] . &
“ : _alr‘!..-ﬂr- I-r__. | m __? - ﬂ - “
(8 [Sodium {as Na] _—|IS9008(Fani45) | 160 A e R P
v i M) (153025 Pan-39] : . - - :
70| Tokad Chmommium (a8 Ce 153035 Part- 37 T T T
B [FielmZ) (13035 (Parna®) | <16 | B T
% otaialum (k) [15:3025(Pari - . " - -
Matrate (2 NO,LUMax  [15: 3024 () N 0.7 E) - 0 - -
34N admen (s 4 §-MsPanAl) | <bi . - r
Load Lan ) [IS:MEHPan-AT) | <001 - . -
| Coppr an O ___[IS3035Pan43) | <0 | e
IT W arembead U -
heeaesd (00, ISM025(Pari30)| 1760 | mpd - 3 ! :
b [Sis __ [0sNParad) | 00 | mgl - - : - -
Amsecke |153028(Pen-37) | <01 oos | 02 | o3 | -
= T onm 51622 3 50 | 00 4000 E u

Page -45

123



BUILDING STONE (KHANDA, 1 22D UL0ER) MINING PROJECT OF DSTRICT 124

BANDA
Sampling October 2019 (SW2) B -
IH_NJ 1 Toleramoe Limt o per 15:2296
: iFarameter Tewt Method | Rewslis | LUnies Ciam A | Clam 8 | Ctwin € | Closs 01 Chama £
i n“ _— _E_w....“-. 710 . 6588 | 6309 | 6588 | 6508 | SRS
> | Temgperature IS0 HPaet-09) | 217 c : : > . -
1 i | 51 Hl_y . - X = -
i ity Q2 C R T - . - | m | 3%
§ | Totl Scowpmded Solsd ] = - = - - ~
| Tiskad Alkalirvity i 11) o :: E
alo0,) :
T |Dedogcal Oxypen (IS 3025 Pan-t4) gl
[ (Max.) 2% 2 3 3
at 27°C fior 3 daya)
-I|_ nl.h Eb * & L] 4 4 ®
Calehmnin C 159035 ar-40) | 4160 1] - - - -
I .-gl...r--—-l-.-I:;ll _-_;‘-:I'Hr.l ﬁﬁ ? e & - -
(11 [Chloridetan CT) Max—[15-3035(Pan-33) | 242 TR S O 2
[ Jirntos FehMan_—[is-302s(Pun53) | aoma S T . -
13 [Fluorkdetas FRMax[APHA-4500T | 023 R
e e e '—""—g‘ 00 - 1500 . 2100
20400 | mgl o0 n - ¥ 8
.94 E Tl = S0 - 1000
. -ﬂ.% ' - . - -
] 7.5 - L% = = 2
o) | mpl | 05 s ~ ~ -
YT A0 T30 T T
) _-f.l.e.._.m W 7 8 RO
o) | mgt | 2 g X - -
.0 ' - s
e R aEnE S
a0 ) gl 13 % 1.3 = *
nel| wn | - | =] -] -] -
I 608 | mel 2 : - -
001 | w1 | 005 | 03 | o2
I3 50 500 | 5000 . -
S

Page -46



BUILDING STONE iKHANDA, 1:[23}&5!.!‘&[‘.“ P MINING PROJECT OF DS TRICT

BANDA

EIAVEMP CHAPTER-3}- DESCRIFTION OF ENVIRONMENT

Hmﬂlllm Hnwmhrr 2009 (SW2)

-

J_.. e e ) .:.,— I | T ||r|lrl'|-_”-‘ﬂ-|"-'1h n
T, Farametor Vst Meibad | Hesultn | Umins tnA | Cawb | Chmc|Clann | Can ke
R - — |Sasgraii; | i : 6500 | DB | 00K | 6505 | 6584
. 1 [Temperanaee B2 PanY) | 200 b . : b e -

Wi R arsPani0 | 49 | Wi T I

; 5580 | psem. ’ » 1000 | 2250

[ Solid 39 ml - - - -

o |Votal ARaliniy m | ™ % .

a0 )
7 [iolagieal Cygen ] mg/l
{Ma) 32 2 3 ? :
ITC for 3 dign)

E nﬂmhr 153025 P'an - 1K) L$ mg1 o 5 F] d
;. l—&m—ﬁ = = - =
i B B
_r l-uml—-—ELJ -~ = -

i w1 (K] K - -

T y a2 gl ET - - L

H._ﬁ: w0 | mgd | 300 | - . :

% T |ty w |- @ |- e

9 I C e ST . - -
003 | 003 | =
T <l 15 . - . .
N W W S OHS E
o A ——— I
o0l . - >

= _ _ 0l ’ 01 s
al | med (K] - ' - =

e

Demand {as0s) IS b025(Fan-50) | 20.80 *‘l . : . * >

A ) gos | @3 | O3 ) -
1 b1 7] S000 & -

125

Page 47



BUILDING STONE (KHANDA, t:l'zalﬂn:l.nlim MINING PROJECT OF DSTRICT 126
1 BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Sampling December IIJI'!_II:EW‘.II

—

Iﬂ:i'.llll'.im e PRI

o ol b - Clasa A | Class i r'l"llll- U W T Y
el i 02 1y g 749 - 6589|6508 6tns] ;..'.' 8 asmn
Ttl:ﬂr.ﬂ-r il ISH S Pal) | 19s b - i a
Turhadity IS }02%Pan-10) | 5 NTU - = - o ]
fComdutivity (I3 C IS 14 Lot N | et . - 1] 2280

mgl
S M oy | ™ . §
Cal0,)
' Ohypen J025(Pan-44) gt
e i 2 : ] ,
IT'C for 3 dayv)
y -wmw 23 * [ 5 4 i &
58,71 - - : w00
a3 0.09) [X] [ - i
13 [Flaonde(an o3 | _5 1.5 5 . -
14 [Tenal 16) | 431 d 1500 . i
mﬂd V| 1me00 | mgl W0 . . .
*3_'. - - - - -
17, . r . s x
b .| = - - -
=001 008 | oS : .
=10 . s = -
“ -!-:; :ﬁ ; + A"I-_ " -
NOL My 1 = -
<801 %l - 0.0 . :
= 0.0 . ol .
o ; ol | mgh 1.3 . 15 - .
ical Choypen !
(s} 15-3025(Pact-38) | 17.60 | mpd . . : . h
B T T N N
(A ) 00| : 23 63 -
Coll Tiorm 1622 3 w0 | w0 ] - | -
P

Page -48



BUILDING STONE 1KH ANDLI;IML-LMﬂ} MINING PROJECT OF DSTRICT
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Sumpling October 2019 (SW.H = .
HESLLTS
i B = o Talerance Limil as per 15 22% ]
5! Iarsimeier Tosl Mlwthad | Besnilea Lnin PRI [ PP PR P
) IS 300Pan-11) |_7.22 - B0 | 6583 |65k s | 6ins | f3ds
3 | Vemperabare ISR (Fan-09) | 209 € . s "
i [ ) A T - - -
4 s 1) | 4174 | peem. - : 1000 | 3380 |
3 s 1T ] 36 mgl - . -
3 ET%’:-:J] 218 mgl - A i
7 15 302 Part-i4) gl
wed (M) 29 2 3 3 -
2°C for 3 duynd
8 3560 - - - -
l __'ﬂ...._ﬁ - : : -
] i 5479 ___% - - - | 600
i BT = W0 : s
[ AFIAAS00 F ﬁ F 3 |- e
i i i o0 | - | 16 | - | 20 |
; .
$ [Fomt Hardness isa0aspan2l) | g0 | mgt | 30 | - | - :
i ImmEEE
i - l| = E -
(L] ! R J - = a -
- T T A -
%! I - s . ~
13 - : g 3 -
15 3075 = [ : -
- v e
ol - ol .
TS 3025 Pan-02) | =i 1.5 - [E] - I
ISJ0ANPart-SH)| 1760 | mgl . . . . .
A % w0l | mgt | 065 | 03 | oz | .
Form  |I5:168 15 arwicosi so | S0 | s | - | -
e
< SN
T

127

Page -49



BUILDING STONE {KHANDA, i:l'%lll.ﬂﬁﬂr MINING PROJECT OF DSTRICT

BANDA

EIA/EMP CHAPTER-3. DESCRIFTION OF ENVIRONMENT
—

Sampling November 2019 (SW3) - -
J _ Volivrance Limit o por 15:11%

&I PR Vest Methend | Resmbin| - Lwlts | s | o B | 0t €] a0 o0ns 8
[ 1ol 153025 (Pans- 1) |_7.91 O arETnIrEenrne
P | Timperatury +H-H!ﬂhﬂ1- ] i | e - = . = :
| Tty [Is302sgran.10) | 28 NTU . . .
ERC I 1) | 5054 | e, - 1000 | 2250
s [Toul 5 nl n mg 1l . . a :

6 [Total Alkaliny 3A P 2N [ | et 5 .
liAs oty
T |Wialogieal Onygen |15 1025(Pan44) ]
21 2 3 3 . .
™3 ' i : .
140) § 3530 | =gl : : :
s S ieeees
F_| on % T E :
I 8 S 8 B R
16 'rn‘:l.ﬁll-:_ 0| se000]| et 00 - ' ;
i6 T 641 | wel | @00 | - 40 - | o0
l # L - L L .
3 : -%- 1 - . - - -
ﬂ‘ i " ﬁ “lﬂ - =
! <10 mgl ;g . 15 . .
. 2 : = - 3
ol . E . -
i s HL - .
- é ] - [ .
: L Litan Ll mgl 1 13 s 13 - :
Sy -02sPartsn) | 140 | mgt : " ’ ] )
e Ax |issan-37) | <008 | med | 003 | 02 | o2 -
o i “S8 | 00 | so00 | - .
R S —

128



BUILIING STONE (KHANDA, lil'z%l LDER) MINING PROJECT OF DSTRICT 129
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT
= =

Sampling December 2019 (SW3)
Ld e siaia : Toalirmace Limil as per (% 3231%% ]
' - Rovabs | Vol | o & [ Gl 8 [ s [ cuam | o
BRI IS3025Part-11) | 7.6 . 6588 | 6,585 | 6505 | 6,585 | 6,503
2 | Vempevating ISIO2S{Puri-00) | 307 b E . . . !
3 | Tty Pai0) | 28 ML : » - ; "
A ~ 14 493 2 pscm. = - 1M 2250
5 |Total i g/l . . . .
i | Totsl Alcalinity ) mg 1
32 - - - #
] Silan 44} mgl
Dhernan (Max.) 25 2 ) 3
37°C for 3 dayn)
§ [Dhsolved Oxypen mgl
0y Min. i i ] ] F] .
I" qt _;- .. f 5 =
: R o O
5 (020 | wgi | 13 [ 48 [ 45 | - | -
i 35 | mg [ - 1400 x 21m
goasPaeat) | 12800 | mgt | 0 | . ; 5 =
| 56 | we' | dea | - | am | - | e
I._- % ; - - - - -
) O ) ) W
T - R
%u:ﬂ&_lﬂ.' [r" 1 20 - E i .
‘:IL..J'F'I.;_.-I__:_._-L.-L..JJ'H:'T T T
5 [Copy Gl | mg) | a3 | = T as | - | -
.m * - " -
F —ﬂ - & ] & -
=001 gl 005 | 02 02 .
L[] 0 _&T____ . 5
[ WP

Fage -51



BUILINNG STONE (KHANDA, |i1‘2‘3.5 ULDER) MINING PROJECT OF DSTRICT 130
BANDA

EIA/EMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT
—

Sampling October 2019 (SW4)
L I : - Toloranre l_.hui"n por 1520
i T i o] Lo v s & | Class B | Class © | Class ()| Class E
F_F'__ [0S (Pars-11) | 780 ~ |83 |6vEd |68l | 6sEs|ssas
| |Vempersture fis:3o2SPano | 228 o - : :
Vurbidity IS M02S(Part-a0) | 42 NTU . . .
d | el " Pan-f4) | a7 | jeom = . om0 | %0
5 [Towl Soind ml 4 g - . s
& |Toeal 153025 et 2 1) 4 rigl E 7 ]
ﬁﬂlﬂl-lﬂll- gl
29 2 3 ) x =
15 M Part- 38 ) da mgl R . ; ,
3520 3!! z . : - -
Iy ﬁ_;g._m T
Fe 1 [X] . 30 . -
F | o 15 | i3 -
" 6) | 3 S N . 2100
h 1“ Tﬂ FMaptd Vo opaies i LsaE ]
{Hl:'ﬂ:ﬂg [m:“ 13600 g ] = = = L
B b 679 400 |« | a0 | . | w00
gu I ———
= m -HE— L . = = o
i 03 : = - s
” G R R I
21 <10 15 ; T r -
2 : - - - - :
s : o = w 3 .
] 1 - - .
o L1 : 0.1 . [ 7
ol | gt 1.3 3 14 = -
2r
Dhesnand (a60) sanspust| 2080 | mer . . g g
e o | wel Joos | 63 ] o2 ]
[ E] m 500 | oo | -

Page -52



BUILDING STONE (KHANDA, ur23.ﬁm.m;m MINING PROJECT OF DSTRICT {31

ANDA
EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT
Sampling November 2019 (SW4) _ X —
I 1lh-.|-nrlliu.ll'nplrl!|..1.'i?.___
. P IR | . Cliasa A | Clasn 1 | Clles © | s 1 | O laaa E
L = S0P 1) | 763 - G005 | 6tms | 6asns | 6585 | asaS
2 | Temperatare 23 e s : . : p
3 | Turbidiy (K] NTU -
(4 [Condecinity @25C | mmm W13 | peem . . 000 | 2290
|3 |Toul Salid o | =g . - .
6 [Total Alalinity = mg
Cal0y)
7| Uhypem ol
[emand | Man ) 27 % 3 3 -
Fn:n'r for 7 days)
¥0 s 3 . -
1 - & & &
= w - !.! ”:
C O : -
- [ sw ] - | 0|
l“ * 10 = - - -
1 | a0 . 400 = | 1om
% € RN EE R
| S L e e
[ 20 . 0 . .
1 i 0.0l . -
. 3 0.1 -
Cuj |_ s .5 - "
Ouygen :
MW m “ “‘ *® - - & =
‘j & & = = &
e
[Tonl 151622 TH oomi S0 | s00 | w000 | - )
fodn—

Page -53



BUILDING STONE (KHANDA, (2] Z'QIZIUIJ!EHI MINING PROJECT OF DSTRICT
BANIDA
EIAEMP CHAPTER-} DESCRIFTION OF ENVIRDNMENT
"
Sampling Ilnn'mlmr 20019 (SW4)
EE = Tabrrunce Limit as por 13239 |
L T Farsmaicr Vind Mleidsd | Hesalis | Uniis Cloms A | Ctaws 8] Caase €] om0 | Coma 1
i [pi EuzPa-11) | 7.33 - BARS | 05RS | GBS | 0.585 | haAt
I | Tensporature 153025 Pan0) | 208 e . . .
1 [Tty Pa-10) | 43 NTU . -
4 2 i e 7 pinh'!:l. - - e 5] T340
5 |Totd SasPan-17) | 47 | mgl : : : .
& |Totl A 15: M5 Pars 231 mg
25 -
7 (1S 02 s P 4a) gl
Dbl { Man ) 18 3 i 3
27°C for § day)
. Ome  [ERERw0| L, | 6 5 4 ‘
T ]
0.09% . -
) -
a1 . 2100
156.00 ' : .
65 W 1000
=o =
N L # .
g PE[E 54

132



BUILDING STONE (KHANDA, :;|-23§1;|_|1Eu= MINING PROJECT OF DSTRIC] 133

BANDA
EIA/EMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT
- e —
Sampling Oclober 2019 (SW5) e — =
I ‘]_ ' T T | lermnoe Lineit us e 15:2200
i R Tex Mothod | Remits] Ut | Chuns A [ Cluss | Clna € | clss 0| e
1 IS WS Pan-11) | 752 . OO narETn
_" Tempermure P05 {Far-09) | 2204 g . . 2 :
[ Varbsdsty I Past= 10} 17 NTW = B - .
[ Eﬂ#t ) | 47 | vom - - | e | 3%
¥ m H q‘: ® - e
o . gl
| I .
26 2 ) 3 .
el - el o 5 " P
! -I ﬂ ? e - - -
R A R b B N
a3 | - W | - .
n16) | 2 mgl | 500 | - | 15001 - | %M
I“.“ m- m - - & -
16 [Sulphate (as S0,May ISI025Parn-M4) | 6.02 4% . 400 - | o0
| 17 [Phosphate (s 1) | |_.._.__.41 . . . . - .
18 l::!"ﬂ:l- I 5(Parg-45) EE - - . . a
19 {Manganese (a6 Mn) __JI5:30 J:"._u __%- [X] P! . F -
v L_L"-:f"__.:"'_":['ﬁ'-_' art-42 ool | oos | aos - .
1 b % - 1. rl I’ - I - =
5 I gi & e - - -
: = '.-r ! S -H - -
(Pari-d1) | 0.0 aal = % - B
{ T 0.1 : 0.1 *
]| =@ gl [ . [E] - .
15-3025(Pan-58)| 1760 | mpd . . r -
:1:_I__.'Ll L lj W - - #* -
|5 5005 (Par - ﬂ ﬂ' m E u #
ol For T ﬁ_ uﬁq 0 | s0 | s | - | -
T —

N R




BLILIANG STONE (KHANDA, lilzagﬂ. LIDER) MINING PROJECT OF DSTRICT 134
BANDA

EIA/EMP CHAPTER-3 DESCRIPTION OF ENVIRONMENT
—

Sumpling November 2019 (SW5)

1 Toltrassy Lenss oy pod :l::.lh. i
% T L - Clmes A | Class I8 | Clasn | Chaws 1 | € w1
R 15 3035Pan- 11) | 766 65Bs | 6885 osns 6883 |aias
2 [Temperature 53005 Part0%) | 217 i : = : - 3
3 Par 10} | 3.9 NTU . . - .
i 15 14 _J.!ﬁ_v [ pwem. . . 100 | 3350
3 Soid (i ] 33 | i - : - .
[

Total Alaliniy 153005 Part-21) 230
Tl o
Oypen 1S M025(Pan-44)

af

L L] i ] L] L]

’
+
y

B
o Pl e s ....,.*.Igii ihilh .

13

=
=
—_

| L L] ] 1 L] * L] L ] L]

G i=l

mgh
=
gl
mgl
el
| et

e ot AT ) % m
Coll Form fis:1822 @0

N
03
00

g

! |
ik \
T 5 Fid
| = 1‘:.___-"'-
hy el Page -56
-h"'\l-. ..-"-



BUTLIING STONE iKRHANDA, HI'Z&IQ LLDER) MINING PROJECT OF DSTRICT
3 BANIDA
EIAEMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT
Sampling December 2019 (5W5)
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Observation:
The analysis results indicate that the pH ranges between 7.10 and 7.66. Dissolved Oxygen (DO) was
P in the range of 7.8 10 8.9 mg/L COD values were observed to be in the range of 14.40 10 22.40
TR 'mgﬂ!ﬂd I valies were observed to be in the range of 2.6 to 3.2 mg/l. The Iren and Nitrate were
Tound the range of 0.088 to 0.098 mg/l and 0.74 1o 1.05 mg/l respectively, Bacteriological
mimhpn surface water snmples revealed the presence of total coliform in range of 9 MPN/100 mi
;ﬁﬂl mil. Based on the resulis it &5 evident that most of the parameters of the samples comply
i
h = wl!!g. 0 standards of CPCB indicating their suitability for dnnkang waler source aficr

i ;hnée]plpual treatment and disinfection,
\“' M.Jt..b-—
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Conclusion:

The surfoce water quality of the study area found agreeable range. The water quality parameter like DO,

BOD and other parameters ane within the range of permissible limit for ivigation, squatic life survival
and other purpose

Surface water quality criteria for different uses

(specified by CPCB, 1979 and the Bureau of Indian Standards, 1982)

s, Water quality Characteristic of water body
No parameter A¥ B¥ [l D* E¥
Dissolved Oxypen (DO) mg/i [3 3 4 4 3
1 %ﬁﬁﬂ“ ] 3 3 .
{BOD), g {(rmax) _
3 | Yot Colform organisms *¥* | s ¥% | 500 ™ -
4 1500 - 2000 |
£ e
& < 5
E -
9 400 1000
_ED_ ﬂ i} -
1 . 1.2 -
12 = 1000 2500
7 o e
(15 [ - 6% -
: 51 : :
Note: *  Classes of water use:
A Drinking waler source without conventional treatment but after disinfiection
B Out door bathing (crganised)
C water source with conmventional treatment followed by disinfection.
D Propagation of wild ife, fisheries,
E Lrrigation, industrial cooling, controlled waste dispasal.

** I the colform s found to be more than the prescribed tolerance limits, the criteria for
coliforms shall be satisfied if not more than 20 percent of samples chow more than the

/ treated as to ensure maintenance of the stream standards.

) o

. Iolerance #mits specified and not more than 5 percent of samples chow values more than 4
_,fr times the tolerance limits. There should be no visible discharge

of domestic and industrial
- warste into class A" waters. In casa of classes “B” and “C” the discharge shall be o regulated

Soil '!_:q.;-‘ defined as a thin layer of carth's crest, medium for the growth of plants. The soil

o
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characteristics include both physical and chemical propentics. The soil survey and soil samples. were
carried out | collected 10 assess the soil characteristics of the study area. Soil samples were collected
from 5 locations (project site, one upstream & onc downstream skde) as shown in Table 3.4(0) and
analyzed as per CPCH norms.
The physico-chemical characteristics of these soil samples are given in Table No. 3.4(i).

Table No. 3.5 (i) Description of soil sampling locations

Distanece (km)
Hintion Mo, Laocatlon
501 Jarar ﬂéiﬂhmmmdsﬁan
502 Jahangirabad 1.06 kms towards South
S03 Girwan 2.34 ks towards Engt
S04 Bamkhar buzurg 467 kms towards North
Table 3.5 (i) Physico-chemical properties of soil
Sampling October 2019 (S0Q1)
SNe Parameter ‘]‘lﬂ Methadd
1 —m—
m:m ]
IS:.I a m.“"r enl T
5: 2720 (part4), 1985 Reafl:200¢
: [ .pr_.:]-r‘"-‘;- 'l +
d "F"""’:fﬁj.r.--.-'rr:.'-'4.'*'.1-.' E
; ALABSOILSOPR
s TRL/ALARSOILSOND]
s RLAALS '.:i;r' )
£ TRLAALBOILSOMG
7 TRLLABSDILS00
0 UTRULALYS ..r .'Ji'
1 TTRLAAT 1‘1.:'
12 ?.ILJI"‘"'F
lE T | TI“’:' 31
" iujﬂ‘-ﬂ
15 ", \SOILEOPY
16 S 2720 (part- T
.
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Sampling November 2019 (5Q1) -3
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Sampling December 2019 (SQ1)
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Sampling October 2019 (S0Q2) F :
b £ | I'irllu!'gr __I:'l!ll Haault = l'esi Metbod
[ lexte e samndy Clay 15 2720 (pert-1}, 1985 Reul12006
L o) 1567 15 2720 (pan-4), 1983 Reall 006
| % 1034 15: 2720 (par-+). 1985 R 06
- [ 14,04 i5: 2720 (pan-d), 1985 Heafl' 2006
] i .78 I5: 3720 1957
1 umbosem | 2608 W
0 meky | 540 UTRULAIWSOILSOPRI
5 163,00 UTRLLAGSOILSOPOI |
iy 1 508401 ; RSOLLSOrI
7 mghg 570,58 VSOILSOPO1
3 . 0.0 i SOILSOPT
9 [ .63 FRLLARSOI S0P
11 S04 T VSO LSO
| l'r HJT r‘:?'..;'l"lllf:':-'j 1.'
12 1.28 L part-26
i i, Y120 (part-22)
] -H' 156 8= X720 | =L
14 E A [T i!IFT';T.?I' LS00
16 & 1.76 |%: X720 | pAr
November 2019 (SQ2)
Units
%%
]
%
_HJF -T VEOILSO]
2 'Il'l"'l"_l_TJ'_H:'iu:
l”rrn‘r ’"r SO

Page -61




BUILDING STONE (RHANDA, G l%ﬂ. ﬁll LDER) MINING FROJECT OF DSTRICT
BANIDA

EIAEMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT

Sampling December 2009 (SQ2)
8. Ne Parameter Linits Wesult Vest Mgt
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Sampling October 2019 (SQ3)
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Sampling November 2019 (503)
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Sampling October 2019 (5Q4) ) .
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Sampling December 2019 (S04)
| SN | I‘!;q-_ﬂﬂ Units | itesul — T Method =
[ elie - Clay Lowm 15 3730 (pani—t), 1983 Heafl 2006 |
1ot IS 7750 {pari 1) 1035 R0
s I 15; 2720 (pari-4), 1948 Reall 006
% 3100 % 2730 (part-i), 3006 |
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[ — SI00AT | ¥ ]
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i ? 0
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! 050
i KX
5 _Poruslty f 43K i
_16 Permenbilin [ 1.4 S 2720 (pan-17)

Observations:

The analysis results show that soil is basic in nature as pH value ranges from 7.28 1o 7.87, Phosphorus
(54.12 to 82.63 Kgha.) Potassium (193,57 mg/Kg to 355,39 mg/Kg) and Electric conductivity (260.8
mg/Kg to 330.4 mg/Kg) has been found to be in good amwunt in the soil samples.

Conclusion :

The analytical data of soil characicristic of the study arca during Oct. 10 Dec. 2019 were observed the
texture of the soil was sandy cliy and sandy clay loam. The PH, water holding capacity ,organic matter
and micro nutrients are within the normal level for cropping patiern.

3.6 NOISE ENVIRDNNENT
The noise levels within the study arca were recorded using Sound Level Mater and noise monitoring
results were compared with the Ambient Noise Quality Standard notified under Environment Protection
Act, 1986, The noise level monitoring locations are shown in Table 3.6 (i} and the levels recorded are as
stated in Table 3.6 (ii).

Tuble 3.6 (i) Noise quality monitoring stations

Station Code | Name of the station] Distance from the project site ZonelStudy Area
Mroject Aren
|: - ',Ir‘“ﬂgl Jarar 0.28kms towards East Project Area
H%-‘ Jahangirabad 1.0% kms towards South Study Arca
Hﬁi 1 Girwan 2.34 ks towards East Study Area
L |
;;Fijf-iﬁ Barokhar kiwrd 1.69 kms towards North-East Study Arca

L i
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NS Barokhar busrarg 467 kms towands North Study Area
Tahle No. 3.6 (i) Nodkse level status
Sampling October 2019
ﬂ'.uu-wd\-‘nht.wq L dmait o v
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Ehaorved Valuo [y

Noise monitoring reveals that the maximum & minimum neise levels at day time were recorded as 53.9
dB{A) & 35.1 dB(A) respectively. The maximum & minimum noise levels at night time were found to
ﬁlamm].Thcmnm:m noise levels at night time were found to be 32,60 dB(A).

levels recorded at all locations were within the NAAQS limits,
suitable control measures and EMP, the noise levels will be reduced and the impacts will

Figure 3.5 Nnin level status

flnitmd

Sampling December 2019
T Al [ LA
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There are several other sources in the 10 km radiss of stedy area, which contnibutes 10 the bocal moie
kevel of the area. Traffic activities as well a3 activities in nearby villapes and agriculural Gelds add 10

the ambient nodse level of the arca.
Table 3.6 {iii): Ambient Noise Quality Standards in respect of Noise
Aren Code Category of Area Noise dB (A) Leg
Daytime® Night time*
A Indusirial Area 75 T0
B Commercial Area BS 55
C Residential Area 55 45
D Silence Zone 50 40

Note: Daytime from 6.00xm to 10.00 pm and Night time from 10.0 Opm 1o 6.0

Silence zone is defined as area up 1o 100 meters around premises of hospitals, educational institutions
and courts, Use of vehicle hours, loud speakers and bussting of crackers are banned in these zones,

3.6 THE TRAFFIC STUDY

The: lease arca is connected to NH 76 about 13,0 km towards East direction from the project site. These
roads are wide enough o facilitate easy and smooth movement of heavy duty trucks.

The Detailed traffic study has been discussed under Chapter-4.

During mine operation

Propased Production of mine 200K 'Y year

Mo, of working days 300 days
Per day Production of mine 66,67 mrdday
Per Truck capacity 12-13 wucks {Approximately)
No. of trucks deployed Approx 5-6 trucks
Working hours per day (0 hours(During daytime only)
No. of trucks deployedhr Approximately 5-6 Truckfippers
Increase in PUC/hr 5 trucks (Approximately)
= Al present the raffic load at highway is less than5 trucks per hour, in particular. Due to the proposed

there will be addition in the existing trucks having the capacity of 12-13 com load that is 5-6
» hence the changes will be at smmll level and will not affect the existing environment,

. e "EHIL Boulder a1 Bands district of ULP. which lies between the Indo-Gangetic plain 10 the north and the
o™ south. Bundhelkhand regron 1% a genily sloping upland distinguished by barren hilly tesmain with sparse

e Page -68



N\

.

BUILINNG STOXE iKHANINA, I}I'Fﬁ'. BOULIVER ) MINIENG PROGECT OF DS TRICT
BAMNDN

EIVEMP CHAPTER-} DESCRIPTION OF ENVIRONMENT

vegetation. Chher rivers lying in the district are Ken River. The niver water being used for Irrigation
through Canal which is passing near by the project site a1 then distance of 2.50kms towards East. The
district cover by river alluvial soil in the nonh and the remaining part of the district are covered by decp
Black and sandy red sodl.

The proposed project sile ie. core area is the waler channel, which has few aquatic plants only.
However, the nearby arcas ie. buffer area is having different types of planis (herbs, shrubs and trees).
The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem,
Mango tree and Jamun tree, Evcalyptus and Babool are also found in sufficient numbers,

Commonly found fMora in the districi:-

Dhak (Butea monosperma), Teak (Teciona grandis), Mabus (Madhuca indica), Babool (Acacin
nilotica) and  Tendu (Diospyros melanoxylon), Siris  (Albizia lebbeck) Aam (Mangifera indica),
Jamun (Syzygium cumini), Bail (Acgle marmelos), Tut (Morus alba), Bargad (Ficus bengalensis),
Meem  (Azndirachta  indica), Pecpal (Ficus religiosa), Safeda (Eucalypius umbelatus), Sizam
{Dalbergia sisson), elc.

Commeonly found fauna in the districi:-

Maony domestic mammal species were reported from buffer zone during the field survey, Common
domestic animals like Buffalo, cow, goat ete. can be noticed in open grass fields while grazing. Small
mammals like Indian palm squirrel {(Funambulus palmarum) and field movse { Apodemus sy lvaticus) are
noticed in vicinity of the village. Inquiry from village people regarding wild animals reveals that
Monkey (Macaca mulata), Indian hare (Lepus nigricollis), Mongoose (Herpestes edwardsii), Jackal
(Canis aurcus), etc. are often seen in the area,

The bird population that were commonly noticed during field survey are Common teal (Anas crecea),
Red wattled lapwing etc. House crow (Corvus splendens), House sparrow {Passer domesticus), Common
Myna {Gracula religiosa) are of common occurrence.

The reptilians species commonly reported are Garden lizard {Calotes versicolor) and Butropis macularia
along shady plices in agricultural field or where growth of bushes is noliced. Among non-poisonous
snakes rat snakes (Puyns mucosus) are commonly noticed in field, followed by poisonous snakes like

Cobra (Najanaja) and Banded krait (Bungarus multicineius) are occasionally encounter by the farmers.

Com grown Agricultural Crops in (he districtz-
rain fed and imigated agriculture s common. The main crops grown are rice, maize,
m, pearl millet, moong beans during kharil and wheat, Bengal gram, grecn peas,
rapescetl &nl] mustard and lentil during rabi season. Sugarcanc is the min cash crop. Rice-wheat
-l:fqnu‘nsd 5 more predominant. Amongst the fruil crops, mango and guava, and amongst the
vegelabig trops potato, onion, brinja, tomato, cauliflower and cabbage are important.

Fishes & Amphiblans:-
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The fish species which are commonly found in the water bodies of district are Labeo bata (Bhangan or
Bata), Gudusia chapara (Chappera or Palla), Labeo rohita (Rohu),Caila catla (Theila), ete

Amphibians are commonly found at the places along the margin of aquatic and termestnal systems. Some
of the commonly reported species are Bufo melanostictus (common [Indian toad), Euphlyctis
cyanophlyctis (Indian skipper frog), Hoplobatrachus tigerinus (Indian bull frog), eic.
Anlicipated Impacts and Evaluation
The mining activity will have insignificant affect on the existing flora and fauna. Data have been
collected from vanous Governmen! Departments such as forests, agriculiure, fisherics, animal
hushandry and various offices 1o establish the pre-project biological environmental conditions, There
are no endangered species, wildlife sanctuary, wildlife corridors or ecosensitive anca near the core 2one.
The purpase af the project itself is to save the flora around the project area from excegsive erosion and
Noods, It was found that the Building Stone, Khanda, Gitti & Boulder mining activity will not have any
significant impacl on the biological environment of the region.

& Mitigation Measures
Since, there is no migratory route of birds or grazing route of domesticated animal is reporied, hence
there will be no impact anticipated, Mining activity will be confined upto a required depth from ground
level/ water level whichever is less,
IMPACT ON ECOLOGY OF THE AREA

For thousands of years, Building Stone, Khanda, Gini & Boulder has been used for domestic
construction and house wares since prehistoric times, and continues 1o be used. Today demand for
Ruilding Stone, Khanda, Gitti & Boulder continues to increase due to increasing infrastructure. Mining
operators, in conjunction with cognizant resource agencies, must work to ensure that Building Stone.
Khanda, Gitti & Boulder mining is conducted in a responsible manner because excessive and
unscientific mining causes the degradation of land. Building Stone, Khanda, Gitti & Boulder mining
penerates exirs vehicle raffic, which negatively impairs the environment. Where access roads croas

ecologically imponant areas, the local

Th'y + “No mining will be done near 1o important structure like bridges, dam and others as pes
: mining lawe,

ey e
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e Mo maming will be camied oot dunpg the rainy scason.

# The muning activily will employ many heavy vehicle to iraispon the Building Stone, Khanada,
Canti & Boulder outside the nmang 10 devred destimation, Sale sitefroutes having bess impact will
be selected for transporiation, all the vehicles will be employed for transportation purpose will

be PULC cetifiod
:_,“_-p'!,..h-.-
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CHAPTER- 4

ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION MEASURES

4.0 GENERAL

All development projects whether new, under modemization or renovation, do have an impac
on the natural set up of the environment. This impact may be beneficial or adverse, depending
on the improvement or the deterioration it brings about change in the status of air, water, land,
ecology, natural systems, socio-cultural life styles and economics of the population. Depending
on the nature of activities and baseline environment status, the impacts are assessed for their
importance. On the basis of the impact analysis, the mitigating action and future monitoring
requirement are focused in the Environmental Management Plan for countering or minimizing
the impacts.

Kceeping in mind, the environmental baseline scenario as detailed in Chapter 3 and the proposed
mining activity described in Chapler 2, #t is attempled to assess the likely impact and its extent
on various environmental parameters and likely mitigation measures to be adopted.

4.1 LAND ENVIRONMENT

The Mining and allied activities involved in Building Stone (Khanda, Gitti and Boulder)
Mining Project from the rocky stones on the Gata No. 2450 Khand No.-05, The clearance of
overburden such as weeds and other accumulated matter like wood end crops, animal bones
and those intentionally thrown garbage, other than soil, gravel and pebbles are cause of
pollution and result in environmental degradation. Time takes care of it and once again gels
turned to a changed ccology of the region. As the time passes it tums into & place of shelter,
food and of reproduction of many life forms. The disturbance to the new form of biota and 1o
the riparian habitat by man originated mining sctivities lead once again to the environmental

degradation.
Impact on Seil

neration of gritty soil is negligble as the area 15 not covered by top soil cover hence
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The area is having undulating surface surrounded by barren land, The arca is partially covered
by alluvial soil. The proposed area and surround areas are mostly private land owned by
individual. Presently the existing quarry lies in 2.0 ha area. The potential adverse impact ol
opencast stone mining will be in the form of change in land use pattern. So reclamation of
mined out land will be given due imporiance as a step for sound land resource management in
the form of reclaimed land and water body.

No adverse impact is anticipated on land use of buller zone associated due to the existing stone
mine project, as all the activities will be confined within the project site only. Stone mined out
from the mine is being and continued to be used as boulders of different sizes for River Anni-
erosion, Dam construction, embankment works ete. After crushing into different sizes of
aggregates from Gmm 1o 63mm, the product can be used in construction and road projects.

4.2 WATER ENVIRONMENT
4.2.1 Impact on Surface Water
Al present scenario there is no any seasonal or perennial source of water is passing through the
lease area. During the rainy season, there may be accumulation of surface water, which is
proposed to be pumped out to keep the working arca dry and it is being utilized for dust

SUPpression.

The stone mineral found in the area is non-toxic in nature. There will be no outside discharge of
liquid effluent from the mine site. It is, therefore, apparent that there will be negligible impact
of mining on the surface water regime.

The surface water quality of the canal water passing 2.50 kms towads East direction from the
proposed unit. The bascline data of the water quality parameters of Canal water originates from
Ken River. The other source of the surface water 2 number of the ponds approx. 1km. The
quality of the water is discuss in the Chapter-3

4.2.2 Impact on Ground Water
Ground water pollution can take place only if the mining rejects contain toxic substances,
ich pet leached by the precipitation water and percolate to the ground water table thus

-ﬂﬁ;\ or ipdusinial use,
£ i "
. i5 3500t the case with this deposit as the mincral or topsoil does not contain any harmful
i : } s, Morcover, stone constitutes of fairly inert and chemically non-reactive ingredients.
o 57
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It is noticed from nearby dug wellz and bore wells that the ground water table is available
below 30 meters of the pormal surface level, As the mining operation has been proposed 10 be
carmed out much above the ground water @ble there would not be any adverse effect on the

ground water,

The ground water available in the nearby Handpump, well, borewell 1s analysed and it is found
within the prescribed standard of CPCB and it is also being and will be continued 10 be adopted
the remedial measures o keep the water quality within the prescribed standard,

4.2.3 Mitigation Measures for Water Environment
* Adequate control measures are being and will be continued to be adopted 1o check not
only the wash-off from soil erosion but also uncontrolled flow of mine water. The

measures to be adopted are-

* (arland drain will be provided at the toe of the dumps, 1o channelize the nunofl water
from dumps into the water reservoir {i.c. mined out pits) & around the active pits io
restrict rainy water from entering in to the working pit,

* Retaining walls having water holes will be provided along the toe of the dumps 1o aveid
the soil wash out & around the active pit to prevent fall of human/animal in to the

working pit.

*  Dumps slopes are being stabilized followed by plantation to avoid soil erosion,
*  No waste water is being discharged from the mining activities.

4.3 AIR ENVIRONMENT

Anticipated impacts and evaluation

Information on air quality was studied and various modeling techniques predicted that the
mining activity is no! likely to affect the air quality in a significant manner. However, loading
of Building Stone (Khanda, Gitti and Boulder), iis transportation and unloading operations may
cause some deterioration in air quality due 1o handling dry materials. In the present case, only
weel materials will be handled, thus eliminating problems of fugitive dust. Alse, the collection
lifting of minerals will be done manually without any blasting. Therefore the dust
is likely to be insignificant as compared 1o mining processes involving drilling,

1l hanized loading cte.
ty_yvnﬁ ling IE S
x, -. )
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In general, mining operations generate substantial quantitics of aithome respirable dust, which
may lead to the development of impairment of respirstory system of mine workers. The
mcreasing trend of mining leads 10 release of huge amount of dust. These air borne dust
pariicles, generally below 100 micron in size, arc nuisance particulates and cause healih
hazards as an ill effect of mining activitics. Extraction activitics like drilling, blasting, material
handling and transport arc a polential source of air pollution, Therefore, a detailed study on
emission sources and quantification of pollutant concentration by mcans of dispersion
modeling is required to nccess the environmental impact of a mine. On the basis of the
predicted increments to air pollutant concentrations, an effective mitigation and environmental
plan can be devised for sensitive arcas. In case of Building Stone (Khanda, Gitti and Boulder)
mining, blasting and drilling is involved activities, the impacts may also be caused by material
handling and transportation sctivities of mostly wet Building Stone (Khanda, Gitti and
Boulder) and the same are minimal.

FUGITIVE DUST- MODELING

Air quality modeling was done using line source model as published by USEPA “Workbook of
Dispersion Modeling” by Turner, for transportation though roads and the empirical emission
factor equations from USEPA. Emission factors to be used in Line source Dispersion equation
15 adopted from formula as given below:

E=k* (1.7) * (s/12)*(5/48) * (W/L.T)*"* (wid)"* * (365-p/365) kg/ VKT (1)
Where

E = Emission Rate (kg/VKT)

k= Particle size multiplicr = (0.36)

& = Silt Content of the Road surface material (%) = 10%

5 = Mean Vehicle Speed (kmihr) = 20 km/hr

W=Mean Vehicle Weight (tonnes) = 10 tonnes

ean mumber of wheels = 8

p=N of days with at least 0.254 mm of precipitation per year = 60

L !

= of Vehicle movement in no per hour = 2 vehicles / hour

Thﬂ‘psmg equation (1)
/ o
v »
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E = 0,61766 kg/VKT
E = 0.0003 g/sec/m

Concentration of the fugitive dust was calculated using the empinical equations for unpaved
roads published by USEPA- AP42. The Concentration of the fugitive Dusi i given below:

C=@m" (E/ozv)Exp-[(h')/ 2 oz)] x 10° (2)

Where

C = Hourly Concentration in microgram/ m'

E = Emission Rate = 0.0003 gfsec/m

v = Wind Speed =4 m's

h =0m

Modeling was done for an infinite line source assuming unpaved road. For conservative

caleulation wind was assumed to blow at a velocity of 4 m/s perpendicular to the road, The
results for 24 hourly concentration valwes are given in the Fig. 4.1:

Mitgation measures

The only air pollution sources are the road transport network of the trucks/dumpers, The dust

suppression measures like the following will be resorted:

* Water sprinkling will be done on the roads regularly. This will reduce dust emission further
by 75%.

* Care will be taken to prevent spillage by covering the carrying vehicles with tarpaulin and
sprinkling of water, if dry.

* Fortnightly scraping of road in order 0 kecp the roads almost leveled. This will ensure
smooth flow of vehicles and also prevent spillage.

= Overloading will be kept under check by giving prior ewarencss.

- Proper Tuning of vehicles to keep the gas emissions under check.

) Pli‘lﬂl\é;un of trees along the road sides helps to reduce the impact of dust in the nearby
H‘"ﬁ

4.4 NOISE ENVIRONMENT

Day aml_mghl sound prggsure levels Leq is oflen used lo describe the community noise

exposyre, which includes 10 dB (A) night time penalty.

: Tt Page - 76



6

BUILIING STONE (KHANDA, (] g\. IQH?I.III-'.H'! AINING PRIVMECT OF ISTRIC ] 155
BANDA

EIAVEMP CHAPTER=8- ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATICON MEASLURES

The monitored noise level during the base line period within the core zone and buffer zone hay
been found 1o be within the prescribed CPCB standards which will also be confined within the
limat by undertaking more planiations within the mining area especially in the direction of
habitation to act as & sound barrier,

4.4.1 Impact due to Ground Vibrations

Ground vibration, fly rock, air blast, noise, dust and fumes are the deleterious effects of
blasting on environment. The explosive encrgy sets up a seismic wave in the ground, which can
cause significant damage 1o structures and disturbance (o human occupanis. It causes major

damages to the pit configuration too,

When an explosive charge 15 lired inside the blast hole, it is instantly converled into hot gases,
which exert intense pressure on the blast hole walls. High intensity shock waves propagate
radically in all directions and cause the rock particles o oscillate. This oscillation is felt as
ground vibration. The proposed mining operations using deep hole drilling and blasting using
delay detonators are bound 1o produece ground vibrations.

Ground vibration from mine blasting i expressed by amplitude, frequency and duration of
blast. The variables, which influence ground vibrations, are controllable and non-controllable,
The non-controllable variables include general surface terrain, type and depth of overburden
and wind. Similarly, the controllable vanables include type of explosives, charge per delay,
delay interval, dircction of blast progression, burden, spacing and specific charge and coupling
ratio,

The oscillation of rock particles is called Particle Velocity and its maximum wvalue is called
Peak Particle Velocity (PPV), which is measured in millimeter per second.

Ag the distance increases, the PPV value is likely 1o reduce. The ground vibrations generated

by blasting during the mining operations will be well within the standards preseribed by DGMS
by controlled blasting. Ground vibrations are not likely to afTect the structures in the vicinity of

ﬂ.;.r'.'ﬂdppti controlled blasting, the problems will be greatly minimized at mines. The impacts
nimized by choosing proper detonating system, oplimizing total charge and

i I|

44\31&[: urcs for Minimizing Adverse Impacts

- ., 4y W
S UL B Noise Control Measures

[
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®  The following control measures are being and will be continued to be adopled 1o keep
the ambient noise levels well below the limits:

* Drilling i being camied out with the help of sharp dnll bits whach will help in reducing

rHHSE.
o Secondary blasting iz being totally avoided and Hydraulic rock breaker is being used for
breaking boulders.
» Controlled blasting with proper spacing, burden, stemming and optimum charge/delay
is being maintained.

o The blasting is being carmied out during favorable atmospheric condition and less human
activity limings;

* Minimum quantity of detonating fuse is being consumed by using aliernatively Excel
non-clectrical initiation system;

* Proper mainienance, oiling and greasing of machines at regular intervals is being done
to reduce generation of noise,

®  The prime movers'diesel engines are properly maintained,

* Provision of sound insulated chambers for the workers deployed on machines (HEMM)
producing higher levels of noise;

» Proper designing of plant & machinery by providing inbuilt mechanism like silencers,
muffers and enclosures for noise gencrating parts and shock absorbing pads at the
foundation of vibrating equipment.

» Green BeltPlantation is being developed around the mining activity arca and along haul
roads, The plantation minimizes propagation of noise.

o Personal Protective Equipment (PPE) like ear muffa‘ear plugs is being provided to the
operators of HEMM(Heavy Earth Moving Machinery) and persons working near
HEMM; and

&  Reducing the exposure time of workers to the higher noise levels,
# Periodical monitoring of noise will be done.

¥ Measures to Control Ground Vibration
The blasting operations in the mine is carried out by deep hole drilling and blasting using delay
detonators, which reduce the ground vibrations. The measures that are gencrally followed and
;un;p'\ﬂy proposed for abatement of ground vibration, air blast and fly rocks are detailed below:

; ‘® Proper quantity of explosive, suitable stemnming materials and appropriate delay
B
system are being adopted 1o avoid overcharging and for safe blasting.
s Adequate safe distance from blasting is being maintained.

r"‘":j"'h‘ Page - 7B
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» Blasting operations is carried out only during day time.
» The charge per delay is minimized and preferably more number of delays is used
per biasts;
* Durning blasting, other activities in the immediate vicinity is temporarily stopped;
¢ Drnilling parameters like overburden, depth, diamcter and spacing is properly
designed to give proper blast,
4.5 BIOLOGICAL ENVIRONMENT
Ecological Impacts
Mining which leads to the removal of channel substrate, re-suspension of streambed sediment
and stockpiling on the streambed, will have ecological impacts. These impacts may have an
effect on the direct loss of stream reserve habitat, disturbances of species attached to streambed

deposits, reduced light penetration, reduced primary production, and reduced feeding

opportunities,

Table 4.1 Impact Prediction & Mitigation Measures — Biological Environment
Environmenta | Aspects | Potential Impact Mitigation Measures

| Parameter

Biological Dust Dust deposition on | Truck will be covered. Sprinkler

Environment emissio | vegetation & Agriculture | will be installed at crusher loading
n due to | crop around periphery of | & unloading point; regular water
mining | ML area may retard the | sprinkling within the mining area
activity | photosynthetic activities of | and also on haulage road will be
plants subsequently may | carried out.

reduce the crop
productivity  specifically | Extensive plantation will be
within 500m from mine | carried out around safety zone,

lease area.
The waste material/lOB will be

stacked on the opposite of the
sloping face of the designated
location.

Plantation along the Safety Zone
P'l'antaij:ion along the periphery of the existing (nonoperational) mine develeped in 0.20 Ha. By

Shri M\'J‘j"i%buddin Siddiqui Quarry are as follows:

S1. No. | Scientific Name Local Name Quantity
1. | Mangifera indica Aam 25
2. Tectonagrandis Sagon 30
3. .. | Psidium guajava Amrood 20
Ui, Syzizium cumini Jamun 25
Total 100
‘\hﬁM&rﬁ Page - 79
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At the end on life of mine further plantation shall be camied out in same arca (0,20 Ha) and also
be haul road as per mine plan. Around 100 saplings within the safety one (7.5 m) will be
planted 1o the end of life of mine.
Selection of plant species with special reference

| Sr. No. | Plant species Purpose of plantation of species

Aegle marmelos Pollution Tolerant Plants
Alhizzia lebbeck

Butea frondosa

Alstonia scholaris Best dust filtering capacity Plants

Atlanthus excelsa

Fleus benghalensis
Azadirachia indica Automobile Exhaust pollution Conirol

Cassia fistula Plants

Delonixregia
Phyllanihus emblica Medicinal value Plants

Terminalia arfuna

Azadiracta indica

Tectana grandis Economic value Plants

Pongarifa pinnata

Shorea robusia
Cymbopagon martini Soil Conservation Plants

Kiziphus fuifube Fruit bearing Plants

Peidigium guava

Svayeium cuminf

Mangifera indica
Palbergia sisse Nitrogen Assimilation Plants

Cassia siamea

Cinsin fisfula Aesthetic beautification Plants

Palyalthia longifolia

Delonix regia

It is to be noted that preference will be given to indigenous plant species. Mixed plantations
will be done keeping oplimum spacing between the saplings.

Impact on Local Transport Infrastructore

After getting the EC, when the mine will be in operation stage, the excavated stone will be
transporied to adjacent crusher oulside the lease arca (50 mir distance) where as a distance of
950 mtr (approx.} will be eovered by the tippers within the mining lease area over the haul
roads.

The distance covered outside the mining lease area is s_!‘gmrqtlﬂyi
will be the dedicated one for exclusive use, the cxm.tni_'h%mpurl oy
all be used.
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The movement of excavated and sized stone from the crusher will be through unnamed Road
approach road covering o distance of 0.35 km. along with other teaffic. The incremental traffic
i expected to be 4 nos. Per hour which is also expected not cause any significant impact cither
on existing roads or in the pollution load.

Impact on Socio - Economic Aspects
The existing project would create certain impacts with beneficial as well as adverse effects on
the socio economic environment. The likely impacts due to mining are described below:
Impact on employment pattern Employment is main aspect for enhance the quality of life in
any region. Employment opportunity is being and continued to be given to only local people in
the form of skilled and unskilled labor. Mining sctivity will generate some indirect jobs and
business opportunitics as hotel, small shops kiosk ete. It will help to reduced poverty and
improved living standard in the study area. It will help to improve economic condition of the
sindy area.

Impacts on secie-cconomic environment and mitigation measures
Mitigation Measure

Impact
Due to mining and transportation of

stone will penerate the small shops,
dhabas, parage, restanrt,
vegelable shops ete. along the road
_and generate direct employment.

Mining activity will generate direct
employmenl by recruiling 121
people which will be employed
locally and preference will be given

to local people.
Such shops along the roads will

Paositive Impact

4 nos, of Garbage bins will be provided for proper disposal of solid

gencrate  solid waste ond  waste

witsle,

water which will have adverse | The municipal wastewater will be disposed off into septic tanks
impact om humian health, and soak pit,
Extraction of stome resultant | Dust mask will be provided to the workers engaged at dust

generation of fugitive dust cause
workgrof the mine to suffer from
| g

occupationsl,  hazards  like skin
allergics, cfe and  respimtory

generalion points like excavation and loading poinis.
Reguler waler sprinkling on unpaved road: o avoid dust

peneration,
The mined ol area will be comven into waler reservolr aond

5cle | barricade with wire fencing.
big l:rt-ﬂ‘eﬁ. serious  threal 1o | The mining is planned in non-monsoon seasons only.
~
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nver waer for thenr  domestic

—

Major source of socio-health
impacts  of transpomtaion  will
generate  from truck, dost  ele.
Imcrease in accidents as 8 resuli of
rash drving of dumpers camrying
mineral through the roads may be
possible,

It is proposed to plant 200 No. of local specics per year with
consultation of Foresl depariment with some fruit bearing and
medicinal trees, along the haul roads, outer penphery within the
mining area o controd the dust.

Planning transportation routes of mined material so as to reach the
nearest paved roads by shortest roule. (Minimize iransporiation
over unpaved road) Alermatively, gravelled road may be
construcied  between mine lease arca and nearest paved road
copnectivity; The speed of trucks plying on the haul rond should
limited to avoid gencration of dust, and Covering of material
during transportation on trucks to prevent spillage of stone from the
trucks. The trucks will be covered by tarpaulin, Overloading will
be avoided,

Regular water sprinkling on unpaved roads to avoid dust

generation during transportation,

Impact on population growth:

The existing mining project will cause migration of outside people also in search of their food,
shelter and livelihood due to which there will be positive impact on population growth of the
study area.

Impact on lifestyle:

The study area is mainly tribal dominant Increased economic activities in the project arca can

bring addictions. In the tribal areas the cthnic people may also get affected by additional

addictions.

Impact on guality of Life:

Due 1o mining activity study area would progress in terms of develop housing, education,
medical, health, sanitation, power supply, electrification and transport in the area, which may
improve the quality of life in the region. Existing project is expected to contribute improvement
> .-.‘- 2 ",W‘T of life in the region it may help to improve human index of the study area.

5,

human settlement:
their inhabitants in the baffer zone will not be disturbed from their settlements

d :7nmgnp¢ﬁm There is no inhabitation within the lcase arca. Therefore neither
' I
.". .-' L
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villages nor any pant of village or any hamlet will be disturbed during the entire life of the
mine. As the mining operations will not disturb or relocate any village or settlement, no adverse
impact is anticipated on any human setilement.

Impact afier mining:

Mine pit of mining area after excavation will converted into a water pond and used as a natural
waler harvesting system for collection of rain water. In addition fishing activity can be
performed through fisherman in water pond, it will generate employment opportunity.
Mitigation Measures:

In order to mitigate the adverse impact likely 1o anse in social, cultural and economic aspects in
the surounding region certain line of action is being and continued to be adopted related to;
Ensure that roads are properly signed, vehicles are well maintained and drivers are well trained
and safety conscious.

Cohesive relation should be maintained with the concerned community so that in future any
mishap may not disturb the harmony of the region.

Enhancement of community development through implementation of development programme,
which will ensure the provision of basic facilities that are lacking and improvement of existing
Ones,

Oecupational Health (Impacts and Mitigation Measures)

EISQ (Enzymatic Indicators OF Salt Quality) has concern and takes full responsibility for the
protection of the workers against sickness, disease and injury arising out of their employment
ond have adopted ceriain principles with rogard 1o occupational health services, like
establishing and maintaining a safe and healthy working environment which will facilitate
optimal physical and mental health in relation 10 work.

Impacis on occupational health and safety
Mitlgation Measure

Dust masks will be provided as additional personal protection
equipment (helmet and safety shoes) to the workers working in the
dust prone area. Regular water sprinkling will be done and dust
muasks will be provided to the workers.

Impact
The mining of stone (minor

mingral} can canse the lung discase
and respiratory disorder duc (o dust

LXposure.

Duc 1o noisc exposure, hearing | Ear-muffs will be provided to the workers and good maintenance |
disorder may be resulied. of vehicles will be provided
The necident ol the site due o | Workers are mformed, kept sware and trained sbout possible
mining  operstion  may  be | secidents during the mining operation and persona protective
anticipated. '.!u, equipment’s will be provided wiz ploves, safety shoes, dusi mask,
/Tk/_,.-f"' safety jackets, helmet ete, In addition 1o, the awareness sbout the
e
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occupational health hazards due 1o mining activities fo ;n'uui_:m:.r
incident will be provided to the workers Pre- placement health
check-up will be made mandatory and perodic heath check-up will

The following occupational health measures shall also be adopted:-

| be done quarterly

Identification and assessment of the risks from health hazards in the workplace;

Surveillance of the factors in the working environment and working practices which may afTect
workers' health, including sanitary installations, canteens and housing; and Advice on planning
and organization of work, including the design of workplaces, on the choice, maintenance and
condition of machinery and other equipment and on substances used in work.

Identification of Work Related Health Hazards
Details of the principle environmental and occupational risks that are likely to be created are given in

\ =2

Table 4.2,
TABLE 4.2 WORK RELATED HEALTH HAZARDS
Sr. Mo, | Hazardous Activities Type of Hazards Severity of Injury
Exposed to high level of Noise Hearing impainment
! Drilling Exposed to dusty environment Dust related diseases |
Struck by fly rock Serious Physical injury
Exposed to dusty environment Dust related diseases
Exposed 1o high level noise Hearing impainment
2 Blasting Exposed to excessive vibration
Serious injury, and
Struck by rolling big boulders equipment damage
3 Loading Struck by fall of objects Serious Physical injury
Accidental runaway of vehicle
Fall of vehicle Trom height while Serious injury, and
reversing equipment damage
Exposed to high level noise Hearing impainment
4 Transportation Firg in engine due to over heating Scrious Physical injury
Storage of oil, Fire & vigorous
h] lubricant Leaks and spills chemical reaction
Battery maintenance
| 6 handling Acid spillage Acid burns
=1 £ | High pressure operation
o .-_\ Uscensin of Qil spillage
Y "'F' hydraulic jacks & Rupture ufili-‘dmuh'c hoses
. [mips Physical injury

S ON HYDROLOGY

/0 Impact

Mitigation Measure

—

_Tb.t-i{ﬁii:;i,l in the mine sile arca

The water table will nod be infersected during mining as depih of

e
[ :

r..q_d.-rﬂh"'—
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may  cause il pround  water
contamination due o intersection
of the water table,

pit.
Proper analysis™onitoring will be done to check the ground and
surface water quality,.

Change the topography will diven
e waker o,

There is no proposal of any stream modification/diversion due 1o
ihiz miming activity hence there wall be no any impact on low of
WalEr,

4.7 IMPACTS ON GEOLOGY AND MITIGATION

Immupact

Mitigation Measure

Degradation of land

Adopting methods that are less wasteful, use of lechnologics that
arc user and environmentally friendly.

Degradation of stone  reserves

Geomorphic impacts and’ oF visual
intrusion.

Rehahilitation of quarries afler use.

Minimizing geomorphic disturhance by maximizing stone reserves
through deep quarrying and avoidance of cstablishing small and
haphazardly located quarmies thal contnibule to environmental

degradation.

4.8 TRAFFIC ANALYSIS

Traflic analysis is camed out by understanding the existing camrying capacity of the roads near 1o the
project site and the connecting main roads in the area. Then depending on the capacity of the mine, the
number of trucks that will be added 1o the present seenario will be compared 1o the camrying capacity.

|‘Rmﬂ'

MH-T6

V= Volume in PUC"s'hr & C= Capacity in PUC"s/ hr
The existing Level of Service (LOS) st Near Village and a1 highway is “A" i.e. excellent, as per

classilficaton,
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04 =06 L & Crood ¢ Average / Fair

06 - 0H [ Poor

0.8 1.0 E Very Poor

Note: Capacity as per IRC: 106-19%0

No, of Trucks Required {maximum):
Total capacity of mine : o 20000 m' per year
Tenal no. of working days : 300 days
Building Stone, Khandas & Gitti, Boulder extracted in a day - 66,67 cum
Building Stone, Khandas & Gitti, Boulder extracted in one truck : 12-13 cum {approx.)
Mo, of truck required per day - Approximately 5-6

TruckMtippers

mu{m:uﬂﬂﬂmm&m

iR Tl =

From the above analysis it can be seen that the VIC ratio is likely 1o change 10 0.21 with LOS both
being “B" which means 'Very Good’ as per classification. So the additional load on the camying
capacily of the concerned ronds is nodt likely to have any significant adverse efTect.

fohPe
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Fig. 4.1: Map Showing Transporiation Route Map

4.8 STATUTORY REQUIREMENTS

It is aceepied that effective resource management cannot be donse in isolation. The Depaniment therefore
vigorously pursues approaches townrds coordination and integeation where possible, so as to lead to
coordinsted regulatony systems.
A regulatory system consists of both statutory and non-statulory components. In the Sectorial-specific

strategy for prospecting and mining, the Department participates within an incgrated environmental

management system which is administered in terms of the Acts and Rules. Other Acts dealing with

matters relating to the conservation and protection of the environment and which a holder of o mining

nuthorization most also take cognizance of, include inter alia, the following:
The Mines Act_ 1952
The Mines and Mingral (Development and Regulation) Act, 1957

&

Mincs Rules, 1955
Mineral Concession Rules, 1960
Mineral Conservation and Development Rules, 1988

Blate Minor Mincral Concession Rules, LLP,, 1963

. :t\. The Water (Prevention and Contral of Pollution) Act, 1974

L l*; The Adr (Prevention and Contral of Pollution) Act, 1981

P, ST L
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¢ The Environment (Protection) Act, 1986
#  The Forest (Conservation) Act, 1980
& The Wildlife ( Protection} Act, 1972

LA R AR AT ]
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CHAPTER-5
ENVIRONMENTAL MONITORING PROGRAMMIE

50 INTRODUCTION

Success of any posl-project environmental monitoring progromme depends upon the efficiency of the
organizational sct up responsible for the implementation of the programme. Kegular montoing of the
vanous envirommental pammeters @5 also necessary o evaluate the effectivencss of the management
programme so that the necessary cormective measures can be taken in case there are some drawbacks in
the proposed programme, Since environmental quality paremeters a8 work zone and simounding ancas ane
important for maintaining sound operating practices of the project in line with conformity with
environmental regulations, the posi propect moaiboring work, therefore, forms a par of EMP.

51 PROPOSED SET UP
Keeping the wility of monitoring resuliz in the implementation of the environmental management

program in view, an organizational chart has been proposed, headed by General Manager as shown in Fig.
=4
The said team will be responsible for:
a. Collecting water and air samples from summounding area and work zone monitoring for pollutants.,
b, Analyzing the water and air samples,
¢. Implementing the controd and protective measures.
d. Co-coordinating he environment releted sctivities wiathin the project as well as with ouiside
ARERCICE,
¢. Collecting statistics of health of workers &nd population of surmounding villiges,
. Monitoring the progress of implementation of environmental management program. Greenbell

development, clc.
The laboratory will be suitably equipped for samplingftesting for various environmental pollutanis.

[ S S
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ENVIRONMENT MANAGEMENT implementation of Control Meotures
CELL
Rewiew with General Manoger
Report swhmitsion ond corfespondence

with concerned State) Central Gowvernment

Enviromment Budgets & sonchions

Head Environment Review Implementation

Liafson with MOEF/SPCE
fnplementation of ERP
Aliatment of Doily fobs

Senlor Chemist Analysis of samples-Alr, water,
sl 81

Lab assistant

implementation of Control Measures

52 MONITORING SCHEDULE AND PARAMETERS

Alr Quality Monitoring

Air Quality monitoring is cssential for evaluation of the effectivencss of abatement programmes and to
develop appropriste control meatores. The project proponend will monitor ambient sir quality in and
around the proposed Building Stone (Sand Stone) Mining Project st a frequency mentioned in the
monitoring schedule for various parameters and take approprinte air pollution contral measures in order to

engare ihal the concentration of PMys, FMa, SO: and RO are within lEmits.

Water Qualit itorin
a ik }"IIIEI:I 1] B M_t
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Water quality monitoring invelves periodical assessment of quality of surface water and the ground water
near ihe mining project. Surfice water samples will be analyzed for all the parometers as per EPA, 1986
and ground water samplhes will be analyzed for all the paramiciers as por 15- 10500,

Noise Level Monitoring
Naoise level monitoring will be done for achicving the following objectives:

a} To compare sound levels with the values specificd in nolse regulations

b} To determine the necd and extent of noise control measures of vanious Hose gEneraling sources

Noise level monitoring will be done al the work cone 10 asscss the occupational noise exposure levels,
Noise levels will also be monitored ot the noise generating sources like mineral handling srrangements,
wehicle movements and also nearby villages for studying the impact due to higher noise levels for taking
necessary control measures at the source,

Table 5.1 Monitoring Schedule and Parameters

S No [Description of Parameters Schedule and Duration of Monitoring/Expeution
! Air Chuallity: 74 hourly samples twice & week for one maonth in cach
a) In the vicinity of the mine Feason excepl MORSOON season
b} In the vicinity of the iransportation
Metwork
led Dust suppression on roads larly in non- mopsoon months and whenever
d) Seraping/ bulldozing of road to shift of fugitive dust iakes place
accumulated duit 1o the sides
Fortnightly
2 ter Quality near or around the sie: e in o gcason for 4 seasons ina year
} Surface water gquality
E:' Ground water quality
3 Imbien: Noise Level Twice a vear for ilwo years & then once & year
4 Soil Cruality Dnce i wo yenrs on project monitoring arss
5 nventory of Flors{tree planiation, survival Dnce in two years on project monitoring area
) & Fauna
4] ¥ i condition ol local, e i X yoars
Iation, physical survey

FEREEEEEE
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CHAPTER-6
ADDITIONAL STUDIES

6.1 HAZARD IDENTIFICATION AND RISK ASSESSMENT METHODOLOGY

A} RISK

Risk concerns the deviation of one or more results of one or more future events from their expected

value,

T
1

Risk related to the

| considered hazard

v
Is a “function” of

v
! Severity of the i
possible harm that
can result from the |
considered hazard

i

v
. PROBABILITY OF OCCURRENCE OF THE |

|
v ;
[T T v
| Frequency and | R Tt
| durationof : . Probabilityof | |  Possibilityof |
f exposure [ | occurrence of ' ; avoiding or ;
- hazardousevent | | limiting the harm

Tolerable risk: Risk which is accepted in a given context based on the current values of socicty

Protective measure: The combination of risk reduction strategies taken (o achieve at least the tolerable
1§sk. Protective mcasures include risk reduction by inherent safety, protective devices, and personal

1\“»_;.-\ ,Auj-—k,_._, Page 92
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prodective couapanent, infommation for use and nctallation and Eraiming.

Severity: Sevenity s used for the degree of something undesrable.

Risk Analysis: A systermatic use of available information to determine how ofien specified events may
occur and the magnitude of ther likely consequences.

The different steps of risk nssessment procedure are as given below:

Step I: Hazard Identifieation

The purpose of hazard identification is to identify and develop a list of haznds for cach job in the
organization that are reasonably likely to expose people to injury, illness or disease if not effectively
controlled. Workers can then be informed of these hazards and controls put in place to protect workers
privs to them being exposed to the actual hazand.

Step I1: Rk Asscssment

Risk assessment s the proccss used 1o detormine the likelihood that people exposed 1o injury, illness or
discase in the workplace anizing from any situation identified during the hazard identification process
prios to consideration or implementation of control measures,

Rigk occurs when o person is exposed to a hazard. Rigk is the likelihood that exposure 1o a hazard will
lendd to injury or health issues, It is a measure of probability and potential severity of hanm or loss,

Step 11: Risk Contral
Risk control is the process used to identify, develop, implement and continually review all practicable
measures for climinating or reducing the likelihood of an injury, Hlness or diseases in the workplace.

Siep IV: Implementation of risk controls
All hazards that have been assessed should be dealt in order of priority in one or mone of the following

hierarchy of controls

The most effective methods of control are:
i. Elimination of hazards

b. Substitule somcthing safer

iif. Ulse engineering/design controls

iv. Use adminisirtive controls such as safe work procedures

v. Prodect the workers Le. By ensuring competence through I _ _'niﬂr. eh.
Each measure must have a designated persoa and date assi !

cnsures that all roquired safizty measures will be '
Step V: Monitor and Review

11
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Hazard identification, risk asscssment and control are an on-going process. Therefore regularly
review the effectiveness of your hazord assessment and control measures. Make sure that you underake
a hazard and risk assessment when there is change 1o the workplace including when work systems, tools,
machinery or equipment changes. Provide additional supervision when the new employoes with reduced
skill levels or knowledge are introduced 1o the workplace.

B) RISK ANALYSIS
The risk asseszsment portion of the process involves three levels of site evaluation:
n) Initial Site Evaluation,
b) Detailed Site Evaluation,
¢) Priority Site Investigations and Recommendations.
The risk assessment criteria used for all levels of site cvaluation take into sccount two basic factors:

#  The existing site conditions

®  The level of the travelling public’s exposure to those conditions.
The Initial Site Evaluation and Detniled Site Evaluation both apply weighted criteria to the existing
information and information obtained from one site visit, The Initial Site Evaluation subdivides the initinl
inventory listing of sites into 5 risk assessment site groups. The Detailed Site Evaluation risk pssessment is
then performed on cach of the three highest nzk site groups in onder of the group priority level of nsk.
The result of the Detailed Site Evaluation process 15 a prioritized listing of the sites within each of the
ihree highest risk site groups.
Risk analysis Is done for:

¢ [Forecasting any unwanted situntion

» [Estimating damage potentinl of such situation

% Decision making to control such situation

& Ewvalusting effectiveness of coatrol measures

CYACCEFTABLE RISK

Risk thal is acceptable to regulatory agency and also to the public is called nceceptable risk. There are no

formally recognized regulatory cnitena for nsk fo personnel in the mining indusiry, Individual
*__d_:_imli_:jgnlim have developed cntena for employee nsk and the concepls ongimally ansing from
J :ﬁ lﬂ'lﬂﬂucﬁl est industries and oil and gas industrics. Because of the uncertainties linked with
_f Y " pruhntilnli_ﬂ'i.ﬂ k analysis used for quantification of the risk levels the general guiding prim:lipi: i£ that

fe & -ﬂl'| ‘J Pkt

4
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the risk be reduced 1o a level considered As Low as Reasonably Practicable (ALARP). It can be socn
that theve are three ticrs:!

#. A tolerabbe region where risk has been shown to be negligible and comparable with everyday risks
such a3 travel to work.

b. A middle level where it is shown the risk has been reduced to As Low As Reasonably Practicable
level and that further risk reduction is cither impracticable or the cost is grossly disproportionale 1o the
improvement gained. This is refemed as the ALARP region.

€. An intolerable region where risk cannol be justified on any grounds. The ALARP region is kep
sulliciently extensive to allow for Nexibility in decision making and allow for the posilive management
initiatives which may not be quantifinble in terms of risk reduction.

~The risk acceptability eriteria are given in following table:

Risk un acceptance and must be reduced. The actions may
include equipment and people or procedural measures, If risk
cannot be reduced 1o ALARP level, operating philosophy must
be fundamentally reviewed by the nanagement.

Intelerable Reglon

2 | Efforts must be made to reduce risk further and to as low as ALARF Reglon
reasonably practicable, without expenditure that i grossly | [(As Low as Reasonably
disproportionate o the benefit gained Practicable)

3 | Risk level is s0 low as to mot require actions to reduce its s
magnitisde further, ahie

TABLE - 6.1 Risk Likelihood Table for Guidance
Step 1: Assess the Likelihood Step 2: Assess the Consequences
L1 | Happens every time | Almost Commaon or | Cl Fatality Catastrophic
W opemake Certan repeating
CHCCUITETCE
L1 | Happens regularly | Likely Enown fo have | C2 | Permanent Mapor
- occurred  "has disability
Ippened”
Possible | Could ccour or | €3 | Medical/ Moderate
"heard of it hospital or lost
happening™ time
Unlikely | Mot likely w| C4 | First aid or mo | Minor
. Page 95
ooCur lost timic
| 15 " Llmprobable (never) | Rare Practically C5 | No injury Insignificam
T impossible

PP
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A logical systematie process is usunlly followed dunng s qualitiiive nsk essessment to sdentify the key
nisk events and 10 assess the comsequences of the events ocournng and the hkelibood of ther occurrence

(TABLE-6.2)
Risk Rank : L i - I3 L4 L5
Likelihood x Consequence Almost ceriain | Likely | FPossible | Unlikely Hare
iCl
1 . 4 T 11
| Catastrophic
= 3 5 H 12 6
Major
C3
3 9 13 17 20
Maoderate
4
10 14 1] 21 11
| Minor
s
15 L) 1 24 5
_Insignificant
RISK RATING:

= HIGH RISK 1-6
= MEDIUM RISK 7-15
* LOWRISK 16-25

6.2 POTENTIAL HAZARDS & *ALARP® CONDITION

Mining and allied activities are associated with several potential hazards and risk to both the emplovees
and the public at large. A worker in a mine should be able to work under * ALARFP™ conditions{as stated
above), which are adequately safe and healthy. At the same time the environmental conditions should be
such as nol to be impair his working eficiency. This is possible only when there is adeguate safely in

s,

6.3 RISK PRIORITISATION BASED ON HAZARDS
There are various factors, which can create unsafe working conditionshazards in mining of minor
mincrals from Building Stoue, Khandas & Gitti, Boulder mining
The key risk (hazard x probability) event rating associnted with Building Stone, Khandas & Gini,
Boulder mining and 1o assess iis consequences of such events occurring and the likelibood based on
above Table-2 are as:-

ilding Sone, Khandas & Gili, Boulder Condition {C2 x L3=E)

ing.(CS xL5=25)
' q‘\.u.:*’ri‘-?f"— Page 96
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* Accident due 1o vehicolar movement (O3 xL3=13)
*  Accident during blasting, loading. transporting snd dumping, etc.

6.4 ADDITIONAL STUDIES
6.4.1 Occupational Health And Safety

For nmy industry, where mulifarious sctivities are involved during construction, erection, testing,
with the boons, industrialization generally brings sevem! problems like occupational heahh and safery,
Mining Industry s ned on exception and above also holds good.

Therefore, proper plan and steps ane required 1o be taken 10 minimiee the impact of mining and for ensuring
appropriate ocoupmtional health and safety during the constructions] and opemtional phases.

6.4.2 Oceupational Health

However, the problem vanes both i magnitude and variely in the above phases.

s Consiruction

The occupational health problems envisaged at this stage can mainly be due 1o constructional accident and
noise. To overcome these hazards, in addition o amangements to reduce it within Threshold Limit Values
(TLV"s), ncoessary protective equipment will have to be supplied to workers.

In the instant case the mine is existing but non-operative and hence this phase as such is not applicable.

= Operationnl

The problem of occupational health, in the operation phase is primanly due 1o dust and noise which could
affect breathing and hearing. The necessary personnel prodective equipment will have 1o be given to all the
workers working the dusty and noise areas, The working personnel will be given the following sppropriate
equipment.

= Indusirinl safety bhelmet;

K Face shicld with replacement perylic vision;

. Zero power goggles with cut type filters on both sides and blue color glasses,

- Ear mnafls;

" Safety beltline man's safely beli;

- Leather hand gloves;

" Industrinl snfety shiscs with steel dne.

. | ;, N Dust Masks.
All ”’&W will be medically examined ax per provisions of the Mincs Act. Thix will be in
a:ﬂlllinrh? t}mﬁ-r:-nmluymm medical exnmination
6.4.3 SafelyPlan

! |
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It 15 envisaped that all safety precavtions dunng the mining operations, posting of sulficicnt number of
stafutory officials and persons, disasier management, ofc shall be undenaken, for which sufficient funds
shall be provided to deal with all safely provisions. An effective organization of the mine shall be
prepared and implemented as per DOM Guidelines! Circulars,

Mining 15 & harardous industry and hence, necessary measures shall be taken to prevent sceident due to
lollowing anticipated hazardous/risk prone activities.

* Slope failure;

. Handling of explosives;

. Fly-rocks duning blasting;

. Movemen of HEMM,

. Inundation due 1o surface water;

. Dust hazards;

. Hazards associated with use of electricity’ Diesel Generator Sets; and
. Flooding of lower benches

644 Statutory Rules

Deployment of HEMM in any mine for excavation of stone / OB needs planning of various activitics in
confirmation with the prevailing statutory provisions as per Mines Act 1952, Metaliferous Mines
Regulatton 1957, vanous DGMS circulors & bye-laws.

All applicable statutory rules, regulations, bye-laws ele and stotwtory requirement relsted 1o Govt.
licenses, workers compensation, insurance, ete, incloding minimum wage act for workers employed by
the outside agency shall have to be adhered Any other rule imposed by local/siale/central authoritics
shall also be complied by user of HEMM cquipment and then shall have to supply various protective
equipment viz, helmets, shoes, salely gear for welding, working at height, electrical apparatus handling,
ete, 1o the workmen at their cost,

6.4.5 Safety Aspects for HEMM/Equipment and Warkers

Special precaution shall be taken in caze of outsourcing the HEMM and workers in the mine. Some of
the major safely aspects before oulsourcing of workers & HEMM fo the mine are cnumerated as

follows:
(A) For Workers
*® Mo warker shall be deployed unless he iz skilled epough to take up the designated

. assignment and trained at VTC;
Fecords in Form- B and Fomi- D ghall be maintained;

foct ot
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. Records of vocational training certilicate wnd driving license of operators shall be kepl
by HEMM outsourcing agency and shall be made readily available for inspection by
MEAnRAEeTIel;

Mo persons shall be employed unless person holds VTC certificate and management is
nformed. A record of it shall be maintained;

Adequate supervision shall be maintained by qualified compelent persons;

™

. Outside agency shall follow safety puidelines and safety instruction from project
authoritics;
- All drivers shall obey traffics rules prepared by the management; and

Before deploying workers, they must be wrained and briefed about safety aspects in
opencast mine. However, during course of execution of the work, il any accident occurs,
whether major or minor, the matter shall have lo be immediately informed to the mine
management 1o that notices of accidents in a accordance of (Reg.? of MMR 1957) and Section-
23 of Mines Act, 1952 may be given and other necessary steps may be taken in accordance with
the Mines Act, 1952,

(B) For Machincrics as Recommended by DGMS Circular (Tech.) 1 of 1999

= All machinerics to be deployed in mines shall be checked before deployment by competent
atthority;

» Regular checking of machines deployed shall be done. No unfit machine shall be deploved
before the defiect is rectified;

e A proper record of repair and maintenance along with inspection done by manapement and
defect pointed out shall be maintained and signed by authorized person;

+ The HEMM shall be provided with audio visual alarms, proper light for use a1 night and peniod
when natural light is not sufficient. Also audio-visual alarms for reversing of HEMM shall be
provided;

*  RTO certificato phota copies of all vehicles shall be subminted 1o manager;

* Regular inspection of HEMM shall be done by the agency's mechanic as directed by the
managemsent,

¢ Machine manufacturers shall be sshed to give risk analysis details in respect machines deployed

by oulside agencies;

le fire extinguishers shall be provided in every machine;

system will be deployed in such a way 8o as 1o minimize pollution in the mine and
environmental status as recommended under the approved EMP
P |8 Page 99
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64,6 Stability of Benches, Quarry High Walls and Spoll Dunaps

During quarry operations, it is pecessary 1o adopt suggesicd mining parameters for the stability of
benches. high-walls and spoil damps. It is also mandatory (o cxamine systematically the fencing of mine
working. landslides and cracks between benches. 1t is required to maintain well graded and wide roads
on benches keeping the width of working arcas sufficient for spreading of blasted rock and movement
of the mining and transport equipament.

During actual mining operation, systematic observations and regular monitoring of the condition of
benches, high-wall slopes and spoil dumps shall be carried out and the dimensions shall be modified iF
necessary, o suit the local conditions.

6.4.0 Precautions against Danger of Inundation from Surface Water
. A carelol sssessment shall be made against the danger from surface waler before the
onset of rainy scason. The nocessary precautions shall be clearly laid down and implemented. A
garland drain will be provided 1o drain away the surface rain water from coming info the mine.
Garland drain shall be provided around working mines to course the rain water o main

streams;
. Inspections for any accumulation of rain water, obstruction in normal drainage;
. Sunding onder for withdrawal of working pereons in case of apprehended danger;
. During heavy rain, inspection of valnerable points 18 essential. In case of any danger,

persons are to be withdrawn to safer places;

6.4.7 Prevention of Flooding of Equipment Deploved at Bottom Horizons

During the heavy monsoon penied, the mining operation in the lower-most benches shall be stopped.
Adequate pumping capacity on the basis of historical data of maximum rainfall and distribution of
rainfall has 1o be designed, Bul in case of unprecedented rainfall, machineries shall be withdrawn from
lower benches tempaorarily and redeployed afier dewatering in the lower benches again.

.48 Dust Suppression & Dilution of Exhanst Fumes

The following measures shall be adopted for dust suppression ot oll quarey working places, dump, haal
roads, and near other auxiliary mining operations:

»  Water sprinklers shall be deployed in haul road, |
= :@.mmm water on all working faces.
drilling holes, drills with necessary dust extraction armangement shall be used,

of spoil dump surface.
st Page 100
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= Mantaining the engine amd exhoust conditioners properly, so as 10 keep emission gases within
limits and regular checking of exhauss and recording the same,

648 Fire Fighting and Fire Prevention

In addition o s@iutory provizions, the messunes for frefighting and prevention of fires will be as
ol homars:

® Provision of fire extinguishers and fire tenders

* Emerpency organization shall be formed to deal with emergency duning fire. The
organizafion shall have names of responsible person alang with their telephone numbers, Their
dutics shall be clearly specified amd the persons shall be properly trained. Mock = rehearsals
shall be held,

6.4.10 Measures during Drilling and Blasting
Following measures shall be taken while drlling and blasting operations in the quarry:
I. Drilling and blasting in quarry shall be done in accordance with the provisions of Mines
Act, rules and regulations;

2. Adequate safety measures will be taken during blasting operations in the quarry so that
menmachines are not affected;

i Ground vibration dua to blasting will be controlled by following:

=  Reducing ihe explosive charge per delay.

*  Spacing and burden are 1o be optimized by the blasting engincer.

%  Reducing the amount of explosive charged per blasi.

»  Proper controlled rock movement during blast by using suitable initiating sequence and

delny. '

6.5 RISK ASSESSMENT AND DISASTER MANAGEMENT PLAN
Haeard analysis involves the identification and quantification of various hazards (unsafe conditions) that
exist in the mincs. On the other hand, risk analysis deals with the identification and quantification of risks,
mining equipment and personnel are exposed 1o, due to accidents resubting from the hazards present in the
mine.
! E.i‘ﬁ'lii is follows an extenaive hazard analysis. 11 involves the identification and asscssment of risks the
neighboring pppulations are exposed 10 a5 o result of hazards present,

\ 3¢
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In the sections below, the wdeptification of vanoos harards, probable nsks, maximum codible acoidem
analysis, and consequence analysis are addressed which gives o broad sdentification of risks involved,
Based on the risk estimation disaster monagement plan hies w0 be prepaned.

The complete mining will be carried out under the management control and direction of a qualified
Minc Manager holding a firit class mamager’s certificate of competency. The DOGMS have been
regularly issuing standing orders, mode] standing orders and circulars 1o be followed by the mine
management in case of disaster, if any. Moreover, mining stall will be sent 1o refresher courses Troim
time fo time v keep them alert. However, following naturnlfendustrial hazards miny occur during normal
operation:
® Accident due to explosives;
- Accident doc ip heavy mining equipment; and
. Sabolage in case of magazine,
In order to take care of above hazard/disasters, the following control measures will be adopted:
o All safety precautions and provisions of the Mine Act, 1955, and the Mines Rules, 1955 will be
strictly followed during all mining operations:
e Entry of unauthorized persons will be prohibited,
» Firefighting and first-aid provisions in the mines office complex and mining area;
= Provisions of all the safety appliances such as safety boot, helmets, goggles ete. will be made
available to the employees and regular check for their use;
* Training and refresher courses for all the employees working in hazardous premises; Under
mines rules all employees of mines shall have 1o undergo the training al o regular interval;
» Working of mine, as per approved plans and regularly updating the mine plans;
» Handling of explosives, charging and blasting will be carried out by competent persons only;
s Provision of magazine at a safe place with fencing and necessary security armangement;
= Regular maintenance and 1esting of all mining equipment as per manufacturer’s guidelines;
*  Suppression of dust on the haulapge roads;
*  Adequate safety equipment will be provided at explosive magazine; and
« Increasing the awarencss of safety and disaster through competitions, posters and other similar
drives.
6.5.1 Storage of explosives
An explogive Magazine is established in an srea that has provided for clear safety as per the norms of
explosive depariment. The magazine has storing capacily aboul 95 kg of conventional explosives, abaul
TSHE'EI:I.'I.J.: onting fuse, 7,500 m of Safety fuse and about 5000 detonators (ordinary detonators), The
' ine will be a3 follows.
ot
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Class 2 Nitrate Mixture - 95 kgs,

Class 6 Division | Safety fuses . TEOD meters,

Class 6 Division 3 Detonator - 5000 nos.

Class 6 Dive Detonating Fuse - 750 m.
The magaone is as per the design laid down in Indian Explosives Rules and safety distances are
mamtained as per the above rules,

Precautionnry measures during blasting

{a) Although the mine is far owny from any population, precaution will be taken to minimize
nuitance causced by blasting. All necessary safety procaution is being taken in accordance with
the explosive aci. Precaution are also taken as per permission given under MMR 1961 106(2)
(b) by Dircctor of Mincs Safcty for decp hole dnlling & Blasting and usage of heavy canh
maving machinery.

[L1)] Dinlling and blasting operations will be carmied on sinictly as per the provision

of MMR, 1961 under the strict supervision of gqualified persons. For storage and issue of
explosives, the relevant provisions of Indian Explosives Rules, 1983 will be followed. Blasting
time iz generally fixed ot lunch imterval or afler the working shifi-taking. Al required
precawtions, like marking the danger zone with red flags, use of warning signals and providing
blasiing shelters etz

Measures lo Prevent Accidents due to Trucks and Dumpers

= All transportation within the main working area would be camied oul under the direct supenision
and control of the management;

» The vehicles will be maimained in good repairs and checked thoroughly at loast ence a week by a
compelent person authorized for this purpose by the management;

* Broad signs would be provided al each and every wuming point specially for the guidance of the
drivers ;

#  To avoid dangers winle reversing the vehicles, all areas as far as possible, will be made man free,
and

s A stalulory provision of the fence, constant education, training etc. will go & lang way in reducing
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implementation of the disaster management plan, it would be widely cireulated and personnel training
theough rehearsala/drills.

The objective of the disaster managemend pian is fo make use of the resources of the mine and the outside
services o achicve the following:

. Eifect the rescoe and medical treatment of casualtics;

2. Safeguard other people;

3. Minimize damage to property and the environment;

4.  Initially contain and ultimately bring the incident under control;

5. ldemtify any dead:

6. Provide for the needs of relatives;

7. Provide authontative information o the news media;

8. Secure the safe rehabilitation of affected arca; and

9. Presorve relevanl records and oquipment for the subsequent ingquiry into the cause and
circumstances of the emengency.

In effect, it is to optimize operational efficiency to rescue rehabilitation and render medical help and to
restore normakey.

» Emergency Organization (EO)

It iz recommended 1o setup an emergency organization. The Mine Manager who has oontrol over the affairs
of the mine would be heading the emergency organization. He would be designated as Site Controller and
Ineident Contreller.

Incident Controlber shall organize a team responsible for controlling the incidence. Shift In-charge would
be the reporting officer, who would bring the incidence to the notice of the Incidence Controller and Site
Controller.

Emergency coondinators would be appointed who would undertake the responsibilitics like fircfighting,
rescug, rehabilitation, transport and provide cssential and suppor services, For this puposes, Security in-
charge, personnel depariment, essentinl services personnel would be engaged. All these personnel would be
designated as key personnel,

6.6 SOCIAL IMPACT ASSESSMENT

e

% of the mining project on socio-economic conditions of the people of surrounding villages
based on interactions with EISC os ils representalives and local population, 1t is anticipated

ot
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\hiat the existing projoct alter stan of operation will further bring following benefits w the people of

surrpunding villages:

#  Genermtion of employment and improved standard of living;

*  Increased revenue to the State by way of royalty, taxes and dutics;

*  Superior communication and transport facilities ete.
In addition to above, due o increase in purchasing power of local habitants, there will be significam
change in the socio-cconamic seenanio of the arca.

The existing project will enhance the prospects of employment, Recruitment for the unskilled nid
semiskilled workers for the given project will be from the nearby villages. The strengthening
{development of the basic amenities viz. improvement of ronds, transportation, electricily, drinking
waler, proper sanitation, cducational institutions, medical facilitics, entertainment, eic. will be cammied
oul as far a3 possible and requirement through the Gram panchayat. Overall ihe project aller start of
operation will change living standards of the people and improve the socic-cconomic conditions of the

frea,
6.7 REHABILITATION & RESETTLEMENT ASPECTS

There is no R&R activity will be required to be undertaken since it is an existing but non operative ming
without any additional land.

6.8 SOCIAL IMPACT ASSESSMENT, REHABILITATION & RESETTLEMENT

(R&R) ACTION PLAN
There will be no rescttlement or rehabilitation involved in the project being on meandering course of the
river. However, a detailed Socio Economic Assessment has been performed, which is given below:

INTRODUCTION

In this section of the report an atlempt has been made o measure Socio-economic impact of the
proposed Building stone, khanda, gitti & boluder mining project at village Bard, Tehsil Mahoba, District
Muahoba, Uttar Pradesh, The various attributes that have been taken into nccount are population
composition, employment generation, occupational shifi, household income, consumption pattern,
ethnic issue and law & order problem. The key objective of the study is 1o assess possible impact of the
project on socio-coonomic life of the people in the neighborhood known as study area.

ivis of the socio=-cconamic impacl asscssment anc as follows:

baseline data of the study area,
e,

Page 105

183



BUTLINNG STONE (KRILANIA, [H%&gll LOERY MISISNG PROJECT OF DSTRIC ) ] B"*
BANIIA

EIAEMP CHAPFTER-6- ADINTIONAL STUDIES

by To know the socio-cconomic status of the people living in the sudy arca of the proposed Building
stone, khanda, gitti & boluder mining project.

£} To sssess the possible impact of the project on socio-cconomic aspects in the study enea.

d) To measure the impact of the project on Cuahity of life of the people in the study anca.

APPROACH & METHODOLOGY

a) A mixture of both quantiative and qualitative approach has been adopted in the current socio-
eegromic study.

b} The study has been conducted based on primary and secondary data. While primary data has been
collected through a sample survey of selected houscholds in the study arca, the secondary data has
been collecied from the administrative records of the Government of Utlar Pradesh, Census 2011,
district hond books and from the Uitar Pradesh Government portal.

€)  The details regarding population composition, number of literates, workers, eic have been collected
from secondary sources and analyzed. Also village/citytown wise details regarding amenitics
available in the study area have been collected from secondary sources like Census 2011, and
analyzed.

d)  Two stage sampling design has been adopted to seloct the sampling units. The first stage units arc
census villages in the rural arcas and towns'citics in urban arcas. The ultimate stage units arc
households in the selected villages and towns/cities, Probability sampling has been adopted to
sebect the sampling units.

¢) Estimation of various parameters has been made based on semple data and bottom top approach
has been adopted.

f)  On the bagis of a preliminary recomnmaissance survey, two questionnaires were developed to make it
suitable to fulfill the objectives of the study. The questionnaires contnined both epen ended and
elose ended questions

g)  The data collected during the above survey was analyzed (o evaluate the prevailing socio-economic
profile of the area.

h) Based on the sbove data, impacts dee 10 mining operation on the community have been assessed
and recommendations for improvement have been made.

CONCEFT & DEFINITION OF TERMS USED
a) Study Arca: The study area, also known as impact area his been defined as the sum total of core

% I %, area and buffer area with a radius of 10 Kilometers from the periphery of the project site. The study
includes all the land marks both natural and manmade, falling therein.

N
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by Qul: The Quality of Life (Qol) refers e degroe to which 8 persan enjoys the importimn
possibilities of hgher life. The "Posibilites” resuli from (e opporiunitics and Bmitations, cach
person has in histher life and reflect the imternction of personal and environmental factors,
Enjoyment has two components: the experience of satisfaction and the possession or aschicvement
of some charactenstic.

€) Houschold: A group of persons who normally live together and take their meals from a common
kitchen are called a household, Persons living in a houscholkd may be related or unrelated or a mix
of both. However, if a group of related or unrelated porsons live in o house but do not take their
meals from the common kitchen, then they are not part of o commaon household. Each such person
i5 wreated os g separate houschold, There may be one member households, two member households

or mlti-member households,

d) Sex Ratio: Scx ratio is the ratio of females to males in a given population. It is expressod as
‘mumber of females per 1000 males’.

€) Literates: All persons aged 7 vears asd above who can both read and write with understanding in
any language are taken ss literate, It is nol necessary for o person to have received any formal
education or passed any minimum educational standard for being treated as literate, People who are
blind but can read in Braille are also treated as literates.

) Literacy Rate: Literacy rate of population is defined as the percentage of literates to the total
population aged 7 years and sbove.

g) Labour Force: The labour force is the number of people employed and uncmployed in a
geographical entity. The size of the Iabour force is the sum iotal of persons cmployed and
uncmployed. An unemployed persoa is defined as a person not employed but actively secking
work, Normally, the labour force of n country consisi of everyone of working age {(commencing
from 4 1o 16 years) and below retirement (around 65 years) that are panlicipating workers, that i
people nctively employed or seeking employment. People not counted under labour foree are
students, retired persons, stuy-0t home people, people in prisons, permanently disabled persons and
dizcouraged workers.

h) Work: Work is defined as participation in any economically productive activity with or without
compensation, wages o profil. Such participation may be physical and/or mental in natuse. Work

—involves not only actual work but also includes effective supervision and direction of work, The

\ y be part time or full time or unpaid work in a farm, family enterprise or in any other

o
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Worker: All persons cagaged o ‘work' are defined as workers. Persons who arc engaged in
culivation of land or milk production even solely for domestic consumplion ane also irenfed as

wikrkers,

J  Main Workers: Those workers who had worked for the major pan of the reference period (e 6
manths or more in the case of a year) are termed as Main Workers.

k} Margingl Workers: Those workers who did not work for the major part of the reference  period
(e Jess than & months) wre termed a3 Marginal Workers,

I} Work participation rate: The work participation rate is the ratio between the labour force and the
overall size of their cohort (national population of the same age range), In the present study the
work participation rate is defined as the percentage of total workers (main and marginal) to total
population.

FINDINGS OF THE STUDY

The ficld investigation has revealed that the entire study arca of the proposed mining project is located
in Banda district, Uttar Pradesh. The Sub-district (Tehsil) falling in the study area is Nahori. The study
area comprises of 15 identified villages and there is no urban area,

BASELINE DATA OF THE IMPACT AREA

Table 6.2 Demographic Particulars
$.Ne. Deseription Number | Percentagets

1 | Total Population (pisiricr revel "y
Male A050] %410
Female 34360 45,90

2 Sex ratio (No. of females per 1000 males) L
3 | Total Literates 41514 100
Male 26171 63,04
Female 15343 36.96
4 | Over all Literacy Rate 66.37
Male 1o
Femle 5351
5 | Gender gap in literacy rale o 33.06
6 | Tatal Workers 24050 100
Male 18377 Th4l

{ Female 5673 2359 ]

4 %] Main Workers 16706 100
7 | Ma 14968 £9.60
| -, e 1738 1040
8 | Tofal Marginal Workers T344 100
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Male 3400 A2
Female 2935 $1.58
| Total Agriculiural Workers 12639 100
Cultivators S_?_Ii 44,50
9 | Agriculiural Labours 7015 55.50
Male workers in total agricultural workers 8724 69,02
Female workers in total agriculiural workers 3915 30.98
Total Houschold Industrial Workers 583 100
10 | Male 489 %388
Female 04 16.12
11 | Total Other Workers 10828 100
Male 9164 B4.63
Female 1664 15.37
Source: Census 2011
Table 6.3Amenithes:
Sa0 Amenities Types Units
1| Education Facilitics
Primary Schools 28
BMiddle schoals 15
Secondary Schoold 2
Senior Secondary Schools 1
2 | Hospitals
Allopathic Hospiial i
Ayurvedic Hospital 2
Homeopathic Hospital |
Allopathic Dispensary 1
Ayurvedsc Dispensary 1
Homeopathic Dispensary I
FHC 2
PHSC I
3 Drinking Water Facilities
Variety of purposes Tap 2
Well 19
Tank 3
Tubewell 19
Hand pump
4 Communication Facilities
Past Office 7
Y Tele Phone 29
Transportation Facilities
Bus Service [
- Railway Station i
ﬁfll Banking facilities
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__ i i ) Eﬂmtl'!l_:!l.ﬂi.l barks 4
= Cooperntive banks !
7 Power i 21
i Mo, of villages provided with the fcilities Source: Census 2011
DEMOGRAPHIC COMPOSITION
Fopulation

According 1o Census 201 1, the total population of the study arcal 74861, As there is no urban area the
entire population belongs 10 rural arca. The overall sex ratio has been worked out o 848 females per
1000 males, which is higher than the national average of 933 females per 1000 males. Furthermore,
around 17 percent of the iotal population belongs to Schedule Caste community and the Schedule Tribe
population in the study area is very negligible as per Census 2011,

Number of houschaolds and houschold size
The entire population of the study area has been grouped into 12497 houscholds and the average
household size is 6. The househaold size varies between 6 and [0,

Literacy and Literacy rate
The ioial number of literatez in the study area hos been worked oul to 12497, which iz around
55.45 percent of the wal population. The literacy rate of male has been worked out 1o 63.04 percent as

against 36.96 percent for female, creating & gender gap of 23,06 percent.
Workers and work participation rate

The total number of working persons in the study area is 24050, which is 32.1 percent of the total
population. Among the total workers 69.5 percent are main workers and the remaining 30,5 percent are
marginal workers, The percentage of male in the main workers is 9.6 percent, while it is only 46.4
pereent in ihe case of marginal workers, On the other hand, the percentage share of female in the main
workers is only 1004 percent; it is 53.6 percent in the case of marginal workers. This indicates that male
dominates the main workers and female dominates the marginal workers.

The Table and the figure below indicate the categorization of workers based on occupation:

Table6.4: Categorization of workers on the basis of occupation

| S No. Waorker eategory Number of workers Ve to total workers
' ‘"'-t{ll ) 3 )
. 1 Apricultura] Workers
J 1 a) - 12639 32.55
| py | Cltivators 5624 2338
- | Agricultural labour 7015 29,17

o
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F] ‘Houschold !I!iljl.!ﬁll:’l.'lul. o [
- Workers 5813 2.42
1 Orither workers

i s 10828 _45.02
[ L | 24050 100.0
h iso

occupation

Figure 6.4: Categonization of workers on the basis of occupation

B Agricultural Workers

B Culthvators

| Apriositural abows

8 Houschold Industrial
Workers

| Other workers

The classification of workers based on oecupation reveals that 52.6percent of the total workers are
Agricultural workers. The share of cullivators in the total workers is 234 percemt and that of
Agriculiural labours is 29,2 percent. Barely 4 percent of total workers are Hougehold Indusirial Workers
and 45 percent are ‘Other workers' which includes white collar workers, professional workers,
shoplkeepers, iraders and busincssmen.

POSSIBLE IMPACT ASSESSMENT
Impaci on population compasition

The impact of the proposed mining project on population composition will be marginal as only few
skilled and managerial stall will be recruited from outside and the rest will be recruited locally. The
impact will be significant if' 1 large number of people from outside get cmployed in the proposed
project. In that ease not only the population of the siudy area will go up but also the skewed sex ratio
may make permancnt social cifects like rise in exploitation of women, higher onmme raie, Incrcass in
ﬁe:unldqﬁ;am pnid depression smong youil,

lmipact nn*h%lplurmenl generation

A
The pm::iu#L' Iding Stome, Khandas & Cini, Boulder mining project i expecied to provide employment
Mﬂmi_ii_:;l 29 persons of which three will be skilled workers and the remaining 9 will be unskilled
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workers. [t i understood that all ihe persons w be deployed for vanous mining activities will be
recnubed locally and there i very little scope for migration of people from outside the stody area. The
employment polentiality of the project s expected 1o ameliomate the economic condition of the familics
of those persons who will get employed in the proposed mining project. However, the mining project
will provide scasonal employment. Further, the project wall provide indirect employment to sbout 100
poople who will be involved in segregation of extracted minmg materials, crushing of boulders, petty
business and service oriented industries,

Impsct on Health

Exiraction of Building Stone, Khandas & Chil, Boulder may couse serious health nisks due to dust generated,
The effects will vary depending upon the nature of the dust particles, silica content in it and the size of
the particles. Pneumoconiosis is an occupational lung discase ofien caused 1o miners, duc to the
inhalation of dust. Silica content in the Building Stome, Khandss & Clini, Boulder may also lead 1o Silicosis,
which iz again an occupational lung discase. Miners may also suffer with occupational respiratory
ailments, skin allergics cte, but the same are preventable if exposure is minimized. Further, regular
health check-up of the miners is required 1o prevent any negative impact on their health. In the present
mining project, no sdverse impact on health is expected if minkmum precautions are laken by the

MEnCrs.

Impact on income

In India poverty is widespread. According to an estimate made by World Bank during 2005, 26 percent
of the total Indian population falls below the International poventy Line of USS 1.25 a day (PPP, in
nominal terms € 21.6 a day in urban arcas and ¥ 14.3 in rural arens). Uttar Pradesh is one of the worst
poverty ridden states in India, with per capita income of Re. 26,051, The proposed mining project at
Bari is expected 1o provide casual employment to 42 unskilled workers and 3 skilled workers for a
period of 250 days in a year. According o Department of labour, Government of Uttar Pradesh each
unskilled worker is eligible lo get 3 minimom basic wage of Re. 150 per day. In addition they will get
V.DA amounting to Re, 65,50 per day, Thus, the totnl amount an unskilled worker is expected to get is
R&215.50 per day. Further, o semi-skilled worker will get o basic wage of Rs 164 and V.D.A amounting
to Rs.74.69 making the total amount of Rs. 238.69 per day. Lasily, a skilled worker can expect to get a
miininnen wage of Rs. 176,54 and V.DLA amounting 10 Bs. 82,92 making the foinl amount of Rs, 259,46
por day. The impact of the proposed mining activity on houschold income in the study area is thus
posttive since il will provide employment 1o local poople, which will resuli 1o an increase in houschold
income of those workers who will be recrvited for mining operation, However, this impact will be
effective for a limited period of 250 days in a year.

Impact on consumplion pattorn

L .
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The fickd survey has revealed that people 1n the study are poverty ndden. Increased houschold income
may slightly change the consumplion pattem of few but majority of the people will continue to be
burdened with poverty.

Impact on road developmend

Movement of trucks and ather vehicles to and fro the quarry 15 expected 1o increase substantially, when
mining will siart. The existing roads connecting the quarry with the national and state highways are
modtly narrow mud roads. There will be mad slide and traflic botile neck il these roads are not widened
and their conditions are not improved by making them paved roads. Hence, there is ample scope for
toad development in and around the mining ancas.

Impact on law & Order

As local people will be employed to run the quarry, no law & order problem is envisaged. It is expected
that the workers will attend to their duties from their residence and retum to their homes after the day's
work is over. There would have been law & order problem if the workers were migrants and lived in
shantics closed to the mining arca. However, to moeet any untoward incident one police post may be set
up chosed 10 the project anca.

6.9 SUGGESTIONS

Provision of First Ald at mining site

Extraction of Building Stone, Khandas & Gini, Boulder poses serious health risks due to dust. The
effects vary depending on the nature of the dust particles, silica content in it and the size of the particle.
To moect any emergency during extraction of the minerals from the Building Stone, Khandas & Gitt,
Houlder mining and subsequent loading in the transport vehicles, provision for First Aid should be made
by the project proponent. Before the affected person is renched to o doctor or health institution for
necessary medical aid, the miner should be provided with First Aid,

Tie up with the nearest PIHC for medical help
To meet the medical needs of the mine workers it is suggesied that tic-ups with nearest hospital or
Primary Health Center (PHC) may be made. Few beds may be exclusively reserved for the mine
waorkers in the above health institutions. This will ensure timely medicat aid to the afTected persons,

Supply of Mask, Gloves
i woarkers are subject 10 respiratory diseases, muscular-skeletal and pastro-intestinal disorders
For protection from dust it may be made compulsory For all mine workers 1o wear

P
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Regular health cheekups

The miners may be encouraged to undergo bealth checkups ot regular intervals in order lo protect
themisclves from vanous diseases, The bealth Department of UP Government maust Orpanize Health
Camps al regular intervals preferably in overy guarter, Funiher, free medical facilitics may be made
available 1o the workers and their family members.

Administration of Anti-vensm injections

Provision of Anti-venom therapy musi be made avalable ot the near healith indtitulion. Anti-venom
imjections may be administrated 10 the mine workers in case of snake, spider and insect bites, while
wurking in the mines,

Special telephone number
A special felephone number may be made available 1o the mine workers, In case of emergency the

miners con dial the above number for medical assisiance. Vehicle may be provided (o the paticnis in
short duration for shifling to the health matsution.

Special Group Insurance Scheme
All the mine workers may be covered ender a Group Insurance Scheme of LIC or any other Insurance

company, if not so far.

Distribution of Blankets and CQrailts
During winter season the mine workers may be distributed blankets and quilis free of cost,

6.10 CONCLUSHONS

The Building Stone, Khandss & Giti, Boulder is one of most significant mineral contributing (o the
sustminable development that 35 “The extraction or recovery of the mineral withow! hmiting e necds
andl livies of the surmounding More, fauna and the local villagers! people residing there as well,™

This Buildimg Stone, Khandas & Gittr, Boulder Mining Project is being proposed by Shn Mumta) Ali 5/
O-Late Shri Farzand Ali, RAO-Muhalla-Khunti Chaurahia Aliganj, City & District-Banda (ULP.) for
Building Stone, Khandas & Gitti, Boulder mine a1 Gata No. 2450 Khand No.-05 in Village Jarar, Tehsil
Maraini & Distriet- Banda, Utiar Pradesh within 1ol lease Area 2.0 Ha, The proponent has applied for
mining lease in the name Mumtaj AlL It has been proposed 1o collect approximately 20000 m 'fyear
material {Building Stone, Khandas & Gini, Boulder) annually.

As per the MoEF, New Delhi Gazette dated 14th Scplember 2006 amended in December 2009 April
=~ 2011, 16 January, 2016 and 14 August, 2018, the proposed mining project is categorized as category

E W
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This Buwlding Stone, Khondns & Gitty, Boulder mining project has numerous benefits not only on
incividual level but on o social level too b, this project will nod only benefit the owners but directly amd
mdirectly will also benefit the people of that region,

This will give employment 1o thousands of people who are the residents of the principal place of
business. Since, manpower is required in every activity and processing from installation of the project 1o
the final product and marketing. The equitable distribution of work according to the skills and potential
will be done. Work given will be categorized into skilled, semi-skilled and unskilled employees,
Employment preference will be given to the local villagers, The Inbors will be registered in the district
Labor Office as per the UP. Government Law. Also, sccording to the Central government policy of
labors, medical insurance will be done of all the labors employed. Minimum wage, pusraniced monctary
benefits under law will be ensured 1o the workmen. Safe, healthy, and productive work environment and
welfare will be provided to the worker. Abolition of child Inbor and bonded Inbor, and rehabilitstion of
those will be ensured.

Zero accident, safe and productive work places will be encouraged and promoted. Temporary rest
shelter, first-aid facilities along with anti-venoms, safe drinking waler for the workers/miners and
Armangements for safe and healthy working conditions and facilities of community toilets shall be made
available for the workers, medical camps Tor workers and nearby villagers shall be conducied a1 regular
interval, Workers will be instructed with safely measures and safety equipment s will also be provided,
This will provide the employment and aid n managing and surviving their Hivelibood, reduce the
poverty of that region and will provide them a better atmoaphere and a better life.

This project will also contribute in rising the cconomy of the state and ultimately of the nation through
the taxes collected through this. This is obvious that taxes collected are used in welfare of the nation and
s citizen. A sum of 4% ic. 166400 of the total project (41600007 is also contributed as Corporate
Environment Responsibility for difference welfare activities such as roads, plantation, education,
sanitation, Awnfeness campaigns, e,

Last but not the least, this project has also i social impac) on the hifestyie, life standards, thinking,
personality, etc. of that place. The project will ignite the locals to use their potential and work for
improving their economic condition and better life. This project can be a small step in betterment of the
local people of that arca.

FAaddd ey
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CHAPTER-7
PROJECT BENEFITS

7.0 GENERAL

The project iz bedng proposed by Shri Mumtaj Ali S$/0-Late Shri Farzand Ali, RO-Mulinlla-Khunti
Chavraha Aliganj, City & District-Banda (U.P.) for Building Stone (Khanda, Gitti and Boulder) Mining
Project located in Jarar, The estimated project cost is Rs. 4160000/, The proponent has applicd for
mining lease in the name of Building Stone (khanda, Gitty, Boulder) Mining Project, over an anca of 2.0
ha. at Gata No. 2450 Khand No.-05 in Village Jarar, Tehsil Maraini & District- Banda, Uttar Pradesh. It
has been proposed to collect 20000 m' per year of Building Stone {Khanda, Gitti and Boulder) Mining
Project annually as per LOL As per the MOEF, New Delhi Gazetie dated 14th September 2006
amended in Docember 2009 and April 2011, the proposed mining project is categorized as category
"Bl

7.1 BENEFITS OF MINING

The required quantity of stone aggregated (a mined ol product of stone mining) has a very vital role in
the infrastructure development of the nation along with other construction materials, Stone mining is
minor mineral mining & is usually operated for small leased out area & for small leased period has
therefore lot of importance & need to be camied oul. There is constant demand of stone aggregate not
only for making highways & roads but also in the construction industry as an ingredient of cement
concrele. The existence of stone deposits is site specific & mining is 1o be carmied at that location itsell’
along with the crushing unit to meet the demand. Most of the stone quarrics arc of small magnitede &
are operated for the lease period granted by the State Govi. The crushing unil is required to size the

stone for different applications.

7.2 EMPLOYMENT

The socio-cconomic conditions of the surrounding villages indicate that employment generation is
scasonal, The occupational activitics are agncafture, catile rearing and cmployment in mines but on
daily wages. The mining activity will provide employment to Jocal people which will incicase socio-
coonmnic stotus of the ars

T3 IMPROVEMENTS IN PHYSICAL AND SOCIAL INFRASTRUCTURE

It in following benefits:-
nis in phygical infrastructure,
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. Contribution 1o the Excheguer,
e, Prevention of ilegal minimg.
. During and Post-mining enhancement of groeen cover

Ti(n) IMPROVEMENTS IN PHYSICAL INFRASTRUCTURE
The epening of the proposed project will improve the physical infrastructure of the adjoining arcas. This
will include the following:-

* Improved moad communication due to opening of the proposed praject.

= Strengthening of existing community facilities through the Community Development Programme.

# Creation of community asscls (infrastruciure) like provision for drinking waler, construchion of
school buildings, village roads! linked roads, dispensary & health centre, community ceéntre, market
Mace elg,

* Awareness progrom and community asctivities, like health camps, medical aids, family welfare
programs, immunization camp sports & cultural activities, plantation etc.

73} IMPROVEMENTS IN SOCIAL INFRASTRUCTURE

There will be some obvious changes in various environmental parameters due to mining sctivity, There
will be positive impact in socio-cconomie ared due o increased econpmic sctivities, creation of new
employment opportunities, infrastructural development and better educational and health facilitics.
Lessee will also undertake awarencss program and community activities like health, camps, medical
aids, family welfare camps, AlIDS awarcness program elc.

7.3{(c) INCREASE IN EMPLOYMENT POTENTIAL: - There is a possibility of creation of direct
and indirect employment opporiunities due to working of this mine,

7.3(d) PREVENTION OF ILLEGAL MINING & CONTRIBUTION TO THE EXCHEQUER: -
Since the quarrics will be leased out to successful allotiees, mining operation in the state will pet
legalized and it will fetch income o the state exchequer,

T3¢} ENHANCEMENT OF GREEN COVERS

PMlantation/afTorestation will be done o per program i.e. along the road sides and near civic amenilics,
which will be allotied by Government badics as i1 is nol feagible 1o plani irees near the mane leage area.
Post plantation, the area will be regulnrly monitored in every season for evaluation of suceess rate, For
selection of plant species local people will also be nvalved, The management will provide free saplings
of fruit and other trees, ete. to local dusing rain for plantation.

o
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Peniodic modical checkups as per Mines Act’ Rules and other social development and promotional
netivities will be undestaken, All this will Ll the general health stabus of the residents of the arga around

e,

1.5 CORPORATE ENVIRONMENT RESFONSIBILITY

Banda district is one of the disioets of  Utiar Pradesh siate o [ndin and Bapda town 8 the disiriet
headquarters. The district occupics an arca of 2884 knv®. It has a population of 6,64,064 (201 ] census).
As of 2011 it is the least populous district of Uttar Pradesh.

Omne of the greatest problems faced by people is lack of efficient use of resources, Once abundant with
forests and vast agricultural lands, now have very littlle vegetation because of lack water conservition
schemes, Infertile termin is also one of the major cause. Only 45% of the crop aren has any nccess 1o

irrigation—that too with ground waler as the primary source.

Since most of the farmers are already poor and grow crops by taking loans, their inability of payback,
forces them to take drastic actions. Local politicians takes advantage of illiteracy of farmers in ¢lections.
Voles ane never casted on the basis of development but caste, creed or religion. Farmers are dying of
debts, lands getting barren of over exploitation, uneven rainfalls, increasing poverty and literacy, Zero
industrial growth, [gnorance by government, cormuption has created such a decp web that could not be
resolved casily.

The only way to revive this district (o its glory is by proper planning at ground level, increase industry
increase industrial development and providing water conservation methods on massive scale.

The nearby village docs not come under township or urban arcas. Since the region is rich in mincrals
and mainly only undulated land is found, this canses problems for fammers 1o grow crops and cam their
livelihood. The village lives in poventy and ncarly 60% of the total population is uneducated. The
facility of clectricity is minimal, Incks in street lights, if there is no electricity, the whole village sleeps
in dark.
Lacks in educntional accessory and infrastracture, poor sanitation and shortage of todlets that couse lot
of problems for females and males 100, There is no shelter for stray animals that destroys agriculiurl
land of farmers.
The part of Corporate Environmen! Responsibility is one of the major benefits of the project as the 5%
of the total cost of the project which is Re. 4160000 (4% of the total Project cost) considerably a decent
amount that will purely go in the welfare of the nearby villages of the project site, This amount will aid
-._in different sectors
: “1" AN Developmental activitics Cost in Rs.
Sandtation 60000
(2 Male and 2 female toilet will be made in the village)
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Installation of 4 hand pump in the village G
5 solar Powered lights will be installed on the connecting road of the 15,506
lease,
(5 solar lights {0 31004~ per light}
8 Ceiling fan will be given to the primary school of the village 30,900
(15 Ceiling fan (@ 206(/- each )
CER ( 4 % of the total project cost) 1 66,400
Total 41,600,000
'I“'-—-:-ig-l-:l'-.-
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CHAFTER -8

ENVIRONMENTAL MANAGEMENT PLAN

B0 INTRODUCTION

To mitignte the adverse impacts which are likely to be caused due 10 the mining operation and overall
scientific development of local habital, environmental management plan (EMIP) has been formulated
and integruted with the mine planning. The details of the anticipated impacts and mitigative measures
have been discussed in Chapter 4 of this report, based on the results of presemt environmental
conditions and environmental impact assessment. The EMP has been made considering implementation
and monitoring of environmental protection measures during and afler mining operations. The
mitigation measures which reduce the impact have already been identified carlier in Chapter 4. To
minimize the adverse impact, certain additional EMP is enumerated below for implementation.

8.1 ENVIRONMENTAL MANAGEMENT PLAN (EMP)
Proper environmental management plan is proposed for “Building Stone (Khanda, Ginti and Boulder)
Mining Project to mitigate the impact during the mining oporations.
a. Building Stone (Khanda, Gitti and Boulder) Mining will be restricted up to the approved depth
level by the Depariment of Geology and Mines Lucknow, Uttar Pradesh,
b. Mo activities allowed which caused to increase pollution level duning Mining operation like
cooking, or burning of woods or open toilet practice will be allowed in the adjoining arca.
€. Prior lo mining, short lermed awareness program will be conducted for labours to make them
aware to way of working.
d. If some injury to the Person occurs, it will be nformed to PMS department and First Aid
trestment will be given to person at the projeet Site.
e Mo tree cutting, chopping, lumberning, uprooting of shrubs and herbs will be allowed.
f. Maintenance of roads will be done from time 1o time.

g. Care will be taken that noise produced during vehicles movements for carrying a. Building
Stone (Khanda, Gitti and Boulder) Mining Project are within the permissible noise level,

8.2 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION
Environmentul Management Plan serves no purpose il it is not implemented with tree spirit. Some
Innqﬂmﬂumllm EMP can also be detected afterwards when it is implemented and monitored. The
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The major attributes of environmend ae nol confined 10 the minng e alone. Implementation of
proposed control measures and monitorning programme has an implication on the surrounding arca as
well as for the region. Therefore, mine management should strengthen the existing control measures as
elaborated earlier in this report and monitor the eMicacy of the control measures implemented within the
mining area relating to the following specific areas for eco-friendly mining plan:

a. Collection of air and water samples a1 strategc locations with [requency suggested and by
analyvring thereof. If the parameiers excood the permissible tolerance limils, commective
regulation measure will be taken.

b, Collection of soil samples ol strategic locntions once in every season and analysis thereol with
regard fo deleterious constituenis, if any,

¢ Measurement of water level NMuctustions in the nearby ponds dug wells and bore wells.

d. Measurement of noise levels al mine site, siationary and mobile sources, and adjacent villages
will be done quarterly in a year.

. Plantation will be done with consultation of Forest department and gram panchayat which
possible and plantation made in the gram panchayat land as specified area (because the mining
side no place available for plantation due 1o stony area. The post plantation, the area will be
regularly monitored for survival of the new plantation every six months, Ensure the plantation
survival mite if less then actual then replacement of the plant by new,

f.  Mine management will be in regular touch with local surrounding villages to update the various
developmental schemes made by them, They will also consider any immediate requirement,
which could be taken care of in near fidure.

The Environmental Management of Building Stone of Shri  Mujibuddin  Siddhiquui  hired
Environmental Management from outsourcing the Environmental cell of the hired Envirommental Lab
us the Cell is envisaged which will be responsible for monitoring EMP and its implementation. EMC
members should meet periodically to assess the progress and analyze the data collected during the
month. The EMC will function as per Flg. 5.1 (Chapter 5) and results or environmental monitoring
shared with head of the Buliding Stone, Cresher Unit,

EMC will be in regular touch with consulting to Unit Head Shri  Mujibuddin Siddhiquui and
Envirenmental Management Cell  coonrdinate with State Pollution Contrel Board, Indian Bureow of
Mines and send them any Statutory repon if reguired periodically. Any new regulations considered by
State/Central Pollution Control Board for the industry will be taken care of by it.

8.3 PROPOSED SET UP

In view of monitoring results in the implementation of the environmental management program with
seasultation and approval by unit head Shri Mumta) Al The said team will be responsible for:

- . :(:,‘:Eng wiber amd air samples from surrounding area and work zone monitoring  for
b W 5.

- % LTS .
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Analyzing the water ancd air samples.

Implementing the control amd profective measunes.

Co-coordinating the environment related activities within the project as well as with oulside
BECNCICE.

Collecting statistics of health of workers and popalation of surmounding villages,

Monitoring the progress ol implementation of environmental management program.

g The lnboratory will be suitably equipped for samplingftesting for various environmental

polluants.

£4 BUDGET ALLOCATION FOR EMP IMPLEMENTATION

Annual budget for EMP is very essential for successful implementation of EMP. As there are no
pollution control systems, no capital cost of Pollution Control systems are envisaged, Costs will be
annual operating costs as given below. The fund allocated will not be diveried for nny other purposes
and the top management will be responsible for this. The budget will lake info consideration the
following expenses:

Ficld cost for monttoring of parameters.

b. Cost of any defined outsourcing
€. Costof chemicals, consumables and transport for data gencration
d. Man power cost for environmental cell
¢ Any other cost as per EC condition.
Table 8.1 Cost of EMP
kwlru I'I'nm Cost
Hn. nment Management Plan (EMP) ost Estimation (Rs.)
& Planiation
(0 saplings * @95 Rs. /
i} [Noolplants @95 Rs. / sapling) bin SO0
[ §i)  [Tree Guard (@1 500/ per unit) 10,000
| BOOrs, Per day x 200
ater Demand for plantation (@ 100saplings =4 litres [ working days) x
b [ water= twice per day = 800 lrs ) ( 1.IRs /L) 64000
for prevention & control of soil crosion and
nagement of silt shall be underiaken. Protection of
mip agninst erosion, it any, shall be carried out with |
eo-lexlile matting or other msterial. O
rinkling on haulage route for dust sappression
600 m length > 6 m width * 1 litres of water per
— ¥ 12 times a day=72KLD . 1100=7.2 KLD of waten|
aiL"x_ Rs. 1100 for per KLD of water/day| y x 300 (working days) RI76000
of montonng of air : 2 50,000
(et Page - 122
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pruslity(PMu PM: MOy S05), water quality(ground
water and surface water ) soil guality and ambicn

soise level
I Cost for environmental coll » Environnsental
Engineer; |
#  {iandener 23 | (AL
g Fund for COVID-19 [s0000
Tuatal 2H49 74

BS MONITORING SCHEDULE AND ACTIVITIES

To evaluate the effectivensss of environmental managensen! program regular monitonng of the
important environmental activities 1o be monitored are shown in Table, 5.1, (Chapier 5)

e

P

Page - 123




profii 1! lll-"~'t-'.-il'lm-.mmxlu.m;-}n*. ROULDER) MINING PROJECT OF DSTRICT 202
3 BANDA

EINVEMP CHAPTER-9- EXECUTIVE SUMMARY

CHAFTER - 9

EXECUTIVE SUMMARY

9.1 INTRODUCTION OF PROJECT &PROPONENT

The project is being proposed by Shri Mumitaj Ali $/0-Late Shri Farzand Ali, RAO-Muhalla-Khonti
Chauraha Aliganj, City & District-Banda (U.P.) for Building Stone (Khands, Ginti and Boulder) Mining
Progect located in Jarar, The estimated project cost is Re. 41600002, The proponent has applied for
mining lease in the name of Building Stone (khanda, Ginty, Boulder) Mining Project, over an area of 2.0
b i Gata Mo, 2450 Khand MNo.-05 in Village Jarar, Tehsil Marnini & District- Banda, Uttar Pradesh, It
has been proposed to collect 20000 m* per year of Building Stone (Khanda, Gitti and Boulder) Mining
Project annually as per LOL As per the MOEF, New Delhi Gazette dated 14th September 2006
amended in December 2009 and April 2011, the proposed mining project is categorized as category
“BI".

9.1 LOCATION
The mining area is located in Gata No, 2450 Khand No.-05 in Village Jarar, Tehsil Naraind & District-

Handa, Uttar Pradesh. The mining lease / proposed project aren falls in Survey of India Toposheet No.
63C/T, The mine lease area is located between as follows:

Project Site co-ordinates Points. No. Latitude Longitude
A _ 2318 55.26"N | BO* 21" 39.03"E
B 25" 18’ 53.48" N B0*21'42.24"E
C 25" 18" 55 85" N | 80"21"48.05"E |
D 25" 18" SEB4"N | BD"21"46.32"E
Minerals of mine Building Stone, Khandas & Gini, Boulder Mining
Project Mining Project
Nearest Railway Statlon Banda about 18,0 Km North direction
MNearest Alrport Chaken, Kanpur about 121.0 km in Morth direction.
Nearest Highway/State Highway NH 76 about 13.0 km towards East direction from the
project site.

2.3 MINING FROCESS

The procedure of Bullding Stone (Khanda, Gitlty, Boulder) Mining Project process are:

Proposed Minlng Method: The proposed mining method will include the followimng sieps;

L Mhﬂ opencast semi-mechanized mine. To meet required production wagon drilling with deep hole
m:hllbemﬁnme'hr:hImMnm“hl will be handelled with excavator & loaded into
dumpers. The height & width of bench shall be kept 6m with face slopes 70%. Secondary blasting with
jackbammer drilling shall be carried out if required.
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Indicate quantum of development & tonnage & grade of production expected pit wide as in table below:

ROM Gy, | Saleable Ginty, : One o
Vear | Cetburden Klmmh.r fehanda, ¥ Sul;.pgm;li: Mineral el
eum) Boulder (eum) | Boulder (cum) e e rFadio
Ist Mil 20004 20000 Mil il Mil
2ndd Nil 20000 20000 Mil Nil Nil
3rd il 20N 20000 Nil Nil Nil
dth Nil 20000 20000 Nil Nil Mil
Sth Mil 20000 20000 Nil Mil Mil
Total 0 100000
Dirilling:

The drilling will be done with the help of compressor and jackhammer. In thes ming the diameter of hole
will be 32-34 mum and depth of hole will be kept from 0.8m to 3.3m in a single hole.

Blasting:

The hole will be blasted by using ANFO,

{*Ammonium Nitrate Fuel Oil Explosive (ANFO)*means an explosive mixture of ammonium nitrate
and fivel oil which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed
cxplosive (SME)}

Loading and Transpariation:

Loading of stone block will be done with help of the winch and crane at both face and on truck. Small
stone block (patis) is loaded in truck with the help of Excavator. The trucks will be used for
transportation of stone block and Khandas from mine sife o destination.

{Note:-Blasting shall be carvied owt afler the permizston of District Magistrate, Banda (UP) and
Directorate General of Mines Safety, Gwalior (UF))

flasting shall be done under the supervision of Master and necessary preventive measures shall be
taken az per the guidelines of Direciorate General of Mines Safety, Gwalior (ULFP))

Mao. of Trucks Required (maximum):

Total capacity of ming § 20000 m’ per year

Total no. of working days : 300 days

Building Stone, Khandas & Gitti, Boulder extracted in a day : 0,67 cum

Building Stone, Khandas & Gitti, Boulder extracted in one truck : 12-13 cum (approx.)

Mo, of truck required per day - Approximately 5-6
Truck/tippors

9.4 WATER SUPP'LY
he Building Stone, Khandas & Gitti, Boulder projects there is as such no need of water to cany out

e
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N
Draily water demuand
B33 KLD
I""lu..-..,.lll“‘
/“‘L\ P ™ /“'L'\
Dnnking Purpose Dust Suppression For Plantation
0.381 KLD 7.20 KLD 0.80 KLD

9.5 BASE LINE DATA
This section contains the description of baseling studies of the 10 km radius of the area surrounding

“Building Stonc, Khandas & Gitti, Boulder Mining Project™ at Gata No. 2430 Khand No.-05 in Village
Jarar , Tehsil Narmini & District- Banda, Uttar Pradesh. The site onalysis for Air, Water, Noise, Soil,
Ecology and Biodiversity and Socio-Economy is already under process and the description given below
is the secondary data such that public heasing could be conducted as soon as possible to avert the delay
of the project. The intimation of ELA study as required in B1 Cotegory of Building Stone, Khandas &
Gitti, Boulder Mining Project is already been done at the Direclor& Secretary(SEAC), Directorate of
Environment, govt. of U.P, the Regional Officer, Regional Pollution Control Board, District Banda,
Utlar Pradesh and District Magistrate District Banda, Uttar Pradesh The data collected has been used to
understand the existing environment scemanio around the proposed mining project against which the
podential impacts of the project can be assessed,

Environmental data has been collected in relation to proposed mining for. -

(a) Adr
(k)  Naise
(€} Water
{d} Seil

() Ecology and Biodiversity
(f SOCIO-COONMMY
Table 9.1: BASELINE ENVIRONMENTAL STATUS

Aliribaie Bascline staius
- Amblent Air Ambient Air Quality Monitoring reveals that the maximum &
@'\\“\% . minimum comcentrations of PMI0 for all the AQS monitoring
\\Jﬁ \ stations were found to be ranging between 79.65 jug/m) and 61.45
] £, ]] pg/m3 and the maximum & minimum concentrations of PM 2.5 for
&/‘,f:} all the AQS monitoring stations were found o be ranging between
ix :"7 ftd— Page- 126
¥ =



=

th“:%—" ANNG STONE (KHANIA, !.'I@I"‘r'..gilll.llllf.lﬂ MINING PROJECT OF DSTRICT 205

BANDA

EIAVEMP CHAPTER-9- EXECUTIVE SUMMARY

4128 pg/m3 and 31.47 pg/m3,

As i ax the gaseous pollutints 502 awd NO2 are concermned, the
preseribed CPCB limit of 80 pg/m3 for residential and rural area hos
never surpassed af any station. The maximum concentration of 502
was found a1 AQZ with a value 14.65 pg/m3 and minimam at ACQH
with a valie B.12 pg/m3. The maximum concentralions of NO2

were found at AQ3 with o valwe 27.54 pp/m3 ond minimum o AQS
with a value 20.78 pg/md

Moise monitoring reveals thal the maximum & minkmum noise
levels a1 day time were recorded as S39B{A) & 351 dB(A)
rupuﬂwﬂjr The maximum & minimum noise levels at night tme
were found (o be 42,63 dB{A). The minimum noise levels at night
time were found (o be 32.60 dB{A).

The noise kevels recorded at all locations were within the NAAQS
fimits.

However, with suitable control measures and EMP, the noise levels
will be reduced and the impacts will be minimized

There are several other sourees in the 10 km madiug of study aren,
which contributes 1o the local noise level of the arca. Tralfic
activitics as well as activitics in nearby villages and agricultural
ficlds add to the ambicnt noise level of the anea.

Waler Quality

Annlysis of results of ground water reveals the following: -
* pH varies from 7.35 to 7.85 of Study arca.

» Total hardness varics from 212 mg/] 1o 356 mg/1 of Study
ares

&  Total dissolved wolids(TDS) vary from 664 mgd 10 916
mg/l of Study area

« Chloride from 40,55 mgA to 152.08 mp of Study arca

*  Fluoride from 0,61 mg/l to 1.39 mg/l of Study arca

Thee ground water from all sources remains suitable for drinking
purposes as all the constituenis are within the limits prescribed
by drinking water standards promulgated by Indian Standards 15:
1050,

Surfnee water-
The analysis resulis indicate that the pH manges between 7.10 and
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7.66. Dissolved Oxygen (DO) was observed in the rnge of 7.5 to |
89 mg/l. COD values were observed to be in the range of 14.40 1o
22,40 mg'l and BOD values were observed to be m the mnge of 2.6
to 3.2 mg/l. The lron and Nitrale were foasd o be in ihe mnge of
0088 to 0.098 mgl and 0.74 to 105 mgl respectively,
Bacteniological examination of surfoce water samples revealed the
presence of tofal coliform in range of 9 MPN/OO ml o 16 MPRNS1OO
ml. Based on the resulis it is evident that most of the parameters of
the samples comply with Category "C” standards of CPCH indicating
their suitability for drinking water source after conventional
_ weatment and disinfection.

| Soil Quality The analysis results show that soil is basic in nature as pH value
ranges from 7.28 w 7.87, Phosphors (54.12 10 32.63
Kp/ha) Potsssium (193.57 mg/Kg to 355.39 mg/Kg) and Electric
conductivity {260.8 mp'Ke to 3304 mg/Kg) has been found 1o be in

good amount in the soil samples.
Ecology and Bio- There are no Ecologically Sensitive Arcas present in the study area,

diversity

Socio-ecoRomy Building Stone (Khanda, Gitty Boulder) Mining Project at Gata No,
2450 Khand MNo.-05 in Village Jarar , Tehsil Naraini & District-
Banda, Utar Pradesh.
Will throw opportunities to local people for both dircet and indirect
employment,

The study arca is still lacking in education, health, housing, water,
electricity ctc. It is expected that same will improve (o o great
extent duc 1o proposed mining project and associated industrial and
business activitics,

9.6 BIOLOGICAL ENVIRONMENT
The proposed project 15 fo mine Building Stone (Khanda, Gitty Boulder) Mining Project o1 Banda
district of ULP. Biological diversity comprises the variability of genus, species and ccosysioms and is
very crucial for maintaining the basic processes on which the life depends. Broadly it can be divided in
two types i.e. the floral biodiversity and faunal biodiversity. [t is a key io the susiainable development as
'--'il;ﬂut only provides the food, fodder, medicine products of commercinl nnd noncommercial use but also
7 providg essential environmental services (Air, water quality, soil fertility, pest & discase control efc).
I3 components are one of the most important constitwent of our environment, They aro the
of our life as they provide raw materiols for livelihoods, trade, medicines and mdusinial
L Their conservation and sustainable use i very much esseotial in today s developmental

. - - .
ll'q. -,'l i ;'""."'{ Fage_ tzg
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process, Developmental processes are oday’s demand and canndd be siopped as such, It has been
observed in post that most of our developmental process cost our environment, In order to keep them
unaffecied or munimum affecied while our developmental petivity, it is always necessary to know the
background of the arca from biological point of view. After getting such information we cstimate
the impact on the environment by the proposed activities and mitigate them. Similar approach has been
adopted for conducting the Biological Environment study for the proposcd Project,

General vegetation of the study area: The proposed project is to mine Building Stone, Khandas &
Gitts, Boylder ot Banda district of UL P, which lies between the Indo-Gangetic plain (o the north and the
south. Bundhelkhand region iz a gently sloping upland distinguished by barren hilly terrain with sparse
vegetation. Other rivers lying in the district are Ken River. The river water being used for Irigation
through Canal which is passing near by the project site a1 then distance of 2.50 kms wwards East. The
district cover by river alluvial soil in the north and the remaining part of the district are covered by deep
black and sandy red soil.

The proposed project site ie. core arca is the water channel, which has few aquatic plants only.
However, the nearby areas ie. buffer area is having different types of plants (herbs, shrubs and trees).
The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem,
Mango tree and Jamun tree, Eucalyptus and Babool are also found in sufficient numbers,

Commonly found flora In the district:- Dhak (Butea monosperma), Teak (Tectonn grandis), Mahuo
{Madhuca indica), Babool (Acacia nilotica) and Tendu (Diospyros melanoxylon), Siris (Albizia
lebbeck), Aam (Mangifers indica), Jamun (Syzygium cumini), Bail (Acgle marmelos), Tut (Morus alba),
Bargad (Ficus bengalensis), MNeem (Azadirachta indica), Pecpal (Ficus religiosa), Safeda
(Eucalyplus umbelatus), Sisam (Dalbergia sisson), elc.

Commuonly found fauna in the district:- Many domestic mammal species were reported from buffer

2one during the field survey. Common domestic animals like Buffalo, cow, goat ete. can be noticed in

open grass fickds while grazing. Small mammals like Indian palm squirme] (Funambuolus palmanim) and

field mouse (Apodemus sylvaticus) are noticed in vicimity of the village. Inguiry from village people

regarding wild animals reveals that Menkey (Macaca mulata), Indian hore (Lepus nigncollis),

Mongoose (Herpesies edwardsii), Jackal {Conis aureus), clc, are oflen seen in the nrea.

T-hh_:-_!.z Anticipated impact and mitigation measures for biological environment

Impact predicted Suggestive measures

# [ birds are noticed crossing the core zone, they will not be
disturbed at all;

o Lubourers will not be allowed fo discards food, plistic
ete., which can attract animalsfirds pear ihe core site;

» Only low polluting vehicles having PUC will be allowed
r.._,,..‘_r'-'n--.h'—
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e e e

# Noise level will be maimtamed within permisable Tt
(zilem zonc 50 dB{A) during day lime or residential rone
55 dB(A)) as per noise pollution {regulation and control),
rules, 2000, of CPCB norms

Disturbance of riparian ecosystem/
willands

e The riparian ecosystem or the wellands will noi be
destroyed by the mine owners

Monitoring  of  upstream  and

downstream water quality

» Water quality will be monitored from upsiream and
downsiream area 1o assess the impact on water quality and
plankton. The mining activity will be controlled 1o
maintain the clean water conditions.

Table 9.3 ANTICIPATED ENVIRONMENTAL IMPACTS AND ACTION PLAN PROPOSED

FOR MITIGATION
Environmental | Project Activities | Impacts Action Plan Proposed
Compoment =
Air Quality Drilling  and | Dust (SPM) and | Use of dust aprons on drilling equipment
Blasting pases (NOx) are | and adopting wet drilling methods.
produced  duning
drilling and | Limited blasting during adverse weather
blasting conditions.
eperations
Optimized confinement of blasting
charges.
= Development of greenbel.
Overburden Increase in SPM | Exposed arca will be limited to the
removal, levels in ambient | minimum required for mining operations.
extraction of | air duc to dust
stone, Loading /| pencration  and | Installation of spray systems for dust
unloading of | NOx suppression  al  dumping yards and
overbigden and | concentretion sockpiles,
stone, disposal of | levels in ambient
overburden al [gir duee 1o | Minimization of drop distance for all
dump site within | vehicular materinls-handling  process  through
ML area erissions. appropriate design of operations,
Transporiation of | Increéase in 5PM | Regular watering of haul and access
overburden  and | level duc to dust | roads using dedicated water trucks.
stone within ML | gencration  and | Maintenance of vehicle,
aren MNOx Haul moads will be clearly defined using
concentration marker posts so that vehicle tmaffic arc
levels in ambicnt | controlled in the arca.
air due to| Roads no longer required will be re-
wvehicular vegetated as soon as possible.
CIMISSI0nS.
Haul roads to be maintained by surface
grading to minimize excessive road
surface wearing.
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CGieneral Elevated  5PM | Regular maintenance of all equipment o
SOk pIent ard MNOx | minimize . particulate  maner  emissions
aperalions concentrations in | from diesel engines,
ambient air,
All activitics Excessive Dccupational exposures o air pollutants
occupstional will be aszessed o1 regular inbervals
CXPOSUITS to | Where exposures excood the permissible
airbome limits, appropriatc engincercd comtrols,
paniculate MANAECTNENT MEASUres OF, A% A lasl resor,
matter, i provision of personal  protective
equipment will be implemented,
Moise  Levels | Blasting High impulsive | Prior 0 commencement of normeal
ard Girounad noisE levels, | blasting operations (il required), & senes
Vibrations overpressure and | of trial blagts will be undertaken io
ground facilitale accurate prediction of impacis
vibrations from normal blasting. This will require
inpacts and | monitering of overpressure and ground
naise related | vibendion in ol least two  localions
EOmmunity surroinding  the mine. The monioenng
MiBOYance will continue throughout the duration of
the blasting program. Where moniloring
determines a significant impact, blast
designs may need to be modified and
scheduled to occur during non-enhancing
weather conditions.
General activities | Increase in noise | An analysis of measured noise lfevels,
inctuding machine | levels meteorological pammeters, and  site
operations  and | occupational operations  will be undertaken to
transportation of | hazard due 1o | determine the risk of excessive noise
gope within the | and increase in | A detailed review of noise enissions and
ML area. ambient  noise | impacts from project activities will be
levels. carried out a1 regular intervals during the
project life.
Oceupational noise exposures will be
assessed, Where LAcg (B hour) noise
exposures have the potential 1o excesd 85
dB(A), mitigation through enginecsed
nolse controls, Management Meatures of,
05 @ last rezod, through the provision of
personn] profective equipment will be
implemented,
Regular noise monitoring will be carricd-
oail,
Procedures 1o document and act upon
community complaints  will  be
implemented.

I Mining will not inerscct water table
Clanges to | Garland draing wall be consimscied fo
hydraulic regime. | divert the surface water so a3 not to enter

the mine. Diverted water will be joined
S Page- 131
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Deterioration in
suifece/ground
waler quality of

receiving body.

h:rlh_r.m}cil waler course so that there
is hardly any change o hydraulic regime.

Mine water will be collocied in the mine
sump wiich will sct as settling tank and
ihen dischanged o the suerface,

Water required for
ming {chese
EUPEERIon
Bystems,
workshop,
domestie fscilities
nawd greenbelt
development) and
domestic
consumplion  af
colomy

Depletion  of

natuml resoaroe.

Reduciion in
groundwater
availability  [or
domestic and for
irrigation
pliiposes.

Changes to
hwdraulic regime.

Mine sump waler will be utilized for
industrinl purpose in the mine as far ag

possible,

Water conservation methods will be
practiced.

Rainwater collection and rewse system
will be implemented.

The volumes of water supplied 1o the site
through extraction from dug bore wells
will be monitored to ensure dawdown
do not affect adjacent water users.

Hydrogeology
gnd  Dramnage

Mining activitics

May  change

regional
hydrology  and
drainege  pattemn
of the area.

Garland dmins will be constructed all
around the mine to lead the surface water
to the nearcsl water course so that there
is hardly any change to Hydrogeology

and drainage patierm.

Land use and
Soil
Characteristics

Commencement
al Mining
operations,

Existing landuse
of the core zone
will alter.

Impact due 1o
clearing of
e
plantations in the
i

Impact due to
seitlng  of  air
borme dusi.

Land degradation
dus fo disposal
of solid wastes,

Exposare of twop
soils 1o wind and
waler erosion.

Prior to each phase of mining, update and
implement the relevant EMP 1o include

phase-gpecific control and  mitigation
MCASUres.

Vegetation cleamnce o oocur
immediately prior 1o soil and overburden
s

Install diversion drains and sediment
fences prior o starting earthworks

Minimize the arca and time of ground
disturbance by progressively
rehabilitating disturbed arcas

Dust suppression on exposed arcas using
witer frucks and sutomatic sprinkling

systems
Contour overburden dumps o mimimine
CIOSI0N

Mine

]]i.qimnm;tu
loss of existing

Mauna.

Lass ol

Disturbed areas will be stabilized as soon
as possible. Locally native species will
be used in landscaping works for non-
handstand areas,

Compact_fencing around mine arca will

i, SN0 .
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be provided 1o obstruct unusual eniry of

mpimals

Crverall
OpCTTn

'—Env':mnnwnmi
Pollution,
Healih, Safcty

Mining

impacts
from moise
emissiong  thad
exceed the afe
limits,

Community

annovance  from
dust deposition.
Potential for rigk
of ham 1o
personnel and te
local community,

Contamination of
land and waber
s
IMRpproprisie
disposal of wasie
products,
including sewuge
snd  hazardous
wastes, This may
result in adverse
Hipacts on
surface walcr
ukers.

Implementation of noise and fugitive
dust emission controls and management
MCARIEIES.

Implemeniation of  waler  quality
management, conservation and control
IMEASUTeS.

Development of an emergency response
plan  that includes installation of
CMETECnCY response  cquipment o
combal events such as fire. All personnel
required 1o handle hazardous matenials
will be provided with personal protective
equipment suitable for the hazardous
muterial being handled.

On-gite  first aid  facilities will be
provided and employees will be extended
10 the local commaunity in emeéngencies.

Socio-peonomic

Aspects

Mining operations

Incrense in
employment
opportunitics
both direct and
indirect  thereby
oconomic  siatug
of people of the
fopion.

Increase of direct employment will be
progressive during opermtional phase of
project whereas there will also  be
financial  improvement o the local
engaged himself in the services to the
transport sectors because of increased
transportation vehicle and meeting the
nllied facilitics such 08 ealnies and
vehicle repairing outlets,

9.7 LAND ENVIRONMENT

Thiz section includes the study of natorzl festures hke lopography, climate cic. Land use/ Land cover

map,
Topography

The distriet largely consists of irregular uplands with outerops of rocks intermingling maostly with

nnd#. requently under water during rainy season. The Baghein River traverses the district from
-‘\.-—-._*‘-}‘H—..
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souih-west o nodh-cast. The tract Iying to the right of the river is inlersected by numerons smaller river
and rivalets, but to iy left is o flat expanse, most panl of which is made up of Mar and Kabar soils,
eroded and converted into mvines along the banks of the rivers Ken and the Yamuna,

Hainfall & Climate:

The average annmual rainfall is 902,00 mm. The climate is typical sublropical penctrated by long and
intense summers. Abowt B0% of the annual minfall is received from south-west monsoon. May i the
hotiest month with mercury shooting upto 47.0°C. With the advance of monzoon by mid-June,
lempeerature stans decreasing. January is usually the coldest month with temperature going upto 5.8°C,
The relative humidity i highest in August about 85% and lowest in April,

Impact on Land Use

The area is having undulating surfice sumrounded by agricultural and barren land. The area is partially
covered by alluvial soil. An old working pit is present in NW of the area. The proposed anca and
surround areas are mostly private land owned by individual. Presently the existing quarry lies in 1.21 ha
arca,

The potential adverse impact of opencast stone mining will be in the form of change in land use pattern.
S0 reclamation of mined out lind will be given due importance as a step for sound land  resource
management in the farm of reclaimed land and water body.

No adverse impact is anticipated on land use of buffer zone associated due to the existing stone mine
project, as all the activities will be confined within the project site only. Stone mined out from the mine
is being and continued to be used as boulders of different sizes for Dam construction, embankment
works ctc. After crushing into different sizes of aggregates from 6mm 10 63mm, the product can be used
in construction and road projects.

9.8 WATER ENVIRONMENT

9.8.1 Impact on Surface Waler

At present gcenanio there is no pny seasonal or perennial source of water is passing through the lease
aren, During the rainy season, there may be accumulation of surface water, which is proposed 10 be
pumped out to keep the working area dry and it is being utilized for dust suppression.

The stone mineral found in the area is non-toxic in mature. There will be no outside discharge of liquid
ciMuent from the mine site. 1t is, therefore, apparent that there will be negligibde impact of mining on the
surface waler regime,

ﬁ.ﬁ..h ct on Ground Water

ﬁ?u@! ter pollution can take place only il the mining rejects contain toxic substances, which get
leach Fu: precipitation water and percolate to the ground water lable thus polluting it. Any nearby
wells w;@l#l sources of water can be rendered unfit for drinking and even for industrial use.

oy If
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This is not the case with this deposit a3 the minernl or topsoil does not contain any harmful ingredients.
Meoreover, stone conatitutes of fairly inen and chemically non-reactive ingredients.

It is noticed from nearby dug wells and bore wells that the ground water mble i available below 30
meters of the normal surface level, As the mining operation has been proposed 1o be camed out much
above the ground water table there would not be any adverse effect on the ground water,

The ground water available in the nearby well, borewell is analysed and it is found within the prescribed
standtard of CPCB and it 8 also being and will be continued to be adopted the remedial measures (o
keep the water quality within the prescribed standarnd.

9.8.3 Mitigation Measures for Water Environment

#  Adeguate confrol imeasures are being and will be continued (o be adopted 1o check not

= pnly the wash-ofT from soil erosion but also uncontrolled fow of mine water. The measires o
be adopted are Garland drain will be provided at the toe of the dumps, to channelize the runofl
water from dumps into the waler reservoir (Le. mined out pits) & around the active pits o
restrict rainy water from entering in to the working pit.

+  Retaining walls having water holes will be provided along the toe of the dumps to avoid the soil
wash out & around the active pit to prevent fall of human/animal in to the working pit.

#  Dumps slopes are being stabdlized followed by plantation to avodd soil erosion.

= No waste water i being discharged from the mining sctivities.

9.9 AIR ENVIRONMENT

Anticipated impacts and evaluation

Information on air quality was studied and various modeling techniques prodicted that the mining
activity is not likely to affect the air quality in a significant manner. However, loading of Building
Stone, Khandss & Gittd, Boulder, its transportation and unloading operations may cause some
deterioration in air gquality due 1o handling dry materiale. In the present case, only wet materials will be
handled, thus eliminating problems of fugitive dust. Also, the collection and lifting of minerals will be
done manually without any blasting. Therefore the dust gencrated is likely to be insignificant os
compared o mining processes involving drlling, blasting, mechanized loading etc.

Air Modeling

lp\\mal , mining operations gencrate substantial quantitics of airbome respirable dust, which may lead
development of respirable diseases in mine workers. The increasing trend of mining leads to
huge amount of dust. These air borme dust particles, generally below 100 micron in suec, are
riiculates ond covse lealth hazards as an il effect of mining activities. Exiraction aclivitics
blusting, materinl handling and iransport are a potentinl source of air poliution. Therefore, o
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detailed study on emission sources and quantification of pollutant concentration by means of dispersion
modeling 18 required o access the environmenial impact of o mine. On the basis of the predicied
increments o mr pollutant concentrations, an cffective mitigation and environmental plan can be
devised for sensitive areas. In case of Building Stone, Khandas & Ginti, Boulder mining, as there is no
blasting and drilling activities, the impacts may only be caused by material handling and transportation
activities of mostly wet Building Stonc, Khandas & Gitti, Boulder and the same are minimal.
FUGITIVE DUST- MODELING

Air quality modeling was done using line source model ns published by USEPA “Waorkbook of
Dispersion Modeling™ by Tumer, for transportation though roads and the empirical emission factor
oquations from USEPA. Emission factors 1o be used in Line source Dispersion equation i adopied
from formula as given below:

Em=k * (1.7) * (&/12)*(5/48) * (W/2,7)""* (wid)™ * (365-p/365) k' VK Temmeemrmmmmeees (1)

Where

E = Emission Rate (kg/VKT)

k= Particle size multiplicr = (0.36)

& = Silt Content of the Road swrfice material (36) = 10%

8 = Mean Vehicle Speed (kmv'hr) = 20 km/hr

We=Mean Vehicle Weight (tonnes) = 10 tonnes

w= hMean number of wheels = 8

p= Number of doys with at least 0.254 mm of precipitation per year = 60

= frequency of Viehicke movement in no per hour = 2 vehicles / bour

Thus using equation (1)

E=0,61766 kgVKT

E = (.0003 gfsec/m

Concentration of the fugitive dust was calculated using the empirical equations for unpaved roads
i by USEPA- AP42. The Concentration of the fugitive Dust is given below:

(2)
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= Wind Speed =4 my's
h =0m

Modcling was done for an infinite line source assuming unpaved road. For conservative calculation
wind wis assumed 1o blow at a velocity of 4 m's perpendicular 1 the road. The resuls Tor 24 hourly

concenirition values are given in the Fig. 4.1:

Mitigation measures

The only air pollution sources arc the road transpori mctwork of the trucks/dumpers. The dust

suppression measures like the following will be resorted:

*  Water sprinkling will be done on the reads regularly. This will reduce dust emission further by 75%.

o Care will be taken to prevent spillage by covering (he earrying vehicles with tarpaulin and sprinkling
of water, if dry.

» Fortnightly scraping of road in order 10 keep the roads almost leveled. This will ensure smooth flow
of vehicles and also prevent spillage.

* Overloading will be kept under check by giving prior awareness.

» Proper Tuning of vehicles to keep the gas emissions under check.

= Plantation of trees along the road sides helps 1o reduce the impact of dust in the nearby villages.

9.10 NOISE ENVIRONMENT
Day and night sound pressure levels Ldn is often used to describe the community noise exposure, which
includes 10 dB (A) night time penalty.

The monitored noise level during the base line period within the core zone and buller zone has been
found to be within the prescribed CPCE standards which will also be confined within the limit by
underiaking more plantations within the mining aren especially in the direction of habitation to act as a
sound barrier.

9.10.1 Impact due to Ground Vibrations

Gmmdvhﬂm fly rock, air blast, noise, dust and fames are the deleterious effects of blasting on
The explosive cnergy sets up a seizmic wave in the ground, which can cause significant
struciures ond disturbance fo human occupanis. 1 causes major damiages to the pil

11 N

When l:"' losive charge i fired inside the blast hole, it is instantly converted into hot gases, which
-Enmlﬁ pressure on the blast hole walls. High intensity shock waves propagate radically in all
dirtctiony and cause the rock particles 1o oscillate. This oscillation is fekt as ground vibration. The
' nw mining opcrations using deep hole drilling and blasting vsing delay detonators are bound 1o
prodhuce ground vibrations,

g T
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Giround vibration from ming blasting is expressed by amplitude, frequency and duration of blast. The
varables, which influence ground wvibrations, are controllable and poo-<ontrollable. The non-
controflable vanables include general surface termain, type and depth of overburden and wind. Similarly,
the controllable variables include type of cxplosives, charge per delay, delay interval, dircction of blast
progression, bunden, spacing and specific charge and coupling ratio.

The oscillation of rock particles is called Particle Velocity and its maximum value is called Peak
Panticle Velocity (PPV), which is measured in millimeter per second,

As the distance increases, the PPV value is likely 10 reduce. The ground vibrations generated by blesting
during the mining operations will be well within the standards prescribed by DGMS by controlled
blasting. Ground vibeations are not likely to affect the structures in the vicinity of mine lease area.

By adopting controlled blasting, the problems will be greatly minimized st mines. The impacts are alio
minimized by choosing proper detonating system, optimizing total charge and charge/delay.

9.10.2 Measores for Minimiring Adverse Impacts
¥ Noise Control Measures
*  The following control measures are being and will be continued to be adopted to keep the
ambient noise levels well below the limits:
*  Dirilling is being carried owt with the help of sharp drll bits which will help in reducing noise,
*  Secondary blasting is being totally avonded and Hydraulic rock breaker is being used for
breaking boulders.
»  Controlled blasting with proper spacing, burden, stemming and optimum charge/delay is being
sntained
+ The blasting is being camed oul during favorsble atmospheric condilion and less human
activily limings;
*  Minimum quantity of detonating fise is being consumed by using aliernatively Excel non-
cleatrical inifintion system;
Proper maintenance, oiling and greasing of machines al regular intervals is being done to reduce

ion of noise,
prime movers/diesel engines are properly maintained;
ision of sound insulated chambers for the workers deployed on machines (HEMM)
LJL/,J. pducing higher levels of noise;

> Pl:ﬂiﬁﬂﬂilm'ns of plant & machinery by providing inbuill mechanism like silencers, mufllers
and enclosures for nodse pencrating parts and shock absorbing pads at the foundation of
vibrating equipment.

C N
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LS

Green BeltPlantation s being developed around the mining activity arca and along haul roads,
The plantation minkmizes propagation of noisc.

#  Perzonal Protective Equipment (PPE) like car mullsicer plugs is being provided 1o the operatons

of HEMM and persons working near HEMM; and

»  Reducing the exposure time of workers to the higher noise levels,

*  Penodical monitoring of noise will be done.
¥ Measures to Contral Ground Vibration
The blasting operntions in the mine is carried out by deep bole drilling and basting using delay
detonators, which reduce the ground vibrations. The measures that are generlly followed and currently
propased for abatement of ground vibration, airblast and fly rocks are detailed below:

. Proper quantity of explosive, suitable stemming materials and appropriate delay system are
being adopted to avoid overcharging and for safe blasting,

* Adequate safc distance from blasting s being maintained.

® Blasting operations is carmied out only during day time.

. The charge per delay is minimized and preferably more number of delays is used per blasts;

. During blasting, other activities in the immediate vicinity is temporarily stopped;

* Drrilling parameters like overburden, depth, diameter and spacing is properly designed 1o
give proper blast.

9.11 TRAFFIC ANALYSIS

The leaze area is connected (o Siate Highway MNo. 49 about 1.0 km towards west direction from the
project site. These roads are wide enouph (o facilitate casy and smooth movement of beavy duty trucks.
The Detailed traffic study has been discussed under Chapler 4,

9.12 SOCIO-ECONOMIC ENVIRONMENT

The implementation of the Building Stone (Khanda, Gitty, Boulder) Mining Project will generate both
direct and indirect employment. Besides, it will provide a check on existing system of mining operation,
Since the guarries will be allotied on lease basis, mining operation will be lagally valid and it will bring

the pmp.piu'ﬁrlining project the eccupational patiern of the people in the arca will change making more
] pwplv.'-; g ged in industrial and business activities rather in agriculture, Thus there will be a gradual
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shifting of populstion from sgriculiure to mining snd industry, Further, the mining and industrial
activitics in the arca may lead to rapid increase in population and thereby urbanization. Due o
urbanization of the area, employment opponunities will further increase,

9.13 ENVIRONMENTAL MANAGEMENT PLAN (EMP)
Proper environmental management plan are proposed for “Building Stone, Khandas & Gitti, Boulder
Mining Mraject™ to mitigate the impact during the mining operation,
a. Proper biasting pattemn will be followed by the blasters for effective rock fragmentation and
generation of minimal fine dust 1o open atmosphere.
b. Regular water sprinkling ot dust emanating sources viz., drilling, blasting and transportation
through hauloge rosds, ete, will be camricd out.
€. Pertodic maintenance of transport vehicles and equipment will be carmied out 1o check emission
levels.
d.  Greenbelt will be developed that will act as a pollution sink.
e. Overloading of trucks will be avoided and camrying the rocks in covered trucks will be taken up
o minimize pollution level.

9.14  ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION

Environmental Management Plan serves no purpose iff it is not implemented with true spiril. Some
loopholes in the EMP can also be detected afierwards when it is implanted and monitored. Thus, an
implementation gnd monitering progromme has o be prepared.

The major attributes of environment are not confined to the mining site alone. Implementation of
proposcd control measures and monionng programme has an implication on the surmounding arca &5
well ms for the region. Therefore, mine management will strengthen the existing control measures as
elaborated earlier in this report and monitor the efMcacy of the control measures implemented within the

mining area relating to the following specific areas for eco-friendly mining:

i, Collection ol air snd water samples of strategic locations with frequency suggesied and by
analyzing thereof, IT the parameters exceed the permissible tolerance limils, cormective
regulation measune will be taken,

llection of soil samples al strofepic locations once in every two years ond analvsis thereol
regard to deleterious constituents, if any.

of waler level Muctuations in the pearby poods dug wells and bore wells

rement of noise levels al mine site, stationary and mobile sources, and adjacent villnges
¢ done in every six months for first two years, therealter once a year,
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e, PlantationafTorestation will be done as per progrom i.e, road sides and near civic amenilics,
which will be allotied by Government bodies, Post planiation, the arca will be regularly
monitored in every two vears for evaluation of success mte, For selection of plant species loeal
people will also be involved.
215 BUDGET ALLOCATION FOR EMP IMPLEMENTATION
Tabie %.4 COST OF EMP
Sr.
g Environmeni Managemeni Flan (EMP) Cost Estimation L Lon
M, (Hs.)
%, | Plantation
100 saplings = @95 Rs
iy No of plants @95 Rs. / sapling) sapling) 9500
i) | Tree Guard (@)1 500/ per unit) 2, 10,000
(B00Itrs, Per day x 300
Water Demand for plantation (@1 00saplings | (working days) x
b. *4 litres of water= twice per day = B00 lirs.) { 1.1Rs. /1) 264000
Measure for prevention & control of soil
erosion and management of silt shall be
undertaken. Protection of dump ageinst erosion,
if any, shall be cnmiced out with peo-lextile | -
L. matting of other material. 20000
Sprinkling on  haulage moute for dost
Suppression
(600 m lengih > & m width = | Litres ol water |Bs.  1100=7.2 KLD of
perm’ /2 times a day=7.2KLD water/day x 300 (working
il (Rs. 1100 for por KLD of wateriday) dayz) 21 THO00
Cogl of monitoring of air
c. quality(PMo,I'My 5 NOx, 50:), water
quality(ground water and surface water)soil
guality and ambient noise level - 250,000
L. Cosl for envirgnmental cell s Environmental
Engineer:1
& Clardener 53 400000
for COVID-19 S0000
2849700

ITORING SCHEDULE AND PARAMETERS:

Table ®.5 Monitoring Schedole and Parameicrs
| 8 Mo | Deseription of Parameters | Sehiedule and Duration of |
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Maonitoring/Execution
i Adr Quality: 24 hourly samples twice a week for one month
a} In the vicinity of the mine in ench senson excepl MONSO0N SEEson
b In the vicinity of the iransportation
Network
c} Dust suppression on roads Regularly in non- monsoon  monihs  and

whenever  occurrence of fugitive dust takes

place
d) Scraping/ bulldozing of road 1o shifi Fortnightly
asccumulated dust to the sides
2 Water Quality near or around the site: Omce in a scason for 4 scasons in a year
a) Surface waler gquality
b Groumd waler guality
3 Ambicnt Noise Level Twice a year for two years & then once o year
4 Soil Quality Onee in two years on project moniloring area
5 Inventory of Flora{iree plantation, survival | Once in iwo years on project monitoring area
ete) & Fauna
L Socio-economic condition of local, Once in 3 yeors
population, physical survey
9.17 BENEFITS OF MINING
b Genersting useful economic resource for construction.
i, Generating employment,
fii. Improvement in socio economic conditions of the people of the study arca.
v, Improvements in physical infrastructure.
v, Improvements in Social Infrastructure.
vi. Increase in Employment Potential.
vii. Coninbution 10 the Exchequer.
vill.  Prevention of illegal mining,
ix.  Duoring and Post-mining enhancement of green cover,
el s e ok
PrshPe
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CHAPTER- 10

MSCLOSURE OF ENVIRONMENTAL CONSULTANTS

Envirommental Consultant

ENVIRONMENTAL RESEARCH AND ANALYSIS,
LUCKMNOW

Mame of Environment Consuliang

D Jatin Kumar Srivastava

(E1A Coordinator)

QC1 NABET Accredited Environmental Coondinator
Centificate No- NABET/EIA/1619/ 1A 0019

Address

Flat No-203, Znd Floor, Yash Silver Height {opposite
Badshah Wagar Railway station) Mahanagar, Lucknow -
226021, U.P

eraenvielef@gmail.com

01522-4078000, él!%ﬁ, 0565508271

ENVIRONMENTAL RESEARCH AND ANALYSIS,

Mr. Vikas Pandcy “’:f;f__

3 SHW*
4 SE* Dr. Vandona Singh e daes St
4 Ene Dr. Jatin K Srivastava o
| v [N T [y
_f’::._;' o :m e e w
:*';' k sC* Dr. Jatin K Srivastava -
AQ* Dr. Gautam K. Banerjee | ffprir™
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0 NV Dv. Jakin K Srivastava il
A
: . Mo
1 LU* Rajvees Singh Hk.flf;f
L o -
12 RH* D, Gautam K. Banerjee ;;w
Declaration

I declare that above mentioned experts coordinated the preparation of EIA/EMP under the
supervision of Dr. fatin Kumar Srivastava. Far any details one may contact me as a Director of
Enviranmanta! Research and Analysis Licknow,

Poomdidnn

A. K. Tripathi
(Director)
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CHAPTER-11
CONCLUSION OF THE PROJECT

L INTRODUCTION

The Building Stone, Gitty, Khanda, Boluder Mining is one of most significant mineral contributing to the
sustainable development that is *The extraction or recovery of the mineral without limiting the needs and
lives of the surrounding flora, fauna and the local villagers! people residing there as well.™

Shri Mumiaj Ali S0-Late Shri Farzand ALLRO-Muballa-Khunti Chauraha, Aliganj, City & District-
Banda (L.P.) for Building Stone, Gitty, Klanda, Boluder ming o1 Gata No, 2450 Khand Mo.-05, Village
Jarar, Tehsil Mamini & Disirict- Banda, Uttar Pradesh. within total lease Area 2.0 Ha, The proponent has
applied for mining lease in the name Mumitay Ali Tt has been propoesed o collect approximately 12100
m'/year material Building Stone, Gitty, Khanda, Boluder Mine annually.

As per the MoliF, New Delhi Gazetle dated 14th September 2006 amended in Docember 2009 April
2011, 16 January, 2016 and 14 August, 2018, the proposed mining project ks emegorized as category
Bi™.

This Building Stone, Gitty, Khanda, Boluder Mining Project has numerous benefits not only on
individizal level but on a social level 100 Le. this project will not only bemefit the owners but directly and
indirectly will also benefit the people of that region.

This will give employment (o thousands of people who are the residents of the principal place of business,
Since, manpower is required in every activity and processing from installation of the project to the final
product and marketing. The equitable distribation of work according to the skills and potential will be
done. Work given will be categorized into skilled, semi-skilled and unskilled employces. Employment
preference will be given to the local villagers. The labors will be registered in the district Labor Office as
per the UP. Government Law. Also, according 1o the Central government policy of labors, medical
insurance will be done of all the labors employed. Minimum wage, guaranteed monetary benefits under
Ty will be ensured to the workmen. Safe, healthy, and produsctive work environment and welfare will be
provided to the worker, Abolition of child sbor and bonded labor, and rehabilitation of those will be

, eafe and productive work places will be encouraged and promoled. Temporary resi shelier,
nlong with anti-venoms, safe drinking water for the workers/miners nnd

e
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Armangements for safe and healthy working conditions and facilinies of community oilets shall be mnde
aviilable Tor the workers, medical camps for workers und nearby villagers shall be conducted al regular
imterval. Workers wall be instrsciod with safety measunes and safcty equipment’s will also be proveded.
This will provide the employment angd asd in managing and surviving thedr livelihood, reduce the poverty
of that region and will provide them a better atmasphere and a better life.

Thie project will also contribute in rising the cconomy of the state and ultimmtely of the nution through the
taxes collected through this. This is obvious that taxes collected are used in welfare of the nation and s
citizen. A sum of Rs. 166400 (4% of the total Project cost 41600004-) is also contributed as Comporate
Environment Respongibilny for difference wellore aetivities such as roads, planiation, education,
Last but not the leasl, this project has also its social impact on the lifestyle, life standards, thinking,
personality, ele. of that place. The project will ignite the locals to use their potential and work for
mmproving their economic conditon and better life. This propect can be a small siep i betierment of the

local people of that arca,
o
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Minutes of 483" SEAC Mecting Dated 07082020

The 483" mecting of SEAC was held through videatele-conferencing’ email in view of the Corona
Virus Disease (Covid-1%) on 0TORZ020, Following membiers were participate in the online mecting:

I. Dr. (Prof) 5.M. Singh, Clwirman
2, Dy, Sarita Sinha, Member
L Dr. Virendra Misra, Member
4, v, Pramod Kumar Mishra, Member
5 Dr. Ranpect Kumar Dalela, Member
. Do, Ajoy Kumar Mandal, Member
T. Prof. S.K. Upadhyay, Member
&, Shri Meraj Uddin, Member
. Shri Rajive Kumar, Member

The Chairman welcomed the members to the 483" SEAC meeting which was conducted online.
The SEAC unammoutly took following decisions on the agenda points discussed:

SEAC went through the file and documents and observed that standard TOR dated 15072020 has
alrcady been issued in this case through online portal. The committes discussed the matier and decided to add
following additional TOR point for the preparstion of EIA report regarding the project:

|. Emergency plan for air pollution and asccidental leaknge should be provided at the time of ElA
presentalion.

from 80 KLD to 100 KLD along with 5.0 MW
i Distillery & Chemical Works Lid, File No.

r 1 978,

A presenlation was made by the project proponent along with their consultant M/s Environmental and
Technical Ressarch Centre. The proponent, through the docunents submitied and the presentation made
nfonmed the commitics that:-

1. The environmenial clearnnee is sought for Expansion & Modification of existing distillery from B0 KLD
ta 100 KLD along with 5.0 MW Co-gen Power plant a1 Shamli, U.P,, M/s Shami Distillery & Chemical
Waorks Lid.
2 Environment Clearance for the carlier proposed was issued by MoEF&CC, Govt. of Indin vide letter no,

4 'ﬁ-'-"f L1101 1AG/2010-TA-1KT), dated 26 Sep 2012.

(.
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3. The proposal has submitted under the provision of para (i) of the EIA MNotification, 2006 (as

amended), therefore the commitiee deliberated the compliance status of Earlier EC submined by PP and

found i onder.
. Salient fentures of the project:
5 M, | Partieulars Dieaily
I Mame of the project Expanzion & Modification of cxiling molasscs bosed dastillery
capacity from B0 KLD to 100 KLD,
2, Locagion Dotaiks
Village Shamli
Tehsl& Digtrict Shamli
State Ustar Pradesh —
3 Project Arca No additional Land wall be reguired fior the proposed
CXPENSION,
Existing Lans : 81.5448 Acre (31 heolang)
4, Cao Gen Power genemition 50 MW
5. Total projéct cosi Rt Slakhba {Estimated for proposed expansion)
6. | No. of working days 365 Days
1. Row materis] Molasses —
E, Qunantity of Raw Material Exigti ils Pﬂggm
480 TDay Molasses All Grades of Molasses (B & C heavy
molises)
E B Molasses: §12 T/Day
2. Fuel requirement Existing Dictails Proposed Expansion
= Bagasse- 180 TPD Slop-295 and Bagnsse- 137 TPD
10, | Fresh Water requirement Existing [Jetutls _Proposed Expansion
965 KLD TOD KLD
Deamestac: H0 KLD Domestic : 20 KLD
11. | Sourco of waler Mw_%m
12, | Waste Water Geeneration Exists et Cieneration Proposed Expansion
560.0 KLD 200 KLD
13. | Waste Water Treatment | Existing Details Propescd Exparsion
Swrmiegy Speal wadh first bio-methensted, | Generated spent wash will be
then bio- methanated spent wash | concemtraied in  Seven  Singe
i6 being concommted in MEE aml | MEE. Then conceniraicd speni
concentrated frons MEE is being | wash will be used as fuel along
istilized in bio-compostng, with Hagasse in Shop fired boiler
= e = capaiaty: 40 TFH
14. | Boiler Dictails .mﬂ.—_.__
15 TPH Bagasse Fired Boilor Skap fired incinemiin boiler- 40
TPH.
Existing Bagasie fired bodler
will be dimantle afler
expangion.
15, | Moof Stack 01 mew stack of height 72 m will be attnebed to the
proposed Elegirosatic Precipitntor (ESF).
16. | Green belt development Approx. 33 % af total area (1089 Ha)
17. | Cost of Polhution Control Equipmens 4364 Lakhs
1€ | Recurring Expenscs on 405 Lakhe! Annum
Environmenin] proieetion
19. | Category of Project Category - B and Schedule : 3 (g)
20. | Corporate Environmental Rs 54 lakhs (1% of expandion project cost)
21. Existing Dietails Proposesd Expansion
- ) Nos i) &
7 XK
e
Pape 2023
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3. The project proposal falls under category-5(g) of E1A Notfication, 2006 (as amended),
RESOLUTION AGAINST AGENDA NO-03

The committee discussed the matter and recommended grant of environmental clesrance as per
parn i) of EIA notification, 2006 {(as amended) along with following conditions:

L Statuiory compliance:

I 43 dayz monitoning report of the arca for air quality, waler quality, NMoize level Besides
flora & fauna should be examined twice a week and be submitted within 60 days for a
mecond,

% Due to unavoidable circumstance and covid-19 pandemic, the authority are unable 1o visit
the site therefore, it 18 not possible 1o make available the katest centified compliance repon,
In view of this the committee decided that the cerified compliance report should be
submitied within OF monihs,

Lo The project proponent shall obtmn forest clearance unmder the provisions of Forest
(Conservation) Act, 1986, in case of the diversion of forest land for non-foresi purpose
involved in the project.

i The project proponent shall oblain clearance from the Mational Board for Wildlife, if
applicable.

% The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife
Management Flan and approved by the Chiel Wildlife Warden, The recommendations of
the approved Site-Specific Conservation Plan / Wildlite Managemeni Plan shall be
implemented in consultation with the State Forest Department. The implementation repor
ghall be fumished along with the six - monthly compliance repor, {in case of the presence
of schedule-T species in the study area),

6 The project proponent shall obiain Consent to Establish / Operate under the provisions of
Air {Provention & Control of Pollution) Act. 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State pollution Control Boand’ Committes.

1. The project proponent shall obtain authorization under the Hazardous and other Waste
Muanagement Rules, 2016 as amended from time 10 time,

£ The Company shall strictly comply with the mles and guidelines under Manufacture,
Storage and Import of Hazardous Chemicals (MSIHC) Rules , 1989 az amended time to
time, All trensportation of Hazardous Chemicals shall be as per the Motor Vehicle At

(MVA), 1989

1, Adr queality monitoring and preservation:

I, The project proponent shall install 24x7 comtinuous enission monitoring  system  al process
stacks 1o moniter stack emission with respect to standards prescobed in Environment
{Protection) Rules 1986 and connected 1o SPCB and CPCB online servers and calibrate these
system from time o time according to eguipment supplier specification through labs recognized
under Environment (Protcction) Act, 1986 or NABL sceredited laboratories.

L  The project proponend shall install system carryout o Ambient Air Quality monitoring for
common/criterion paramelers relevant to the main pollutanis released {c.g. PMI0 and PM2.5in
reference to PM emission , and 502 apd NOx in reference to 502 and NOx emissions) within
lnd outside the plant aren at least at four focations {one within and three ouside the plant arca

| of 1200 cach), covering upwind and downwind direct fons, (case to case basis smnll
planis: al; Large plants: Continuous).
j ponent shall submit monthly sununary report of continuwous stack omission

Page Yol 13
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widl ir quality monitoring and resulis of maneal siack monitoring  and maoval mooitoring of
air quality /ugit ive ecmissions to Regional Office of MoEF&CC, Zonal office of CPCH and
Regional OMTice of SPCB along with six- monthly monitoning repor,

4 Approprate A Pollution Control (APC) system shall be provided for all the dust generating
paints imcluding Tugitive dust Trom all vulnerable sources, so as to comply preseribed suek
emission and fgitive enmission stmmdards.,

£ The National Ambient Air Quality Emission Standards issued by the Ministry vide GS.R. No.
H26(E) dated | 6th November, 2009 shall be complied with,

b Sulpbur content should not exceed 0.5% in the coal for use in conl fired boilers 1o control
particulate emiszions within permissible limits (a5 applicable). The gazeous emissions ghall be
dispersed through stack of adequate height as per CPCR/SPCE guidelines,

7. The NG scts shall be cquipped with suitable pollution ¢onirol deévices and the adequaie
stack height so that the cmissions are in conformity with the extant regulations and the
guidelines in this regard.

B Storage of raw materials, coal elc shall be cither stored in #ilos or in covered arcas o provent
dhust polhution and other fugitive emissions.

TL Water quality monitoring and préservation:
. For online continuous monitoring of effuent, the unit shall install web camera with night

vision capability and flow meters o the chonnelfdrain corrying efMuent  within the premises
(applicable in case of the projecty achieving ZLD} and connected to SPCB and CPCB online
SETVOrS,

L Zero Liquid Discharge shall be ensured and no wastofireated water shall be discharged
outside the premises (applicable in case of the projects achieving the ZLD).

1 Process efffuent fany wastewater shall not be allowed 1o mix with storm water, The storm wiler
from the premiscs shall be collectod and discharged through a separatle conveyanoe sysigm.

4. The effluemt discharge shall conform to the standards prescribed under the Environment
{Frotection) Rules, 1986, or as specified by the Stsie Pollution Control Board while granting
Consenl under the AirMWater Acl, whichever is more sinngent,

5. Total fresh water requirement shall not exceed the proposed quantity or as specified by the
Commities. Prior permission shall be obtained from the concemed regulatory auwthority/CGWA
ini this regard.

b Industrialtrade efMluent shall be segregated into High CODTDS and Low CODVTDS effucnt
sircams. High TDS/COD shall be passed through siripper followed by MEE and ATFD
{agitated thin film drier). Low TDS eMivent streami shall be treated in ETP and then passed
through RO system.

1. The Company shall harvest rainwater from the rool 1ops of the buildings ond stenn water
drains to recharge the ground water and wtilize the same for different industrial operations

within the plant.

v, Malse monkioring and proventboa;
I Acoustic enclosure shall be provided to DG set for contralling the noise pollution.

i The overall noise levels in and around the plant arca shall be kept well within the standards by
providing noise control measures incleding acoustic hoods, silencers, enclosures eic. on all

of noise gencralion.
ient noise levels should conform to the standards prescribed under E(P}A Rules,

Page 4 of 33



335

Minyt [IIH.aI.I“;.u iz D 1070812020

I The energy sources for lighting purposes shall preferably be LED based
VL Waste managemeni:
| Hazardour chemicals shall be stored in tanks, tank farms, diuine, carboys ete. Flame armresters
shall be provided on tank farm amd the =olvent transfer through pumps,
1. Process organic residue and spent carbon, if any, shall be semt to cement indusiries, ETP
sludge, process inorganic & evaporation salt shall be disposed of 1o the TSDF.
L The company shall undertake waste minimization measures as below (-
L Metering and control of quantitics of active ingredienis to minimize wasle
it.  Rewse of by-products from ihe process as rw materials or 2s raw matenial substitoies in other
PrOCeTses,
i, Use of sutomated filling to minimize spillage,
iv, LUseof Close Feed system info batch reactors.
v.  Vesting equipment through vapour recovery system.
vi.  Use of high pressure hoses for cquipment clearing 1o redece wastewaler gencration

VIL Green Beli:

I. Green belt shall be developed n an area equal 1o 33% of the plant area with o native free
specics in accordance with CPCH puidelines. The greenbelt shall imer alia cover the entire
periphery of the plani.

Vil Safety, Public hearing and Human health issnes:

I.  Emergency preparedncss plan based on the Hazard identification and Risk Assesament
(HIRA) and Disaster Management Plan shall be implemented.

L The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory
Aci

3 Traimng shall be imparied 1o all employees on safely and health aspects of chemicals handling,
Pre-employment and routine periodical medical examinations for all employees shall be
undertaken on regular basis, Training to all employees on handling of chemicals shall be
imparted.

4 Frovizion shall be made for the housing of construction labour within the site with all nocessary
infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe drinking
water, medical health care, ereche eic. The housing may be in the form of temporary structures
to be removed after the completion of the project.

§.  Occupational health surveillance of the workers shall be done on o regular basis and records
muintnined a% per the Factories Acl

&  There shall be adequate space inside the plant premises carmarked for parking of vehicles for
raw matenials and finished produc 5, and no parking to be allowed outinde on public places

Ix. Corporate Environment Responsibility:

I.  The project proponent shall comply with the provigions contained in this Minisiry's OM vide
F.Mo, 22-6572017-1AIN1 dated 15t Muy 2018, ne applicable, regarding Corporate Environment
Besponsibilify,

L The company shall have & well laid dewn environmental policy duly epprove by the Board of
Directors. The environmental policy should prescribe for standard operating procedures 1o have
proper checks and balances and (o bring into focus any infringements /deviation/violation of
the environmental 7 forest fwildhi fe norms £ conditions, The company ®hall bave defined sysiem
ol reporting infringements / deviation/ violation of the environmental/ forest / wildlife norms 1

nditions and / or shareholders / stake holders. The copy of the board resolution in this regard
subssitted to the MoEF&CC a5 a part of six-monthly report.

te Environmental Cell both at the project and company head quarter lev el, with
sonnel shall be set up under the control of senior Executive , who wall directly to
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the head of the organization.

L Acthion plan for implementing EMP and covironmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent authonity
The year wise funds cannarked for covironmental protection measures shall be kept in scparate
account and not 1o be diverted for any odher purpose. Year wise progress of implemeniation of
action plan shall be reporied to the Ministry/Megional Office along with the Six Monthly
Compliance Report.

5 Bell environmental awdit sholl be conducted annually, Every three vears third pary
envirgnmental pudil shall be carried out,

Miscellancous:
. The project proponcnt shall make public the environmental clearance granted for their praject

along with the environmental conditions and safeguards al their cost by prominently advertising
it at least i two local newspapers of the Disinict or State, of which one shall be in the vernacular
language within seven days and in addition this shall also be displayed in the project proponent's
wiehsile permancenily.

L The copics of the environmental clearance shall be submied by the project proponents to the
Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of
the Governmenl who in turn has to display the same for 30 days from the date of receipl.

1,  The project proponent shall upload the status of compliance of the stipulated cnvironment
clearance conditions, including results of monitored data on their website and update the same
on half-yearly basis.

4 The project proponenl shall monitor the critena  pollutants level namely; PMID, S02, NOx
{ambient levels as well a5 swsck emissions) or critical sectoml parameters, indicaled for the
projects and  display the same at a convenient location for disclosure to the public and put on
the webaite of the company.

5 The project proponent shall submit six-monthly repons on the status of the compliance of the
stipulated environmental conditions on the website of the ministry of Environment, Forest
and Climate Change ot environment clearance portal,

& The project proponent shall submit the . environmental statement for - ¢ach Fimancial year in
Form-V to the concerned State Follution Control Board as prescribed under the Environment
(Protection) Rules, 1986, as amended subsequently and put on the website of the company.

. The project proponent shall inform the Regional OfMfice as well as the Ministry, the date of
financial closure and final approval of the project by the concermed authorities, commencing the
land development work and start of production operation by the project.

L The project suthorifics must stricily adhere to the stipulations made by the State Pollution
Control Board and the State Government.

9. The project proponent shall abide by all the commitments and recommendstions made in the
EIA/EMTP* report, commitment made during Public Hearing and also that during their
preseniafion 1o the Expert Appraisal Commiliae,

10, Mo further expansion or modifications in the plant shall be carried out without prior approval of
the Ministry of Environment, Forestd and Climate Change (MoEF&CC),

1. Cencealing factusl data or submission of false Mabricated dats may resull in revocation of thiz
environmental clenrance and atiract sction under the provisions of Environment (Protection)
Ak, 1986,

Hirﬂm'jr may revoke or suspend the clearance, iff implementation of any of the above

reserves the n;ht to stipulate additional conditions if found necessary.
pany in a time bound manner shall implement these conditions.

}i\/.i « | P Page 6 of 13
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15 The Regional OTice of this Minisiry shall monitor compliance of the stipulated conditions, The
project authonities should extend full cooperation fo the officer {8} of the Regronal Office by
furnishing the requisite data / information'monitoring reports,

16 The above conditions shall be enforced, inter-ahia under the provisions of the Water (Prevention
& Control of Pollation) Act, 1974, the Air {Prevention & Control of Pollution) Act, 1981, the
Environment (Protection) Act, 1986, Harardous and Other Wastes (Management and
Transboundary Movement) Rubes, 20016 and the Public Lishility Insorance Act, 1991 along with
their amendments and Bules and any other orders passed by the Hon'ble Supreme Court of India
/ High Counis and any other Coun of Law relating 10 the subject matier.

17.  Any appeal against this EC shall lie with the National Green Trotbunal, of preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2010,

A presentation was made by the project proponent along with their consuliant M Grass Roots
Rescarch & Creation India (P) Lid. The proponent, through the documents submitted and the presentation madc
informed the committes that:-

|. The environmental clearance is sought for Manufacturing of Bulk Drug, Active Pharmaccutical
Ingredient {(API's) and Intermedintes Products (84 TPA) at Plot No.-M-3, Kosi Kotwan Extension-,
UPSIDC Industrial Area, Village-MNabipur, Tehsil-Chhata, District- Mathura, UP,, M/ Yas Fatch Bio

Science Pyt Licl,

2. The proposed activity comes under Category *B-1" of Project nctivity 5 () Symbetic Organic Chemical
industry [bulk drugs and imermediates] (As per the Notification 5.0, 1223 (E) Dated 27th March,

232

2020).
3. Salient features of the project:

FEATURES DESCRIPTION

MName of the Company M3 Yas Fateh Bio Science Private Linsited —

Project & Location Masufsctoring of Bulk Prags, Active Phasmaceutical ingredient (APL) and
Euermediates Products At Plot No. M - 3, 4 Kol Ketwan Exteniion-|
UPSIDC Industrial Arca, Village ~ Nabipur, Distsact — Matbur, UP

Schedale & Calegory Schedale - § (1), Syntbetic organic chomicals indusiry (dyes & dye

inlenmodiates; bulk drags and intermeodinies excluding drug Farmualations;
synthetic rubbers; bastc organie chemicals, other synthetic organic chemicals
and chemical intermediates)

Category — B2 as per (As per the Natification 5.0, | 223(E) Dated 2hh
Mageh., 2020),

“Water Reguirement

B ELD [Sonerce - CGWH)

=

| Wastewater (ETF ) 35 KLD
Electricity load 95 KW

Power Back-up 125 VA

Souence of Power Uttar Pradesh Power Corpoestion Lid. (UPPCL)

| Creen Area 196 Sq.m

Total Progect Cost = 294 Lakh,

4. LELof Products & Quantily:
SL.Ne W Product Marne | Capaciy TPA
Bulk Drugs/AP1's
- 7ol
rhhrk-—kl-_ o
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Betamethasone Sodmm Phosphale

Belamaothasons Vaberale

Beclomeibasone [hpropionaie

Clubetase] propionale

Daxamethasone Disodnim Phosphate

o | | | | | e |t | | e

EEMHHHHHHHMHHH

10

10

B4 TPA

3. Water requircment details:

S.No | Castegory

Waoter El:l'lil.l.l'l'lﬂ'nﬂ

Wastcwater Generntion Remark

5

I Domentic

I ?um-hphlh‘ﬂth
b Eank

| &

E’g’fg

3. Other Uses {Gardening)

Bl From ETP Outlet

i waber
3. Induslrial

Process 4000

1,fHKI To treateent pland

Equipment & Reactor

1,000 for treatment

Laboratory

400

5k

Cooling Tower

il

100

S 00

100

| Total Inductriad

), 500

5 000

[ Total Industrial 4 Damestic K, Ovin)

6. The project proposal falls under catepory—5(f) of EIA

RESQLUTION AGAINST AGENDA NO-0}

Naotification, 2006 (as amended),

The committee discussed the matler and recommended grant of environmental clearance on the

proposal as above alongwith follewing conditions:

Emergency plan for accidental leaknge of gases and waste water should be ensured,
Characterization of treated waste water quality should be ensured as per guidelines,
Ciood mamifacture practises should be followed duning whole operation,

o D =

Statutory compliance.

i. The project proponent should obtain necessary permission from Drug Controller, Govi. of Indis,

within tme frame.

ii. The project proponent shall obtain forest clearance under the provisions of Forest (Conservation)
Act, 1986, in case of the diversion of forest land for non-forest purpose involved in the project.
iii. 'l_‘l:.r.gm;ul proponent shall obinin clearance from the Mational Board for Wildlife, if applicable.

v, The,

raponent shall prepare a Site-Speeific Conservation Plan & Wildlife Management

¢ Plan shd' appeoved by the Chiel Wildlife Warden. The recommendations of the appmvr,d She-

Specific Co

tion Plan / Wildlife Management Plan shall be implemented in consultation
Pt
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with the Stuie Forest Departiment. The implementation report shall be furnished along with the
sig-monihly complianee report. {in case of the presenee of schedule specios in the stsdy area),
The propect proponent shill sbisin Consent 1o Esfablish/'Operate  under the provisions of Al
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of Pollution))
Act, 1974 from the concerned State Pollution Control Board! Commaitice,

The projoct proponcnt  shall obtain authornzation undcr the Harardous amd othor Wasic
Management Rules, 20016 az amended from time to time,

The Company shall strictly comply with the rules and guidelines under Manufacture, Stomge
and Import of Hazardous Chemicals (MSIHC) Rules, 1989 a5 amended time to time, All
transponation of Hazardous Chemicals shall be as per the Motor Viehiele Act (MY A), 1989,

5. Adr quality monitoring and preservation:

v,

Wi,

The project proponent shall install 24x7 continuous emission monitonng system al process
glacks io monitor siack emission with respect o standards prescribed in Envinonment
(Protection) Rules 1986 and connected to SPCH and CPCB online servers and calibraie these
system from time to time according to cquipment supplier specification through labs
recognised under Environment (Protection) Act, 1986 or NABL aceredited laboratories,

The project proponent shall mionitor fugitive emissions in the plant premises ol least once in
every quarter through Inbs recognised under Environment {Protection) Act, 1986,

The praject propenent shall install system to carryout Ambieat Air Quality monitoring for
commonfcriterion parmmeters relevant to the main pollutants released {e.g. PM; and PM; 5 in
reference 1o PM emission, and S0, and NOx in reference to 50; and NOx emissions) within
and outside the plant arca at least at four locations (one within and three outside the plamt
arca at an angle of 1207 each), covering upwind and downwind directions.

To comtrol source and the fugitive emiszions, suitable pollution control devices shall be
installed o meet the prescribed nomms and Jor the NAAQS, Sulphur content should not
exeeod 0,5% in the coal for use in coal fired boilers to control particulate emissions within
permissible limits (as applicable). The gaseous emissions shall be dispersed through stack of
adequate height 25 per CPCB/SPCH guidelines.

Storage of mw materials, coal cic, shall be cither stored in siles or in covered arcas to prevent
dust pollution and other fugitive cmissions,

Mational Emission Standards for Organic Chemicals Manufacioring Industry issued by the
Ministry vide G.5.R. G0B(E) doted 2151 July, 2010 and amended from time o time shall be
followed,

The National Ambient Air Quality Emission Standords issued by the Minlstry vide G.S.R,
MNo. 826(E) dated 16th November, 2009 shall be complied.

6. Waler quality monitoning and preservalion:

ii.

The project proponent shall provide online continuous monitoring of cfflsent, the unit shall
install web camera with mght vigsion capability and flow meiers in  the channel/drain camying
effluent within the premizes (applicable in case of the projects achieving Z1.1Y)

Az already commiiied by the project proponent, Zere Liguid Dischorge shall be ensured
and no wasteftreated water shall be discharged outside the premises (applicable in case of
the projects achieving the ZLDY).

The eMuent discharge shall conform to the standards preseribed under the Environment
{Protection) Rules, 1986, or as specified by the State Pollution Control HBoard while granting

“=Consent under the Air"Water Act, whichever, is mone stringent.

i

4

auth

Total fresh water requirement shall not exeeed the proposed quantity or as specified by the
miltee,  Prior permisgion  shall be oblsined from the oconcemed regulatory

SOGWA In this negard,
'u"'""-"’t"';""' Page 9 of 33
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v. Process elfluent/ony wastewater shall not be allowed o mix with stonm water, The stodmi
water from the premises shall be collected and discharged through a separale conveyancc
syslem,

vi, The Company shall harvest rinwater from the roof tops of the buildings and storm water
drains to recharge the ground water and unifize the same for different industrial operaions
within the plant,

vit, The DG sets shall be equipped with suitable pollution control devices and the adequate
stack height =o that the emissions are in conformity with the exiant regulations and the

guidelines in this regard.

7. Noise monitoring and prevention:
i. Acoustic enclosure shall be provided to DG sct for controlling the noise pollution.

ii. The overall noise levels in and around the plant arca sholl be kept  well within  the
standards by providing noise control measures including acoustic hoods, silencers, enclosures
elc, on all sources of noise goneration.

i, The ambient poise levels should conform to the standards prescribed under E(P)A Rules,

1986 viz. 75 dB(A) during day time and 70 dB(A) during night time.

8.  Eneérgy Conscrvalion measurcs:
i, The encrgy soarees for lighting purposes shall preferably be LED baged.
9. Waste management;
i,  Hazardows chemicals shall be stored in fanks, tank fanns, drums, carboys ele, Flame arresters shall be
provided on tank farm and the solvent transfer through pumps.
ii. Process organmic residuc and spent carbon, if any, shall be sent to cement industrics. ETP sludge,
process inorganic & evaporation sall shall be disposed off 1o the TSDF.
iil. The company shall underake waste minimization measures a3 below:-

Metering und control of quantities of active ingredients to minimize waste,
Reuse of by-prodects from the process ss raw materials or as raw material subsiitutes in other

=

PrOCCsses.
Use of sutomated filling to minimize spillage.

Use of Close Feed system into batch reactors.

Venting equipment through vapour recovery system.

e of high pressure hoses for equipment clearing (o reduce wastewaler penerafion

10, Cireen Beli:
i, The green bell of 5-10 m width shall be developed in more than 33% of the tolal project arca,

mainly along the plant periphery, in downward wind direction, and along road sides ebe. Selection of
pland species shall be as per the CPCH guidelines in consultation with the Siate Forest Depariment.

1. Safety, Pablic hearing and Human health issues:
i. Emergency preparedness plan based on the Hazard identification and Risk Assessment (HIRA) and
Disaster Management Plan shall be implemented,

. The unil shall make the amangement for prolection of possible Nire hazards dunng manefactunng
process in matenal eandling. Fire fighting sysiem shall be as per the noams.

iti. The PP shall provide Personal Prodection Equipment (FI'E) ms per the nonms of Factory Act,

iv, Training shall be imparied o all employees on safety and health aspecls of chemicals handling, Pre-
employment and routine periodical medical examinations for all employees shall be undertaken on
regular basis. Trakning fo all employees on handling of chemicals shall be imparted.

v, Provision shall be made for the housing of construction labour within the site with all pecessary
*_infrastructure and facilities such as fuel for cooking, mobile wilets, mobile STP, safe drinking water,
A (;1&4:}:&1 heaith care, creche elc. The bousing may be in thse form of lempomry siructhires (o Be removed

,,..—\ s Page 10 of 33
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after the complethon of the project

Occupational bealth surveillance of the workers shall be done on a regular basis and neconds
owindained as per the Factones Acl

There shall be adequate space inside the plant premises carmarked for parking of vehicles for row
matcrials and fnished producis, and no parking 1o be allowed outside on public places.

12, Corporate Environment Responsibility:

The project proponent shall comply with the provisions costained in this Ministry’s OM vide F . No. 22.
65/2017-1A 111 dated |5t May 2018, a5 applicable, regarding Corporate Esvironment Responsibility.
The company shall hive a well lnid down environmental policy duly approve by the Board of
Directors, The environmental policy should prescribe for stondard operating procedures o have
proper checks and balances and to bring into foecus ony infringements /deviation Aviolation
of the environmenial / forest fswildhife norms / conditions, The company shall have defined system of
reparting infringenwenis / deviation' vielation of the environmental’ forest £ wildlife norms £ condihions
and ! ar sharcholders / sinke holders. The copy of the board resolution in this regard shall be submitted

to the MoEF&CT as a part of six-monthly report.
A separate Environmental Cell both at the project and company head quarter level | with qualified
personnc] shall be set up under the control of sentor Execuiive, who will directly io ithe head of ihe

CrEanizalkn,

Action plan for implementing EMP and environmental conditions along with responsibility matrix of
the compamy shall be proparcd and shall be duly approved by compotent authority, The year wise
funds earmarked for environmental protection measures shall be kept in separate account and not 1o be
diveried for any other purpose. Year wise progress of implementmtion of action plan shall be reporied
to the Ministry Regional Office along with the Six Monthly Compliance Report.

Self environmental wodit shall be conducted annually, Every three years third party environmental
audit shall be camied out,

13. Mimcllmm:s

Wi,

wii.

viii.

Environtment Clearance subjected to condition of necessary permission from Drug Controller and
Department of Industry.

Maonitoring of dioxin and furon from biomass fueled boiler should be done.

Agreement with TSDF vendors shall be submitted.

1% waste water i (o be treated in ETP conforming to prescribed standards of receiving body for
designated use.

The progect proponcent shall make public the environmenial clearance granted for their project along
with the environmental conditions and safeguards at their cost by prominently advertising it at least in
two local newapapers of the District or State, of which one shall be in the vemscular language within
sevien days and in addition this shall alzo be displayed m the project proponent's websile permancntly.
The copics of the environmentnl clearance shall be submitied by the praject proponents 1o the
Heads of local bodies, Panchayats and Municipal Bodies in addition 1o the relevant offices of the

Government who in tum has to display the same for 30 days from the daeo of receipt,

The projeet proponent shall uplond the status of complinnee of (he stipulated environment clearance
conditions, including resulis of monitored dota on their website and update the zame on half-yearly
basis.

The project proponent shall monitor the criteria pollutants level namely; PM e, S0:, NOx (ambient
levels as well ax stack emissions) or critical sectoral parameters, indicated For the projects and display
the same at a convenient location for disclosere to the public and put on the website of the company.
The project proponent shall submil six-monthly reports on the sistus of the compliance of the
stipulated environmental conditions on the website of the ministry of Environment, Forest and
C!Mﬂung: ol enveronmien! clearanoe portal,

236
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5, The project proponent shall submit the enmvironmental statement for cach financial year in Forme
V o the concerned State Pollution Control Board ax prescribed under the Environment (Protection)
Rules, 1986, & amended subsequently and put on the sebgite of the company.,

K1, The project proponent hall informs the Regionnl OfMice o well as the Minisiry, the dute of financial
vhosure and linal approval of the project by the concerned authorities, commencing the land
development work and stan of production aperation by the project.

i, The project authorties must strictly adhere to the stipulations made by the State Pollution Conirol
Board and the State Government,

xiii. The project proponent shall sbide by all the commitments snd recommendations made in the
EIAVEMP repont, commitment made during Public Hearing and also that during their presentation to
the Expeni Appraizal Commitiee,

xiv. Mo further expansion or modifications in the plant slall be camied owt without prior approval of the
Miniziry of Environment, Forests and Climate Change (MoEF&CT),

xv. Concesling factunl data or submission of false'fabricatcd data may result in revocation of this
environmental cleamnce and atimct action under the provigions of Environment {Protection) Aect,
1986,

xvi. The Mindstry may revoke or suspend the clearance, if implementation of any of the above conditions is
not satisfactory.

xvii. The Ministry reserves the right to stipalate additional conditions if found necessary. The Company in
& time bound manner shall implement these conditions.

xvill. The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The
project authonties should extend full cooperation to the officer (s) of the Regional Office by fumishing
the requisite data / information/monitoring reports.

xix, The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention &
Control of Pollntion) Act, 1974, the Ar {(Prevention & Comtrol of Pollution) Act, 1981, the
Environment {Protection) Act, 1986, Hazardous and Other Wastes (Management and Trangboundary
Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 along with their amendments and
Rules and any other orders passed by the Hon'ble Supreme Court of India / High Courts and any
other Court of Law relating to the subject matier,

xx, Any appeal againgt this EC shall lic with the National Granmelfpuﬁ:ﬂnimlhhlpﬂmdnf
30 duys as prescribed under Section 16 of the National Green Tribunal Act, 2010.

- o zpft Ud i L ERSE T = ! -|. LT sl
RESOLUTION AGAINST AGENDA NO-04

The project proponent did no! present ot the time of presentation. Hence, the committee directed to defer
the matter. The matter will be discussed only after submission of online request on prescribed portal.

Pmcinie—
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A presentation was made by the project proponent along with their consuliant M/s Ambicntal Global
Pvi. Lid. The proponent, through the documents submitted and the presentation made informed the commitiee
that:-

I, The environmental clearance is sought for Kevision & Expansion of Commercial Project
“Spectrumi@metro-11" ot Plot No.-A & B, Eco City, Sector-75, Noida, District- Gautnm Budh Nagar,
LI, M5 Aims Max Gardenin Developers Pyt. Lid.

2. Environment clearance for the carlier proposal was issued by SEIAA, UP. vide letier no.
535/Parya/SEAC/4544/2018 dated November 29, 2018 for the built-up arca 1,40,360.19 m" and plot

arca 30,934 m” respectively.

3. The terms of reference in the matter were issued by SEIAA, ULP, wvide letier no.
1 76ParyaSEACHETA 2018 dated 30°06/2020. EIA report submitied by the project proponent on

b

210772020,
4. _Salient features of the project;
Description Propased
Plot Area 34,53) .00 m'
Buili-up Area 153,380,492 m"
| Gvesn Aren 10,784 %25 " @ 11.23 % of Total Plot Ares
Total Weter Requirement 1% KLD
Fresh Water Requirement G4 KLID
Wastewaler (eneration GOR KLID
ol STP 750 KLD
Salid Wasle Gencratbon jan s
ired & Provided 207 BECS 135 ECE
Power Domared & Source B 400k WA (Nokda Power Company Limdied)
Back up 13,000 kVA (6 x 2000 EVA + 1 x 1010 kVA)
RWH Pita 1) pats
Cost 400 Crores =
Expected Date of Completion of project T years from the date of grant of EC as per the office
memerandum | 204 216
5. ive arca details:
8. No, Particulars - Arca (mi}
As per Harler EC Post Revision & Expansion
1, Totnl Plot Arca 30,934.00 34,531,00
2 Permimsible Ground [:uvm;u 12,373.60 13812400
(i) 40% of Total Plot Area) | (40 40% of Total Plot Asea)
i Proposed Ground Coverage 0, 188.00 13,164,785
(i 32.93% of Flot Arca) (48 36.12% of Plot Arca)
4 Total Permissible FA R, 92,802 00 1.0, 5930050
Penmissible Commercial FAR. | (@ 3.00 of the Flot Area) (i@ 3.00 of the Plat Arca)
5. Total Propassd FAR, 76,074,559 1,03,532. 268
Proposed Conmercinl FAR, 76,074.50 103,520,268
___ Meter Roem Hil__ 12,04
&, Mon F.AR. Area 4972516 A0, 8089
— Basemeni | 63 82 193215989
; Basernent 1 20030,67 20380,761
Basement 3 20030067 Hil
Sorviee Floot Mot Jocheded In Mon FAR *1 150 15
) In Noo FAR *2
nsed Ares in 15% Facility Ares 11,348.57 S0 237
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iFire St Caze & Lifl Lobby + Moty +
Machime Room ¢ Lift Shafts ¢ Service
Shafls+ Guend Room Visilor Todlet)
L3 Service Floor Arca 3,211,857 (Included In Non FAR *2) |
9 Total Buile-Up Aren (546 T4K) 14036019 153380492
(S60748) {44 T48)
o, Chpen Area 20,746,00 20,300, 21 5
(@ 67.00% of Total Plot Area) | (il 61.88% of Toml Plot
Area)
. Lardscape Area 10, 550,00 10,784 K25
(6 34.10% of Total Plot Area) | (i@ 31.23% of Total Plot
Asca)
2 Height of the THighes: Building BSm 8490 m
6. Water requirement details:
5 Mo, Dresciption Cocupancy Rate of  water | Todal Water
demand (Iped) Requirement
(KL}
| A, DOMESTIC WATER
() Sl - (Including Shops, Food | 2115 G} 4% 25.17
(b} Cowris, Restauramts, Audborium, | 06,182 s A2 TY
e} Banquet'Club, E.uhrmm 3,237 i 70 136,59
{d) Zones & Service Apartments) {il B& B2.54
Visitlor ~ (Inclading Shopa,
Anditorium, BanguetClub,
Entertainment Zones & Service
Visitor-  (Food Count &
Restaurmmiz)
Ciisest — A 8
TOTAL DOMESTIC WATER DEMAND 64705 say
S e 647 KLD)
B. HORTICULTURE i:ll?ﬂ.-ﬂ'j 3 ivsqeniday a3
C. HVAC COOLING 2800 TR 7 WTohs FAT]
12 Howurs)
GRAND TOTAL (A+B+C) 915 KLD
7. Solid waste details:
5.No___| Cacpory capita per day [ Waste generated (kgidsy) |
I, Domeslic Waste e
() Siafly 2,115 (@ 0.25 kgiday 528.75
b Visitors 19419 g 015 ky'day 24,9185
e} Service Apartnsent (locsis 960 & 0.50 kg'day 480
& Landieape waste i 0.2 kglfacre/day 0.6
66 seres. —
TOTAL SOLID WASTE GENERATED 39212 kpiday sy
) 3,922 kgiday

&, The project proposal falls under calcgony==5(b) of EIA Notification, 2006 (a5 amended).

M

The eommiitee discussed the matier and recommended o grant (he environmental clearance for
the above. roject proposal along with general conditlons as ecarller prescribed by awthority for

and following specific conditions:

Page 140733



Frd
i

o o

10,
I,
12

1.
4.

15

345

Due to unavoadable circwnsiance and cowvid-19 pasdemie, the authonty are unable o vist the site
therefore, i i not possible (o make pvalable the lotest cenified compliance report. In view of this the
commitice decided thai the coriificd compliance report shoubd be submitted within 03 months.

Solar epcrgy o be used aliematively on the oad and common places for illommation o save
comvenbonal encrgy as por BCBC Code.

The project proponont shall submit within the next 3 month the data of ground water quality including
Tuoride parameter to te lmil of minimun deduction level for all six monitoning stations.

15% arca of the total plot arca shall be compulsorily made available for the green anca development
including the peripheral green area, Plantation of trees should be of indigenous species and may be a8
per the consullation of local district Forest Officer,

The waste woter generated should be treated properly in scientific manner i.e, domestic waste water o
be treated in STP and efMluent such as RO rejects with high TDS and other chemical bearing effluent
shall be treated separately.

Permission from local authority should be taken regarding discharge of excess water indo the sewer line.
The height, Construction built up area of propesed construction shall be in accordance with the existing
FAR nomms of the competent puthority & it should ensure the same alopg with survey number before
epproving layout plan & before according commencement certificate 1o proposed work. Plan approving
authority should also ensure the zonisg permissibility for the proposed project as per the approved
development plan of the anca.

"Conzent for Establishment™ shall be oblasned from UP Pollution Control Board.

All roquired sanitary and hygicnic measures should be in place before starling construction activities
and io be maintained throughout the construction phase,

Project proponent shall ensure completion of STP, MSW disposal facility, green area development prior
to gccupation of the buildings.

Municipal solid waste shall be disposed'managed as per Municipal Solid Waste (Management and
Handling) Rules, 2006,

The praject proponent shall obtain forest elearance under the provisions of Forest {Conservation)
Act, 1986, in case of the diversion of forest land for non-forest purpose involved in the project.
The project proponent shall obiain clearance from the National Board for Wildlife, if applicable.

The project proponeist shall prepare a Sike-Specific Conservation Plan & Wildlife Management Plan and
approved by the Chiel Wildlife Warden. The recommendations of the approved Site-Specific
Conservation Plan / Wildlife Management Plan shall be implemented in consultation with the State
Forest Department. The implementation report - shall be furnished along with the six-monthly
compliance report. (in case of the presence of schedule-l species in the study arca).

The project proponent shall obtain Consent to Establish / Operate  under the provisions of Air
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of Pollution) Act,
1974 from the concemed State pollution Control Board! Commitiee,

16. The project proponent shall obtain the necessary permission from the Central Ground Water Authority,

17.

21.

in case of drawd of grownd water / from the competent authority concemed in case of draw] of surface

water required for the project.
The project proponent shall obtain authorization under the Hazardous and other Waste Management
Rules, 20016 ns amended from time 1o time.

. Provision shall be mode for the howsing of construction Inbowr within the site with all necessary

infrastructure and facilitics such as cylinder for cooking, mobile toilets, mobile STP, safe drinking
weater, iedical healih care, creche and First Aid Room ete,

. Adequate drinking waler and sanitary Tacilities should be provided for construction workers at the site.

Provision should be made for mobile toilets. The safe disposal of wastewater and solid wastes generated
during the constrsction phase should be ensured.

. The solid waste generated should be properly collected and segregated. Dryfinen solid waste should be

dizposed off 1o the approved sites for land filling after recovening recyclable matenal.
Enwironmental Responsibility (CER) shall be preparcd by the project propoment and the
details of the various heads of expenditure 1o be submitted as per the guidelines provided in the recent

_-‘ O Page 15 of 33
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CER natification No. 2265201 7-1A.111 dated 01052018, A copy of resalution of board of directors
shall be submitied 10 the nhonty, A list of beneBoinrics with their mobile nosaddress should I
submitted along with six monthly compliance reports.

22, Mo parking shall be allowed outside the project boundary.

23, Digging of basement shall be undertaken in view of structural safety of adjncent buildings under
information‘consultation with District Administration/Mining Department. All the topsoil excavated
during construction activities should be stored for use in horticulture Mdandscape development within the
project site, Additional s0il for leveling of the proposed site shall be generated within the sites (to the
extent possibie ] 50 thal natural dramage system of the anca i3 profecied and improved.

24, Surface ramn water has 1o be collecied in kacchha pond for ground water recharging and irmigation of
horticulture and peripheral plantation.

25, The approval of competent awthority shall be obtained for structural safety of the buildings due to any
possible earthquake, adequacy of fire fighting equipments ete, as per Mational Building Code including
measures from lighting,

26, Disposal of mck during construction phase shoubd not create any adverse effect on the neighboning
communitics and be disposed ofT taking the necessary precautions for general safely and health aspecis
of people, only in approved sites with the approval of competent authority.

27. The diesel generator sets 10 be used during construction phase should be bnrwsul,plu-dinul type and
should conform to Environments (Protection) Rules prescribed for air and noise emission standards.

28. Ambient noise levels should conform to residential standards both during day and night. Incremental
pollution loads on the amblent air and noise quality should be closely monitored duning construction
phase. Adequate measures should be made 10 reduce ambicnt air and noise level during construction
phase, so as to conform 1o the stipulated standards by CPCRUFPCB.

28, The green arca design along the periphery of the plot ghall achieve attenuation factor conforming 1o the
day and night poise slapdords prescribed for residential area and poliution also reduced. The open
spaces inside the plot should be landscaped and covered with grass and shrube. Green arca Development
shall be carried out considering CPCB guidelines including sclection of plant species and in consultation
with the local DFO/ Agricultuge Depe,

30, The building should have adequate distance between them to allow movement of fresh air and passage
of natural light, air and vengilateon.

31, Pavements shall be 5o constructed as to allow infiltration of surface run-ofT of rain water. Construction
of pavements around trees should be able 1o facilitate suitable watering, aeration and nutrition 1o the
tree.

3L Roof 1op waler in rainy- scason is 10 be discharged into RWH pits for grotnd water recharging.
Amrangement shall be made that waste water and storm water do not get mixed,

33. All the internal drains are 1o be coversd till the disposal point.

34, This environmenial clearance & jesued subject to land use verification. Local suthority / planning
authority should ensure this with respect to Rubes, Regulations, Notifications, Government Resolutions,
Circulars, ctc. issued if any.

35, Reflecting paint should be used on the reof top and side walls of the building tower for cooling eflect.

Page 16 of 33




! 347

242

I. The emvironmenial clearance is soughl for New MolasscnCane Juice based distillery capacity - 50 KLD
and Grain based distillery having Capacity 80 KLD (Maximum Capacity of Distillery-160 K117) along
with 5.0 MW Co-Generation Power Plam at Khasra No: 103,46,53,37,39.50.23, 41,49 Mi, 56, 60, 61, 65,
70, 37, 39, 59, 36 Mi, 38, 46 Mi, 49, 50, 51, 52, 54, 55, 57, 63, 64, 71, T, T3, 74, 76, RO Village-
ShalpurMavadiya, Tehsil-Tilhar, Distnct-Shahjahanpur,, M Rajshree Fing Chemical Industries India

Pet, Lid,
~ 2. Terms of reference in the matter were issued by SEAC, UP, vide Rel po S46/ParywSEAC/S 10772018,
dated 20 Jan 2020,
3. Public hearing was organized on 20/07/2020. Final EIA repon submitied by the project proponent on
260772020,
4. Salient features of the project; .
5. Mo, | Partsculars Dienils ==
ks Mame af ihe projec New Molnssea/Cing Jusce based disiillery capacity - 80 KLD} sl Graim
based distillery having ity B0 KLD (Maximum Capacity of
Distillery-160 KLIDY) along with 5.0 MW Co-Cieneration Power Pland
F Locathon Details —— -
Khasra o Khesra No: 1034653375950, 3341 40 Mi, 56, 60, 61, 635, 70, ¥7, 39,
59, 36 Mi, 3B, 46 Mi, 49, 50, 51, 52, 54, 55, 57, 63,64, 71, T2, TA, 74,
{ — Tﬁ'm'
Village Shalpur Mavadi
Block Rhudagio Koirs
Tehsil Tilhar
| District Shabjahanpur
| State Ligar Pradesh
Latitude ot i b
| Longitude TFIESTAT'E e
Toposkool Ma. SIP/12, SAPV1G, S4MS and S4M003
3, Paoeet Arei 34 354706 Acie (9,856 haciare) (Land in alvesdy acquired by the umit)
i, Tl project cost L4639 lakhs
5 Mo. of working days 365 Days
b, Frocess lnvalve Fermenlation & Destillation  (Molawes Based), Liquefiaction,
= Fermentation, Distillation, Evaporation & Dryer (Grain Based)
7. af Category : B and Schedule @ 5 (g)
| K. ireen bell dovelopmen 3.26 Hectare (13 % of Total Project arca)
&, Cost tovmnds s 3445 Lakh or 34,45 crorcs.
Envirommseital profection micasures
(Capital coat)
o Recurring coat towards Rs. 35000 Lakh per year
Environmental coatrol
Measures. ~
1L Corporaie Envisonmenial 270 Lakchs (G 1.5 % of Totsl Project cosl),
Responsibility (CER)
111 Cost lowandi C ) 2% of 110] annual Profit as per the CSR Al
Social ibility (CER) {By Minestry of corponate affairsiNotification GSR 129 (E).
12, Raw Materinl Requirement Plant I: Flant 11:
During Moelagses' Cape  Juies | During Gein based
basad
s Miolesses: 355 MTDAY Craine 176 MTMIAY
13, Boaler 40 TFH shan [ Mlulti-fise] fired boiler
I+, Fuel Reguiremern s Bagaese’ Oiber Biomass! Malti - facl: 192 TPD
& Slop Reqidresient: 240 KL
Bagasse iher Biomass: Procured from nearby supar mlils’ Open
Marbet through ﬂu_sﬁgyn
ESP will be provided Stack of height 72 meters in order 1o control

Pt
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Sysicm

e,

Steam Requirement

i

During Mulasses’ Cane Juice bascd

134 TPH

Plhana 11 :
| During Gridn based

158 TPH

| Taaal Steam roguirement 34.14 TPH

17,

Fower R

30 MW

18

Fresh Water Rogquiressen

Plam | ;

450 KLD
{6 6.0 KL/KL of Products)

During Molassex’ Cane Juice based

Flant 1 ;
DBuring Cirnin based

464.0 KLD
i@ 5.8 KL/KL of producis)

Dornestic Waler

Souree of waler

130 KLD

Tubse welkl

Wasle Waler Gencration

Flam 1 =
During Molasses/ Cano Jusce based

Plam 113

Druring Gradn based

Spent Wash 624 KLPD
i@ 7.8 KL/KL of Product

Wosie Waier Treatmem

Spent wash : 480 KLD
6.0 KLEL of Prodoc

Lenn Ligod discharge, 1004 recyeling and reise will be done.

Waste Water Treatmen

Flent | :

Plant 11 ;
During Grain bsed

Druring Molasses’ Cane Juice based
Epemt wash be comcentmted in
Multl eifeci evaporation and then
concemrate from MEE will be used
@ foel i incineration boiler of
capacity 40 TPH alag wih
bagasse’ other blomassy’ Multi fucl,
Socondary  efflueat  like MEE
condenssie and Biow down, less
will be treated in Secomtary ETTY
and reutilised in process amd olber
A

Spent Wash [(Slopa) generation
from  Distillation, will be sent
through separstion of suspendied
solids m Decanter Centrifuge, part
Thin Slops =t comcentraied in
Muali-effect to form a
Thick {Protein) Synsp, which s
mixed with the Wet Cake DWG
separased earfier from Decanters.
This interim  product - calbed
DWGS has 30-32% wiw Solids b
subject i dryimg im a rotating
whem tabe bundbe dryer 1o deliver
i vele wsdded by product-
DIHGS- Distillers Diried Giraing
will seluble and which has min
e Solids and max. (0%
moisture. This DDGS sells as
Cattle Feed! Poultry Feed! Fish

Feed based on its Protein Content.

Solid Waste Generntion and
115 mmnagensend

B3 mhanure.

boiler.

= Tolal Ash 46 MT/ Day: Due to high potagh confent will be s

e Weas Sludge: 16 MTDay will be sobd to fnmmers.
»  Condensaie Polishing Unit Sludge: 5 KLD will be sold 1o the
farmers.

= Cattle Food DIMGE: 27 TID will be supplicd to the firmer a4
having pood notrient value.
= Bagase: 475 TPD will be wed as supporting Al in Shop fired

Emgploymcnl generalion

Chutsade)

[45 {Sml'ﬂ“;: Unskilled! Semi-Skilled- Local ares; Skilked- Loeal &

5. The project propodal falls mnder eategory-3(g) of EIA Notification, 2006 (as amended).

R

RS .
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ON AGAT H N

The committes discussed the matter and recommended grant of environmental clesrance for the

project proposal along with fellewing general and specific conditions:

[

Statutory eompliance

45 days monmitoring report of the area for air quality, water qualiy, Noise level, Besides
Mora & fauna should be examined twice a week and be submitted within 60 days for a
recornd,

The project proponent shall obtaim forest ¢learance under the provisions of Forest
(Conservation) Act, 1986, in case of the diversion of forest land For non-forest purpose
involved in the project.

The project proponent shall obtain clearance from the National Board for Wildlife, if
opplicable,

The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife
Management Plan and spproved by the Chief Wildlife Warden, The recommendations of
the approved Site-Specific Congervation Plan / Wildlife Management Plan shall be
implemented in consultation with the State Forest Department. The implementation report
shall be fumizhed along with the six - monthly compliance report. {in case of the presence
of schedule-1 species in the study arca).

The project proponcnt shall obtain Consent to Establish / Operate  under the provisions of
Air (Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of
Pollution} Act, 1974 from the concemed State potlution Control Boand! Committoe.

The project proponent shall oblain authorization under the Hazardous ond other Waste
Management Rules, 201 6 as amended from time 1o time,

The Company shall strictly comply with the niles and puidelines under Manufacture,
Storage and Import of Hpzardous Chemicals (MSIHC) Rules | 1989 as amended time o
time. All transporiation of Hazardows Chemicals shall be as per the Motor Yehicle Act
(MVA), 1989

Adr guality monitoring and preservation:

The project proponent shall install 24x7 continuous emission monitoring system  al process
stacks to monitor steck cmission with respect to standards prescobed in Environment
{Protection} Rules 1986 and connecied 1o SPCE and CPRCB online servers and enlibrate these
system from time to time according 10 equipment supplier specification through Inbs recognized
under Environment {Profection) Act, 1986 or MABL sceredited laboratories.

The project proponent shall install systemi carryoul o Ambient Air Quality monitoring for
common/eriterion parameters relevant to the main pollutants released (e.g. PM10 and PM2.5 in
reference to PM emission , and 502 and NOx in reference to 502 and NOx emissions) within
and outside the plant area at least at four Tocations (one within and three outside the plant arca
al an angle of 1207 cach), covening upwind and downwind direct jons. (case 10 cave bagis small
plants: Manual; Large plants: Continuous).

The project proponeni shall submit monthly summary report of conlinuous siack emission
and wir quality monitoring and results of manueal stock monitoring and manual monitoring of
air quality ffugit ive emizsions to Regional Office of MeEF&CC, Zonal office of CPCB and
Regionsl Office of BPCE along with six- monthly menitering report,

Appropriate Air Pollution Control (APC) system shall be provided for all the dust generating
ints inclading fogitive dust from all vulnersble sowrces, 5o as to comply preseribed stack
and fugitive emission standards.

r"“"J" Page 190723
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5 The Mational Ambient A Quality Emizsion Sandards sseed by the Ministry vide G5 K. No.
B2 E) dated 16th November, 20005 shall be commplied with.

6 Sulphur content should nol exceed 0.5% in the coal for wse mcoal fired boilers 10 control
particulate emissions within permissible lmits (a8 applicable), The gaseous emissions shall be
dizpersed through stack of adequate height as per CPCBSPCE guidelines,

I The IMi sets shall be equipped with suitable pollution control devices and the adequate
stack height so that the emissions are in confopmity  with the extant regulations and the
guidelines in dthis regard.

£ Stornge of raw materials, coal etc shall be cither stored in silos or in covered arcas 1o prevent
dust pollution and other fugitive emissions.

1 Water quality monitoring and preservation:
I.  For online continuous monitonng of effleent, the umil shall install web caomera with nighi

vision capability and Mlow meters in the channelidmin carrying effluent within the premises
{applicable m case of the projects achieving ZLDY and econnected 1o SPCE and CPCB online
BETVETS.

L Zero Liquid Dascharge shall be ensured and no wastefreated water shall be dischorged
outside the premises (applicable in case of the projects achieving the ZLD).

Y Process effluent fany wastewater shall not be allowed to mix with storm water, The storm water
from the premises shall be collected and discharged through a scparate conveyance system.

i The efMuent discharge shall conform o the standards prescribed under the Enwvironment
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting
Consent under the AinWater Act, whichever is more siringent.

. Total fresh water requirement shall not exceed the proposed quantity or as specified by the
Commitiee. Prior permission shall be oblained from the concerned regulatory authority/CGWA
in this regard.

f Industrialftrade efMuent shall be segregated into High COINTDS and Low COINTDS efffuent
streams, High TDS/COD shall be passed through siripper followed by MEE and ATFD
{agitated thin film drier). Low TDS efMluent stream shall be reated in ETP and then passed
through RO system.

1 The Company shall harvest minwater from the roof tops of the buildings and siorm water
draing to recharge the ground waler and utilize the same for different industrial operations
within the plant,

v, Nolse monitoring and prevention:
I Acoustic enclosure shall be provided to DG set for controlling the noise pollution,

2 The overall noise levels in and around the plant area shall be kept well within the standards by
providing noise conirol measures including acoustic hoods, silencers, enclosures cic. on all
sources of noise gencration.

1 The ambient noise levels should conform to the standards preseribed under E(PJA Rules,
1986 viz. 75 dB({A) during day lime and 70 dB(A) during night time.

W, Enerpy Conscrvation measures:
l.  The encrgy sources for lighting purposes shall preferably be LED hased.
VI Waste management:

<. Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys ete. Flame arresters
'EII be provided on fank farm and the solvent iransfier through pumps.

e

organic residue and spent carbon, iF any, shall be sent 1o cement industries. ETP
i, process inofganic & evaporation salt shall be disposed off 1o the TSDF.

)r—/ <) S s Page 200133
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b The company shall undenake wasic munimmization measuncs a5 bolow :-
vl Metenng and continl of guantities of active ingredients fo mimimize waste
viih, Reuse of by-products from the process as raw matenials or as raw material subsinues in other
PrOERECS,
ix.  Use of muloimated Glling to manioee spillage.
P & Use of Close Feed sysiem ints basch reaciors,
ki,  Venhng equipment ilrough vapour recovery system,
%ii. Use of high pressure hoses for equipment clearing to reduce wastewaner generation

Vil Green Beli:
I Green belt shall be developed in an area equal 1o 33% of the plani area with & native tree

species in accordance with CPCB guidelines, The greenbell shall inter alia cover the entine
periphery of the plant.

Vil Safety, Public hearing and Human heslth fssoes:
I, Emergency preparedness plon based on the Hozard identification and Risk Assessment

{HIRA) and Disaster Management Plan shall be implemented.

& The PP shall provide Personal Protection  Equipment (PPE) a5 per the norms of Foactory
M,

Y. Training shall be imparted o all employees on safety and health aspects of chemicals handling.
Pre-employment and routine periodical medical examinations for all employees shall be
underiaken on regular basis. Training to all employees on handling of chemicals shall be
imparted.

4. Provision shall be made for the bousing of construction labour within the gite with all necessary
infrastructure and facilitics such as fuel for cooking, mobile toilets, mobile STP, safe drinking
witer, medical health core, ereche ete, The housing may be in the form of lemporary structures
to be removed after the completion of the project.

§.  Occupational health surveillance of the workers shall be done on a regular basis and records
mainiained as per the Factories Act

b There shall be adequale space inside the plant premises carmarked for parking of vehicles for
raw materials and finished produc 15, and no parking to be allowed outside on public places

1. Corporate Environment Responsibility:
I The project proponent shall comply with the provisions contained in this Ministry's OM vide

F.No. 22-65/201 7-1A.111 dated 1st May 2018, as applicable, regarding Corporate Environment
Responsibility.

L The company shall have a well laid down environmenital policy duly approve by the Board of
Directors, The environmeninl policy should prescribe for standand operating procedures (o have
proper checks and balances and to bring inte focus any infringements /deviation/violation of
the environmental / forest fwildli fe norms £ conditions. The company shall kave defined syitem
of reporting infringements / deviation/ violation of the environmental! forest / wildlife norms |
conditions and / or sharcholders f stake holders. The copy of the board resolution in this regard
shall be submitied to the MoEF&CCT as a part of six-monthly report.

1 A scparsic Environmental Cell both at the project and company head quarier lev el, with
qualified personmel shall be sof up under the control of senior Excontive , who will directly to
the head of the organization,

4. Action plan for implomenting EMP and cnvirommental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent anthority,
The year wise funds earmarked for environmental protection measures shall be kept in separate

unt pnd not to be diveried for any other purpose, Year wise progress of implemeniation of

plan shall be reported 1o the Ministry/Regional Office aloag with the Six Monthly

Page 21 of 33
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LComplinnee Keport,

el epvironemenial audit shall be conducted annuafly. Every three vears tlurd  party
environmental audit shall be camied oul

.

X Miscellaneous;

1 The project proponent shall make public the environmental clesrance granted for their project
along with the environmentol ¢onditions and safeguards af their cost by prominently adveriising
it Ak beast indwo local newspapers of the District or State, of which one shall be in the vermacular
language within seven days and in addition this shall also be displayed in the project proponent’s
wiehgile permancntly,

1 The copics of the environmental clearance shall be submiticd by the project proponents o the
Heads of local bodies, Pancheyais and Municipal Bodies in addition to the relevant offices off
ihe Government wha in turm has 1o display the same for 30 days from the date ol receipl,

1 The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, icluding results of menitored data on their website and update the same
on half-yearly basis.

4 The project proponent shall monitor the critenia pollutants level namely; PMI0, 502, NOx
(ambient levels as well as stock emissions) or critical sectoral parameters, indicatod for the
projects and  display the same af & convenient location for disclosure to the public and put on
ihe website of the company.

5. The project proponent shall submit six-monthly reports on the status of the compliance of the
stipulated environmental conditions on the website of the mindstry of Environment, Forest
and Climate Change at epvironmen! clearance portal.

b The project proponent shall submit the environmenial stetement for each financiel year in
Form-V 1o the concemed State Pollution Control Board as preseribed under the Environment
(Protection) Rules, 1986, as amended subsequently and put on the website of the company,

1. The project proponent shall inform the Regional Office as well as the Minisiry, the date of
financial closure and final approval of the project by the concerned authoritics, commencing the
land development work and start of production operation by the project.

£ The pmoject suthorities must strictly adhere to the stipulations made by the Sue Pollution
Contral Board and the State Govermmcnt.

9. The project proponent shall abide by all the commitmenis and recommendations made in the
EIAMEMP report, commitment made during Public Hearing and also that during their
presentation 1o the Expert Appraisal Commitice.

10. Mo forther expansion or modifications in the plant shall be cammied out without prior approval of
the Ministry of Environment, Forests and Climate Change (MoEF&CC).

Il. Concealing factual dota or submission of false Mabricated data may resull in revocation of this
environmental elearance and atrect action under the provisions of Environment (Prodection)
Act, 1986,

1. The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions i nol satisfactory.

13, The Ministry reserves the right to stipulate additional conditions if found necessary.

M. The Company in o time bound manner shatl implement these conditions,

15, The Regional Office of this Minisiry shall monitor compliance of the stipulated conditions, The
project authorities should extend full cooperation to the officer (8} of the Regional OfMice by
fumnishing the requisite data / information'monitoring reports.

6. The above conditions shall be enforced, inter-alia under the provizions of the Water (Prevention

| of Pollution) Aci, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
nment (Prolection) Acl, 1986, Hazardous and Oiher Wastes (Manngement and
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Transboundary Movementy Kules, 2006 and ihve Public Lasbility Insurance Act, 1991 along with
their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of [ndin
{ High Courts and any other Court of Law relating to the subject matter.

IT.  Any appeal against this EC shall Fie with the Mational Green Tribunal, il preferred. within a
pened of 30 days as prescribed under Section 16 of the National Green Tribunal Act, 2000,

A presentation was made by the project propenent along with their consulint Mfs Environmental
Research and Analysis. The proponent, through the documents submithed and the presentation made informed
the committee that:-

1. The environmental clearance iz sought for Stonc (Khandss, Gatti & Boulder) Mining at Gata No.-332,
Khands No.- 02, Village-Barokhar Khurd, Tehsil-Naraini, Districi-Banda., (Leased Aren-1.6] ha.).

2. The wrms of reference in the matter wore izsued by SEIAA, UP. wide lotter no
43 |/Parya’SEACH9E2019 dated 27/1 172019,

3. The public hearing was organired on 2R022020. Final EIA report submitied by the project

proponent on 1 TAMZ020,
4. Salient featires of the project as submaited by the EEju!l:Empnnmt:
I._On-ine No. SIA/UP/MINHD641/2019
2__File No, allotted by SEIAA, UP__ 4983
3. Mame of Proponent S Dhsha Enlempriscs
Proponent- Smi. Sudha Singh W/o-Shri Sunil Singh
4,  Full correspandence address of proponent and mobile | BAO- Village-Nonia Muhal Chhalsi Talal, Dstrict- Banda
i, LEP), Pin Code-2 [000] =
- Hm:ulw s Building EMMRMM ing Project |
i, Project bocation (Flot/Kheua/Gata Mo} Ciata Mo, 130K hand Mo -0F)
7. Name of River NA s
%, Nume of Village Barokhar Khurd
). Telsil Naraini
10. District Harda (U
11. Name of Minor Mineral Building Stonc, Khanda, Gitti & Boulder Mining Projoct
11, Sanctionsd Lease Area (in Ha) 1,60 ha
13. Mincable Arca (in Ha.) 1.6 ha.
4, Zeso level mRL NA )
5, Max. & Min nwl within kease area Maximum mRL 190,728 mRL Minlmum mEL 157,10 mRL
16. Pillar Coordinates (Verificd by DMO) Pillas Latiude Longitede
A I 19443°N B2TMICE |
(] 25°19493.1T°N BIFZEI6.52"E
c 2551530 14N RO"I2'35.88°E
] 251938 85N BOP2234.0TE
E IS 1936 TN B 2333 .00°E
F 25U ITAEA1"N BPI230.95°E
i 2519002 BOS22'32.06°E
i 257 1940.67"N BOM2E3LAT"E
17._Tolal Geologien] Reserves 368132 m
i 16100 m per yess
E0500 m
16100 m per year
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0, MNesren mectalled moad Troem siic

Mimutes of 483" SEAC Mecting Dated 07/08:2020
21, Samcoancd Porwsd of Mise leawe 20 Y
| 22, Production of minc/day 5367 m iday
| 23, Method of Mindng Orpeen o, Manual, Semi-mechanized
| 24, Mo, of working days LY
25, Warking hours'day # howsrsdibay
A6, Mo, Of workers 27
2T, Mo, OF vehicles movemsatiday d-5 Weldeles movement/day
28 Type of Land Highly Undulated Stony Scrub,
29, Ubtimate Depth of Mining 6m

MED-1 18 | 23%km wowands Eam Direction

3. Water Requirement PURPOSE REQUIREMENT (KLIY)
Drinking wate 03T KLD
Smprnﬁlun of dist 720 KL
| Plantation 0.0 KLD
Others (il amy) -
Total 1.73 KLD B0 ELDY

12, Name of QC1 Accredited Consualtant with QU1 Ma

Environmental Rewsanch and Amalysis, Lucknow (L)

And periad of validity. Cenificate Mo, HABET/EIA G 1RTADD S snd valid ap o
2972030
33, Any lnigation pesding against the project or land in - | No
Rny court
34. Details of 500 m Cluster Map & certificote hsued by | Letter Mo, 10097 Kharij -30 dated 1 5/06/2019
L‘ ' e e
35, Details of Lease Arca in approved DSR
t 5 Pagc
36, CER o Iﬁﬂl[l.ﬁﬁuf'ﬂulﬂﬂl’g ]
37, Proposed EMP Total et eosl Total Progect cosl -6 00,000
38, Lengih and breadth of Haul Road 600 m length and & m width
1%, No. of Trees to be Planted 1)

5. The mining would be restricted to unsaturated zone only above the phreatic water table and will not
intericct the ground waler table sl any pomt of Lime.
6. This project docs not attract any of the peneral conditions applicable on mining projects specified in

EIA Notification 147092006,

T, The mining opemfion will not be camied out in safely zone of any bridge or embankment or in eco-
fragibe zone such as habdist of any wild fanmn.

B, There is no litigation pending in any court regarding this project.

9. The project proposal falls under category-1{a) of EIA Notification, 2006 (as amended).

RESOLUTION AGAINST AGENDA NO-07

The committee discussed the matler and recommended grant of environmental clearance for the
project proposal along with general and specific conditions as annexed al annexure=1 fo these minufes,

A presentation was made by the project proponent along with their consultamt M/s Environmental
Resgarch and Analysis, The proponent, through the documents submitted and the presentation made infermed

| M eontmittee that:-
. environmental clearance i sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.-

2450, Khanda No.- 03, Village-Jarar, Tehsil-Naraini, District-Banda, U.P., (Leased Area 2.0 ha.).

{ h__,__-{.....-:h-..
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2 The terms of reference in the matier were issued by SEIAA. UP. vide letter no
429 Parya/SEACTS000/2019 dated 2771 12019,
3. The public hearing was organized on 2R022020. Final EIA report submitied by the project

propoqent on 2362020,

4. Salwent featires of the project o8 subrmitied by the project proponent;

Che-line Mo,

SIAMTPMTNG [ 4262010

4

3. _Name of

2. File mﬁg SEIAA UP
| 3. Name of Proponcnt

S000

Shri Safidar Al SA0-Late Shei Farrand Ali

Fall correspondence addness of proponcnt and
mebike po.

RAO-Mushalls-Khunti Chawahae, Aligeng, City & Disrict.
Banda (L1}

32, Name of QCI Aceredited Consuliant with QCI No
And pertod of validity.

5. Name of Project Building Stone, Khanda, Giti & Boulder Mining Project
. Project location {PlovK hasraCats No, ) Gatn No, 2450(Khand No,-0))
1. Name of River N
8. Mame of Village Jaras
9. Tehail
10. District Bands (LLF)
1). Name of Minor Mineral B G & Boulder Mining I
12, Sanctioned Lesws Area (in Ha,) 2.0 ha,
13, Mineable Arca (in Ha 2.0 ha,
4. Zero level mRL HA i
S, Max. & Min mrl within lease area Maximam miL 192,90 mRL Minimem mRL 163,10 mRL
16, Pillar Coordinates (Verified by DMO) Pillas Latitude Longitude
A 25 18° 56.08"N | BOP2TMISTE
B IR SSATN | BOT21T B9 E
. C 25° 18" SEBE"N | BO°21'46.28"E
D 2519 148" N | 80721 44.13" 1
E_ | 25"18'5B38"N | 8021 38.69" D
F I5°18'57.41"N | BO°21 920" E
17, Tﬂl%ﬁlm 453668 m'
18 Totsl Reserves in L0 20000 m
19. Total Proposed Froduction (in_five year) T
%&m 20000t
1, Sanctioned Period of Mine lease 20 Year
22, Production of minc/day 66,67 m' day
33, Method of Minlng Open cast, Manwal, seomi mechanized
24. Mo. of working days 309
25, 8§ hourv/day
| 26, No. Of workers 25
1‘.F 'I'h.m‘wh:hmmnﬁ_ﬁhr b Viehiclen
28, Type of Land Highly Undulsted Ssony Scrub.
29, Ultimate of M i m S
30, Nearest metalled road from site MDR 118 sbowt 300 kan wowards East direction from the
project shie
1. Water Requirement PURPOSE REQUIREMENT (KLD)
| Drinking water 0.38 KLD
| Supprestion of dest J20KLD
PMlantation 0.80 KLD
| Others (if any) -
Tenl E.38 KLD { Approx. 8.5 KLIY)

Envirommaental Research and Analvsiz, Luckoow (LLP}
Cerilficate Mo, MABET/EIA/ 6 91A00L9 and valid up 1o

205020

b
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251
Minutes of 4837 SEAC Meeting Dated 07082010
any courl =
34 Detanbs of 500 m Cluster Map & cortilicate isssd Letser Mo, 1019 Khanij -30 dated | S0673019
by Mining Officer
35. Details of Lesse Arca in approved DSE
36, Proposed CER cos 153 600 mf. of the lnul____l"_rmugl
ar. ﬁwwudEHva"Tmll P'raject cost Total I'roject cost -61,20,000
3%, Length and 'bwnlllh of Houl Rond 600 m lengrh and & m width
19, No. of Trees fo be Plantcd 104
5. The mining would be restricted 10 unsaturated zone only above the phreatic water table and will not
intersect the ground water table a1 any point of time.
6. This project docs not attrect any of the general conditions applicable on mining projects specified in
EIA Motification 147092006,
7. The mining operation will not be carried oul in salety zone of any bridge or embankment or in eco-
fragile zone such as habitat of any wild fauna.
B. There is no litigation pending in any court regarding this project.
9. The project proposal falls under eategory-1(a) of EIA Notification, 2006 (a3 amended).
RESOLUTION AGAINST ACENDA NO-0F
The committee discussed the matter and recommended grant of environmental clearance for the
project proposal along with general and specific conditions as annexed st annexure=1 (o these minutes.
1 araini, 13 o Al
A presentation was made by the project proponent along with their consuliant M/s Environmental
Research and Analysis. The proponent, through the documents submitied and the presentation made informed
the committee that:-
I. The envitonmental clearance is sought for Stone (Khandos, Gitti & Boulder) Mining at Gata No.-
2450, Khanda Mo.- 08, Village-Jarar, Tehsil-Maraini, District-Banda, U.P., (Leased Area -2.0 ha ).
2. The terms of reference in the matler were issued by SEIAA, UP. vide letter mo.
421 ParyaSEACS001 2019 dated 2771 172019,
3. The public hearing was organived om 280272020, Final EIA report submitted by the project
proponent oa 23062020,
4. Salient features of the project as submitted by the project proponent:
1. On-line proposal No. SIAUPMINA 142772019
2._File No, alloticd by SEIAA, U’ 5001 ok
3. Maime of Propanent Shri Mumiaj Ali SA0-Late Bhri Farzamd Ali L
4. Full correspapdence address of proponent apd | RAO-Mukalla-Khuntl Chauraha, Aligarj, City & Districi-Banda
meobile na, (LLE.}
3, _Name of Project Building Stone, Khanda, Cind & Boulder Mining Froject
| 6, Project locatson (Plot/Khasrn/Cata No. ) Gata No. 2450 (Khand No.-03)
T, Mame of River MA
8. Mame of Villnge Jarnr
9. Tehsil Maraini
10, District Randa { U.F)
18 Hwn:nl’ Mijwh'l-nufu.l hiwmuumgmaﬂumr.m!m
Iz Lease Arca (in Ha ) 20 ha
: Area (in Ha.) 20ha
L HA
,r, e . Pape 260033
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252
Mhintes of 4837 SEAC Meeting Dated 07082020
| 15, Max. & Min_mrl within lease anes Maximum mEL 19095 mRL Minimum mRL 161,90 mEL
16, Pillar Coordinates (Verifiod by DMO) Pittar Latitude Longitude
A 257 IR 53.267N 0" 21" WO3"E
B 357 18" $348" N | B0° 21" 4224 E
[ 25% IR A5 R4 N 80" 21" 4805 E
4] 257 IR SRR N 80t 21" 4632°E
17. Todal Geological Reserves J9TESS m’
18, Total Mineable Resorves i LOH 20000 m"
| 19. Total Proposed Production (in_five year) “Tﬁle’E‘E‘
20. Froposed ' 20000 per_year
21, Sanctioned Period of Mine lease 20 Year
22. Production of mine/day 66,67 m " day —
23, Method of Mining Open cast, Mansial, Semi- mechanized
24, Mo, of working days 300
(25, Working hourvday 8
36N, Of worken T —
27. Moo OF vehicles movemant/day -6 Wchiches
[ 28. Type of Land Highly Undulated Stony Serub.
| 29. Ultimate Depth of Mining 6m =
30, Mearcst metalled road from site MDR 11B abowt 3,01 km lowards East - direction from the project
site
3. Water Requirement | PURPOSE REQUIREMENT (KLD)
[ Drinking wates 0.38 KLD
Suppression of dus 720 KLD
Plaststion 0.80 KLD
Otthers {if any) -
Total 838 KLD { Approx, 8.5 RLD)
32, Name of GCI Accredited Consubtant with GC1 | Envisonmental Rescarch and Analysis, Lucknow (LLP,}
Mo, ond period of walidity, Certlficate No, MARET/REIA G IWTAD S and valid up fo
iv 20972020
33, Any litigation pending ngaknst the project ar Mo
land in any court
., Details of 500 m Cluster Map & centificate Letier No.1020¢ Khandj -30 dated 1 /062019
isswed by Mining Officer i
35. Details of Lease Area in approved DSR &ﬂ‘atﬁﬁ 1374/% hasij-30, Ci ]
: 13 G019 , Page No.l, Sr. MNo.- 14
6. Proposed CER cout 1,66,500 (25 % of the total Project cost)
37. Proposed EMP cost/ Total Projoct cost Total Projoct cost 66,60, 000
38. Lengih and breadth of Haul Road 600 m length and & m width
49, No. of Trees to be Planted 100

5. The mining would be restricied to unsaturaied zone only above the phreatic water table and will nof
interseet the ground water table ot any poind of time.

fi. This project does not atiract ony of the general conditions applicable on mining projects gpecified in
ElA Notification 1480020046,

7. The mining operation will not be carried out in safety zone of any bridge or embankment or in eco-
fragile rone such as habitat of any wild feuna.

. There is no litigation pending in any court reganding this project.

9. The project proposal falls under category- 1 (a) of ELA Notification, 2006 (as amended),

BESOLUTION AGAINST AGENDA NO-09

o The committes discuxsed the matter and recommended grant of environmental clearance for the
profect along with general and specific conditbons as annexed sf gnnexure-1 (o these minutes.
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10. Stone(Khanda, Gitti & Boulder) mining at Gata No.-2451, Khand No.- 05, al Village-Jarar,
-Naraini, Ban wn Gayiri Tra -2,75 ha. File No. § osal No.
) f

The project proponent did not appear. The commatiee discussed and deliberated that project Mle shoukd
be closed and be opencd only after request from the project proponent. The file shall not be treated as pending at
SEAC, The matier will be discussed only after submassion of onling request on preseribed online portal.

The project proponent did not appear, The committee discussed and delibernted that project file should
be closed and be opened only after request from the project proponent. The file shall not be treated as pending at
SEAC. The matter will be discussed only after submission of online request on prescribed online portal.

TRl

The commities noted that the terms of reference (TOR) for the above proposal was iszued by SEIAA,
LLP. vide letter no, S52/parya/SEACHES22019 dated 20:/01/2020, The project proponent through letter dated
(4082020 imformed that due 1o some typographical error in the TOR letter dated 2000172020, the salient
Teatures of the project under point no. 2 mentoned in file no, 5111 instead of fle no AR9Z, The project
proponent requeested to make the cormection in terms of reference (TOR) letter dated 200012020 and issue the
comected/amended TOR letter,

The committee went through the file and found that the project details mentioned in TOR dated
20012020 was wrongly but imadveniently put m the same. The commitiee discussed the matier and directed o
replace the contents mentioned in point no. 2 of the TOR letter dated 20001/2020 is as follows:

&, Salicnl features of the project ax submitisd by the progect proponcni:

253

1. Owm-line proposal No. SIAUTMINGEITSR019
2. _File No. allotied by SEIAA, UIP 4852
3. _Mame of Proponent Shri Sanjay Kumar Cupta
4, Full eosrespondence adidness of prapesient and | Prop. Shel Sanjay Kumar Chupla So Shi Govind Peesod Gupen Ria
mabile no, 171, Virangana Nagar, Kanpur Road , Tehsil & Distriot- thansi, UP
5. Nane of Project Terms of Relerence for Building Stonc (Bhanda, i, Boalder)
Mining, al fiata MaJ/Arofi Mo, /Pl po. — 643, khand Mo, 17, Area
1306 ha. (5690 Acres) a1 Village = (Goramachhiya, Tehsil &
District. fhansi, Urtar Pradesh Shei Sanjay Kumar Guapta
6. Project location (FlotKheoe/Gats No.) 43 khand Mo, 17
7. Name of Yillage Gorsmachhiys
(. Jnansi
9. District Jhansi _
10, Hame of Minor Mincral Ehand, CrittyToulders (Building slone)"
11, Sanetioned Lenes Ares (it b} 2.306 ha
12, Max. & Min mBEL wathin lease area “The highest level 18 239,20 mEL
the lowest level 228,00 mRL
13, Piflar. imates {Verified by DMO) Pillar Mo N B
A 237 BT TE" 4 345"
B 28 17.946" TE* 40.406°
Pape 28 of 23
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vegified by Mining Officer

254
Minutes of 4837 SEAC Meeting Dated 07082020
| & 25T ITeIT TR 404 TV
[ 1] 25 279014 R 40505
= K 23" 2T.ERS" T8 40,507
14, Total Geological Reserves 428355 m"
15, Tednl Mincable Beserves 300194 m’
1%, Totnl Proposed Production 115,300 m" {5 Year)
| 17, P Productiosivear 23060 m’
|1E, Sanctioned Period of Mine lease 20 years
19, Produsction of mine/day 77
20, Method of Mining Dpencast semi- iwechaiied
21, No. of worki 300
2. Working B s
21, Ko of warkers 20
| 24, Mo of vebicles mavemnent'day 10
23. Type of Land GovilNon Forest Land
26, Dopth of Mining 12 m
27, M mitalied road from sile 0540 Km
25, Water Requirement PURFOSE REQUIREMENT (KLD)
| Drinking 0.20KLD G 10 fped
Suppression of dust &SKLD gl O L for | 2 time a da
Plantaticn 0241 KLDY 3@ § liviplant {241}
_Total N 6941 KLD
29, Mame of QC1 Accredited Coamublani with Parasmarsh {Senvicing Ervironment and Developement)
| Ko, periad of validity. 118, 01 May 2021
30. Any son pending against the project o | No
band En Ay court
1. Dretails of 500 m Cluster Map & certificate Letter No-28730-MMCA2018-19) daied 201.05.2019

32, Details of Lease Area in approved SR
31, Proposed CER cost

Page No- 3 Table No- 27

Project cost -62.5 lsewannsim
CER - 1.25 lacs (2% of Total Cost)

14 Troposed EMP cost Capital Cost- 2,41,000
Recuiring cost. 3, 76,00

5. Length and breadsh of Haul Road 0.5490 km and Gm

. Mo, of trees to be planted 241

Rest all the other contents mentioned in terms of refierence (TOR) letier no. 552 parya/SEACMES272019

dated 20001/2020 shall remain unchanged,

(Dr, Virendra Misra) (Dr, Pramod Kumar Mishra) {(Dr. Ranjeet Kumar Dalela)
Member Member Member
(Shri Meraj Uddin) (Dr. Ajoy Mandal) (Bhri Eajiv kumar)
Member Member Member

(Prof. 5.K. Upadhyay,)

(Dr. (Prof.) 5. N. Singh)

Member Chairman
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nexure=|
ra " onditions T AMinkin s

This environmental clearance i subject to allotment of mining lease in favour of project proponent by
Destrict Administration™ining Department.

Forest clearance shall be tnken by the proponent as necessary under lnw,

Any addivion of the mining area, change of Khasra numbers, enhancement of capacity, change in mining
technology, modemization and scope of working ghall again required prior environmential clearance as per
ELA nodification, 2004,

No change in the calendar plan inchading excavation, quanium of mineral and waste shall be made.
Mining will be carried out as per the approved mining plan. In case of any violation of mining plan, the
Environmental Clearnnce given by SEIAA will stand cancelled,

Four ambéent air quality monitoring  stations shall be established in the core zone as well as in the buffer
zone for RSPM, SPM, 30, KO, moaitoring. Location of the stations should be decided bated on the
metcorological dats, topographical features and environmentally and ecologically sensitive tarpets and
frequency of monitoring should be undertaken in consultation with the State Pollution Control Board. The
monitored data for criteria pollutants thall be regularly up loaded on the company’s websilte and also
displayed at website,

Data on ambient air quality (RPFM, SPM, S0y, NO,) should be regularly submitted to the  Regional
office, MoEF, Gol, Lucknow and the State Pollution Contrel Board / Central Pollution Condrol
Board once in six months.

Ambient air quality at the boundary of the mine premizes shall confirm (0 the norms prescrbed in MoEF
notification no. GSRA2G(E) di. 16.11.09.

Fugitive dust emissions from all the sources shall be controlled regularly. Water spraying
armngement on haul ronds, loading and unloading and at transfer points shall be provided and properly
maintained.

Measures shall be taken for control of noise lewels below 85 dBA in the work environment.
Workers engaged in operations of HEMM, etc. shall be provided with ear plugs / muflTs and bealth records
of the worken shall be maintained,

Industrial waste water (workshop and waste waler from the mine) should be property collected, treated 50
as to conform to the standards prescribed under GSR 422 (E) dated 19th May, 1993 and 315t December,
1993 or sz amended from time 1o time, Oil and grease trap shall be installed before discharge of workshop
efMuents,

Personne] working in arcas shall be provided with proteclive respimtory devices like mask and they
shall aleo be imparted sdequate training and information on safety and health aspecis,

Special measures shall be adopted to prevent the nearby settlements from the impacts of mining
activities.

The transportation of the malerials shall be limited to day howrs time only,

Provision shall be made for the housing the lobourers within the site with all necessary
infrastructure and fcilities such as fuel for cooking, mobile wilets, sale drinking water, medical health
care, cteche elc. The housing may be in the form of fempomary structwres o be removed after the

w --:mmlmm of the project.

A i-efmﬁ]nwmrmml Mapagement Cell with suitable qualified personnel shall be set-up under the
mmﬂuﬁ% Executive, who will report directly to the Head of the Organization.
A -} Page 30 of 13

255



17

21,

e 8

23,

24,

i,

361

Ml [|EH=-|-!E'!| i D | 07AIRI2020

The Project Proponent shall inform o the Regional Office, MoEF, Gol, Lucknow and State
Poliution Confrol Bosrd regarding date of financial closires and final approval of the project by the
concemned auwthorities and the date of start of lapd development work.

The funds earmarked  For enwvironmental  protection  measures  shall be kepl m separate accoun! and
shall pot be diverted for other purpose. Year wise expenditure shall be reported to the MoEF, Gol,
Lucknow and State Pollution Control Boasnd

The Regional Office, MoEF, Gol, Lucknow and State Pollution Control Board shall monitor complisnce
of the stipulated conditions. A complete sef 8 documents including Environment Impact Assessment
Report, Enviromnental Management Plan, Public hearing and other documents information should be
given to Regional Office of the MoEF, Gol, Lucknow and State Pollution Control Board

A copy of the environmentsl clearance shall be submitted by the Project Proponent to the Heads of the
Local Bodies, Panchayat and Municipal Bodies as applicable in the matter.

The Project Proponcnd shall advertise ab least in two locnl pewspapers widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of the
clearance letter informing that the project has been accorded environmental clearance and o copy of the
clearance letter is available with the State Level Environment Impact Assessment Authority (SEIAA).
The Project Proponent has to submit half yearly compliance report of the stipulated prior environmental
clearance terms and conditions in hand and softi copy to the SEIAALLP. on I8t Junc and Ist
DPecember of cach calendar year,

The SEIAA may alter'modify the sbove conditions or stipulate any further condition in the inferest of
environment protection,

Concealing foctual dofa or submission of falsefabricated dota and failure to comply with any of the
conditions mentioned above may result in withdrawal of (his cleprance and atiract action under the

provisions of Environment (Protection) Act, 1986,

sSpecific Conditions:

At the time of operation, project proponent will comply with all the guidelines issued by Government of
IndiafSeate Govt/Dhstrict Administration related to Covid-19,

This environmental clearance docs nol create or verify any claim of applicant on the proposed
sitefactivity.

This environmental clearance shall be subject to valid lease in favour of project proponent for the
proposed mining proposals. In case, the project proponent docs nod have a valid lease, this environmental
clesrance shall automatically become null and void.

The Environmenial clearance will be co-terminus with the mining lease penod.

Explosive cannot be stored on the site.

A comprehensive ELA incheding mining arcas within 15 K.b. 10 assess impact of the mining activity on
the surrounding arca shall be underiaken and report submilied lo this Authority within one year,

Mo two pits shall be simulianeously worked ie. before the first is exhausicd and reclamation work
completed, no mineral bearing ares shall be worked.

Adter exhousting the first ming pit and before starling mining operations in the next pit, reclamation and
plantation works in the ¢xhausted pit shall be completed 50 as to ensure that reclamation, forest cover nnd
vegelation are visible during the first year of mining operations in the next pit. This process will follow
till ise fast pit is exhausted. hd:quﬂ:mhbiﬁwhurnimdph:hl“ be completed before any new ose
bearing ares is worked for expansion.

Adecquate baffer rone shall be maintained beiween two consecutive mineral beanng deposits,

I,Iﬂ;mﬁpmﬂ:hng of water on haul roads 1o control dust will be ensured by the project proponent.
I

beli development shall be carried ool copsidering CPCH guidelines including selection of plant
and in consultation with the local DFO /! Agriculture Department. Herbs and shrubs shall also

F""J!'r‘h" Page 31 of 3
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Mi (483" SEAC Meeting Dated 07080183

form a part of alforestation programme besides tree plantation. The company shall involve local people
for pluntation programme. Delatls of vear wise afforesiation programme ineluding rehabilitation of mined
out aren shall be submiined 1o the Regional Difice, MoEF&CC, Gol, Luckiow every vear,

Blast vibrations study shall be conducted and a observation report submitted 10 the Regionnl office,
MoeE&CC, Gol, Lucksow and UPPCB within six monihs, The meport shall also include measures for
prevention of blasting associated impact on nearby houses and agriculiural fields,

Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out
in the doy time only,

Appropriate orrangement for shelter and drinking water for the muning workers has 10 be ensured o1 the
PN sife,

Maintenance of wvillage roads used for transportation of mincrals  are o be done by the company
regularly at its own expenses. The roads shall be black topped.

Rain water harvesting shall be undertaken to recharpe the ground water source,

St of implementation shall be submatted to the Regional Office, MoEF&CC, Gol, Lucknow and
UP Pollution Control Board within six moaths and thereafter every year from the next consequent year,
Measures for prevention and control of soil erosion and managemsent of sili shall be undertaken.
Protection of dumps against erosion shall be camied out with geo textile matting or other suitable matenal,
and thick plantations of native trees and shrubs shall be carried out at the dump slopes. Dumps shall be
protected by relaining walls,

Trenches 7 garland drains shall be construcied a1 foot of dumps and coco filiers installed a1 regular
intervals 10 arrest sill from being camied to water bodies, Adoguate number of Check Dams and
Gully Plugs shall be constructed pcross seasonal/perennial nallahs, if any Nowing through the ML area
nred silts mrrested. De- giling at regular imervals shall be cammied out.

Garland dmin of appropriate size, gradient and length shall be constructed for both mine pit and for waste
dump and sump capacity shall be desipned keeping 50% safety margin over and above peak sudden
rainfall (based on 50 years data) and maximum discharge n the area adjoining  the mine site. Sump
capacity shall alss provide sdequate retention period o allow proper scilling of gilt material,
Sedimentation pits shall be constructed at the comers of the garland druins and de- silled at regular
infervils,

Ground and surface water, if any in and near the core zone (within 5.0 km of the lease) shall be regularly
monitored  for contamination and depletion  due to mining activity and records maintained. The
monitoring data shall be submitted to the Regional Office, MoEF, Gol, Lucknow and ULP. Pollution
Control Board regularly. Further, monitoring points shall be located between the mine and drainage in
the direction of Now of ground water shall be set up and records maintained.

Fugitive dust generution shall be controlied. Fugitive dust emission shall be regularly monitored  at
locations of noares! human habitation (including schools and other public amenitics located nearest to
sources of dust gencration as applicable) and records submitted to the Regional Office, MoEF&CC, Gol,
Lucknow and U.P, Pollution Control Board regularly.

Bascline dats for ambiend air quality shall be generated and maintained and RSPM level in ambiont air in
the ncarby human habitation (villages) 52l aleo be monilored along  with other parameters,

Comporate Environmental Responsibility (CER) shall be by the project proponent and the details of the
various heads of expenditure 1o be submitted as per the guidelines provided in the recent CER. notification
Mo, 22-65/2017-1A1 dated 01052018, Work 10 be exceuted with installation of five hand pumps for
drinking water, solar light in villages of strects, construction of two numbers of wilets at the primary
school with name displayed and address and details of beneficiary and gram pradhan along with phone
number, photographs should be submitted fo Directorate as well os to the District magistrate [/ Chiel
Development officers,

Transportation of minerals shall be done by covering the trucks with tarpaulin or other suitable
mechanism so that no spillage of mineral/dust takes place.

Occupational health and safely measures for the workers including identification of work related health
hazards, training on malaria eradication, HTV, and health effects on exposure to mineral dust ete. shall be

| ¢amled owt.  Periodic monitoring for exposure to respirable mineral dust on the workers shall be
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conducted and records maintained inchsding health records of the workers. Awarencss programme for
workers on impact of mining on their health and precautionary measures like use of personal equipments
cic. shall be carmicd oul periodically, Review of impact of vanous health measures shall be conducted
followed by follow up action wherever requined.

The project proponent will ensure for providing employment to local people as per requirement, peccssany
profection mcasures around the mine pit and wastc dump and garland drain anound the mine pit and waste

dump.

Top woil / solid waste shall be siacked properly with proper slope and adequate safcguards and shall be
ulilized for backfilling {wherever applicable) for reclamation and rehabilitation of mined ot arca. Top
#oil ghall be separately stacked for utilization later for reclamation and shall nol be stacked along with
over bunden.

Dwver burden (OB) shall be stacked at carmarked dump sie{s) only and shall not be kept active for long
period. The maximum height of the dump shall not exceed 20 m, cach stage shall preferably be of
maximum 10 m and overall slope of the dump shall not exceed 35°, The OB dump shall be backfilled.
The OB dumps shall be scientifically vegetated with suitable native species to prevent erosion and surface
run off,

Monitoring and management of rehabilitated arcas shall continue until the vegetation becomes sell
sustnining, Compliance status shall be submitted to the Regional Office, Ministry of Environment &
Forests, Gol, Lucknow and UP, Pollution Control Board on six monthly basis.

Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved by Indian
Bureau of Mines,

Permission for abstraction of ground water ghall be taken from Central Ground Waler Board, Regular
monitoring of ground and surface water sources for level and quality shall be carried out by estblishing
a network of existing wells and constructing new piczometers during the mining operation, The
monitoring shall be carried out four times in a year ie. pre-monsoon (April-May), monsoon (Auguest),
podt=imonsoon (Movember) and winter (January) and the data thus collected shall be regularly sent o
MoEF&CT, Central Ground Water Authority and Regional Director, Central Ground Water Board.
The waste water from the mine shall be treated to conform to the prescribed standards before
digcharging in to the natural stream.  The discharged water from the Tailing Dam, if any shall be
regulnrly monitored and report submitted to the Regional Office, Ministry of Environment & Foreais,
Gol, Lucknow, Central Pollution Control Board and the State Pollwtion Control Board.

Hydro geological study of the area shall be reviewed by the project proponent annually. In case
adverse effect on ground water quality and quantity is observed mining shall be stopped and resumicd
only after mitigating steps to contain any adverse impact on ground water is implemented.

Vehicular emigsions ghall be kep! under control and regularly monitored.  Vehicles used  for
transportation of mincrals and others shall have wvalid permissions as prescribed under Central
Motor Vehicle Rules, 1989 and itz amendments. The vehicles transporting mincrals shall be covered
with a tarpaulin or other suitable enclosures go that no dust particles / fine matters cscape duning the
course of transportation. Mo overloading of mincrals for imneponation shall be commitied, The tnacks
trangporting mincrals shall not pass through wild life sanctuary, if any in the study arca.

Price permission from the Competent Authority shall be obtained for extraction of ground water, if any.

A final mine closure plan, along with details of Corpus Fund, shall be submitted 1o the Regional oflice,
Ministry of Environment & Forests, Gol, Locknow and ULP. Pollution Control Board 5 years in advance
of final minc closure for approval.

Project Proponent shall explore the possibility of wsing solar encrgy where ever possible.
Commiiment towards CER has (o be followed strictly.

Regular health check-up recond of the mine workers has to be maintained at site in & proper register. i
should be made available for inspection whenever asked.

Project Proponent has to sinictly follow the dimection/guidelines isuved by MoEF&ECC, CPCB and
other Govi. Agencies from time (0 time.

The blasting will be done only after getting the permission from the Mining Department,
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